=T 9. Sua—(TA) 04/0007/2003—24

HITA

i

REGISTERED No. DL—(N) 04/0007/2003—24

<ISIdA

Che Gazette of Fudia

1.5, -3). U -T1.-22062024-254865
CG-DL-W-22062024-254865

Hrarfiesh/ WEEKLY
IR & gh1i¥Td
PUBLISHED BY AUTHORITY
|. 25 T3 foea!, wfaR, S 22— 28, 2024 (3TN 1, 1946)
No. 25] NEW DELHI, SATURDAY, JUNE 22—JUNE 28, 2024 (ASADHA 1, 1946)

79 Wi # = 7 dE & St § e 5 9 o1er e & w9 W W@ W 9|

(Separate paging is given to this Part in order that it may be filed as a separate compilation)

a1V
[PART IV]

[R-wtert =afadl o R-wrwit geensdi & faqmm iR g=mm)

[Advertisements and Notices issued by Private Individuals and Private Bodies]

NOTICE

NO LEGAL RESPONSIBILITY IS ACCEPTED FOR
THE PUBLICATION OF ADVERTISEMENTS/PUBLIC NOTICES
IN THIS PART OF THE GAZETTE OF INDIA. PERSONS
NOTIFYING THE ADVERTISEMENTS/PUBLIC NOTICES
WILL REMAIN SOLELY, RESPONSIBLE FOR THE LEGAL
CONSEQUENCES AND ALSO FOR ANY OTHER
MISREPRESENTATION ETC.

BY ORDER
Controller of Publication

CHANGE OF NAME

I hitherto known as RIDDHIMA GUPTA D/o ARUL
GUPTA, R/o B 1-73, 7th Floor, Block-B, Near CNG Station,
Pocket C 6, DDA Flats, Vasant Kunj, South West Delhi,
Delhi-110070, have changed my name and shall hereafter be
known as RRIDDHIMA GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

RIDDHIMA GUPTA
[Signature (in existing old name)]

1120 G12024 (2435)

I hitherto known as B. K. VIJAY PRAKASH RAO alias
VIJAY PRAKASH RAO BOBBILI KUMAR SWAMY alias
VIJAY PRAKASH RAO B.K. son of BOBBILI MALLAIAH
KUMAR SWAMY, employed as Chief Architect at Ministry
of Housing and Urban Affairs, CPWD, Nirman Bhawan,
New Delhi and residing at E 306, Ground Floor, East of Kailash,
South Delhi, Delhi-110065, have changed my name and shall
hereafter be known as B.K. VIJAY PRAKASH RAO.

It is certified that I have complied with other legal
requirements in this connection.

B. K. VIJAY PRAKASH RAO

alias VIJAY PRAKASH RAO BOBBILI KUMAR
SWAMY alias VIJAY PRAKASH RAO B.K.
[Signature (in existing old name)]

I hitherto known as ASHITA D/o AKHILESH KUMAR,
R/0 H.No. E-56, Kali Mata Mandir, Mansa Ram Park, Uttam
Nagar, West Delhi, Delhi-110059, have changed my name
and shall hereafter be known as ASHITA YADAV.

It is certified that I have complied with other legal
requirements in this connection.

ASHITA
[Signature (in existing old name)]
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I hitherto known as SAHIL S/o AKHILESH KUMAR,
R/o H.No. E-56, Kalyani Mandir, Mansa Ram Park,
Uttam Nagar, West Delhi, Delhi-110059, have changed my
name and shall hereafter be known as SAHIL YADAV.

It is certified that I have complied with other legal
requirements in this connection.

SAHIL
[Signature (in existing old name)]

I hitherto known as RAM ASRE MAURYA alias
RAM ASRE KUSHVAHA S/o0 SHANKAR LAL, R/o 2816,
Karhera-5 Mohan Nagar, Ghaziabad, Uttar Pradesh-201007,
have changed my name and shall hereafter be known as
RAM ASRE KUSHVAHA.

It is certified that I have complied with other legal
requirements in this connection.

RAM ASRE MAURYA alias RAM ASRE KUSHVAHA
[Signature (in existing old name)]

I, SURENDER SINGH S/o0 HAWA SINGH, R/o Plot
No. C4/55A, Swaran Park, Extn. Mundka, West Delhi-110041,
have changed the name of my minor son SUMIT, aged
14 years and he shall hereafter be known as SUMIT
KADYAN.

It is certified that I have complied with other legal
requirements in this connection.

SURENDER SINGH
[Signature of Guardian]

I hitherto known as KARAMJEET KAUR SIDHU
W/o GURWINDER SINGH, R/o Village-Kari Kalan, Mamdot
Uttar, District-Ferozepur, Punjab-152023, have changed my
name and shall hereafter be known as KARAMIEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KARAMIJEET KAUR SIDHU
[Signature (in existing old name)]

I hitherto known as MANJINDER SINGH TATHGAR
S/o0 DILBAG SINGH, R/o Village-Mahla Kalan, Post Office-
Mahla Kalan, Tehsil-Bagha Purana, Distt.-Moga,
Punjab-142038, have changed my name and shall hereafter
be known as MANJINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MANJINDER SINGH TATHGAR
[Signature (in existing old name)]

I hitherto known as NAMITA W/o NAPOLEON
ANTHONY, R/o RZ- F1/270, Street No. 2, Mahavir Enclave,
Palam Village, South West Delhi, Delhi-110045, have changed
my name and shall hereafter be known as NAMITA
NAPOLEON. I have changed my name only not my religion.

It is certified that I have complied with other legal
requirements in this connection.

NAMITA
[Signature (in existing old name)]

I, SUNIL NAGPAL S/o0 SURENDER NAGPAL, R/o E-96,
First Floor, Front Side, Block-E, Jeevan Park, Near Jalandhar
Motors, D.K. Mohan Garden, Distt.-West Delhi, Delhi-110059,
have changed the name of my minor daughter GARESHA,
aged 13 years and she shall hereafter be known as GIRISHA
NAGPAL.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL NAGPAL

[Signature of Guardian]

I, SATNAM SINGH S/o SANTOKH SINGH, R/o House
No. 122, Street No. 01, Prince Enclave Nawanshahr, District-
Shaheed Bhagat Singh Nagar, Punjab-144514, have changed
the name of my minor daughter HRITIKA, aged 16 years
and she shall hereafter be known as HRITIKA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SATNAM SINGH
[Signature of Guardian]

I hitherto known as GURPREET SAINI alias GURPREET
D/o PREM NATH W/o RAJESH SACHDEVA, R/o House
No. 73-A, Street No. 2, Veer Nagar, Ferozepur City,
Punjab-152002, have changed my name and shall hereafter
be known as GURPREET SACHDEVA.

It is certified that I have complied with other legal
requirements in this connection.

GURPREET SAINI alias GURPREET
[Signature (in existing old name)]

I hitherto known as GURMEET SINGH S/o0 JOGINDER
SINGH BHULLAR, R/o Village-Kala Tibba, District-Ferozepur,
Punjab-152023, have changed my name and shall hereafter
be known as GURMEET SINGH BHULLAR.

It is certified that I have complied with other legal
requirements in this connection.

GURMEET SINGH
[Signature (in existing old name)]

I hitherto known as PANKAJ KUMAR S/o JAGDISH
PRASAD, R/o 145, Kohranw Patti, Pratapgarh, Uttar Pradesh-
230135, have changed my name and shall hereafter be known
as PANKAJ TIWARL

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ KUMAR
[Signature (in existing old name)]
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I hitherto known as MOHD. IQBAL S/o MOHD. HUSAIN,
R/o 67C, EWS Flats, Pitampura Village, Pitampura,
PO Saraswati Vihar, Delhi-110034, have changed my name
and shall hereafter be known as IQBAL ZAIDI.

It is certified that I have complied with other legal
requirements in this connection.

MOHD. IQBAL
[Signature (in existing old name)]

I hitherto known as J. JAYAVIDYA alias JAYAVIDYA J
alias JAYAVIDYA JANAKIRAMAN alias JAYAVIDYA
SANKARAN D/o JANAKIRAMAN NARAYANASWAMY
W/o SANKARAN SETHURAMAN, R/o B-349, Kendriya
Vihar, Near City Center Metro Station, Sector-51, Noida,
Gautam Buddha Nagar, Uttar Pradesh-201301, have changed
my name and shall hereafter be known as JAYAVIDYA
SANKARAN.

It is certified that I have complied with other legal
requirements in this connection.

J. JAYAVIDYA alias JAYAVIDYA J alias JAYAVIDYA
JANAKIRAMAN alias JAYAVIDYA SANKARAN
[Signature (in existing old name)]

I hitherto known as VIJAY KUMAR SHARMA son of
LAKHPATRAM SHARMA, R/o Bhudatt Colony,
Gali No. 5B, House No. 418, Ballabgarh, Faridabad,
Haryana-121004, have changed my name and shall hereafter
be known as MAHAMANDLESHWAR SHRI MAHANT
VIJAY DASS BHAIYA J1 MAHARAJ.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY KUMAR SHARMA
[Signature (in existing old name)]

I hitherto known as NEETU KUMARI W/o SUMIT
SEJWAL, R/o H.No. 312, D.D.A. Flats, Tigri, Distt. South
Delhi, Delhi-110062, have changed my name and shall
hereafter be known as NEETU SEJWAL.

It is certified that I have complied with other legal
requirements in this connection.

NEETU KUMARI
[Signature (in existing old name)]

I hitherto known as ANUBALA W/o PARSHOTAM LAL
KATARIA, R/o Ward No. 07, Thukral Street Makhu,
District-Ferozepur, Punjab-142044, have changed my name
and shall hereafter be known as ANU KATARIA.

It is certified that I have complied with other legal
requirements in this connection.

ANUBALA
[Signature (in existing old name)]

I hitherto known as RAJWINDER KAUR HUNDAL
W/o DAVINDER SINGH, R/o Village-Ladhu Wala Hithar,
Tehsil-Jalalabad (W), District-Fazilka, Punjab-152024, have
changed my name and shall hereafter be known as
RAJWINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RAJWINDER KAUR HUNDAL
[Signature (in existing old name)]

I hitherto known as AMANDEEP SINGH GILL son of
BOOTA SINGH, R/o Village-Lande Ke, Tehsil & District-
Moga, Punjab-142001, have changed my name and shall
hereafter be known as AMANDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AMANDEEP SINGH GILL
[Signature (in existing old name)]

I hitherto known as ANURAG S/o SATPAL SINGH,
R/o Madana Kalan (10), PO Madana Kalan, Distt. Jhajjar,
Haryana-124102, have changed my name and shall hereafter
be known as ANURAG NARA.

It is certified that I have complied with other legal
requirements in this connection.

ANURAG
[Signature (in existing old name)]

I, JASMIN SINGH BINDRA S/o INDERJIT SINGH,
R/0 H.No-C-113, 2nd Floor, Lajpat Nagar-1, South Delhi,
Delhi-110024, have changed the name of my minor son
NAVNIDH BINDRA alias NAVNIDH SINGH BINDRA, aged
17 years and he shall hereafter be known as NAVNIDH
SINGH BINDRA.

It is certified that I have complied with other legal
requirements in this connection.

JASMIN SINGH BINDRA
[Signature of Guardian]

I hitherto known as RITIK S/o SANJAY KUMAR,
R/o H. No. 123, Z-Block , New Roshan Pura Najafgarh,
South West Delhi, Delhi-110043, have changed my name
and shall hereafter be known as RITIK SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

RITIK
[Signature (in existing old name)]
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I hitherto known as JAGROOP SINGH KALSI S/o BOOTA
SINGH, R/o House No. 167, Street No. 10, Ward No. 09, Suraj
Avenue, Ferozepur City, Punjab-152002, have changed my
name and shall hereafter be known as JAGROOP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JAGROOP SINGH KALSI
[Signature (in existing old name)]

I hitherto known as KHUSHBOO ASHOK KUMAR
DAUGAR alias ARTT SINGHI D/o ASHOK KUMAR DAUGAR
W/o AMIT KUMAR SINGHI, R/o J & K-32, Nearby Narula
Bakrey, 1st Floor, Gali No. 4, Laxmi Nagar, New Delhi-110092,
have changed my name and shall hereafter be known as
KHUSHBOO SINGHI.

It is certified that I have complied with other legal
requirements in this connection.

KHUSHBOO ASHOK KUMAR DAUGAR
alias ARTI SINGHI
[Signature (in existing old name)]

I hitherto known as AKSHITA D/o RAJ KUMAR,
R/o RZ-42, R Block, New Roshan Pura, Najafgarh, South
West Delhi, Delhi-110043, have changed my name and shall
hereafter be known as AKSHITA RAJ SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AKSHITA
[Signature (in existing old name)]

I hitherto known as RAMANDEEP KAUR SANDHU
D/o HARDYAL SINGH, R/o Village-Tahli Wala, Tehsil and
District-Ferozepur, Punjab-152002, have changed my name
and shall hereafter be known as RAMANDEEP KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RAMANDEEP KAUR SANDHU
[Signature (in existing old name)]

I hitherto known as GURMEET SINGH S/o JOGINDER
SINGH, R/o Village-Kala Tibba, District-Ferozepur,
Punjab-152023, have changed my name and shall hereafter be
known as GURMEET SINGH BHULLAR.

It is certified that I have complied with other legal
requirements in this connection.

GURMEET SINGH
[Signature (in existing old name)]

I hitherto known as RENU W/o ASHWANI KUMAR,
R/o 42, Uttranchal Nagar, Nand Gram, Ghaziabad, Uttar
Pradesh-201001, have changed my name and shall hereafter
be known as SEEMA TYAGI.

It is certified that I have complied with other legal
requirements in this connection.

RENU
[Signature (in existing old name)]

I hitherto known as GURDAV KAUR W/o SUKHWANT
SINGH, R/o Ward No. 15, Street No. 04, Ranjit Nagar,
Hoshiarpur, District-Hoshiarpur, Punjab-146001, have changed
my name and shall hereafter be known as GURDEV KAUR.

It is certified that I have complied with other legal
requirements in this connection.

GURDAV KAUR
[Signature (in existing old name)]

I hitherto known as GABBAR SHER SINGH SAMA
S/o BAGICHA SINGH, R/o VPO-Fatehgarh Panjtoor,
District-Moga, Punjab-142043, have changed my name and
shall hereafter be known as GABBAR SHER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GABBAR SHER SINGH SAMA
[Signature (in existing old name)]

I hitherto known as SARAV MITTAR S/o GURDEV SINGH,
R/o Balal Ke Uttar, Tehsil-Jalalabad West, District-Fazilka,
Punjab-152024, have changed my name and shall hereafter be
known as PAWAN KAMBOJ.

It is certified that I have complied with other legal
requirements in this connection.

SARAV MITTAR
[Signature (in existing old name)]

I hitherto known as KAPIL KUMAR alias KAPIL
S/o OM PRAKASH, R/o WZ-979A, Gali No. 13, Near
Pachranga Achar, Guru Nanak Nagar, Tilak Nagar, PO: Tilak
Nagar, Distt. West Delhi, Delhi-110018, have changed my
name and shall hereafter be known as KAPIL.

It is certified that I have complied with other legal
requirements in this connection.

KAPIL KUMAR alias KAPIL
[Signature (in existing old name)]
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I hitherto known as SANI S/o KARAN SINGH,
R/o- Barkatpur, VTC- Gazipur, PO- Gazipur, Sub District-
Firozabad, District- Firozabad, Uttar Pradesh- 283203, have
changed my name and shall hereafter be known as JAMUNA
PRASHADVARMA.

It is certified that I have complied with other legal
requirements in this connection.

SANI
[Signature (in existing old name)]

I  hitherto known as R. GEETANJALI
D/o RANGASWAMI RAVIKUMAR IYENGAR, R/o House
No. 3037, 3rd Floor, Urban Estate, Sector-57, Gurgaon Sector-
56, Po: Gurgaon, Sector-56, Dist: Gurgaon, Haryana-122011,
have changed my name and shall hereafter be known as
GEETANJALI RAVIKUMAR.

It is certified that I have complied with other legal
requirements in this connection.

R. GEETANJALI
[Signature (in existing old name)]

I hitherto known as DURGESH PAL S/o MAUII LAL
R/o Gram Harchandra Kheda, Post Khadara, Fatehpur, Uttar
Pradesh-212665, have changed my name and shall hereafter
be known as SHIVA PAL.

It is certified that I have complied with other legal
requirements in this connection.

DURGESH PAL
[Signature (in existing old name)]

I hitherto known as SUDHANSHU RAJ alias
SUDHANSHU KUMAR son of BHOLA SAW, R/o H-142,
Awasthi Ghat Danapur, Near Teliya Mahadev Mandir Digha
Diara, Patna, Bihar - 800012, have changed my name and
shall hereafter be known as SUDHANSHU KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SUDHANSHU RAJ alias SUDHANSHU KUMAR
[Signature (in existing old name)]

I hitherto known as ANSH S/o VINOD KUMAR
SHARMA, R/o D-13, Yadav Nagar, Samaypur, North West
Delhi-110042, have changed my name and shall hereafter be
known as ANSH SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

ANSH
[Signature (in existing old name)]

I hitherto known as KIRAN KUMAR CHOUHAN
S/o KAMAL KISHOR CHOUHAN, R/o Near Indragiri
Ashram, Ward No. 3, Sujangarh, Sujangarh, Sujangarh, Chru,
Rajasthan-331507, have changed my name and shall hereafter
be known as KIRAN CHOUHAN.

It is certified that I have complied with other legal
requirements in this connection.

KIRAN KUMAR CHOUHAN
[Signature (in existing old name)]

I hitherto known as MAUSAM W/o NIRAJ KUMAR,
Present Address-130/32, Karam Vihar, General E Disuza Marg,
Delhi Cantt-110010, Permanent Address-60/258/A, Laxman
Vihar, Kambalavala Bag-1, Distt-Muzaffarnagar,
Uttar Pradesh-251002, have changed my name and shall
hereafter be known as RITU.

It is certified that I have complied with other legal
requirements in this connection.

MAUSAM
[Signature (in existing old name)]

I, ANIL KUMAR S/o PYARE LAL, R/o B-27, Shrichand
Park, Matiala, Uttam Nagar, Delhi-110059, have changed the
name of my minor son PRIYANSH, aged 5 years and he
shall hereafter be known as PREYANSH.

It is certified that I have complied with other legal
requirements in this connection.

ANIL KUMAR
[Signature of Guardian]

I, VINOD KUMAR S/o DALIP SINGH, R/o H.No-235/14,
New 385/15, Opposite Civil Hospital, Sanjay Nagar, Rohtak,
Haryana-124001, have changed the name of my minor
daughter YEESHU aged 17 years and she shall hereafter be
known as YEESHU SINGH.

It is certified that I have complied with other legal
requirements in this connection.

VINOD KUMAR
[Signature of Guardian]

I hitherto known as SANTOSH PANWAR
W/o RAGHVINDER SINGH PANWAR, R/o0 148, Shahpur Jat
Village Near Agve New Delhi-110049, have changed my
name and shall hereafter be known as SANTOSH KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

SANTOSH PANWAR
[Signature (in existing old name)]
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I hitherto known as BAUBI S/o MUKESH KUMAR,
R/0 E-91, Gali No. 2, 5 Pusta, Sonia Vihar, Sabhpur, Delhi-
110094, have Changed my name and shall hereafter be known
as PRATAP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BAUBI
[Signature (in existing old name)]

I, BHAWESH SHARMA Son of SATINDER KUMAR
residing at H.No. 140, Baba Gurdita Nagar, Basti Sheikh,
Jalandhar-144002, Punjab, India have changed the name of
my minor daughter NORA SHARMA age 2 years and she
shall hereafter be known as TEJASWI SHARMMA.

It is certified that I have complied with other legal
requirements in this connection.

BHAWESH SHARMA
[Signature of Guardian]

I, RIYA BACK S/o AJIT BACK, permanent R/o Village
Town Garkash, P/S Tangla, Sub Divn- Udalguri District
Udalguri, Assam-784521 and Present R/o H. No. 616, Gadda
Colony, Sutanpur, New Delhi-110030, have changed the
name of my minor son AYUSH BECK, aged 11 years and he
shall hereafter be known as AUSH BACK.

It is certified that I have complied with other legal
requirements in this connection.

RIYA BACK
[Signature of Guardian]

I, RAMESH CHAND MEENA S/o MAHADEV PRASAD,
R/o Flat No-186, Shri Keshav Kunj Apartment, Pocket-D,
Sector-17, Dwarka, Phase-2, N.S.I.T. South West Delhi,
Delhi-110078, have changed the name of my minor daughter
AALIYA MEENA, aged 11 years and she shall hereafter be
known as AALIYA.

It is certified that I have complied with other legal
requirements in this connection.

RAMESH CHAND MEENA
[Signature of Guardian]

I, JAIPAL SHUKLA S/o Late Sh. MOHAN LAL,
R/0 6/21, Railway Colony, Kishan Ganj, North Delhi-110007,
have changed the name of my minor daughter ARADHYA
SHUKLA, aged 11 years and she shall hereafter be known
as IRADHIKA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

JAIPAL SHUKLA
[Signature of Guardian]

I hitherto known as DHARMENDER KUMAR
S/o RAMSHREY, R/o H.No-16/9, Haider Pur, Village Shalimar
Bagh, North west Delhi, Delhi-110088, have changed my
name and shall hereafter be known as GUDDU MAURYA.

It is certified that I have complied with other legal
requirements in this connection.

DHARMENDER KUMAR
[Signature (in existing old name)]

I hitherto Known as KOMAL RANI daughter of KEWAL
KRISHAN wife of NARESH KUMAR CHHABRA, residing
at H.No. WP-86, Road Mohalla, Near Bada Bazar, Basti
Sheikh, Jalandhar-144002, Punjab, India have changed my
name and shall hereafter be known as KOMAL CHHABRA.

It is certified that I have complied with other legal
requirements in this connection.

KOMAL RANI
[Signature (in existing old name)]

I, TANMAY GOON S/o BABLU GOON, R/o A-764, First
Floor, Sector-19, Main Road, A-Block, Noida, Gautam Buddha
Nagar, Uttar Pradesh-201301, have changed the name of my
minor daughter INDIRA GOON, aged 2 years and she shall
hereafter be known as JOYISHA TANMAY GOON.

It is certified that I have complied with other legal
requirements in this connection.

TANMAY GOON
[Signature of Guardian]

I hitherto known as RAJWINDER S/o DHANPAL RAI,
residing at VPO. Dadial, Tehsil Garhshankar, Distt. Hoshiarpur,
Punjab-144528, India, have changed my name and shall
hereafter be known as RIWINDER.

It is certified that I have complied with other legal
requirements in this connection.

RAJWINDER
[Signature (in existing old name)]

I hitherto known as KULDEEP SINGH KHASARIA
S/o KARAM SINGH, residing at Village Patti Saidowal,
Tehsil Dasuya, Distt. Hoshiarpur, Punjab-144205, India, have
changed my name and shall hereafter be known as KULDEEP
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KULDEEP SINGH KHASARIA
[Signature (in existing old name)]



Parr IV]

THE GAZETTE OF INDIA, JUNE 22, 2024 (ASADHA 1, 1946) 2441

I hitherto known as CHARANIJIT KAUR W/o INDERJIT
SINGH BHANDARI, R/o Street No-03, Kotkapura Road,
Green Avenue, Muktisar Enclave Muktsar, District-Sri
Muktsar Sahib, Punjab-152026, have changed my name and
shall hereafter be known as CHARANIJIT KAUR
BHANDARI.

It is certified that I have complied with other legal
requirements in this connection.

CHARANIJIT KAUR
[Signature (in existing old name)]

I hitherto known as SUNITA DEVI alias SUMITRA DEVI
W/o PREM DASS, residing at 697, Gali No. 09, Sandeep
Enclave, Akbarpur, Bahrampur, Ghaziabad, Uttar Pradesh-
201009, have changed my name and shall hereafter be known
as SUMITRA DEVL

It is certified that I have complied with other legal
requirements in this connection.

SUNITA DEVI alias SUMITRA DEVI
[Signature (in existing old name)]

I hitherto known as GURWINDER SINGH SIDHU
S/o MALOOK SINGH, R/o Village-Kari Kalan, Mamdot Uttar,
District-Ferozepur, Punjab-152023, have changed my name
and shall hereafter be known as GURWINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURWINDER SINGH SIDHU
[Signature (in existing old name)]

I hitherto known as RAJESH KUMAR alias RAJESH
KUMAR SACHDEVA S/o SATPAL, R/o House No-73-A,
Street No-2, Veer Nagar, Ferozepur City, Punjab-152002, have
changed my name and shall hereafter be known as RAJESH
SACHDEVA.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH KUMAR alias RAJESH KUMAR SACHDEVA
[Signature (in existing old name)]

I hitherto known as NISHTHA D/o RAJESH KUMAR
R/o C-693, Dakshinpuri, Dr. Ambedkar Nagar, Pushpa Bhawan
S.o., South Delhi, Delhi-110062, have changed my name and
shall hereafter be known as NISHTHA CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

NISHTHA
[Signature (in existing old name)]

I hitherto known as SAJID S/o TEHSEEN R/o HNo. D4/148,
D-Block, Gali No. 4, Shri Ram Colony, Khajoori Khas, North
East Delhi-110094, have changed my name and shall hereafter
be known as AMAN. I have changed only my name not my
religion.

It is certified that I have complied with other legal
requirements in this connection.

SAJID
[Signature (in existing old name)]

I, DHIRENDRA KUMAR S/o SURENDRA KUMAR
SINGH, R/o C-718, Gaur Atulyam, Omicron-1, Greater Noida,
Distt-Gautam Budha Nagar, Uttar Pradesh-201310, have
changed the name of my minor daughter MAHI RAJ aged
14 years and she shall hereafter be known as EVA SHAKYA.

It is certified that I have complied with other legal
requirements in this connection.

DHIRENDRA KUMAR
[Signature of Guardian]

I, DHIRENDRA KUMAR S/o SURENDRA KUMAR
SINGH, R/o C-718, Gaur Atulyam, Omicron-1, Greater Noida,
Distt-Gautam Budha Nagar, Uttar Pradesh-201310, have
changed the name of my minor son ANSHUMAN SINGH
aged 13 years and he shall hereafter be known as AARON
SHAKYA.

It is certified that I have complied with other legal
requirements in this connection.

DHIRENDRA KUMAR
[Signature of Guardian]

I hitherto known as KAVITA SEWANI alias KAVITA
PAMNANI D/o0 KANWAR LAL SEWANI W/o SANJEEV
PAMNANI, residing at 7/42, 1st Floor, Old Double Storey,
Lajpat Nagar-4, Lajpat Nagar, South Delhi, Delhi-110024,
have changed my name and shall hereafter be known as
KAVITA PAMNANIL

It is certified that I have complied with other legal
requirements in this connection.

KAVITA SEWANI alias KAVITA PAMNANI
[Signature (in existing old name)]

I, MANOJ KUMAR S/O JAGDEESH CHAND, R/o D-1I/
68, Madangir, Near SBI, New Delhi-110062, have changed
the name of my minor daughter ADITI aged 13 years and
she shall hereafter be known as ADITI TETWAL

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR
[Signature of Guardian]
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I, PRAMOD KUMAR S/o SHRI MAHENDER SINGH,
R/o 174, Village Naharpur, Sector-7, Rohini Delhi-110085,
have changed the name of my minor daughter PUZZLE
aged 10 years and she shall hereafter be known as PRAKRITI.

It is certified that I have complied with other legal
requirements in this connection.

PRAMOD KUMAR
[Signature of Guardian]

I hitherto known as SANTOSH SONI S/o MALIK RAM,
residing at A-133, Part 1, Gali No-2, 0 Pusta, Sonia Vihar,
Saba Pur Delhi, North East Delhi, Delhi-110094, have changed
my name and shall hereafter be known as DURGESH SONI.

It is certified that I have complied with other legal
requirements in this connection.

SANTOSH SONI
[Signature (in existing old name)]

I hitherto known as KANA RAM S/o VAGATA RAM
permanent, R/o 177, Ayi Mata Ka Mandir, Mandiya Baya
Bhag, Pali, Rajasthan-306401, and present, R/o Qtr. No- 298,
Type -1II, SPG Complex, Sector-8, Dwarka, New Delhi-110077,
have changed my name and shall hereafter be known as
KANA RAM DARA.

It is certified that I have complied with other legal
requirements in this connection.

KANA RAM
[Signature (in existing old name)]

I hitherto known as KAMALA DEVI W/o SURTA
R/o Refugee Market, Purana Bazar, Dhanbad, Jharkhand-
826001, have changed my name and shall hereafter be known
as KAMALA BALMIKI.

It is certified that I have complied with other legal
requirements in this connection.

KAMALA DEVI
[Thumb Impression]

I hitherto known as RUCHI DANG alias SONIA KALRA
D/o Sh. RAJ KRISHNA W/o Sh. RAJ KUMAR R/O E-5/75-
76, Rohini Sector-16, North West Delhi, Delhi-110089, have
changed my name and shall hereafter be known as SONIA
KALRA.

It is certified that I have complied with other legal
requirements in this connection.

RUCHI DANG alias SONIA KALRA
[Signature (in existing old name)]

I hitherto known as MADHU PARBHAKER
W/o Sh. SARWAN KUMAR, R/o 269, Village Tarheti,
P.O. Shahpur Kandi, Tehsil Dharkalan, District Pathankot,
Punjab, have changed my name and shall hereafter be known
as MADHU BALA.

It is certified that I have complied with other legal
requirements in this connection.

MADHU PARBHAKER
[Signature (in existing old name)]

I hitherto known as VIBHOR KUMAR S/o0 PRAMOD
CHOUDHARY, residing at Gram Sakhan Kalan, Deoband,
Saharanpur, Uttar Pradesh-247554, have changed my name
and shall hereafter be known as VIBHORE KUMAR
CHOUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

VIBHOR KUMAR
[Signature (in existing old name)]

I hitherto known as KULDIP SINGH S/o SURJIT SINGH,
R/0 Near Baba Jiwan Singh Gurudwara, V.P.O. Jiwan Wala
Tehsil Kotkapura, District Faridkot, Punjab, have changed
my name and shall hereafter be known as KULDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KULDIP SINGH
[Signature (in existing old name)]

I hitherto known as ANGREJ KUMAR RUTHRA
S/o DARSHAN LAL RUTHRA, R/o V.PO. Mudki, Tehsil &
District Ferozepur-142060, Punjab, have changed my name
and shall hereafter be known as ANGREJ KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

ANGREJ KUMAR RUTHRA
[Signature (in existing old name)]

I hitherto known as KARAMBIR KUMAR alias ARUN
KUMAR SINGH S/o0 RAM EKBAL SINGH, R/o Vill- Road
No-2, Sipara Overbridge, Dasratha, Anisabad, P.O. Beur,
Dist.-Patna-800002, have changed my name and shall hereafter
be known as KARAMBIR KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

KARAMBIR KUMAR alias ARUN KUMAR SINGH
[Signature (in existing old name)]
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I hitherto known as POOJA MEHTA W/o VIJAY SINGH,
R/o0 House No-130, Gali No-3, Block-D, Sangam Vihar,
New Delhi-110062, have changed my name and shall hereafter
be known as POOJA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

POOJA MEHTA
[Signature (in existing old name)]

I hitherto known as SAHIL SHAH MOHAMMED
S/o SHAH MOHAMMED JUHI SHAIKH, residing at House
No.-85, Gali no-18, Chanchal Park, Bakkar wala, west Delhi,
Delhi-110041, have changed my name and shall hereafter be
known as SAHIL SHAIKH.

It is certified that I have complied with other legal
requirements in this connection.

SAHIL SHAH MOHAMMED
[Signature (in existing old name)]

I hitherto known as SULAKSHNA BADIJATE
D/o KAPOOR CHAND JAIN, R/o 36, Golf Links, New Delhi-
110003, have changed my name and shall hereafter be known
as SULAKSHANA JAIN.

It is certified that I have complied with other legal
requirements in this connection.

SULAKSHNA BADJATE
[Signature (in existing old name)]

I hitherto known as ARITRA MAZUMDER
S/o SUBRATA MAZUMDER, R/o J-1922, First Floor,
Chittranjan Park, Delhi-110019, have changed my name and
shall hereafter be known as ARITRO MAZUMDAR.

It is certified that I have complied with other legal
requirements in this connection.

ARITRA MAZUMDER
[Signature (in existing old name)]

I hitherto known as UMA RANI W/o RAM AVTAR
GUPTA, residing at 39, Subhash Road, Dehradun,
Uttarakhand-248001, have changed my name and shall
hereafter be known as UMA GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

UMA RANI
[Signature (in existing old name)]

I, VISHESH ANEJA S/o Sh. BHUPESH ANEJA,
R/o C.P.-238, Pitampura, Delhi-110034, have changed the
name of my minor son VASHISHTH KOHLI alias VASHISHTH
VISHESH ANEJA aged 13 years and he shall hereafter be
known as VASHISHTH VISHESH ANEJA.

It is certified that I have complied with other legal
requirements in this connection.

VISHESH ANEJA
[Signature of Guardian]

I hitherto known as SARWAN KUMAR PARBHAKER
S/o Sh. TARSEM NATH PARBHAKER, R/o 269, Village
Tarheti, P.O. Shahpur Kandi, Tehsil Dharkalan, District
Pathankot, Punjab, have changed my name and shall
hereafter be known as SARWAN KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SARWAN KUMAR PARBHAKER
[Signature (in existing old name)]

I hitherto known as RADHIKA KUMARI CHAUHAN
W/o ROBIN KAKKAR, R/o Near Gurudwara Sahib, Narain
Nagar Faridkot, Punjab-151203, have changed my name and
shall hereafter be known as RADHIKA KAKKAR.

It is certified that I have complied with other legal
requirements in this connection.

RADHIKA KUMARI CHAUHAN
[Signature (in existing old name)]

I hitherto known as RAJNI KANT GUPTA alias RAKESH
GUPTA S/o Late Sh. MAHESH CHAND GUPTA,
R/0 H.No. 106, Gali No. 11, Phase-9, Shiv Vihar, Karawal
Nagar, Gokal Puri, North East, Delhi-110094. have changed
my name and shall hereafter be known as RAKESH GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

RAJNI KANT GUPTA alias RAKESH GUPTA
[Signature (in existing old name)]

I hitherto known as BEAUTY SINGH D/o SUBEDAR
SINGH, R/o 02, Kodhva, Korawa Mutalka Mahuwa,
Azamgarh, Uttar Pradesh-276131, have changed my name
and shall hereafter be known as AVNI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BEAUTY SINGH
[Signature (in existing old name)]
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I hitherto known as GAURAV S/o KRISHAN KUMAR
R/o0 Munda Khera (78), Jhajjar, Haryana-124105, have
changed my name and shall hereafter be known as GAURAV
NARHELIA.

It is certified that I have complied with other legal
requirements in this connection.

GAURAV
[Signature (in existing old name)]

I hitherto known as HARSH WALIA alias HARSH
AHLUWALIA alias PUSHPINDER PAL SINGH
S/o Sh. HARVINDER PAL SINGH, R/O WZ-143, Gali No. 8,
Shiv Nagar, Janakpuri B-1, West Delhi, Delhi-110058, have
changed my name and shall hereafter be known as
PUSHPINDER PAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

HARSH WALIA alias HARSH AHLUWALIA alias
PUSHPINDER PAL SINGH
[Signature (in existing old name)]

I hitherto known as SHINDER KAUR W/o AMAR
SINGH, R/o Kamaal Patti, Village Dagru District Moga, Punjab,
have changed my name and shall hereafter be known as
CHHINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SHINDER KAUR
[Signature (in existing old name)]

I hitherto known as MONIKA GROVER W/o VARUN
NAGPAL, R/o H.No. 38, St.No. 4, Guru Nanak Colony
Faridkot, Punjab-151203, have changed my name and shall
hereafter be known as MONIKA NAGPAL.

It is certified that I have complied with other legal
requirements in this connection.

MONIKA GROVER
[Signature (in existing old name)]

I hitherto known as TONY alias RAKESH
S/o RAMANLAL, R/o 6, Gali No-12, Village Tahirpur, Jhilmil,
East Delhi-110095, have changed my name and shall hereafter
be known as RAKESH.

It is certified that I have complied with other legal
requirements in this connection.

TONY alias RAKESH
[Signature (in existing old name)]

I, KRISHAN PAL SINGH S/o SULKHAN SINGH,
R/o 6, Trainers Building, Lok Kalyan Marg, Delhi Race Club,
Lodhi Road, Central Delhi-110003, have changed the name
of my minor daughter JASPREET MAAN aged 17 years and
she shall hereafter be known as JASPREET KAUR MAAN.

It is certified that I have complied with other legal
requirements in this connection.

KRISHAN PAL SINGH
[Signature of Guardian]

I hitherto known as SUSHIL BHATEJA alias SUSHIL
ARORA D/o RAGHUVIR SINGH BHATEJA W/o ASHOK
KUMAR, R/0 2/8, Opp. Nirankari Colony, Indira Vikas Colony,
Nirankari Colony, North West Delhi, Delhi-110009, have
changed my name and shall hereafter be known as SUSHIL
ARORA.

It is certified that I have complied with other legal
requirements in this connection.

SUSHIL BHATEIJA alias SUSHIL ARORA
[Signature (in existing old name)]

I, PARVEEN KUMAR S/o DHARAM PAL,
R/o H.No. O-81, Village Haldana, Tehsil Samalakha, Panipat,
Haryana-132101, have changed the name of my minor son
VANSH aged 13 years and he shall hereafter be known as
VANSH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

PARVEEN KUMAR
[Signature of Guardian]

I, GURKIRPAL SINGH PAPNEJA S/o SHER SINGH
PAPNEIJA, R/o Flat No.-65, NPL Apartment H-3, Block, Vikas
Puri, New Delhi-110018, have changed the name of my minor
daughter HARBANI PAPNEJA, aged 17 years and she shall
hereafter be known as HARBANI KAUR PAPNEJA.

It is certified that I have complied with other legal
requirements in this connection.

GURKIRPAL SINGH PAPNEJA
[Signature of Guardian]

I hitherto known as NEETU alias NEETU JUNEJA
D/o ASHOK KUMAR W/o NEERAJ JUNEJA, residing at
270,FF, Pocket-18, Sector-24, Rohini, North-West Delhi-110085,
have changed my name and shall hereafter be known as
NEETU JUNEJA.

It is certified that I have complied with other legal
requirements in this connection.

NEETU alias NEETU JUNEJA
[Signature (in existing old name)]
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I hitherto known as HUNNY S/o RISHI PARKASH,
R/0 Ward No. 31, Opp. Side Indian School, Shastri Colony,
Gohana Road, Main By Pass, Sonipat-131001, have changed
my name and shall hereafter be known as HUNNY GAUTAM.

It is certified that I have complied with other legal
requirements in this connection.

HUNNY
[Signature (in existing old name)]

I hitherto known as SRIKANTA KUMAR SAHOO
S/o0 ANIRUDHA SAHOO, residing at Tanupur, Pattamundai,
Kendrapara, Orissa-754215, have changed my name and
shall hereafter be known as SRIKANTA SAHOO.

It is certified that I have complied with other legal
requirements in this connection.

SRIKANTA KUMAR SAHOO
[Signature (in existing old name)]

I hitherto known as SHUBHAM S/o RISHI PARKASH,
R/0 Ward No. 31, Opp. Side Indian School, Shastri Colony,
Gohana Road, Main by Pass, Sonipat-131001, have changed
my name and shall hereafter be known as SHUBHAM
GAUTAM.

It is certified that I have complied with other legal
requirements in this connection.

SHUBHAM
[Signature (in existing old name)]

I hitherto known as RAJAN SINGH S/o TIRLOK S. SINGH,
R/0 H.No.-2287 ST No.-4, ISSA Nagri, Ludhiana, Punjab-141008,
have changed my name and shall hereafter be known as
RAJAN T. SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAJAN SINGH
[Signature (in existing old name)]

I hitherto known as GUDIYA D/o KAMAL AGRAWAL,
R/o K.M. 49, Kavi Nagar, Ghaziabad, Uttar Pradesh-201002,
have changed my name and shall hereafter be known as
DIVYA AGRAWAL.

It is certified that I have complied with other legal
requirements in this connection.

GUDIYA
[Signature (in existing old name)]

I hitherto known as HIMANSHU JINDAL son of
Mr. KULDEEP JINDAL, residing at A-15 Sector-14,
Noida-201301, have changed my name and shall hereafter be
known as HIMANSHUU JINDAL.

It is certified that I have complied with other legal
requirements in this connection.

HIMANSHU JINDAL
[Signature (in existing old name)]

I hitherto known as AVINASH CHAWLA alias ABNASHI
LAL CHAWLA S/o K.R. CHAWLA, residing at M-92,
G.S. Apartment, Sector-13, Rohini, North West Delhi,
Delhi-110085, have changed my name and shall hereafter be
known as ABNASHI LAL CHAWLA.

It is certified that I have complied with other legal
requirements in this connection.

AVINASH CHAWLA alias ABNASHI LAL CHAWLA
[Signature (in existing old name)]

I hitherto known as NIRMAL alias NIRMAL SINGH
D/o JALIM SINGH, R/o B-87, Gali No.-1, Rajvir Colony,
Gharoli, Extn. East Delhi-110096, have changed my name
and shall hereafter be known as NIRMAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

NIRMAL alias NIRMAL SINGH
[Signature (in existing old name)]

I hitherto known as KRITIKA SHARMA D/o SHIV
KUMAR SHARMA, resident of Gali No.-5, Dehri Gaon,
Govind Nagar, Katghar, Moradabad, U.P. Pin Code-244001,
have changed my name and shall hereafter be known as
RUTVIKA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

KRITIKA SHARMA
[Signature (in existing old name)]

I, RUPALI MEHRA W/o SANJEEV MEHRA,
R/o House-3A/47, Sat Nagar, W.E.A Karol Bagh, Central
Delhi, Delhi-110005, have changed the name of my minor
son ESHAAN MEHRA, aged 10 years and he shall hereafter
be known as ISHAN MEHRA.

It is certified that I have complied with other legal
requirements in this connection.

RUPALI MEHRA
[Signature of Guardian]
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I hitherto known as NARENDRA S/o HAR GOVIND
SINGH, R/o C-24, Senior Citizen Home, Complex P 4, Greater
Noida, Gautam Buddha Nagar, Uttar Pradesh-201310, have
changed my name and shall hereafter be known as
NARENDRA SINGH NAGAR.

It is certified that I have complied with other legal
requirements in this connection.

NARENDRA
[Signature (in existing old name)]

I hitherto known as RUCHI MANRAL alias RUCHI
GHUGTYAL D/o GUSAIN SINGH MANRAL W/o PARAMIIT
SINGH GHUGTYAL, R/o D-28, Airliners CGHS Ltd. (Gayatri
Apartments) Plot No.-27, Sector-10, Dwarka, Delhi-110075,
have changed my name and shall hereafter be known as
RUCHI GHUGTYAL.

It is certified that I have complied with other legal
requirements in this connection.

RUCHI MANRAL alias RUCHI GHUGTYAL
[Signature (in existing old name)]

I hitherto known as RAMESH SINGH S/o Late SH. RAM
SINGH, R/o0 42, Village Sahipur, Shalimar Bagh, North West
Delhi, Delhi-110088, have changed my name and shall
hereafter be known as RAMESH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAMESH SINGH
[Signature (in existing old name)]

I hitherto known as PAWAN KUMAR S/o PHOOL
CHAND, R/o House No. 47, Nakur Road, Purvi Afganan,
Sarsawa, Dehat, Saharanpur, Uttar Pradesh-247232, have
changed my name and shall hereafter be known as PAWAN
KUMAR VISHODIA.

It is certified that I have complied with other legal
requirements in this connection.

PAWAN KUMAR
[Signature (in existing old name)]

I hitherto known as DOLLY CHAWLA D/o BHAWAN
DAS CHAWLA , R/o Phasri Bali Gali, Dabra, Gwalior, Madhya
Pradesh-475110, have changed my name and shall hereafter
be known as KIRTI TIWARI.

It is certified that I have complied with other legal
requirements in this connection.

DOLLY CHAWLA
[Signature (in existing old name)]

I hitherto known as RAJMANI GUPTA W/o NIWAS
SAW, residing at B-660, G D Colony, Mayur Vihar, Phase-3,
Vasundhra Enclave, Delhi-110096, have changed my name
and shall hereafter be known as ANITA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

RAJMANI GUPTA
[Signature (in existing old name)]

I hitherto known as USHA alias BHAGYAWATI
D/o UDMIRAM KALKER W/o SURESH KUMAR SHAMI,
R/o G-1, G-Block, East Vinod Nagar, Kalyanvas, East Delhi,
Delhi-110091, have changed my name and shall hereafter be
known as BHAGYAWATI.

It is certified that I have complied with other legal
requirements in this connection.

USHA alias BHAGYAWATI
[Signature (in existing old name)]

I hitherto known as SHIV NARAYAN alias SHIV NARAYAN
CHAWLA S/o Late Sh. MADAN LAL CHAWLA, R/o 168,
Janta Flats, GTB Enclave, East Delhi, Delhi-110095, have
changed my name and shall hereafter be known as
SHIV NARAYAN CHAWLA.

It is certified that I have complied with other legal
requirements in this connection.

SHIV NARAYAN alias SHIV NARAYAN CHAWLA
[Signature (in existing old name)]

I, ARUN KUMAR S/o SUKHBIR SINGH, residing at
Malik Pur Zer-Najafgarh, South West Delhi, Delhi-110073,
have changed the name of my minor son SAKSHAM, aged
13 years and he shall hereafter be known as SAKSHAM
DAGAR.

It is certified that I have complied with other legal
requirements in this connection.

ARUN KUMAR
[Signature of Guardian]

I hitherto known as BABLU KUMAR S/o RAM KISHAN
SAHNI, R/o B-102T/F, Hanuman Gali, Near Police Chowki,
Dilshad Colony, Jhilmil, East Delhi, Delhi-110095, have
changed my name and shall hereafter be known as BALRAJ
SAHNI.

It is certified that I have complied with other legal
requirements in this connection.

BABLU KUMAR
[Signature (in existing old name)]
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I, VIRENDER KUMAR S/o SATYA PRAKASH, R/o 693,
Kanwariawas(156), Koriawas, Mahendragarh, Haryana-123001,
have changed the name of my minor daughter AARYA,
aged 02 months and she shall hereafter be known as AARYA
YADAV.

It is certified that I have complied with other legal
requirements in this connection.

VIRENDER KUMAR
[Signature of Guardian]

I hitherto known as DAVINDER SINGH BAKSHI
S/0 NARINDER SINGH BAKSHI, R/o D-134, Ajay Enclave,
Tilak Nagar, West Delhi-110018, have changed the name of
my minor daughter RAIZA BAKSHI, aged 17 years and she
shall thereafter be known as to RAIZA KAUR BAKSHI.

It is certified that I have complied with other legal
requirements in this connection.

DAVINDER SINGH BAKSHI
[Signature of Guardian]

I hitherto known as SINIMOL T R alias SINI HARI
KUMAR D/o RAGHAVAN NAIR W/o HARI KUMAR K.G,
R/o Flat No.-311, Pocket-D, Mayur Vihar Phase-II, East Delhi,
Delhi-110091, have changed my name and shall hereafter be
known as SINI HARI KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SINIMOL T R alias SINI HARI KUMAR
[Signature (in existing old name)]

I hitherto known as BHUPINDER PAL SINGH S/o
NIRMAL SINGH, Resident of RZ-31/1, First Floor, Indra
Park Extension, East Uttam Nagar, New Delhi-110059, have
changed my name and shall hereafter be known as PUNEET
BADIAL.

It is certified that I have complied with other legal
requirements in this connection.

BHUPINDER PAL SINGH
[Signature (in existing old name)]

I hitherto known as YUVADITYA S/o RAJESH KUMAR,
R/o C-693, Dakshinpuri, Dr. Ambedkar Nagar, Pushpa Bhawan
S.0., South Delhi, Delhi-110062, have changed my name and
shall hereafter be known as YUVADITYA CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

YUVADITYA
[Signature (in existing old name)]

I hitherto known as ANITA W/o MANIJIT SINGH,
R/o0 G-6/14, Block -G6, Malviya Nagar, New Delhi-110017,
have changed my name and shall hereafter be known as
ANITA KAUR.

It is certified that I have complied with other legal
requirements in this connection.

ANITA
[Signature (in existing old name)]

I hitherto known as RAJESH KUMARI alias REENA
DEVI D/o JAI PAL W/o PAWAN KUMAR, R/o House
No. 936 Ward No.-1 Priya Colony Jhajjar, Jhajjar, Haryana
Pin-124103, have changed my name and shall hereafter be
known as REENA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH KUMARI alias REENA DEVI
[Signature (in existing old name)]

I hitherto known as VEER SINGH S/o MADAN LAL,
R/o M-54, Krishan Vihar, Sultanpuri, Sultanpuri C-Block,
North West Delhi, Delhi-110086, have changed my name
and shall hereafter be known as MEER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

VEER SINGH
[Signature (in existing old name)]

I hitherto known as SHASHI BALA D/o UDAI RAM,
R/0 G-168, Phase-I, New Palam Vihar, Choma(62), PO: Palam
Vihar, Gurgaon, Haryana-122017, have changed my name
and shall hereafter be known as SHASHI YADAV.

It is certified that I have complied with other legal
requirements in this connection.

SHASHI BALA
[Signature (in existing old name)]

I, AMIT S/o0 CHATTER PAL SINGH, R/o D-35, A-4 3
Floor, Near NDRF Camp, Krishna Garden Sadarpur Road,
Govindpuram, Ghaziabad, Uttar Pradesh-201013, have
changed the name of my minor daughter SHREYA
CHAUDHARY alias SHREYA TANWAR aged 13 years and
she shall hereafter be known as SHREYA TANWAR.

It is certified that I have complied with other legal
requirements in this connection.

AMIT
[Signature of Guardian]
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I hitherto known as WAJAHAT S/o MASOOD REHMAN,
R/0 40, Chhote Bade Hakeem Ji Wali Gali Turkman Gate,
Koil, Aligarh, Uttar Pradesh-202001, have changed my name
and shall hereafter be known as WAJAHAT MASOOD.

It is certified that I have complied with other legal
requirements in this connection.

WAJAHAT
[Signature (in existing old name)]

I hitherto known as MINA SINGH W/o AMIT, R/o Z-33,
Gali No-2, Naryan Vihar Prem Nagar-2, Kirari Suleman Nagar,
North West Delhi-110086, have changed my name and shall
hereafter be known as KUMKUM DEVI.

It is certified that I have complied with other legal
requirements in this connection.

MINA SINGH
[Signature (in existing old name)]

I hitherto known as NARENDER KUMAR GUPTA alias
NARENDER KUMAR S/o0 RAMESHWAR DASS,
R/0 WZ-493 A, Gali No. 16, Sad Nagar, Palam Colony, South
West Delhi, Delhi-110045, have changed my name and shall
hereafter be known as NARENDER KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

NARENDER KUMAR GUPTA
alias NARENDER KUMAR
[Signature (in existing old name)]

I hitherto known as RAHUL S/o0 RAM KISHORE,
R/0 H.No.-B-2/136, Block B-2, Near Bhajanpura Police Station,
Yamuna Vihar, Garhi Mendu, North East Delhi-110053, have
changed my name and shall hereafter be known as RAHUL
GAUR.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL
[Signature (in existing old name)]

I, RAHUL S/0 RAM KISHORE, R/0o H.No.-B-2/136, Block
B-2, Near Bhajanpura Police Station, Yamuna Vihar, Garhi
Mendu, North East Delhi-110053, have changed the name of
my minor daughter TEJASVI aged 13 years and she shall
hereafter be known as TEJASVI GAUR.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL
[Signature of Guardian]

I, RAHUL S/o0 RAM KISHORE, R/o H.No.-B-2/136,
Block B-2, Near Bhajanpura Police Station, Yamuna Vihar,
Garhi Mendu, North East Delhi-110053, have changed the
name of my minor daughter DEVYANI aged 16 years and
she shall hereafter be known as DEVYANI GAUR.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL
[Signature of Guardian]

I hitherto known as JAIVEER alias JAYVIR AWANA
S/o0 RAMESHWAR, R/o H.No.-F-12B, Sector-27, Noida,
Gautam Buddha Nagar, Uttar Pradesh-201301, have changed
my name and shall hereafter be known as JAYVIR AWANA.

It is certified that I have complied with other legal
requirements in this connection.

JAIVEER alias JAYVIR AWANA
[Signature (in existing old name)]

I hitherto known as RUCHI D/o LAL CHAND, residing
at 1259/66/2R/28, Gali No.-2, Near Suruchi Byuti Parlar, Gandhi
Nagar, Rewari, Haryana-123401, have changed my name and
shall hereafter be known as RUCHI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

RUCHI
[Signature (in existing old name)]

I hitherto known as SUNITA GUJELA alias SUNITA PAL
alias SUNITA daughter of ZALIM SINGH PAL wife of
BRIJESH GUJELA, residing at WZ-183B, Basai Dara Pur,
Ramesh Nagar, West Delhi, Delhi-110015, have changed my
name and shall hereafter be known as SUNITA GUJELA.

It is certified that I have complied with other legal
requirements in this connection.

SUNITA GUIJELA alias SUNITA PAL alias SUNITA
[Signature (in existing old name)]

I hitherto known as ADHITYAA MEHTA S/o HARISH
MEHTA, residing at J-11/16, Rajouri Garden, Rajouri Garden,
PO- Dist- West Delhi, Delhi-110027, have changed my name
and shall hereafter be known as ADITYA MEHTA.

It is certified that I have complied with other legal
requirements in this connection.

ADHITYAA MEHTA
[Signature (in existing old name)]
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I hitherto known as SUNIL SHARMA S/o HARI RAM
SHARMA, residing at L-58, Near Vijay Chowk, Laxmi Nagar,
Delhi-110092, have changed my name and shall hereafter be
known as SUNIL KUMAR SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL SHARMA
[Signature (in existing old name)]

I hitherto known as SUNNY S/o AMARIJIT SINGH,
R/o Pakhowal, PO Saidowal Distt. Kapurthala, Punjab, have
changed my name and shall hereafter be known as DILPREET
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUNNY
[Signature (in existing old name)]

I hitherto known as NANDANI D/o SANTOSH KUMAR
SINGH, residing at 50, Khichripur, Kalyanvas, Delhi-110091,
have changed my name and I shall hereafter be known as
NANDANI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

NANDANI
[Signature (in existing old name)]

I hitherto known as ANKITA D/o VINOD KUMAR SAINI,
residing at House No.-622, Masjid Wali Gali, Bakhtawarpur,
Bakhtawar Pur, North West Delhi, Delhi-110036, have
changed my name and shall hereafter be known as ANKITA
SAINL

It is certified that I have complied with other legal
requirements in this connection.

ANKITA
[Signature (in existing old name)]

I hitherto known as NAVEEN S/o SURESH KUMAR,
residing at Vill. Dhana Jogi, Dhana Jogi(34), Bhiwani,
Haryana-127201, have changed my name and I shall hereafter
be known as NAVEEN BENIWAL.

It is certified that I have complied with other legal
requirements in this connection.

NAVEEN
[Signature (in existing old name)]

I hitherto known as BHAWANI PRATAP SINGH
S/o PRATHVI RAJ JORAM, R/o Nehru Nagar, Shri Nagar
Road, Madar Ajmer, Rajasthan-305001, have changed my
name and shall hereafter be known as HARSHIT JORAM.

It is certified that I have complied with other legal
requirements in this connection.

BHAWANI PRATAP SINGH
[Signature (in existing old name)]

I hitherto known as RAMSEWAK S/o0 YOGENDRA PAL,
R/o Gali No.-2, Sudamapuri, Modinagar, PO-Govindpuri,
Distt,-Ghaziabad, Uttar Pradesh-201204, have changed my
name and shall hereafter be known as RAJEEV SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

RAMSEWAK
[Signature (in existing old name)]

I hitherto known as SAMSUDIN alias SAMASUL
HAQUE S/o SAJJAD, presently resident-507, Main Chowk
B S House Bijwasan Village Delhi-110061, Permanent
Address- Kh No. 256, Fash-1, Radhe Shyam Park, GZB Loni
Dehat, Ghaziabad U.P-201102, have changed my name and
shall here-after be known as SHAMSUL HAQUE.

It is certified that I have complied with other legal
requirements in this connection.

SAMSUDIN alias SAMASUL HAQUE
[Signature (in existing old name)]

I, RAMESH KUMAR S/o OM PARKASH, R/o G-31/ A,
Krishan Vihar, Sultanpuri C Block, North West Delhi, Delhi-
110086, have changed the name of my minor daughter PARI
aged 16 years and she shall hereafter be known as PARI
RAJWANIA.

It is certified that I have complied with other legal
requirements in this connection.

RAMESH KUMAR
[Signature of Guardian]

I, RAMESH KUMAR S/0 OM PARKASH, R/o G-31/ A,
Krishan Vihar, Sultanpuri C Block, North West Delhi, Delhi-
110086, have changed the name of my minor daughter SANVI,
aged 9 years and she shall hereafter be known as SANVI
RAJWANIA.

It is certified that I have complied with other legal
requirements in this connection.

RAMESH KUMAR
[Signature of Guardian]
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I hitherto known as RAKHI W/o RAMESH KUMAR,
R/o G-31-A, Krishan Vihar, Sultanpuri C Block, North West
Delhi, Delhi-110086, have changed my name and shall
hereafter be known as RAKHI SISODIA.

It is certified that I have complied with other legal
requirements in this connection.

RAKHI
[Signature (in existing old name)]

I hitherto known as HARDIK S/o RAMESH KUMAR,
R/0 G-31/ A, Krishan Vihar, Sultanpuri C Block, North West
Delhi, Delhi-110086, have changed my name and shall
hereafter be known as HARDIK RAJWANIA.

It is certified that I have complied with other legal
requirements in this connection.

HARDIK
[Signature (in existing old name)]

I hitherto known as RAJESH KUMAR NEHRA S/o IQBAL
SINGH, R/0 317, Police Colony, Ahata Kidara Idgah Road,
Near Filmistan Cinema, Ahata Kidara, North Delhi, Delhi-
110006, have changed my name and shall hereafter be known
as RAJESH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH KUMAR NEHRA
[Signature (in existing old name)]

I, RAJ KUMARI SHARMA W/o BHUNESHVAR
SHARMA, R/o H.No.-285, Block-B, Jain Nagar, Karala,
Delhi-110081, have changed the name of my minor son
ADITYA RAJ aged 13 years and he shall hereafter be known
as ADITYA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

RAJ KUMARI SHARMA
[Signature of Guardian]

I hitherto known as DIMPLE S/o KRISHAN CHANDER,
residing at House No. 625, Block- 02, Chhichrana, Chhichrana
(55), Panipat, Haryana-132107, have changed my name and
shall hereafter be known as VIRAJ CHHARIYA. I have
changed only my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

DIMPLE
[Signature (in existing old name)]

I hitherto known as RAIJADA NIRAVKUMAR
KRISHNASINH alias NIRAV KUMAR RAIJADA
S/o KRISHNASINH RAIJADA, R/o Sondarada, Junagadh,
Keshod, Gujarat-362727, have changed my name and shall
hereafter be known as NIRAV KUMAR RAIJADA.

It is certified that I have complied with other legal
requirements in this connection.

RAIJADA NIRAVKUMAR KRISHNASINH alias NIRAV
KUMAR RAIJADA
[Signature (in existing old name)]

I hitherto known as VIVEK S/o0 TUNG NATH RAY,
R/o H.No.-58, Gali No.-10, Nangli Vihar, Nangli Dairy, Nagli
Sakrawati, South West Delhi-110043, have changed my name
and shall hereafter be known as VIVEK RAI

It is certified that I have complied with other legal
requirements in this connection.

VIVEK
[Signature (in existing old name)]

I hitherto known as RAJESH KUMAR S/o VIRENDRA
RAM, residing at WZ-59/B, Ramgarh Colony, Gali No. 8,
Basai Dara Pur, Ramesh Nagar, West Delhi, Delhi-110015,
have changed my name and shall hereafter be known as
RYAN ROY.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH KUMAR
[Signature (in existing old name)]

I hitherto known as KUMUD W/o VISHWAS YADAV
D/o KEWAL KISHORE, residing at RZ- 208, B Block, Gopal
Nagar, Najafgarh, South West Delhi, Delhi-110043, have
changed my name and shall hereafter be known as KUMUD
YADAV.

It is certified that I have complied with other legal
requirements in this connection.

KUMUD
[Signature (in existing old name)]

I hitherto known as MUNIRAJ S/o Late RAMFAL,
R/0J -1883/84, Jahangir Puri, North West Delhi-110033, have
changed my name and shall hereafter be known as JHINKU
PRASAD.

It is certified that I have complied with other legal
requirements in this connection.

MUNIRAJ
[Signature (in existing old name)]
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I hitherto known as AMAN KUMAR S/o RAM KUMAR
SINGH, Permanently residing at Harchandpur, Alwar,
Rajasthan-301019 and Presently residing at C-42, Nehru Vihar,
Delhi-110054, have changed my name and shall hereafter be
known as AMAN SINGH RATHORE.

It is certified that I have complied with other legal
requirements in this connection.

AMAN KUMAR
[Signature (in existing old name)]

I hitherto known as CHHOTU S/o SUNIL GUPTA,
Permanently residing at 56 Kara, Aurangabad, Bihar-824124,
Presently residing at A-405, Gandhi Vihar, Delhi-110009, have
changed my name and shall hereafter be known as RANJAN
GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

CHHOTU
[Signature (in existing old name)]

I hitherto known as SHEHNILA W/o ABDUR RASHEED,
R/o0 Mohalla Noor Basti, Kuti Road, Malerkotla,
Punjab-148023, have changed my name and shall hereafter
be known as SABIRA.

It is certified that I have complied with other legal
requirements in this connection.

SHEHNILA
[Signature (in existing old name)]

I, PANKAJ GOYAL son of PAWAN KUMAR GOYAL,
Residing at H.No. 41, Street Dr. Satish Aggarwal Manvata
Nagar, Hoshiarpur, Punjab, have changed the name of my
minor daughter NAAVYA aged 14 years and she shall
hereafter be known as NAAVYA GOYAL.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ GOYAL
[Signature of Guardian]

I hitherto known as ANU BALA D/o VIDHI SINGH
W/o VINOD KUMAR, residing at P.O. Dhaddar, Gag Jallo,
Dasuya, Hoshiarpur, Punjab-144205, have changed my name
and shall hereafter be known as POONAM JASROTIA.

It is certified that I have complied with other legal
requirements in this connection.

ANU BALA
[Signature (in existing old name)]

I hitherto known as S SARAT CHANDRA
S/o Dr. SALIKOOTI PARAMDHAM REDDY, employed as
Senior Registrar & OC Tps, MH Khadki, Pune, in the Army,
R/o 365/1 Shivneri Offrs. Enclave, Aundh Mil Stn. Pune,
have changed my name and shall hereafter be known as
SALIKOOTI SHARAT CHANDRA.

It is certified that I have complied with other legal
requirements in this connection.

S SARAT CHANDRA
[Signature (in existing old name)]

I hitherto known as CHETNA D/o PRAKASH CHANDRA
VERMA, residing at Near Dasbhuji Asthan Mogal Bazar,
Munger, Munger, Bihar-811201, have changed my name and
shall hereafter be known as CHETNA SHRIVASTAVA.

It is certified that I have complied with other legal
requirements in this connection.

CHETNA
[Signature (in existing old name)]

I hitherto known as SUMATI RAJ JAIN S/o PADAM
CHAND JAIN, residing at Plot No. 11 S C B No.-5-14-046
Simhapuri Colony, West Marredpally, Secunderabad,
PO Nehrunagar, Distt. Hyderabad, Telangana-500026, have
changed my name and shall hereafter be known as SUMTI
KATARIYA.

It is certified that I have complied with other legal
requirements in this connection.

SUMATI RAJ JAIN
[Signature (in existing old name)]

I hitherto known as DARSHAN SINGH S/o BAKSHISH
SINGH, R/o House No. 355/2, St.No. 18, W.No. 18, Gokal
Nagar, Tehsil and Distt. Hoshiarpur, Punjab, have changed
my name and shall hereafter be known as GURDARSHAN
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

DARSHAN SINGH
[Signature (in existing old name)]

I, ANIRUDHDA NANDANWAR S/o0 BHASKAR
NANDANWAR, residing at 255 District Center Bhubaneswar
Chandrasekharpur Chandra Sekhar Pur Khorda Chandra
Sekhar Pur, Odisha-751016, have changed the name of my
minor daughter ANEEKA NANDANWAR aged 3 years, and
she shall hereafter be known as TOYA NANDANWAR.

It is certified that I have complied with other legal
requirements in this connection.

ANIRUDHDA NANDANWAR
[Signature of Guardian]
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I hitherto known as POOJABEN MODH alias MODH
POOJABEN NIKHILBHALI alias POOJABEN NIKHILBHAI
MODH alias POOJABEN N MODH D/o NIKHILBHAI,
residing at Plot No. 125/1 Sector -6/B Gandhinagar,
Sector 6, Gujarat-382006, have changed my name and shall
hereafter be known as POOJA HARSHA MODH.

It is certified that I have complied with other legal
requirements in this connection.

POOJABEN MODH alias MODH POOJABEN
NIKHILBHALI alias POOJABEN NIKHILBHAI MODH
alias POOJABEN N MODH

[Signature (in existing old name)]

I, UNNIKRISHNAN T K S/o T K KESAVAN, residing at
E 3 28 12 Cross Road Willington Island Willingdon Island,
S O Willingdon Island, Ernakulam, Kerala-682003, have
changed the name of my minor son ZYAAN KRISHNA aged
5 years, and he shall hereafter be known as ATHARVA
SINGHANIYAA.

It is certified that I have complied with other legal
requirements in this connection.

UNNIKRISHNAN T K
[Signature of Guardian]

I hitherto known as HARINDER JIT KAUR W/o SUCHA
SINGH, R/o Village Chak Raju Singh, PO Sandhra,
Distt. Hoshiarpur, Punjab, have changed my name and shall
hereafter be known as NARINDER JIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

HARINDER JIT KAUR
[Signature (in existing old name)]

I hitherto known as HARJINDER KUMAR
S/o PARAMIIT RAM, R/o Village Kunt, PO Nanda Chaur,
Distt. Hoshiarpur, Punjab, have changed my name and shall
hereafter be known as KUMAR HARJINDER.

It is certified that I have complied with other legal
requirements in this connection.

HARJINDER KUMAR
[Signature (in existing old name)]

I hitherto known as KOOCHIPUDI SRIKANTH alias
KOOCHIPUDI SREEKANTH S/o SATYANARAYANA,
residing at H.No. 15-122 Subhash Nagar, Lalithapuram State
Bank of India, Line Sudimalla VTC Yellandu, PO Yellandu
District Bhadradri Kothagudem, State Telangana-507123, have
changed my name and shall hereafter be known as
KOOCHIPUDI SRIKANTH.

It is certified that I have complied with other legal
requirements in this connection.

KOOCHIPUDI SRIKANTH alias
KOOCHIPUDI SREEKANTH
[Signature (in existing old name)]

I hitherto known as POOJA W/o RAMANDEEP VERMA,
Residing at H.No. 2615/09, Mohalla Jawahar Nagar, Adampur,
Doaba, Jalandhar, Punjab, have changed my name and shall
hereafter be known as POOJA VERMA.

It is certified that I have complied with other legal
requirements in this connection.

POOJA
[Signature (in existing old name)]

I, NAVEEN KUMAR K S S/o SHIVANANDA REDDY,
residing at 432 4th A cross Ombr Layout Banaswadi
Srr Kalyan Mantapa, Bangalore North, Kalyananagar,
Bengaluru, Karnataka-560043, have changed the name of my
minor daughter NIHAANA NAVEEN KUMAR alias
NIHAANA N aged 6 years, and she shall hereafter be
known as VIHANI NIDHI REDDY.

It is certified that I have complied with other legal
requirements in this connection.

NAVEEN KUMAR K S
[Signature of Guardian]

I, RANJIT KAUR wife of KRISHAN CHAND, Residing
at Village Jaitpur, PO Bombeli, Tehsil Garhshankar,
Distt. Hoshiarpur, Punjab, have changed the name of my
minor daughter REETA aged 14 years and she shall hereafter
be known as REETA KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RANIJIT KAUR
[Signature of Guardian]

I, SANTHAMURTHY T S/o THIMMAPPA, residing at
No.-386 4th Cross 4th Main Maheshwari Nagar, Ramakka
Thota Bangalore, North Mahadevapura Bangalore,
Karnataka- 560048, have changed the name of my minor
daughter SHEETHAL S aged 5 years, and she shall hereafter
be known as SHREYANVI S.

It is certified that I have complied with other legal
requirements in this connection.

SANTHAMURTHY T
[Signature of Guardian]

I, ANKIT GOEL S/o SATBIR GOEL, residing at
H.No. 357 L Model Town, Panipat, Panipat, Haryana-132103,
have changed the name of my minor daughter DVITI GOEL
aged 11 years, and she shall hereafter be known as AYAANA
GOEL.

It is certified that I have complied with other legal
requirements in this connection.

ANKIT GOEL
[Signature of Guardian]
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I hitherto known as DAPINDER SINGH S/o GURMUKH
SINGH BINDRA, R/o House No. 70, Kamla Nagar, Yamuna
Nagar, Haryana-135001, have changed my name and shall
hereafter be known as DEEPINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

DAPINDER SINGH
[Signature (in existing old name)]

I, SMRITI MALIK W/o AMAN MALIK, R/o OL-1
Flat No. 1702 Eldeco Utopia Sector-93A Near Mother Pride
School, Sector-93A, Noida, Gautam Buddha Nagar,
Uttar Pradesh-201304, have changed the name of my minor
son RUDRA PRATAP MALIK, aged 9 years, and he shall
hereafter be known as RUWAAN MALIK.

It is certified that I have complied with other legal
requirements in this connection.

SMRITI MALIK
[Signature of Guardian]

I, VINAYAK KUMAR son of VINAY KUMAR, residing
at Flat No. 1406, Skytech Merion Residency-1, Crossing
Republik, Ghaziabad, U.P. -201016, have changed my name
and I shall hereafter be known as RUDRAKSH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

VINAYAK KUMAR
[Signature (in existing old name)]

I hitherto known as DIMPI JOHAR D/o JASBEER SINGH
W/0o MANGAL SINGH, R/o H.No. L-105, Gali No. 2, Ram
Singh Colony, Sultanwind Road, Distt. Amritsar, Punjab, have
changed my name and shall hereafter be known as DIMPY.

It is certified that I have complied with other legal
requirements in this connection.

DIMPI JOHAR
[Signature (in existing old name)]

I hitherto known as LUNMILA PHEIRAY D/o NINGAM
PHEIRAY, R/o Phungcham, Ukhrul, Phungcham, Manipur-
795142, have changed my name and shall hereafter be known
as THOTSHIMCHON PHEIRAY.

It is certified that I have complied with other legal
requirements in this connection.

LUNMILA PHEIRAY
[Signature (in existing old name)]

I hitherto known as AMRITANSHU S/o AMAR NATH,
R/o E-15 AWHO Tucker Enclave, Dr. Babasaheb Ambedkar
Road, Hadapsar, (N.V.), PO-Hadapsar, Distt.-Pune,
Mabharashtra-411028, have changed my name and shall
hereafter be known as AMRITANSHU AMARNATH JHA.

It is certified that I have complied with other legal
requirements in this connection.

AMRITANSHU
[Signature (in existing old name)]

I, HEMRAJ son of GANGA RAM, residing at
Flat No. 195-G, Third Floor, DDA MIG Green Flats, Gate No.
3, Rajouri Garden, West Delhi, Delhi-110027, have changed
the name of my minor daughter MYRA UJJAINWAL, aged
5 years and she shall hereafter be known as AMYRA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

HEMRAJ
[Signature of Guardian]

I hitherto known as SAVITHA B P alias SAVITHA B
PUTTEGOWDA alias SAVITHA BANGALORE
PUTTEGOWDA D/o PUTTEGOWDA BV, residing at 1665
6th Main 6th Cross Near Ganesh Temple, Vijaynagar
2nd Stage Bangalore North Vijayanagar Bangalore,
North Bangalore, Karnataka-560040, have changed my name
and shall hereafter be known as SAVITHA P.

It is certified that I have complied with other legal
requirements in this connection.

SAVITHA B P alias SAVITHA B PUTTEGOWDA
alias SAVITHA BANGALORE PUTTEGOWDA
[Signature (in existing old name)]

I, PIYUSH JAIN S/o JAWAHAR LAL JAIN, residing at
10-B-17, Mahaveer Nagar I1I Ladpura, Kota, RJ-324005, have
changed the name of my minor daughter ENAAYA PIYUSH
aged 4 years, and she shall hereafter be known as ENAAYA
JAIN.

It is certified that I have complied with other legal
requirements in this connection.

PIYUSH JAIN
[Signature of Guardian]

I hitherto known as SANJAY KUMAR S/o Sh. SURESH
CHANDER SHARMA, employed as Stenographer Grade-1
in the office of the Pr. Accountant General (Audit), H.P.,
Shimla-171003, residing at Ameya Niwas, Divya Nagar,
Airport Road, Totu, Shimla-171011, H.P., have changed my
name and shall hereafter be known as SANJAY SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY KUMAR
[Signature (in existing old name)]
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I hitherto known as JAGDEV SINGH, son of Shri LABH
SINGH, residing at Pir Machhaila, SAS Nagar (Mohali),
Dhakauli, Punjab-160104, have changed my name and shall
hereafter be known as JAGDDEV SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JAGDEV SINGH
[Signature (in existing old name)]

I hitherto known as HARDEEP SINGH GILL son of
JASWINDER SINGH, residing at Village Sadhuwala, Tehsil
Zira, District Ferozepur-142050, Punjab, have changed my
name and shall hereafter be known as HARDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

HARDEEP SINGH GILL
[Signature (in existing old name)]

I hitherto known as DAVINDER SINGH S/o DALIP SINGH,
R/o Moh. Nawan Katra, Kalanaur, Distt. Gurdaspur (PB),
have changed my name and shall hereafter be known as
DAWINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

DAVINDER SINGH
[Signature (in existing old name)]

I hitherto known as SANDEEP KUMAR TANGRI son of
RAJESH KUMAR, residing at Core Computer De Samne,
Purana Patti, Bagha Purana, Distt. Moga, Punjab-142038,
India, have changed my name and shall hereafter be known
as SANDEEP KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP KUMAR TANGRI
[Signature (in existing old name)]

I hitherto known as GURSHINDER SINGH CHAHAL son
of CHANCHAL SINGH, residing at VPO Rasulpur Kalan,
Tehsil and District Amritsar-143113, Punjab, have changed
my name and shall hereafter be known as GURSHINDER
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURSHINDER SINGH CHAHAL
[Signature (in existing old name)]

I hitherto known as JOGINDER KAUR wife of NISHAN
SINGH, residing at H.No.C/351, New Partap Nagar, District
Amritsar, Punjab-143001, have changed my name and shall
hereafter be known as SARBJEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JOGINDER KAUR
[Signature (in existing old name)]

I hitherto known as KINTAN GOEL son of RAM NARAYAN
GOEL, residing at H.No. 110, Heavan City, G.T Road, Opp.
Pingalwara, Manawala District, Amritsar-143413, Punjab, have
changed my name and shall hereafter be known as VIVAAN
GOEL.

It is certified that I have complied with other legal
requirements in this connection.

KINTAN GOEL
[Signature (in existing old name)]

I hitherto known as MANOJ KUMAR son of RAM
LUBHAYA, residing at H.No. 48, Gali No. 2, Dayanand Nagar,
Lawrence Road, District Amrtisar-143001, Punjab, have
changed my name and shall hereafter be known as MANOJ
CHATRATH.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR
[Signature (in existing old name)]

I hitherto known as KAMAL wife of HARDEEP SINGH,
residing at H.No. 84, C-Block, Gali No. 9, Guru Amar Dass
Avenue, Airport Road, District Amritsar-143001, Punjab, have
changed my name and shall hereafter be known as
KARAMIIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KAMAL
[Signature (in existing old name)]

I hitherto known as RANI KAUR alias GURMEET KAUR
W/o KULDEEP SINGH, R/o House Number. 329, Kaler Patti,
P.O. Karyal, Distt. Moga, Punjab-142042, have changed my
name and shall hereafter be known as GURMEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RANI KAUR alias GURMEET KAUR
[Signature (in existing old name)]
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I hitherto known as GURMIT KAUR MAKKER
W/o GURMEET SINGH MUKKER, residing at Patti Baba
Jivan Singh, V.P.O. Kot Karor Kalan, District Ferozepur, Pin-
142060, Punjab, India, have changed my name and shall
hereafter be known as GURMEET KAUR MUKKER.

It is certified that I have complied with other legal
requirements in this connection.

GURMIT KAUR MAKKER
[Signature (in existing old name)]

I hitherto known as MANPREET VERMA D/o SUBHASH
KUMAR W/o DEEPAK VERMA, R/o H.No. 334, Dhilwan
Road, Dakoha, Jalandhar, Punjab-144023, have changed my
name and shall hereafter be known as MANPREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MANPREET VERMA
[Signature (in existing old name)]

I hitherto known as GUDDI wife of SHRI AMAR SINGH
RATHORE, residing at 27, New Radha Nagar, Balkeshwar
Road, Agra-282004, Uttar Pradesh, India, have changed my
name and shall hereafter be known as AMAN RATHORE.

It is certified that I have complied with other legal
requirements in this connection.

GUDDI
[Signature (in existing old name)]

I hitherto known as NIRMAL SINGH MANN S/o AATMA
SINGH, VPO-Bagga Kalan, Tehsil Ajnala, Distt. Amritsar,
Punjab-143101, have changed my name and shall hereafter
be known as NIRMAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

NIRMAL SINGH MANN
[Signature (in existing old name)]

I, VANKET RAO S/o NEELKANTH RAO, R/o D.No. A4,
Street-4, Syam Villas, Pushpak Nagar, Ward-60, Motilal Nehru
Nagr, Bhilai, Durg, Chhattisgarh-490020, have changed the
name of my minor son BOCHHU SIDDARTHA, aged
12 years and he shall hereafter be known as SIDDHARTHA
RAO.

It is certified that I have complied with other legal
requirements in this connection.

VANKET RAO
[Signature of Guardian]

I hitherto known as POONAM CHADHA W/o ANSHU
CHOPRA, R/o B-3A/78B, Near District Park, Janakpuri B-1,
S.0., West Delhi, Delhi-110058, have changed my name and
shall hereafter be known as POONAM CHOPRA.

It is certified that I have complied with other legal
requirements in this connection.

POONAM CHADHA
[Signature (in existing old name)]

I, VANKET RAO S/o NEELKANTH RAO, R/o D.No. A4,
Street-4, Syam Villas, Pushpak Nagar, Ward-60, Motilal Nehru
Nagr, Bhilai, Durg, Chhattisgarh-490020, have changed the
name of my minor son BOCHHU JAINEEL, aged 08 years
and he shall hereafter be known as JAINEEL RAO.

It is certified that I have complied with other legal
requirements in this connection.

VANKET RAO
[Signature of Guardian]

I hitherto known as SAROJ BALA D/o BAL KRISHAN
and W/o PARAMIIT SINGH, R/o Vill. Mehliana, Distt.
SBS Nagar-144503, Punjab, India, have changed my name
and shall hereafter be known as PREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SAROJ BALA
[Signature (in existing old name)]

I hitherto known as PALAK SHARMA daughter of
PARDEEP KUMAR SHARMA and wife of RIPAN SINGH,
residing at 198/41B, Ramesh Market East of Kailash,
Delhi-110065, India, have changed my name and shall
hereafter be known as PALAK KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PALAK SHARMA
[Signature (in existing old name)]

I, RUPALI BOSE wife of PARVEEN DALAL, employed
in the Indian Army as Eye Specialist and Retina Surgeon, a
resident of 1119, South Civil Lines, Pachpedi, Jabalpur,
M.P.-482001, have changed the name of my minor daughter
VRINDA DALAL, aged 7 months and she shall hereafter be
known as NATASHA DALAL.

It is certified that I have complied with other legal
requirements in this connection.

RUPALI BOSE
[Signature of Guardian]
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I hitherto known as MANJU TAMRAKAR daughter of
MOTI LAL PEGWAR and wife of MAGAN LAL
TAMRAKAR, residing at A-8, Mahesh Nagar, City Centre,
Gwalior, Madhya Pradesh-474011, have changed my name
and shall hereafter be known as SAVITRI TAMRAKAR.

It is certified that I have complied with other legal
requirements in this connection.

MANJU TAMRAKAR
[Signature (in existing old name)]

I hitherto known as SARPINDER PREET KAUR
D/o GURCHARAN SINGH W/o AKASHDEEP SUDHERA,
residing at House No. 123, Ranjit Nagar, Jalandhar-144001,
Punjab, India, have changed my name and shall hereafter be
known as SHARELL SUDHERA.

It is certified that I have complied with other legal
requirements in this connection.

SARPINDER PREET KAUR
[Signature (in existing old name)]

I hitherto known as PARDEEP SINGH son of MOTI
SINGH, residing at H.No. 98-A, Diamond City, Near Baba
Budha Ji Avenue, District Amritsar-143001, Punjab, have
changed my name and shall hereafter be known as PARDEEP
KUMAR KAUSHAL.

It is certified that I have complied with other legal
requirements in this connection.

PARDEEP SINGH
[Signature (in existing old name)]

I, SRIPATHI THIRUPATHI S/o SRIPATHI RAJAIAH,
resident of H.No. 2-52, Vill. Nain Paka, Mandal Chityal,
District Jayashankar Bhupalpally (Telangana)-506356, have
changed the name of my minor daughter SRIPATHI
SRIHANSHI, aged 5 years and she shall hereafter be known
as SRIPATHI HANVVIKHA SREE.

It is certified that I have complied with other legal
requirements in this connection.

SRIPATHI THIRUPATHI
[Signature of Guardian]

I hitherto known as BRAHMARAPU RAGASRI alias
PUVVALA RAGASRI D/o BRAHMARAPU SUDHAKAR
RAO W/o PUVVALA GOPI KRISHNA, R/o0 2-48, Thuthaka
Lingannapeta VTC, PO, Enkuru Mandal, Khammam Distt.,
Telangana-507168, have changed my name and shall hereafter
be known as BRAHMARAPU RAGASRI.

It is certified that I have complied with other legal
requirements in this connection.

BRAHMARAPU RAGASRI alias PUVVALA RAGASRI
[Signature (in existing old name)]

I, hitherto known as PAPPU RAJ S/o P SELVAM, residing
at H.No. 164, Gali No. 5A, Samalka Village South West Delhi,
Delhi-110037, have changed my name and shall hereafter be
known as ROHAN RAJ.

It is certified that I have complied with other legal
requirements in this connection.

PAPPU RAJ
[Signature (in existing old name)]

I hitherto known as SANTOSH alias VIMLA BHATT wife
of SHRI JILE SINGH BHATI, residing at H.No. B-53, Ganesh
Nagar Extn.-2, Shakarpur, Delhi-110092, have changed my
name and shall hereafter be known as VIMLA BHATI.

It is certified that I have complied with other legal
requirements in this connection.

SANTOSH alias VIMLA BHATI
[Thumb Impression]

I hitherto known as PRAVEEN KUMAR M alias PRAVEEN
KUMAR MAHESHWARAM S/o RAVINDER REDDY,
R/o H. No. 1-10-1/227/69, Road Number 2, Sri Chakripuram,
Kapra, PO:ECIL, Medchal-Malkajgiri-500062, Telangana, have
changed my name and shall hereafter be known as PRAVEEN
KUMAR MAHESHWARAM.

It is certified that I have complied with other legal
requirements in this connection.

PRAVEEN KUMAR M alias PRAVEEN KUMAR
MAHESHWARAM
[Signature (in existing old name)]

I hitherto known as SIDDHARTHA RAJESH GUJARATHI
alias GUJARATHI SIDDHARTHA RAJESH alias
GUJARATHI SIDDHARTHA, S/o RAJESH GUJARATHI,
residing at in front of Baliram Patil High School Plot No. 5
Gayatri Society N-8 Sector Cidco Cidco Colony Aurangabad,
Mabharashtra-431003, have changed my name and shall
hereafter be known as SIDHARRTA RAJESH GUJARATHI.

It is certified that I have complied with other legal
requirements in this connection.

SIDDHARTHA RAJESH GUJARATHI alias
GUJARATHI SIDDHARTHA RAJESH alias
GUJARATHI SIDDHARTHA

[Signature (in existing old name)]

I hitherto known as SIRAM N V S P KUMAR son of
SIRAM PURUSHOTHAM, R/o 7-245/1, near Mavulamma
Temple, Thatipaka VTC, PO, Dr. B.R. Ambedkar Konaseema
District, Andhra Pradesh-533249, have changed my name
and shall hereafter be known as SIRAM N V S PRAVEEN
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SIRAM N V S P KUMAR
[Signature (in existing old name)]
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I, PARIKSHITH SREEBHASHYAM S/0 RAVI KUMAR
SREEBHASHYAM, residing at Flat No. 002, Block 2C, Akme
Encore, Brookefield, Phase-2, Near Brookefield Mall,
Brookefield, VTC: Bangalore South, PO: Yemalur, District:
Bengaluru, State: Karnataka-560037, have changed the name
of my minor son AGASTHYA, aged 12 years and he shall
hereafter be known as AGASTHYA SREEBHASHYAM.

It is certified that I have complied with other legal
requirements in this connection.

PARIKSHITH SREEBHASHYAM
[Signature of Guardian]

I, PARIKSHITH SREEBHASHYAM S/o0 RAVI KUMAR
SREEBHASHYAM, residing at Flat No. 002, Block 2C, Akme
Encore, Brookefield, Phase-2, Near Brookefield Mall,
Brookefield, VTC: Bangalore South, PO: Yemalur, District:
Bengaluru, State: Karnataka-560037, have changed the name
of my minor son VASISHTA, aged 9 years, and he shall
hereafter be known as VASISHTA SREEBHASHYAM.

It is certified that I have complied with other legal
requirements in this connection.

PARIKSHITH SREEBHASHYAM
[Signature of Guardian]

I hitherto known as PRATIBHA D/o RAM SEWAK
MAURYA, residing at House No. 169 B Pocket-GG-1 Vikas
Puri, West Delhi, Tilak Nagar, Delhi-110018, have changed my
name and shall hereafter be known as PRATIBHA MAURYA.

It is certified that I have complied with other legal
requirements in this connection.

PRATIBHA
[Signature (in existing old name)]

I hitherto known as MAYAWATI SWAMI alias
MAYAVATI D/o GOPAL DAS SWAMI, residing at Kasumbi
Jakhlan Kasumbi Nagaur, Rajasthan 341304, have changed
my name and shall hereafter be known as MAYA.

It is certified that I have complied with other legal
requirements in this connection.

MAYAWATI SWAMI alias MAYAVATI
[Signature (in existing old name)]

I hitherto known as KUKKALA SRINADH alias
SRINADH K S/o0 KUKKALA SHANTAIAH, residing at
12-5-59 Bathukammakunta Vijayapuri Secunderabad,
Hyderabad, Andhra Pradesh-500017, have changed my name
and shall hereafter be known as KEERAVANI SRINADH.

It is certified that I have complied with other legal
requirements in this connection.

KUKKALA SRINADH alias SRINADH K
[Signature (in existing old name)]

I hitherto known as TAJINDER SINGH S/o SURINDER
PAL, R/o V.P.O. Samrai, Tehsil Phillaur, Jalandhar,
Punjab-144032, have changed my name and shall hereafter
be known as SINGH TAJINDER.

It is certified that I have complied with other legal
requirements in this connection.

TAJINDER SINGH
[Signature (in existing old name)]

I, SANJAY ANKUSH UTEKAR S/o ANKUSH
RAMCHANDRA UTEKAR, residing at 103 Radhey
Residency Phase 1, Vichumbe Near Green Valley Panvel
Raigarh, Maharashtra-410206, have changed the name of my
minor daughter MAAHIKA SANJAY UTEKAR, aged 2 years
and she shall hereafter be known as MAAHIKA
HARSHADA.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY ANKUSH UTEKAR
[Signature of Guardian]

I hitherto known as ASHWINN MUTTHARASAPPAAN
VELLAYAPPAN S/0 VELLAYAPPAN, residing at No. C14-
1B C S Pearl Apartements 4th Cross West Extension Thillai
Nagar Tiruchirappalli PO Thillai Nagar Distt. Tiruchirappalli-
620018, have changed my name and shall hereafter be known
as ASH VELLA.

It is certified that I have complied with other legal
requirements in this connection.

ASHWINN MUTTHARASAPPAAN VELLAYAPPAN
[Signature (in existing old name)]

I hitherto known as AKASHPREET S/o JEEWAN SINGH,
R/0 VPO. Padhiana, Distt. Jalandhar, Punjab-144030, have
changed my name and shall hereafter be known as
AKASHPREET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AKASHPREET
[Signature (in existing old name)]

I, SMRITI MALIK W/o AMAN MALIK, R/o OL-1 Flat
No. 1702 Eldeco Utopia Sector-93A, Near Mother Pride
School Sector-93A, Noida Gautam Buddha Nagar, Uttar
Pradesh-201304, have changed the name of my minor son
DRAVIN MALIK, aged 14 years and he shall hereafter be
known as DRAVIN K MALIK.

It is certified that I have complied with other legal
requirements in this connection.

SMRITI MALIK
[Signature of Guardian]
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I hitherto known as SANJEEV KUMAR GUPTA S/o JAI
KISHAN GUPTA, residing at 27A, Madan Park, East Punjabi
Bagh, West Delhi-110026, have changed my name and shall
hereafter be known as SANJEEV GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

SANJEEV KUMAR GUPTA
[Signature (in existing old name)]

I hirtherto known as MEHANDI DEVI D/o Sh. SANT
RAM W/o Sh. SUNIL KUMAR, employed as Clerk in the
O/o Deputy Commissioner, District Sirmaur at Nahan, H.P.,
residing at Village Nao Barwa, PO Sataun, Tehsil Kamrau,
District Sirmaur, Himachal Pradesh, have changed my name
and shall hereafter be known as MANSI THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

MEHANDI DEVI
[Signature (in existing old name)]

I hitherto known as GURINDER SINGH S/o SURINDER
SINGH ARORA, R/o House No. 2, OIld Jail Road, Near
Kapoor Spinning Mill, Amritsar, Pin-143001, Punjab, India,
have changed my name and shall hereafter be known as
GURINDER SINGH ARORA.

It is certified that I have complied with other legal
requirements in this connection.

GURINDER SINGH
[Signature (in existing old name)]

I hitherto known as GURWINDER SINGH son of
SUKHWINDER SINGH, R/o Village Ladhuwala Uttar, Post
Office Ladhuwala Uttar, Tehsil Jalalabad, Distt. Fazilka,
Punjab-152024, have changed my name and ahall hereafter
be known as GURWINDER SINGH SANDHU.

It is certified that I have complied with other legal
requirements in this connection.

GURWINDER SINGH
[Signature (in existing old name)]

I hitherto known as VIDITA DAGAR D/o SATBIR SINGH
and W/o VIKRAM DHANKHAR, R/o Surakhpur, CRPF Camp,
Jharoda Kalan, South West Delhi-110072, have changed my
name and shall hereafter be known as VIDITA DHANKHAR.

It is certified that I have complied with other legal
requirements in this connection.

VIDITA DAGAR
[Signature (in existing old name)]

I hitherto known as JAGPAL SINGH CHAHAL
S/o GAMDOOR SINGH, resident at House Number-77-A,
Street Number 1, Officer Colony, Mangwal, Tehsil and District
Sangrur, Punjab-148001, have changed my name and shall
hereafter be known as JAGPAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JAGPAL SINGH CHAHAL
[Signature (in existing old name)]

I hitherto known as SHISHUPAL S/o GEMDAS
BAWANTHADE, residing at Rajiv Nagar, Wanadongri, Ward
No. 5, VTC: Wanadongri, PO: Wanadongri, District: Nagpur,
State: Maharashtra, Pin Code-441110, have changed my name
and shall hereafter be known as SARTHAK GEMDAS
BAWANTHADE.

It is certified that I have complied with other legal
requirements in this connection.

SHISHUPAL
[Signature (in existing old name)]

I hitherto known as SHRUTI MAKHOLIA D/o CHANDRA
SHEKHAR MAKHOLIA, R/o Near Rai Dhara, Rai,
Pithoragarh, Uttarakhand-262501, have changed my name
and shall hereafter be known as SHRUTI BHATT.

It is certified that I have complied with other legal
requirements in this connection.

SHRUTI MAKHOLIA
[Signature (in existing old name)]

I hitherto known as SUMITRA MOHAN SOLANKI
W/o MOHANBHAI KANJIBHAI SOLANKI, Residing at
House No. 794, Saranagar, Ghoghla, Diu, Pin Code-362540
( U.T. DNH & DD), have changed my name and shall hereafter
be known as SUMITRA RAMO SOLANKI.

It is certified that I have complied with other legal
requirements in this connection.

SUMITRA MOHAN SOLANKI
[Signature (in existing old name)]

I hitherto known as SEEMA GUPTA W/o KAMAL
GUPTA, residing at 179, Street No. 4B Khalsa Enclave
Phagwara, Distt. Kapurthala, Punjab-144401, have changed
my name and shall thereafter be known as SEEMA GOYAL.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA GUPTA
[Signature (in existing old name)]
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I hitherto known as NAVEEN alias NAVEEN MAHEY
S/o JASWINDER LAL, residing at H.No. BX-856,
Santokhpura, Jalandhar 1, District Jalandhar, Punjab-144004,
India, have changed my name and shall hereafter be known
as NAVEEN MAHEY

It is certified that I have complied with other legal
requirements in this connection.

NAVEEN alias NAVEEN MAHEY
[Signature (in existing old name)]

I, SACHIN JAIN S/o NARESH CHAND JAIN,
R/0 3/4/29 Shastri Bazar, Delhi Cantt., South West Delhi-110010,
have changed the name of my minor daughter DEVANGI
JAIN, aged 15 years and she shall hereafter be known as
DEVASHI JAIN.

It is certified that I have complied with other legal
requirements in this connection.

SACHIN JAIN
[Signature of Guardian]

I hitherto known as PARSHOTAM DASS Son of
CHAMAN LAL, residing at Basant Vihar Colony, Backside
Paul Hospital, Dhariwal, District Gurdaspur, Punjab, have
changed my name and shall hereafter be known as
PARSHOTAM LAL MALHOTRA.

It is certified that I have complied with other legal
requirements in this connection.

PARSHOTAM DASS
[Signature (in existing old name)]

I hitherto known as JASWANT RAI S/o Sh. KHAJAN
CHAND, employed as Assistant Enginer (C) at Central Public
Works Department, Sector-9-A, Chandigarh, R/o at #103,
Sector-15, Panchkula (Haryana)-134113, have changed my
name and shall hereafter be known as JASWANT RAI
BANSAL.

It is certified that I have complied with other legal
requirements in this connection.

JASWANT RAI
[Signature (in existing old name)]

I, REDDY SATHEESH KUMAR S/o SURYANARAYANA,
R/0 Hanumanthupuram Village, Amadalavalasa Mandal,
Srikakulam District, Andhra Pradesh-532185, have changed
the name of my minor son REDDY LASKHMI PRASANTH,
aged 1 years and he shall hereafter be known as REDDY
REHANSH..

It is certified that I have complied with other legal
requirements in this connection.

REDDY SATHEESH KUMAR
[Signature of Guardian]

I hitherto known as TARUN KUMAR alias TARUN
KALRA S/o PARKASH CHAND KALRA, Employed as
Northern Railway as Senior Section Engineer, R/o 302, Excel
Tower Imperial Esate, Sector-82, Bhatola (115), Faridabad,
Haryana- 121004, have changed my name and shall hereafter
be known as TARUN KUMAR KALRA.

It is certified that I have complied with other legal
requirements in this connection.

TARUN KUMAR alias TARUN KALRA
[Signature (in existing old name)]

I hitherto known as PRADEEP MUSAWAT S/o RATTAN
LAL, R/o House Number-F-122 DDA Flats, New Ranjeet
Nagar, Patel Nagar, Central Delhi, Delhi-110008, have changed
my name and shall hereafter be known as PRITHVIRAJ
SINGH MESHAWAT.

It is certified that I have complied with other legal
requirements in this connection.

PRADEEP MUSAWAT
[Signature (in existing old name)]

I hitherto known as RASHMEET KAUR BHATIA alias
RASHMEET KAUR CHAWLA D/o HARPAL SINGH
CHAWLA and W/o RAMANDEEP SINGH BHATIA,
residing at 206 1st, 2nd, 3rd Floor Near Nanak Piao Gurudwara
Kalyan Vihar, New Gupta Colony, Delhi-110009, have changed
my name and shall hereafter be known as RASHMEET
KAUR BHATIA.

It is certified that I have complied with other legal
requirements in this connection.

RASHMEET KAUR BHATIA alias
RASHMEET KAUR CHAWLA
[Signature (in existing old name)]

I, PANKAJ KUMAR S/o0 RAJ] KUMAR KAMBOJ,
residing at C-504, Fifth Floor, Mona Greens, V I P Road,
Zirakpur, SAS Nagar (Mohali), Punjab-140603, have changed
the name of my minor daughter ANUSHKA P KUMAR aged
15 years and she shall be hereafter known as ANUSHKA
PANKAJ KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ KUMAR
[Signature of Guardian]

I hitherto known as SWETA alias SHWETA OAD
D/o SURESH KUMAR, R/o Shankhedi Dobi Budni Sehore,
Madhya Pradesh- 466554, have changed my name and shall
hereafter be known as SWETA BELDAR.

It is certified that I have complied with other legal
requirements in this connection.

SWETA alias SHWETA OAD
[Signature (in existing old name)]
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I hitherto known as KALAMIJIT KAUR
W/o CHAMKAUR SINGH, R/o VPO Kokri Kalan, Tehsil &
Distt. Moga-142054, Punjab, have changed my name and shall
hereafter be known as KAMALJEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KALAMIJIT KAUR
[Signature (in existing old name)]

I, KULWINDER KAUR W/o BALDEV RAJ, residing at
Village Talwandi Jattan, PO Behram, Distt. SBS Nagar- 144504,
Punjab, India, have changed the name of my minor daughter
BANDHNA, aged 17 years and she shall hereafter be known
as BANDHNA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

KULWINDER KAUR
[Signature of Guardian]

I hitherto known as PUSHPA DEVI W/o KULDEEP
SINGH, R/o Village Fatehmajari, Tehsil Samana, Distt Patiala,
Punjab, have changed my name and shall hereafter be known
as PARAMIJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PUSHPA DEVI
[Signature (in existing old name)]

I, AVTAR SINGH S/o MALKIT SINGH, R/o VPO Haripur
Distt. Jalandhar, Punjab, have changed the name of my
minor daughter MANIYATA, aged 10 years and she shall
hereafter be known as MANIYATA DHANDA.

It is certified that I have complied with other legal
requirements in this connection.

AVTAR SINGH
[Signature of Guardian]

I hitherto known as AMAN KUMARI W/o RAJ KUMAR,
R/o Gali Ghumiaran Wali, Ward No. 1, Ramdas, Distt Amritsar-
143603, Punjab, have changed my name and shall hereafter
be known as NIRMLA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

AMAN KUMARI
[Signature (in existing old name)]

I hitherto known as KAWAL BHATTI S/o SAIDA
MASIH, R/o H. No.753 Sanjay Gandhi Colony, Fatehgar
Churian Road, Distt. Amritsar-143001, Punjab, have changed
my name and shall hereafter be known as KEWAL MASIH.

It is certified that I have complied with other legal
requirements in this connection.

KAWAL BHATTI
[Signature (in existing old name)]

I hitherto known as KAMLESH W/o HUSAN LAL,
residing at VPO Kamam, Tehsil Nawanshahr, Distt. S.B.S
Nagar-144513, Punjab, India, have changed my name and
shall hereafter be known as SUMAN.

It is certified that I have complied with other legal
requirements in this connection.

KAMLESH
[Signature (in existing old name)]

I hitherto known as BALJEET KAUR W/o SURAT
SINGH, R/o Village Amupur Tehsil Nissing, District Karnal
Haryana, have changed my name and shall hereafter be
known as DALJEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BALJEET KAUR
[Signature (in existing old name)]

I hitherto known as NISCHAL GUPTA S/o JAI
BHAGWAN GOEL, R/o House No.20, Pocket-11, Sector-24,
Rohini, Raja Pur Kalan, North West Delhi-110085, have
changed my name and shall hereafter be known as NISCHAL
GOEL.

It is certified that I have complied with other legal
requirements in this connection.

NISCHAL GUPTA
[Signature (in existing old name)]

I hitherto known as BACHINA KRISHNA S/o K INDRA
REDDY, R/o Flat No. J1304, J Block, My Home Bhooja,
Hitech City, Ranga Reddy, Telangana-500081, have changed
my name and shall hereafter be known as KOMATIREDDY
RABINDAR REDDY.

It is certified that I have complied with other legal
requirements in this connection.

BACHINA KRISHNA
[Signature (in existing old name)]
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I hitherto known as DAKSH SURI S/o RAMAN SURI,
resident of H-2/14, DLF Phase-1, Gurgaon, Haryana-122002,
have changed my name and shall hereafter be known as
IYAAN SURL

It is certified that I have complied with other legal
requirements in this connection.

DAKSH SURI
[Signature (in existing old name)]

I hitherto known as IRMANDEEP SINGH BHANGU
S/o BALDEV SINGH, R/o Village Raipur Khurd, PO Kot
Khera, Tehsil Baba Bakala, Distt Amritsar-143116, Punjab,
have changed my name and shall hereafter be known as
IRMANDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

IRMANDEEP SINGH BHANGU
[Signature (in existing old name)]

I hitherto known as ABHA AGGARWAL W/o RAKESH
GARG, R/o C-1053F Sushant Lok-1 Gurugram,
Haryana-122001, have changed my name and shall hereafte
rbe known as ABHA GARG.

It is certified that I have complied with other legal
requirements in this connection.

ABHA AGGARWAL
[Signature (in existing old name)]

I hitherto known as CHHOTE BABU S/o ANIRUDH
KISHOR, R/o F-20A Gali No.10, Laxmi Nagar, Delhi-110092,
have changed my name and shall hereafter be known as
PRANAV SINGH.

It is certified that I have complied with other legal
requirements in this connection.

CHHOTE BABU
[Signature (in existing old name)]

I, MANIPRAKASH J S K S/o SATYANNARAYANA,
R/o D.No. 1-225, Brhamana Veedhi, Kondapuram Village,
Palakonda Mandal, Parvatipuram Manyam District, Andhra
Pradesh-532440, have changed the name of my minor son
JOSYULA SAI SASANK, aged about 10 years and he shall
hereafter be known as JOSYULA LALITH SASANK.

It is certified that I have complied with other legal
requirements in this connection.

MANIPRAKASHJ S K
[Signature of Guardian]

I hitherto known as GAGAN Son of MAKHAN SINGH,
R/o Village Dharam Singh Diyan Channa, Baghela, Jalandhar,
Punjab, 144041, have changed my name and shall hereafter
be known as GAGANDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GAGAN
[Signature (in existing old name)]

I hitherto known as ASMA PARVEEN W/o MO NAEEM,
R/o 1665, Near Khatlapura Umar Khan Ki Masjid,
Jahangirabad, Huzur, Bhopal, Madhya Pradesh- 462008, have
changed my name and shall hereafter be known as ANISA
BI ASMA.

It is certified that I have complied with other legal
requirements in this connection.

ASMA PARVEEN
[Signature (in existing old name)]

I hitherto known as SWARN S/o BHAJAN SINGH,
R/o Vill-Nathpur, Post Office Qadian, Tehsil-Batala, Distt-
Gurdaspur, Punjab-143516, have changed my name and shall
hereafter be known as SWARN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SWARN
[Signature (in existing old name)]

I, GURNAM SINGH S/o SUCHA SINGH, residing at Bhagu
Pur, District Tarn Taran, Punjab-143416, India, have changed
the name of my minor Son NISHAN SINGH aged 17 Years
and he shall hereafter be known as GURNISHAN SINGH

It is certified that I have complied with other legal
requirements in this connection.

GURNAM SINGH
[Thumb Impression of Guardian]

I hitherto known as RAMINDER BAJWA W/o AJIT
PAL SINGH RANDHAWA, R/o 54, Sahibzada Jujhar Singh
Avenue, Ajnala Road, Distt Amritsar-143001, Punjab, have
changed my name and shall hereafter be known as
RAMINDER RANDHAWA.

It is certified that I have complied with other legal
requirements in this connection.

RAMINDER BAJWA
[Signature (in existing old name)]
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I hitherto known as AJMER SINGH S/o JAGTAR SINGH,
R/o Mehal Khurd District Barnala Punjab, have changed my
name and shall hereafter be known as AJIMEAR SIINGH.

It is certified that I have complied with other legal
requirements in this connection.

AJMER SINGH
[Signature (in existing old name)]

I, SUNIL KUMAR S/o CHAND LAL, R/o H. No. 294,
Ward No.1, Mahilpur, Distt. Hoshiarpur, Punjab, have
changed the name of my minor son ASHWIN aged 14 years
and he shall hereafter be known as ASHWIN KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL KUMAR
[Signature of Guardian]

I, ARTI BHARDWAJ V1J wife of KUNAL VI1J, residing at
Flat No.1130, Sector-A, Pocket-B, Vasant Kunj,
South West Delhi-110070, have changed the name of my
minor son AARAV V1], aged 02 years and he shall hereafter
be known as AARAV BHARDWAJ VIJ.

It is certified that I have complied with other legal
requirements in this connection.

ARTI BHARDWAJ V1J
[Signature of Guardian]

I hitherto known as NAVNISH KUMAR JAIN son of
ANIL KUMAR, residing at C-3, Near Shiv Mandir East
Krishna Nagar, East Delhi-110051, have changed my name
and shall hereafter be known as NAVNEESH AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

NAVNISH KUMAR JAIN
[Signature (in existing old name)]

I, PENMETSA PRASADRAJU S/o PENMETSA
VENKATA SUBBARAJU, R/o Villa No.34, APR Mukka
Praveens Signators, Mallampet, Medchal-Malkajgiri,
District Telangana-500090, have changed the name of my
minor son PENMETSA VENKATA DEVI REVANTH VARMA,
aged 10 years and he shall hereafter be known as PENMETSA
REVANTH VARMA.

It is certified that I have complied with other legal
requirements in this connection.

PENMETSA PRASADRAJU
[Signature of Guardian]

I hitherto known as SANDHYA W/o VIRENDER KUMAR,
R/o H. No. 82, ST. No. 1, Jaswal Colony, Kailash Nagar,
Bajra, Distt Ludhiana, Punjab, have changed my name and
shall hereafter be known as SANDHYA SIHMAR.

It is certified that I have complied with other legal
requirements in this connection.

SANDHYA
[Signature (in existing old name)]

I hitherto known as SHAMU son of SADIK, residing at
H.No.284, Baba Jeevan Singh Gurdwara, Kot Khalsa,
District Amritsar-143001 Punjab, have changed my name
and shall hereafter be known as SUKHRAJ SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SHAMU
[Signature (in existing old name)]

I hitherto known as RAJ KAUR wife of MAKHTOOL
SINGH, residing at Village Ahmedpur P.O Kacha Pacca Tehsil
Patti District Tarn Taran-143304, Punjab, have changed my
name and shall hereafter be known as RAJWANT KAUR

It is certified that I have complied with other legal
requirements in this connection.

RAJ KAUR
[Thumb Impression]

I hitherto known as SINDHUJA daughter of
GURBACHAN SINGH, residing at Shree Vinayak Nishulak
Pathshala District Amritsar-143104, Punjab, have changed
my name and shall hereafter be known as
BRAHMVEDANAND.

It is certified that I have complied with other legal
requirements in this connection.

SINDHUJA
[Signature (in existing old name)]

I hitherto known as SUJAN DAS S/o DINABANDHU
DAS, residing at South Dhumpara, Banarhat, Dhumpara (N),
Jalpaiguri, West Bengal-735202, have changed my name and
shall hereafter be known as MORYA DAS.

It is certified that I have complied with other legal
requirements in this connection.

SUJAN DAS
[Signature (in existing old name)]
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I hitherto known as JASBIR KAUR W/o PAVITAR SINGH,
residing at VPO Bhoot, Nawanshahr, Dist-SBS Nagar,
Punjab-144512, have changed my name and shall hereafter
be known as JASVIR KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JASBIR KAUR
[Signature (in existing old name)]

I hitherto known as SHYAMSHEKAR SAYAM
S/o SUSHEELA SAYAM, residing at #153, Stae 1,
Basavangudi circle Hebbal, Mysuru VTC. Hebbal Layout
PO, Mysuru dt. Karnataka-570016, have changed my name
and shall hereafter be known as SAM PRASANTH SAYAM.

It is certified that I have complied with other legal
requirements in this connection.

SHYAMSHEKAR SAYAM
[Signature (in existing old name)]

I, A K ABDUL SALAM S/o ABDUL KHADER,
R/0 No. 84, Simco Colony 5th Cross, Edamalaipatti Pudur,
Tiruchirappall Pudur, Tamil nadu-620012, have changed my
minor Son name A MOHAMED AFSHIN, aged 10 year and
he shall hereafter be known as A 1 MOHAMED AFSHIN

It is certified that I have complied with other legal
requirements in this connection.

A K ABDUL SALAM
[Signature of Guardian]

I hitherto known as NIRMLA DEVI D/o PAKHAR SINGH,
W/o JASVIR SINGH, R/o Village Shakohpur Sub Tehsil Aur
District S.B.S. Nagar, 144421, Punjab, have changed my
name and shall hereafter be known as NIRMAL KAUR.

It is certified that I have complied with other legal
requirements in this connection.

NIRMLA DEVI
[Signature (in existing old name)]

I hitherto known as PAPPU S/o RAMANAND, R/o Khasra
N.-838 Kadipur, North West Delhi-110036, have changed my
name and shall hereafter be known as PRATEEK PASWAN.

It is certified that I have complied with other legal
requirements in this connection.

PAPPU
[Signature (in existing old name)]

I hitherto known as SURINDER KUMAR S/o JAI
KISHAN, R/o Teh. Mukerian, Bhavnal, Sariana, Hoshiarpur,
Punjab- 144221, have changed my name and shall hereafter
be known as SURINDER KUMAR SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SURINDER KUMAR
[Signature (in existing old name)]

I hitherto known as BANOTH VEERANNA, S/o BANOTH
RAMDHAN, R/o H.No. 28-1-96, Banjara Colony, Karakavagu,
Paloncha, Khammam-507115, Telangana, have changed my
name and shall hereafter be known as BANOTH VINAY
RAJ.

It is certified that I have complied with other legal
requirements in this connection.

BANOTH VEERANNA
[Signature (in existing old name)]

I hitherto known as SANTOKH VIRDI S/o RAM ASARA,
R/o Village Mehrampur, Sub Tehsil Aur Tehil Nawanshahr
District SBS. Nagar, 144518, Punjab, have changed my name
and shall hereafter be known as SANTOKH RAM.

It is certified that I have complied with other legal
requirements in this connection.

SANTOKH VIRDI
[Signature (in existing old name)]

I hitherto known as SIMARJIT KAUR W/o PRITAM
SINGH, R/o VPO Rajeke, Distt Gurdaspur-143513, Punjab,
have changed my name and shall hereafter be known as
SIMERJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SIMARIJIT KAUR
[Signature (in existing old name)]

I hitherto known as KULDIP SINGH S/o PARTAP SINGH,
R/0 H.No.11/73, Gali Dr. Chug Wali Mohalla Bhag Shah,
Tehsil & Distt Tarn Taran, Punjab, have changed my name
and shall hereafter be known as KULDIP SINGH CHUG.

It is certified that I have complied with other legal
requirements in this connection.

KULDIP SINGH
[Signature (in existing old name)]
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I hitherto known as KULWINDER KAUR wife of
GURWINDER SINGH, R/o Khizargarh, Karala, SAS Nagar
Mohali Distt SAS Nagar, Punjab, 140601, have changed my
name and shall hereafter be known as AKWINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KULWINDER KAUR
[Signature (in existing old name)]

I hitherto known as JASBIR KAUR W/o SAJJAN SINGH,
residing at Vill. Lahian Po. Sarai Amanat Khan, District Tarn
Taran Punjab, have changed my name and shall hereafter be
known as JASWANT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JASBIR KAUR
[Thumb Impression]

I hitherto known as RATNESH D/o JAI SINGH,
R/0 H.No.201, Jarnail Enclave-1, Zirakpur, Tehsil Derabassi
Distt SAS Nagar Mohali Punjab, have changed my name
and shall hereafter be known as POOJA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

RATNESH
[Signature (in existing old name)]

I, KRISHNA DEVI W/o RAKESH KUMAR,
R/o H.No. 122, Ward No. 17, Rahimpur, Tehsil & Distt.
Hoshiarpur-146001, Punjab, have changed the name of my
minor Son SUMIT age 15 years and he shall hereafter be
known as SUMIT SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

KRISHNA DEVI
[Signature of Guardian]

I hitherto known as RANDHIR KAUR W/o TARSEM
SINGH, R/o Village Behla, Tehsil & Distt. Tarn Taran, Punjab,
have changed my name and shall hereafter be known as
RANDHEER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RANDHIR KAUR
[Signature (in existing old name)]

I hitherto known as PRAKASH S/o0 YAMANAPPA
MADAR, residing at Tonashyal Village Tq. & Dist. Vijayapur
(Karnataka) Pin 586108, have changed my surname and shall
hereafter be known as GEJJANNAVAR.

It is certified that I have complied with other legal
requirements in this connection.

PRAKASH
[Signature (in existing old name)]

I hitherto known as SARABJIT KAUR W/o BALDEV
SINGH, R/o Village Chehlan, Distt Ludhiana, Punjab, have
changed my name and shall hereafter be known as
SHARANIJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SARABIJIT KAUR
[Signature (in existing old name)]

I hitherto known as AMANDEEP KAUR W/o VARENDER
PAL SINGH, R/o H.No.1747, Shiv Colony, Shahabad
Markanda, Tehsil Shahabad District Kurukshetra Haryana-
136135, have changed my name and shall hereafter be known
as BALVINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

AMANDEEP KAUR
[Signature (in existing old name)]

I, BALRAJ SINGH S/0 BAKHSHI RAM, R/o Pandori
Nijjran, Distt. Jalandhar, Punjab, have changed the name of
my minor daughter DALJIT aged 15 years and she shall
hereafter be known as DALJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BALRAJ SINGH
[Signature of Guardian]

I hitherto known as RAM JI S/o ASHOK KUMAR,
residing at VPO Gunachaur, Distt. S.B.S Nagar - 144511,
Punjab, India, have changed my name and shall hereafter be
known as RAM KUMAR JANJUA.

It is certified that I have complied with other legal
requirements in this connection.

RAM JI
[Signature (in existing old name)]
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I hitherto known as JYOTI W/o ABU BAWA, residing
at Dogranwal Colony, Goindwal Road, Sahibjada Fatech
Singh Nagar, Distt. Kapurthala - 144601, Punjab, India, have
changed my name and shall hereafter be known as JYOTI
BAWA.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI
[Signature (in existing old name)]

I hitherto known as GURBHEJ SINGH SANDHU
S/o AMARIJIT SINGH, residing at Vill Hawelian Po Naushehra
Dhala, District Tarn Taran Punjab, have changed my name
and shall hereafter be known as GURBHEJ SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURBHEJ SINGH SANDHU
[Signature (in existing old name)]

I hitherto known as RESHMO RANI W/o AMARIJIT
SINGH, residing at H.N0.94, Tangralan, Vill- Tangrala, Teh-
Amloh, Dist- Fatehgarh Sahib Punjab-147203, have changed
my name and shall hereafter be known as RESHMA RANI.

It is certified that I have complied with other legal
requirements in this connection.

RESHMO RANI
[Signature (in existing old name)]

I hitherto known as VEERO DEVI W/o ARWINDER
SINGH, residing at H.No. 303-A, Surya Enclave, Jalandhar-
144009, Punjab, India, have changed my name and shall
hereafter be known as JYOTI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

VEERO DEVI
[Signature (in existing old name)]

I hitherto known as MUKHTIAR SINGH BHULLAR
S/o KARNAIL SINGH, residing at VPO Bhullarheri Tehsil
Dhuri, District Sangrur, Punjab-148024, India, have changed
my name and shall hereafter be known as MUKHTIAR
SINGH

It is certified that I have complied with other legal
requirements in this connection.

MUKHTIAR SINGH BHULLAR
[Signature (in existing old name)]

I hitherto known as HARVINDER KAUR
W/o PARAMIIT SINGH, R/o Village-Mojomazara,
Thakkarwal, Garhshankar, Distt-Hoshiarpur, Punjab-146103,
have changed my name and shall hereafter be known as
BALWINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

HARVINDER KAUR
[Signature (in existing old name)]

I hitherto known as AJIT SINGH S/o GURDEV SINGH
R/o Village Thabalke Tehsil Nakodar, Thabalke Jandiala,
Jalandhar, Punjab-144033, have changed my name and shall
hereafter be known as JIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AJIT SINGH
[Signature (in existing old name)]

I hitherto known as NARAJI MEENA D/o SHRIDAS
MEENA, residing at Ajnoti, Ajnoti, Sawai Madhopur,
Rajasthan, 322027, have changed my name and shall hereafter
be known as NAINA MEENA.

It is certified that I have complied with other legal
requirements in this connection.

NARAIJI MEENA
[Signature (in existing old name)]

I hitherto known as KHUSHWINDER KAUR wife of
JAGRAJ SINGH, R/o Near Govt. School, Wander, Wandar,
Bagha Purana, Distt. Moga, Punjab, 151208, have changed
my name and shall hereafter be known as KHUSHPINDER
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KHUSHWINDER KAUR
[Signature (in existing old name)]

I hitherto known as KAMMO MEENA wife of
RAMAWTAR MEENA, residing at 227, Lane No. 4, Kusum
Vihar, Jagatpura, Jaipur, Rajasthan - 302017, have changed
my name and shall hereafter be known as KAMLA MEENA.

It is certified that I have complied with other legal
requirements in this connection.

KAMMO MEENA
[Signature (in existing old name)]
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I hitherto known as SATNAM S/0 NARANJAN DASS,
R/o Village Karari, P/o Kishangarh, Jalandhar, Jalandhar,
have changed my name and shall hereafter be known as
SATNAM SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SATNAM
[Signature (in existing old name)]

I, DEVENDRA SINGH MEHTA son of INDER SINGH
MEHTA, resident of 51, Ram Vihar, Ballupur, Dehradun,
Uttarakhand - 248001, have changed the name of my minor
son ANSH MEHTA aged 14 years and he shall hereafter be
known as DEVASHISH SINGH MEHTA.

It is certified that I have complied with other legal
requirements in this connection.

DEVENDRA SINGH MEHTA
[Signature of Guardian]

I hitherto known as PRAKASH REDDY H S
S/o SOMASHEKAR REDDY, residing at 94, 6th Cross
Athmananda Colony, Near RR Stores, Manarayana Palya, R
T Nagar Post, Bangalore-560032, Karnataka, 560032, India,
have changed my name and shall hereafter be known as
SREEBALAIJI S REDDY.

It is certified that I have complied with other legal
requirements in this connection.

PRAKASH REDDY H S
[Signature (in existing old name)]

I hitherto known as HONEY S/o AJIMER DASS,
R/o VPO Chankoya, Tehsil Balachaur District, S.B.S. Nagar,
Pin-144526, Punjab, have changed my name and shall hereafter
be known as HONEY SAMPLA.

It is certified that I have complied with other legal
requirements in this connection.

HONEY
[Signature (in existing old name)]

I hitherto known as RAHUL MOHAN LAL S/o SATISH
MOHAN LAL, R/o E-352, Block-E, Greater Kailash, Delhi,
have changed my name and shall hereafter be known as
RAOUL LAL.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL MOHAN LAL
[Signature (in existing old name)]

I hitherto known as CHETAN SWEETY D/o CHETAN
BANDAPPA, R/o 8-4-369/154, Banjara Nagar, Borabanda,
Hyderabad, Telangana-500018, have changed my name and
shall hereafter be known as METROLU SWEETY.

It is certified that I have complied with other legal
requirements in this connection.

CHETAN SWEETY
[Signature (in existing old name)]

I hitherto known as T RESHMA S alias TEGGINAMANI
RESHMA SIDDANAGOUDA alias RESHMA
TEGGINAMANI D/o SIDDANAGOUDA TEGGINAMANI
W/o RAVISHANKAREDDI DODDAYARASHI, R/o
Bannikoppa, Kukanoor Taluq, Koppal District, Karnataka -
583238, have changed my name and shall hereafter be known
as RESHMA TEGGINAMANIL

It is certified that I have complied with other legal
requirements in this connection.

T RESHMA S alias TEGGINAMANI RESHMA
SIDDANAGOUDA alias RESHMA TEGGINAMANI
[Signature (in existing old name)]

I hitherto known as PRAVEEN KUMAR S/o RAMESH
KUMAR, residing at J-79, WZ-61/3, Gali No.5, Beriwala
Bagh, Hari Nagar, Maya Puri, South West Delhi, Delhi-
110064, have changed my name and shall hereafter be known
as PIYUSH TANEJA.

It is certified that I have complied with other legal
requirements in this connection.

PRAVEEN KUMAR
[Signature (in existing old name)]

I, JOY DEV BAGCHI Son of ANIL KUMAR BAGCHI,
resident of House No. 474/2, Lane No. 13, Ballupur Phase
-1, Vijay Park Extention, Dehradun, Uttarakhand - 248001,
have changed the name of my minor son KAUSTAB alias
KAUSTAB BAGCHI aged 13 years and he shall hereafter be
known as RUPAM BAGCHI.

It is certified that I have complied with other legal
requirements in this connection.

JOY DEV BAGCHI
[Signature of Guardian]

I hitherto known as TANUKU KRISHNA REDDI S/o
TANUKU APPARAO, R/o H.No.20/4, Type-3, Sabhareal
Enclave, Manovikas Nagar, Secunderabad, Hyderabad,
Telangana-500009, have changed my name and shall hereafter
be known as TANUKU MURALI KRISHNA.

It is certified that I have complied with other legal
requirements in this connection.

TANUKU KRISHNA REDDI
[Signature (in existing old name)]
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I hither to known as JASVIR SINGH son of AVTAR
SINGH, resident of VPO Rurki, Tehsil Phillaur, Distt. Jalandhar,
Punjab India-144311, have changed my name and shall
hereafter be known as SARBJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JASVIR SINGH
[Signature (in existing old name)]

I hitherto known as BITTU GANDHI S/o HARBINDER
SINGH GANDHI, R/o H No.-510-R, Model Town, Ludhiana,
Punjab - 141002, India, have changed my name and shall
hereafter be known as HARMEET SINGH GANDHI.

It is certified that I have complied with other legal
requirements in this connection.

BITTU GANDHI
[Signature (in existing old name)]

I hitherto known as RASHIDA D/o LIYAQUAT HUSSAIN
and W/o ANAND KUMAR, Employed as Inspector in the
Uttarakhand Police, Sanchar Headquarters Johri Gaon Road,
Jakhan, Dehradun, resident of Chaanchak Chauk,
Banjaaraawala, HP Gas Godown, Kaargi Graant, Dehradun
Uttarakhand-248001, have changed my name and shall
hereafter be known as RASHI ANAND. I have changed
only my name not my Religion

It is certified that I have complied with other legal
requirements in this connection.

RASHIDA
[Signature (in existing old name)]

I hitherto known as PRINCE son of JASWINDER PAL,
residing at Village Mehndipur, PO Kulam, Tehsil Nawanshahr,
Distt SBS Nagar, Punjab, have changed my name and shall
hereafter be known as PRINCE GILL.

It is certified that I have complied with other legal
requirements in this connection.

PRINCE
[Signature (in existing old name)]

I hitherto known as SANDEEP KUMAR
S/o BALWINDER SINGH, R/o Village Mehmadpur, Tehsil
Dera Bassi, Distt SAS Nagar, Punjab-140507, Punjab, have
changed my name and shall hereafter be known as SANDEEP
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP KUMAR
[Signature (in existing old name)]

I, hitherto known as HARPREET KAUR W/o HARPAL
SINGH, R/o Vill. Dalla, PO. Qadian - 143516 Distt. Gurdaspur
Punjab, have changed my name and shall hereafter be known
as KAUR HARPREET.

It is certified that I have complied with other legal
requirements in this connection.

HARPREET KAUR
[Signature (in existing old name)]

I hitherto known as GAGANDEEP S/o GURNAM SINGH,
residing at VTC: NandaChaur, PO: Nandachaur, Sub District:
Hoshiarpur, District: Hoshiarpur, State: Punjab, PIN Code:
146114, have changed my name and shall hereafter be known
as GAGANDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GAGANDEEP
[Signature (in existing old name)]

I, RAJESH KUMAR S/o0 MAHENDER SINGH,
R/o G-Block, Flat No. 603, Imperial Residency, Pir Machhaila,
Dhakauli, Zirakkpur, Dera Bassi, SAS Nagar, Mohali, Punjab,
have changed the name of my minor son AARAV aged 16
Years and he shall hereafter be known as AARAV BERWAL.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH KUMAR
[Signature of Guardian]

I, MILI UPASANA W/o VIKRAM ABROL, R/o HNo 45,
Guru Nanak Enclave, Mundi Kharar, SAS Nagar (Mohali),
Punjab- 140301, have changed the name of my minor son
AACHMAN SATISH aged about 15 years and he shall
hereafter be known as AACHMAN SATISH KOHLI.

It is certified that I have complied with other legal
requirements in this connection.

MILI UPASANA
[Signature of Guardian]

I hitherto known as DEV RAJ alias BALDEV RAJ
S/o HANS RAJ, R/o Village Saidpur Kalan, Tehsil Nawanshahr,
District S.B.S. Nagar, 144517, Punjab, have changed my name
and shall hereafter be known as BALDEV RAJ.

It is certified that I have complied with other legal
requirements in this connection.

DEV RAIJ alias BALDEV RAJ
[Signature (in existing old name)]



2468 THE GAZETTE OF INDIA, JUNE 22, 2024 (ASADHA 1, 1946)

[PArT IV

I hitherto known as RAHUL S/o CHARANIJIT SINGH,
R/o Mahaddipur, Sarobad, Jalandhar Punjab, have changed
my name and shall hereafter be known as RAHUL DADRA.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL
[Signature (in existing old name)]

I hitherto known as MOHIT S/o SURIJIT RAM,
R/o H.No. 64, Ajit Nagar, Aslamabad, Distt. Hoshiarpur-
146001, Punjab, have changed my name and shall hereafter
be known as MOHIT DEEP BANGAR.

It is certified that I have complied with other legal
requirements in this connection.

MOHIT
[Signature (in existing old name)]

I hitherto known as SIMRANPREET S/o KULDIP SINGH,
R/o VPO Bhungarni, Distt. Hoshiarpur Punjab, have changed
my name and shall hereafter be known as SIMRANPREET
SINGH SAINIL

It is certified that I have complied with other legal
requirements in this connection.

SIMRANPREET
[Signature (in existing old name)]

I hitherto known as ANUDEEP S/o CHANDRASHEKAR
SHETTY, residing at House No. 3-39A Yelluru, Post Yellur
Udupi, Karnataka-574119, have changed my name and shall
hereafter be known as ANUDEEP SHETTY YELLUR.

It is certified that I have complied with other legal
requirements in this connection.

ANUDEEP
[Signature (in existing old name)]

I hitherto known as SUKHWANT KAUR wife of RAM
LAL, residing at Village Khaira Kotli, PO Bhakhariwal, Tehsil
Kalanaur, District Gurdaspur-143520 Punjab, have changed
my name and shall hereafter be known as VEENA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SUKHWANT KAUR
[Signature (in existing old name)]

I hitherto known as AMARIJIT SINGH SANDHU
S/o TEJA SINGH, residing at Vill Hawelian, PO Naushehra
Dhala, District Tarn Taran, Punjab, have changed my name
and Shall hereafter be known as AMARJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AMARIJIT SINGH SANDHU
[Signature (in existing old name)]

I hitherto known as JASBIR KAUR SINGH
W/o JASKARAN SINGH, R/o VPO Sandwan, Tehsil Banga
District SBS. Nagar, 144503, Punjab, have changed my name
and shall hereafter be known as JASBIR KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JASBIR KAUR SINGH
[Signature (in existing old name)]

I, RAGHAV KUMAR S/o RAVINDER KUMAR,
R/o H.No. E-1A, Maharani Bagh, Sriniwaspuri, South Delhi,
Delhi-110065, have changed the name of my minor son
RIVAN KUMAR aged 03 years and he shall hereafter be
known as RIVAN RAVINDER KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAGHAV KUMAR
[Signature of Guardian]

I hitherto known as RAJEEV KUMAR S/o ASHWANI
KUMAR, R/o 1237, Phase 4, Green City Bathinda, Punjab,
have changed my name and shall hereafter be known as
RAJIV BHATL

It is certified that I have complied with other legal
requirements in this connection.

RAJEEV KUMAR
[Signature (in existing old name)]

I hitherto known as MUNNA KUMAR MISHRA son of
KAMAL KANT MISHRA, R/o House No. 28 Ground Floor,
Friends Enclave Nangloi Railway Metro Station, Rajendra
Park, Nangloi, West Delhi-110041, have changed my name
and shall hereafter be known as ANIKET MISHRA.

It is certified that I have complied with other legal
requirements in this connection.

MUNNA KUMAR MISHRA
[Signature (in existing old name)]
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I hitherto known as AMRUTH S/o YASHODHARA,
residing at 2-6/12, Near Bharathi English Medium School,
Kulai, Mangaluru Taluk-575019, D.K District, have changed
my name and shall hereafter be known as AMRUTH
YASHODHARA POOJARY .

It is certified that I have complied with other legal
requirements in this connection.

AMRUTH
[Signature (in existing old name)]

I hitherto known as JASWINDER KAUR W/o BALBIR
SINGH, R/o Sherpur, Khurd, Ludhiana, Punjab-142036, have
changed my name and shall hereafter be known as
SURINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JASWINDER KAUR
[Signature (in existing old name)]

I hitherto known as KAVITHA JAYAKUMAR
W/o ASHOK KUMAR JEPPU, R/o #Plot No. 47, 3rd Cross,
Konchady, Mangalore, Dakshina Kannada, Karnataka-
575008, have changed my name and shall hereafter be known
as KAVITHA ASHOK KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

KAVITHA JAYAKUMAR
[Signature (in existing old name)]

I hitherto known as SATYENDRA KUMAR MOHTA
alias MUNNA LAL MOHTA S/o RAM NIWAS MOHTA,
R/o Shree Mohta Rasain Shala Indutrial State Hathras, Uttar
Pradesh-204101, have changed my name and shall hereafter
be known as MUNNA LAL MOHTA.

It is certified that I have complied with other legal
requirements in this connection.

SATYENDRA KUMAR MOHTA alias MUNNA LAL
MOHTA
[Signature (in existing old name)]

I, MANDEEP KAUR W/o HARNEK SINGH, R/o Kandhala
Jattan, Hoshiarpur, Punjab-146116, have changed the name
of my minor son JANGFATEH SINGH aged about 5 years
and he shall hereafter be known as JANGFATEH SINGH
DHALIWAL.

It is certified that I have complied with other legal
requirements in this connection.

MANDEEP KAUR
[Signature of Guardian]

I hitherto known as R KISHORE KUMAR son of
RAMCHAND, R/o # S-2 V V Residency, Anjaneya Temple
Street, V V Puram, Basavanagudi, Bangalore, Karnataka-
560004, have changed my name and shall hereafter be known
as KISHORE BOHRA.

It is certified that I have complied with other legal
requirements in this connection.

R KISHORE KUMAR
[Signature (in existing old name)]

I hitherto known as SHALU DEVI D/o VIJAY KUMAR,
R/o 676, Block-D, Type-2, Mandir Marg, New Delhi, Delhi-
110001, have changed my name and shall hereafter be known
as SHALU BHANWAL.

It is certified that I have complied with other legal
requirements in this connection.

SHALU DEVI
[Signature (in existing old name)]

I hitherto known as DAMODAR SHARMA XEN
S/o TULSIRAM SHARMA, R/o 3957, Sector-23, Cartarpuri
alias Daulatpur, Nasirabad(63), Gurgaon, Haryana-122017,
have changed my name and shall hereafter be known as
DAMODAR SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

DAMODAR SHARMA XEN
[Signature (in existing old name)]

I hitherto known as SHASHI KANTA alias SHASHI
D/o OM PARKASH W/o SUDESH KUMAR, R/o 31-A,
Gurdarshan Nagar, Patiala, Punjab-147001, have changed my
name and shall hereafter be known as KUSAM.

It is certified that I have complied with other legal
requirements in this connection.

SHASHI KANTA alias SHASHI
[Signature (in existing old name)]

I hitherto known as RAMKEWAL S/o RAM PRAKASH,
permanent, R/o Ghatwasa, Hardoi, Uttar Pradesh-241402,
and currently residing at 360, Parmanand Colony, Gurudwara
ke Pass, New Delhi-110009, have changed my name and
shall hereafter be known as SHIVANSH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAMKEWAL
[Signature (in existing old name)]
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I, VIVEK RASGOTRA S/o BODHRAJ SHARMA, residing
at 1D 1504 Siddhachal Phase 6, Pokhran Road 2, Near Vasant
Vihar Thane Apna Bazar, Thane, Maharashtra-400610, have
changed the name of my minor son DIVYANG RASGOTRA
aged 11 years, and he shall hereafter be known as DIVYAAN
RASGOTRA.

It is certified that I have complied with other legal
requirements in this connection.

VIVEK RASGOTRA
[Signature of Guardian]

I hitherto known as RITIK KUMAR HALWAI S/o PREM
SAGAR, R/o Mishrainpur, Post-Durgaganj Bhadohi
Misrainpur, Sant Ravidas Nagar, Uttar Pradesh-221404, have
changed my name and shall hereafter be known as RITIK
MODANWAL.

It is certified that I have complied with other legal
requirements in this connection.

RITIK KUMAR HALWALI
[Signature (in existing old name)]

I hitherto known as SEEMA RANI W/o ASHOK KUMAR,
R/o Lakh Data Chownk, VPO. Nadala, Distt. Kapurthala,
Punjab-144624, have changed my name and shall hereafter
be known as MAMTA JOSHI.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA RANI
[Signature (in existing old name)]

I hitherto known as SHIV PANDIT son of RAGHU RAM,
residing at H. No. 120, Preet Vihar, Back Side, Janta Hospital,
Airport Road, District Amritsar-143001, Punjab, have changed
my name and shall hereafter be known as SHIV KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SHIV PANDIT
[Signature (in existing old name)]

I, ASHOKA S/o0 MANJEGOWDA, residing at 37,
Ramanahalli, Chowdenahalli, Krishnarajpet, Mandya,
Karnataka-571423, have changed the name of my minor son
HARSHA R A, aged 1 year and he shall hereafter be known
as GAGAN R A.

It is certified that I have complied with other legal
requirements in this connection.

ASHOKA
[Signature of Guardian]

I hitherto known as REKHA VERMA wife of PARVEEN
KUMAR, residing at 237-A, New Amritsar, District
Amritsar-143001, Punjab, India, have changed my name and
shall hereafter be known as REKHA RANI.

It is certified that I have complied with other legal
requirements in this connection.

REKHA VERMA
[Signature (in existing old name)]

I hitherto known as DHAMANNAGARI
VENKATESHWAR REDDY S/o0 DHAMANNAGARI
NARSIMHA REDDY, R/o H.No.1-11, Gowdavally, Near
Hanuman Temple, Goudavelle, Medchal Malkajgiri,
Telangana-501401, have changed my name and shall hereafter
be known as SINGIREDDY VENKATESHWAR REDDY.

It is certified that I have complied with other legal
requirements in this connection.

DHAMANNAGARI VENKATESHWAR REDDY
[Signature (in existing old name)]

I, JAGRAN GUPTA D/o JOGENDRA PRASAD GUPTA,
resident of 39/1A, Gopal Nagar Road, Alipore, Kolkata-700027,
have changed my name and shall hereafter be known as
ISHIKA GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

JAGRAN GUPTA
[Signature (in existing old name)]

I hitherto known as MANJIT KAUR alias JASPREET
KAUR BRAR W/o JASWINDER SINGH BRAR, residing at
Village Gogoani, PO-Khosa Dal Singh, Dist-Ferozepur,
Punjab-142052, have changed my name and shall hereafter
be known as JASPREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MANIJIT KAUR alias JASPREET KAUR BRAR
[Signature (in existing old name)]

I hitherto known as MAQUANA KIRAN KUMARI alias
KIRAN RAJPUROHIT D/o CHAMPA LAL MAQUANA,
residing at 30-11-7, Laxmi Street, Near Income Tax Office,
Dabagardens, Visakhapatnam, Andhra Pradesh-530020, have
changed my name and shall hereafter be known as DIA
RAJPUROHIT.

It is certified that I have complied with other legal
requirements in this connection.

MAQUANA KIRAN KUMARI alias
KIRAN RAJPUROHIT
[Signature (in existing old name)]
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I hitherto known as GUNEET KAUR W/o DIVESH SINGH
GANDHLI, residing at Plot No.-64/65, Shantiniketan Colony,
Near HP Gas Company, Mahindra Hills, East Maredpally,
Secunderabad, Hyderabad, Telangana-500026, have changed
my name and shall hereafter be known as GUNET GANDHI.

It is certified that I have complied with other legal
requirements in this connection.

GUNEET KAUR
[Signature (in existing old name)]

I hitherto known as MANDEEP KAUR W/o HARNEK
SINGH, R/o Kandhala Jattan, Hoshiarpur, Punjab-146116.
have changed my name and shall hereafter be known as
MANDEEP KAUR DHALIWAL.

It is certified that I have complied with other legal
requirements in this connection.

MANDEEP KAUR
[Signature (in existing old name)]

I hitherto known as KULDIP SINGH THIARA
S/o MOHINDER SINGH, residing at VPO-Mona Kalan,
Hoshiarpur, Punjab-146112, have changed my name and
shall hereafter be known as KULDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KULDIP SINGH THIARA
[Signature (in existing old name)]

I hitherto known as ARUN KUMAR S/o SHANKAR
DASS, residing at U 39, Near Water Tank, Hakikat Nagar,
Saharanpur, Uttar Pradesh-247001, have changed my name
and shall hereafter be known as ARUN NAGPAL.

It is certified that I have complied with other legal
requirements in this connection.

ARUN KUMAR
[Signature (in existing old name)]

I hitherto known as MASTAR RAHUL S/o0 PAWAN
KUMAR YADAV, residing at C126, Phase-7, Shahid Udham
Singh Colony, SAS Nagar (Mohali), Punjab-160059, have
changed my name and shall hereafter be known as GAYA
RAY.

It is certified that I have complied with other legal
requirements in this connection.

MASTAR RAHUL
[Signature (in existing old name)]

I hitherto known as MANSI BENIWAL D/o RAM
KHILADI SINGH, residing at 8 F/77, Kudi Bhagatasni
Housing Board, Jodhpur, Rajasthan-342005, have changed
my name and shall hereafter be known as MANSI S. KIRAN.

It is certified that I have complied with other legal
requirements in this connection.

MANSI BENIWAL
[Signature (in existing old name)]

I hitherto known as SURENDRA KAUR W/o MOHAN
SINGH, residing at 409 Prem Ganj, Sipri Bazar Jhansi, Jhansi,
Uttar Pradesh-284003, have changed my name and shall
hereafter be known as SAWINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SURENDRA KAUR
[Signature (in existing old name)]

I hitherto known as ROHIT S/o ASHOK KUMAR, residing
at VPO-Paddi Mattwali, Nawanshahr, Punjab-144510, have
changed my name and shall hereafter be known as ROHIT
BANGER.

It is certified that I have complied with other legal
requirements in this connection.

ROHIT
[Signature (in existing old name)]

I hitherto known as DEVYANSHI D/o ALOK SAXENA,
residing at 502 First Floor, Niti Khand-3, Ralli International
School, Indirapuram, Ghaziabad, Uttar Pradesh-201014, have
changed my name and shall hereafter be known as
DEVYANSHI SAXENA.

It is certified that I have complied with other legal
requirements in this connection.

DEVYANSHI
[Signature (in existing old name)]

I hitherto known as ONKAR S/o SULINDER SINGH
residing at PO-Naushehra Pattan Tehsil Mukerian, Basti
Bagh, Hoshiarpur, Punjab-144211, have changed my name
and shall hereafter be known as ONKAR BOPARALI.

It is certified that I have complied with other legal
requirements in this connection.

ONKAR
[Signature (in existing old name)]
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I hitherto known as ANU TYAGI W/o ANIL TYAGI,
residing at House No.-C-221, Brij Vihar, Chander Nagar,
Ghaziabad, Uttar Pradesh-201011, have changed my name
and shall hereafter be known as ANUSUIYA.

It is certified that I have complied with other legal
requirements in this connection.

ANU TYAGI
[Signature (in existing old name)]

I hitherto known as GAYTRI W/o Late KARAM SINGH,
residing at House No 114, Parvati Enclave, Baltana,
SAS Nagar (Mohali), Punjab-140604, have changed my name
and shall hereafter be known as RAJ RANI.

It is certified that I have complied with other legal
requirements in this connection.

GAYTRI
[Signature (in existing old name)]

I hitherto known as JAIWANTI D/o RAMNARAYAN
W/o RAMESH KUMAR, R/o VPO-Beri, Pana- Baithan,
Teh.-Beri, District-Jhajjar, Haryana-124201, have changed my
name and shall hereafter be known as NATHIYA.

It is certified that I have complied with other legal
requirements in this connection.

JATWANTI
[Signature (in existing old name)]

I hitherto known as N S SOWMYA alias SOWMYA NS
alias SOWMYA NAMA SURYA BHAGAVAN D/o NAMA
KRISHNASETTY SURYABHAGAVAN W/o SUHESH
KUMAR H, residing at No. 307 Saptagiri Homes, Near Sai
Baba Temple Shiridi Sai Nagar Munnekolala, Marathahalli
Colony, Bangalore, Karnataka-560037, have changed my
name and shall hereafter be known as SOWMYA SUHESH.

It is certified that I have complied with other legal
requirements in this connection.

N S SOWMYA alias SOWMYA NS alias SOWMYA
NAMA SURYA BHAGAVAN
[Signature (in existing old name)]

I hitherto known as SANDEEP SHARMA W/o YOGESH
KUMAR, residing at House No.-208, Street No-9.5, Ganesh
Puri, Ludhiana, Punjab-141008, have changed my name and
shall hereafter be known as SUNITA.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP SHARMA
[Signature (in existing old name)]

I hitherto known as DILVAR SINGH S/o SURINDER PAL,
residing at VPO-Kaulgarh, Nawanshahr, Distt-SBS Nagar,
Punjab-144526, have changed my name and shall hereafter
be known as DILVER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

DILVAR SINGH
[Signature (in existing old name)]

I, SHINREIYUR L VASHUM W/o THEMSON
MAHONGNAQO, residing at No. 54 3rd Floor, Kenchappa
Road, Frazer Town, Bengaluru, Karnataka-560005, have
changed the name of my minor son LEMMI MAHUNG aged
08 years and he shall hereafter be known as GABRIEL
MAHONGNAO.

It is certified that I have complied with other legal
requirements in this connection.

SHINRETYUR L VASHUM
[Signature of Guardian]

I hitherto known as HARSHVARDHAN S/o MANOJ
KUMAR VERMA, residing at H. No. 106-107, Swayam Sewa
Group Housing Society, Near ESIC Hospital, Jhilmil Colony,
Jhilmil, East Delhi, Delhi-110095, have changed my name
and shall hereafter be known as HARSHVARDHAN VERMA.

It is certified that I have complied with other legal
requirements in this connection.

HARSHVARDHAN
[Signature (in existing old name)]

I hitherto known as JYOTI SAINI D/o SUKHDEV SINGH
W/o MANDEEP SINGH CHAHAL, residing at Village
Saidpura, Tehsil Derabassi, District S.A.S. Nagar (Mohali),
Punjab-142038, have changed my name and shall hereafter
be known as JASLEEN KAUR CHAHAL.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI SAINI
[Signature (in existing old name)]

I hitherto known as SIDH NATH VERMA S/o SUR SARI
RAM, residing at D-442, Rajajipuram, Avas Vikas Colony,
Lucknow, Uttar Pradesh-226017, have changed my name
and shall hereafter be known as SIDH NATH RAM.

It is certified that I have complied with other legal
requirements in this connection.

SIDH NATH VERMA
[Signature (in existing old name)]
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I hitherto known as RAVI S/o KULDEEP SINGH, residing
at VPO-Hiala, Tehsil-Nawanshahr, Distt-SBS Nagar,
Punjab-144517, have changed my name and shall hereafter
be known as MANPREET.

It is certified that I have complied with other legal
requirements in this connection.

RAVI
[Signature (in existing old name)]

I hitherto known as SAMARESH ROY (RAM) S/o Late
SEWJATAN ROY (RAM), employed as Senior Audit Officer
in O/o the Principal Accountant General (Audit-I), West
Bengal under IA&AD Department residing at AVALONS6,
2nd Floor, Flat 2a, 56 Hindusthan Park, P.O Sarat Bose Road,
Kolkata -700029 have changed my surname and shall
hereafter be known as SAMARESH ROY RAM.

It is certified that I have complied with other legal
requirements in this connection.

SAMARESH ROY (RAM)
[Signature (in existing old name)]

I hitherto known as DEEXA NAITHANI W/o PRAVEEN
NAITHANI D/o HOSHIYAR SINGH RAWAT, residing at
202, Budhna, VTC: Budna, Po: Budna, Sub District:
Rudraprayag, District: Rudraprayag, State: Uttarakhand,
Pin Code:-246475, have changed my name and shall hereafter
be known as DEEXA RAWAT.

It is certified that I have complied with other legal
requirements in this connection.

DEEXA NAITHANI
[Signature (in existing old name)]

I hitherto known as PANKAJ S/o0 BALRAJ SINGH,
R/o House No 316/B, Pocket-¢, L.I.G. Flats G T. B. Enclave,
Delhi, North East Delhi-110093, have changed my name and
shall hereafter be known as PANKAJ PANWAR.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ
[Signature (in existing old name)]

I hitherto known as PRIYANKA CHAURASIA W/o NITIN
VIJAY PANDIT, residing at Flat No.-B-901, Floor No.-9th,
Kukreja Seetaram Niwas, Vallabhbaug Lane, Ghatkopar East,
PO-Pant Nagar, Mumbai, Maharashtra-400075, have changed
my name and I shall hereafter be known as PRIYANKA
NITIN PANDIT.

It is certified that I have complied with other legal
requirements in this connection.

PRIYANKA CHAURASIA
[Signature (in existing old name)]

I hitherto known as CHAWANG THAKY BHUTIA
S/0: BANGADAK BHUTIA, residing at Near Police Station,
Pinnel Market, Bich Gaon, VTC: Jore Bunglow, PO: Ghoom,
Sub District: Jorebunglow Sukiapokhri, District: Darjeeling,
State: West Bengal, Pin Code:-734102, have changed my
name and shall hereafter be known as KUNGA THUPTEN
BHUTIA.

It is certified that I have complied with other legal
requirements in this connection.

CHAWANG THAKY BHUTIA
[Signature (in existing old name)]

I hitherto known as AKHILESH PRASAD SHAH
S/o KASBI LAL SHAH, R/o 90 Sankari Sera Karanprayag,
Chamoli, Uttarakhand-246444, have changed my name and
shall hereafter be known as AKHILESH SHAH.

It is certified that I have complied with other legal
requirements in this connection.

AKHILESH PRASAD SHAH
[Signature (in existing old name)]

I, BALWINDER SINGH S/o JAGDISH SINGH, resident
of H. No. 5, Stadium Avenue, VPO Khusropur, Jalandhar
Cantt, Jalandhar (Punjab)-144024, have changed the name of
my minor son MANRAJ SINGH ABROL aged 15 years and
he shall hereafter be known as MANRAJ SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BALWINDER SINGH
[Signature of Guardian]

I hitherto known as AISHWARYA KESHWANI son of
RAMESH KUMAR KESHWANI, residing at 242, Ansal
Courtyard, Shastripuram, Agra-282007, Uttar Pradesh, India
have changed my name and shall hereafter be known as
UDAY KESHWANI.

It is certified that I have complied with other legal
requirements in this connection.

AISHWARYA KESHWANI
[Signature (in existing old name)]

I hitherto known as MANWINDER KAUR wife of
SAWINDER SINGH, R/o Village Bhuttiwala, Tehsil
Gidderbaha, District Sri Muktsar Sahib, 152025, Punjab, have
changed my name and shall hereafter be known as
JASWINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MANWINDER KAUR
[Signature (in existing old name)]
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I hitherto known JAGTAR SINGH BRAR S/0 MALKIT
SINGH, R/o Vazira Pati, Village Wara Daraka, Distt. Faridkot-
151209 Punjab, have changed my name and shall hereafter
be known as JAGTAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JAGTAR SINGH BRAR
[Signature (in existing old name)]

I hitherto known as MEGAN SATHYA MAHESH
D/o KANKERE THIMMAPPA GOWDA MAHESH
W/o NIKHIL SUVARNA, residing at No. 51/6 Charter
Resorts 2, A-1, Rathna Avenue Lane, Off Richmond Road,
Richmond Town, Bengaluru, Karnataka, 560025, have
changed my name and shall hereafter be known as MEGAN
MAHESH SUVARNA.

It is certified that I have complied with other legal
requirements in this connection.

MEGAN SATHYA MAHESH
[Signature (in existing old name)]

I hitherto known as SHERY SHRIVASTAVA,
W/o SAURABH ASTHANA, R/o I-500, Beta-2, Tugalpur,
Gautam Buddha Nagar, Uttar Pradesh- 201310, have changed
my name and shall hereafter be known as SHERY ASTHANA.

It is certified that I have complied with other legal
requirements in this connection.

SHERY SHRIVASTAVA
[Signature (in existing old name)]

I hitherto known as MONIKA W/o HITESH KUMAR,
R/0-612, First Floor, Sector-9, Gurgaon, Haryana 122006,
have changed my name and shall hereafter be known as
MONIKA BHARDWAJ.

It is certified that I have complied with other legal
requirements in this connection.

MONIKA
[Signature (in existing old name)]

I hitherto known as SHAHEED PARVEEN W/o ABDUL
KHAN, residing at H1-0570, Raikot Road, Opp-Petrol Pump,
Malerkotla, Punjab-148023, have changed my name and shall
hereafter be known as SHAHIDA PARVEEN.

It is certified that I have complied with other legal
requirements in this connection.

SHAHEED PARVEEN
[Signature (in existing old name)]

I hitherto known as POOJA RANI W/o CHANDAN
AHUIJA, residing at Kali Mata Mandir Road, PO-dinanagar,
Gurdaspur, Punjab-143531, have changed my name and shall
hereafter be known as POOJA.

It is certified that I have complied with other legal
requirements in this connection.

POOJA RANI
[Signature (in existing old name)]

I hitherto Known as MUSKAN MAHAJAN wife of
ASHWANI MAHAJAN, residing at H. No.129/23, Moon
Avenue, Majitha Road, District Amritsar-143001 Punjab, have
changed my name and shall hereafter be known as SHAMA
MAHAIJAN.

It is certified that I have complied with other legal
requirements in this connection.

MUSKAN MAHAJAN
[Signature (in existing old name)]

I hitherto known as SARASWATI SHARMA
W/o SURYA PRASAD ARYAL, residing at H No.B-41,
Sahyog Vihar/Sec-3 Dwarka, Uttam Nagar, Delhi-110050 have
changed my name and shall hereafter be known as
PURNAMAYA GHIMIRE ARYAL.

It is certified that I have complied with other legal
requirements in this connection.

SARASWATI SHARMA
[Signature (in existing old name)]

I hitherto known as SHABANA D/o SHIVAPPA, residing
at No 334, 4th Cross, Btm 4th Stage, Duo Heights Layout,
Royal Shelters, Chandrareddy Layout, Bommanahalli,
Bannerghatta Road Post, Bangalore, Karnataka-560076, have
changed my name and shall hereafter be known as SANIYA.

It is certified that I have complied with other legal
requirements in this connection.

SHABANA
[Signature (in existing old name)]

I hitherto known as SIMARJIT KOUR alias SIMARAJIT
KOUR W/o GURVINDER SINGH CHAHAL, residing at
VPO-12Z, Tehsil and Distt.-Sri Ganganagar, Rajasthan-335001,
have changed my name and shall hereafter be known as
SIMARJEET KAUR CHAHAL.

It is certified that I have complied with other legal
requirements in this connection.

SIMARIJIT KOUR alias SIMARAJIT KOUR
[Signature (in existing old name)]
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I hitherto known as SHALLU AHUJA W/o RAVINDER
KUMAR, residing at 859, Street No-12, Tripuri Town, Patiala,
Punjab-147001, have changed my name and shall hereafter
be known as SHEELA RANI.

It is certified that I have complied with other legal
requirements in this connection.

SHALLU AHUJA
[Signature (in existing old name)]

I hitherto known as DHARAMPAL S/o MADU RAM
YADAV, residing at Aamoth, Alwar, Rajasthan-301403, have
changed my name and shall hereafter be known as
DHARMPAL YADAV.

It is certified that I have complied with other legal
requirements in this connection.

DHARAMPAL
[Signature (in existing old name)]

I hitherto known as PRIYANKA D/o DHARMPAL
YADAV, residing at Aamoth, Alwar, Rajasthan-301403, have
changed my name and shall hereafter be known as
PRIYANKA YADAV.

It is certified that I have complied with other legal
requirements in this connection.

PRIYANKA
[Signature (in existing old name)]

I hitherto known as NEETA SHARMA W/o RAAJINDER
KUMAR SHARMA, residing at Flat No-55, HEWO
Appartment, Sector-16 A, Faridabad, Haryana-121002, have
changed my name and shall hereafter be known as NITA
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

NEETA SHARMA
[Signature (in existing old name)]

I hitherto known as JOGINDER KAUR D/o BAAJ SINGH
W/o NISHAN SINGH, residing at Village Kalu Wala, PO
Sudh Singh Wala, Ferozepur, Punjab-152021, have changed
my name and shall hereafter be known as TARANJEET
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JOGINDER KAUR
[Signature (in existing old name)]

I hitherto known as NANCY D/o TARSEM SINGH,
residing at Vill-Kapahat, PO-Mustapur, Hoshiarpur,
Punjab-146024, have changed my name and shall hereafter
be known as NANCY DADWAL.

It is certified that I have complied with other legal
requirements in this connection.

NANCY
[Signature (in existing old name)]

I hitherto known as KULDEEP KAUR W/o HARNEK
SINGH residing at Khemuana, Distt. Bathinda, Punjab-151201,
have changed my name and shall hereafter be known as
JASPAL KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KULDEEP KAUR
[Signature (in existing old name)]

I hitherto known as SIMRANIJIT KAUR wife of JAGDISH,
residing at H.No.15, Basant Nagar, Phagwara, District
Kapurthala-144401, Punjab, have changed my name and
shall hereafter be known as SIMERJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SIMRANIIT KAUR
[Signature (in existing old name)]

I hitherto known as KAMLA DEVI W/o RAM PARKASH
residing at VPO-Khoja, Nawanshahr, Distt.-SBS Nagar,
Punjab-144518, have changed my name and shall hereafter
be known as KAMALJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KAMLA DEVI
[Signature (in existing old name)]

I hitherto known as VARINDER SADOTRA S/o
Late TILAK RAJ SADOTRA, residing at H.No.-250, Patoli
Magotrian, Jammu City, Jammu, Janipur, Jammu and Kashmir-
180007, have changed my name and shall hereafter be known
as VIRENDER SADOTRA.

It is certified that I have complied with other legal
requirements in this connection.

VARINDER SADOTRA
[Signature (in existing old name)]
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I hitherto known as JASPREET KAUR W/o SUKHDEV
SINGH, residing at Chakohi, Ludhiana, Punjab-141414, have
changed my name and shall hereafter be known as
HARPREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JASPREET KAUR
[Signature (in existing old name)]

I hitherto known as AMARJEET KAUR W/o SIKANDER
SINGH, R/o H.No.77, Patti Sunita, Dakha, Ludhiana,
Punjab-141102, have changed my name and shall hereafter
be known as AMARIJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

AMARIJEET KAUR
[Signature (in existing old name)]

I, RAJESH CHAUHAN S/o CHET RAM, residing at D.P.F.
Sharonta (42), Shimla, Sharontha, Himachal Pradesh-171203,
have changed the name of my minor son ARNAV
CHAUHAN, aged 14 years and he shall hereafter be known
as AVYAAN CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH CHAUHAN
[Signature of Guardian]

I hitherto known as GINNI KABLI W/o DAPINDER
SINGH D/o HARIJIT SINGH, House No. 14, Phase-2,
Varindavan Garden, Fatehgarh Churian Road, Amritsar, Pin-
143001, Punjab, India, have changed my name and shall
hereafter be known as GINNY CHAWLA.

It is certified that I have complied with other legal
requirements in this connection.

GINNI KABLI
[Signature (in existing old name)]

I, ASHUTOSH KUMAR SHUKLA S/o Late SHRI
SANTOSH KUMAR SHUKLA, R/o T-10/1504, C.H.D.
Avenue 71, Near Fazilpur Village, Sector 71, Gurgaon,
Haryana-122001, have changed the name of my minor son
NEIL SHUKLA, aged 6 years and he shall hereafter be
known as KARTIKEYA SHUKLA.

It is certified that I have complied with other legal
requirements in this connection.

ASHUTOSH KUMAR SHUKLA
[Signature of Guardian]

I hitherto known as JASPREET KAUR W/o SHUSHIL
KUMAR BHATEJA, R/o Pippal Wali Gali, Ward No. 6,
Bariwala, Tehsil Bariwala, Distt. Sri Muktsar Sahib, Punjab-
152025, have changed my name and shall hereafter be known
as JASPREET KAUR BHATEJA.

It is certified that I have complied with other legal
requirements in this connection.

JASPREET KAUR
[Signature (in existing old name)]

I hitherto known as RONALD LOUIS GUARD S/o LOUIS,
Residing at # 77 Gulmohar Marg, Vinayak Nagar, Belagavi,
Karnataka- 591108, Aadhar No. 6545-6731-9080, have changed
my name and shall hereafter be known as RONALD. LOUIS.
GODAD.

It is certified that I have complied with other legal
requirements in this connection.

RONALD LOUIS GUARD
[Signature (in existing old name)]

I hitherto known as MODA RAM S/o RAMA RAM,
R/o Godaron Ki Beri, Adel, Distt. Barmer (Raj),
Pin-344033, have changed my name and shall hereafter be
known as MAAHIR CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

MODA RAM
[Signature (in existing old name)]

I hitherto known as VEIPUNII JOHNNY R H son of HENI
ROLARKE, residing at Khamsom, Senapati, Manipur-795106,
have changed my name and shall hereafter be known as
JOHNNY ROLARKE.

It is certified that I have complied with other legal
requirements in this connection.

VEIPUNII JOHNNY R H
[Signature (in existing old name)]

I hitherto known as SWATI D/o SHIV KUMAR, residing
at B/402, Kanha Landmark, Near Seva Kunj, Ajwa Chowkdi,
Ajwa Road, Vadodara, Gujarat-390019, have changed my
name and shall hereafter be known as SWATI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SWATI
[Signature (in existing old name)]
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I, PARVEEN KUMAR son of PURAN SINGH, Employed
as Sub-Inspector in the Office of the Commandant
3rd Battalion, Haryana Armed Police, Hisar, residing at Shivaji
Marg, Bhiwani, have changed the name of my minor son
APRIT, aged about 15 years and he shall hereafter be known
as ARPIT BOORA.

It is certified that I have complied with other legal
requirements in this connection.

PARVEEN KUMAR
[Signature of Guardian]

I hitherto known as MANISHA alias RANI PARASHAR
daughter of BINDRA RAM wife of NARAYAN DUTT,
R/o House No. 161, Near P W D Rest House, Ward No. 5,
Village Lehra Gaga, Tehsil & Distt. Sangrur, Punjab-148031,
have changed my name and shall hereafter be known as
MANISHA PARASHAR.

It is certified that I have complied with other legal
requirements in this connection.

MANISHA alias RANI PARASHAR
[Signature (in existing old name)]

I, MANDEEP SINGH son of Shri SAWINDER SINGH,
residing at House No. 8/239/2, Street No. 3, Garhshankar
Road, New Colony Banga, Shaheed Bhagat Singh Nagar,
Punjab-144505, have changed the name of my minor daughter
JAISMINE, aged about 16 years and she shall hereafter be
known as "JAISMINE SINGH".

It is certified that I have complied with other legal
requirements in this connection.

MANDEEP SINGH
[Signature of Guardian]

I hitherto known as SURUCHI TANDON D/o JAGDISH
CHANDER VERMA W/o SURESH TANDON, R/o 11/161,
New Moti Nagar, New Delhi-110015, have changed my name
and shall hereafter be known as RUCHI TANDON.

It is certified that I have complied with other legal
requirements in this connection.

SURUCHI TANDON
[Signature (in existing old name)]

I hitherto known as KATCHHALA PYDIYYA NAIDU
alias KATCHHALA VAMSHI NAIDU S/o0 KATCHHALA
GANGA RAJU, R/o D.No. 12-5-85/1, Flat No. 101, 1st Floor,
Vijayapuri Colony, Tarnaka, Lallaguda, Hyderabad,
Telangana-500017, have changed my name and shall hereafter
be known as KATCHHALA VAMSHI NAIDU.

It is certified that I have complied with other legal
requirements in this connection.

KATCHHALA PYDIYYA NAIDU alias
KATCHHALA VAMSHI NAIDU
[Signature (in existing old name)]

I hitherto known as RAJ BALA W/o ONKAR SINGH,
residing at Sultanpur, Ghaziabad, Uttar Pradesh-201206, have
changed my name and shall hereafter be known as
KAMLESH.

It is certified that I have complied with other legal
requirements in this connection.

RAJ BALA
[Signature (in existing old name)]

I hitherto known as R. DEVYANI D/o C. P.
RANGANATHAN W/o N. P. LAKSHMANAN, residing at
C-606 Mayur Apartment, Sec 9, Rohini, Raja Pur Kalan,
New Delhi-110085, have changed my name and shall hereafter
be known as R. DEVAYANI.

It is certified that I have complied with other legal
requirements in this connection.

R. DEVYANI
[Signature (in existing old name)]

I, KKUNAL GUPTAA S/o SURINDER GUPTA, residing
at W1A/11, Welliongton Estates, DLF Phase-5,
Chakarpur(74), Gurgaon, Haryana-122002, have changed the
name of my minor son CHAIITANYAA GUPTA, aged 01
year and he shall hereafter be known as KIYAANSH
GUPTAA.

It is certified that I have complied with other legal
requirements in this connection.

KKUNAL GUPTAA
[Signature of Guardian]

I, BRAJENDRA KUMAR PAL S/o VISHWANATH SINGH
PAL, residing at H.No.-226, Vill.-Gujepur, Kanpur Nagar,
Uttar Pradesh-209202, have changed the name of my minor
son SATYAM, aged 15 years and he shall hereafter be
known as SATYAM PAL.

It is certified that I have complied with other legal
requirements in this connection.

BRAJENDRA KUMAR PAL
[Signature of Guardian]

I hitherto known as EDWARD SKYWALKER
S/o0 PRAKASH DIPCHAND GAJRIA, residing at Flat 23,
Gotham Apts, 11 Sastrinagar, 1st Avenue, Adyar, Chennai-
600020, Tamil Nadu, have changed my name and shall
hearafter be known as AKSHAY PRAKASH GAIJRIA.

It is certified that I have complied with other legal
requirements in this connection.

EDWARD SKYWALKER
[Signature (in existing old name)]
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I hitherto known as SARBJEET KAUR D/o BAHADUR
SINGH wife of SARABJIT SINGH, residing at House
No. 1046, Nai Abadi, Samrala Road, Khanna, Tehsil Khanna,
Distt. Ludhiana, have changed my name and shall hereafter
be known as SIMRAN.

It is certified that I have complied with other legal
requirements in this connection.

SARBJEET KAUR
[Signature (in existing old name)]

I hitherto known as MALKIT SINGH son of PALWINDER
SINGH, residing at Village Shahpur Goraya Tehsil Dera Baba
Nanak, District Gurdaspur-143604, Punjab, have changed
my name and shall hereafter be known as SINGH MALKIT.

It is certified that I have complied with other legal
requirements in this connection.

MALKIT SINGH
[Signature (in existing old name)]

I hitherto known as KULWANT son of ROOP LAL,
R/o VPO. Sanawa, Tehsil Nawanshahr, Distt. SBS Nagar,
144516, Punjab, India, have changed my name and shall
hereafter be known as KULWANT SINGH CHONKRIA.

It is certified that I have complied with other legal
requirements in this connection.

KULWANT
[Signature (in existing old name)]

I hitherto known as SHARANIJIT KAUR alias
SARANJEET KAUR W/o SHAMSHER SINGH,
R/o Patti Bado Village Lopon, Distt. Moga, Pin Code-142037,
have changed my name and shall hereafter be known as
SHARANIJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SHARANIIT KAUR alias SARANJEET KAUR
[Signature (in existing old name)]

I hitherto known as KANWALIJIT KAUR W/o SATNAM
SINGH, residing at Street No. 2, Bhai Jarnail Singh Nagar,
Abohar Road, Sri Muktsar Sahib-152026, Punjab, have
changed my name and shall hereafter be known as
KAMALJEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KANWALIJIT KAUR
[Signature (in existing old name)]

I hitherto known as BHUMIKA BADIGER
W/o RAMAJAN SHETSANADI, residing at Cholachagudda
Village and Post, Bagalkot, Karnataka-587201, have changed
my name and shall hereafter be known as BANU R
SHETSANADI.

It is certified that I have complied with other legal
requirements in this connection.

BHUMIKA BADIGER
[Signature (in existing old name)]

I hitherto known as SANJAY KUMAR S/0 ASHOK GARG,
residing at Nand Watika Dehradun Road App. Remound
Dep H. No.-75, Saharanpur, Uttar Pradesh-247001, have
changed my name and shall hereafter be known as SANJAY
GARG

It is certified that I have complied with other legal
requirements in this connection.

SANJAY KUMAR
[Signature (in existing old name)]

I hitherto known as MEENU KHANNA daughter of
DHARAM CHAND wife of SANJEEV KUMAR MEHRA,
residing at H.No. 54A, Lane No. 3, Gopal Nagar, Majitha
Road, District Amritsar-143001, Punjab, have changed my
name and shall hereafter be known as KOMAL MEHRA.

It is certified that I have complied with other legal
requirements in this connection.

MEENU KHANNA
[Signature (in existing old name)]

I hitherto known as KAMLESH MAHESHWARI wife of
DAVINDER MAHESHWARI, residing at H.No. 118/119,
Varindavan Garden, Lane No. 13, Fatehgarh Churian Road,
District Amritsar-143001, Punjab, have changed my name
and shall hereafter be known as KAMLESH KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

KAMLESH MAHESHWARI
[Signature (in existing old name)]

I hitherto known as KANJI LIMBA alias KANJI LIMBA
SOLANKI S/o CANGI RAMA, residing at 1215(2), Saudwadi,
Vanakbara, Diu-362570, have changed my name and shall
hereafter be known as CANGI DEVA.

It is certified that I have complied with other legal
requirements in this connection.

KANII LIMBA alias KANJI LIMBA SOLANKI
[Signature (in existing old name)]
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I hitherto known as KUNAL S/o RAJESH KUMAR
CHADHA, residing at H.No.-T18P17, Gali No.-02 Bhulla Rai
Road, Near Mata Rani Mandir, Ranjit Nagar, Phagwara,
Kapurthala, Punjab-144401, have changed my name and
shall hereafter be known as KUNAL CHADHA.

It is certified that I have complied with other legal
requirements in this connection.

KUNAL
[Signature (in existing old name)]

I hitherto known as ANINDITA SHARMA alias
ANINDITA VASHISHTHA W/o NAVNEET WADHWA,
residing at Bldg. No.-51, Avenue-J, Flat No.-302, Narangi
Bypass Road, Rustumjee Evershine Globle City, Virar (West),
Palghar, Maharashtra-401303, have changed my name and
shall hereafter be known as ANINDITA WADHWA.

It is certified that I have complied with other legal
requirements in this connection.

ANINDITA SHARMA alias ANINDITA VASHISHTHA
[Signature (in existing old name)]

I hitherto known as JACKY SINGH S/o0 RAM BRIKSH
SINGH, residing at 2/2, Thackerary Road, PO-Alipore,
Kolkata, West Bengal-700027, have changed my name and
shall hereafter be known as JAI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JACKY SINGH
[Signature (in existing old name)]

I hitherto known as BUI DASS S/o0 RAM ASRA, residing
at Village-Kajla, Dist-Nawanshahr, Punjab-144505, have
changed my name and shall hereafter be known as BUA
DASS.

It is certified that I have complied with other legal
requirements in this connection.

BUI DASS
[Signature (in existing old name)]

I hitherto known as CHANNAKRISHNA GOWDA D
S/o DYAVAPPA, residing at Srirampura, Jakkur, Bangalore,
Karnataka-560064, have changed my name and shall hereafter
be known as S D CHANNAKESHAVA.

It is certified that I have complied with other legal
requirements in this connection.

CHANNAKRISHNA GOWDA D
[Signature (in existing old name)]

I hitherto known as NAND KISHORE S/o0 ATMA RAM
KOCHHAR, residing at WZ-7, 3rd Floor, Hari Singh Park,
New Multan Nagar, Delhi-110056, have changed my name
and shall hereafter be known as NAND KISHORE
KOCHHAR.

It is certified that I have complied with other legal
requirements in this connection.

NAND KISHORE
[Signature (in existing old name)]

I hitherto known as RAVI HARIJAN alias RAVI T
HARIJAN S/o TEJAPPA HARIJAN, residing at
Sonakanahalli, Hadalasang, Indi Vijayapura, Karnataka-
586117, have changed my name and shall hereafter be known
as RAVI T BALUTL

It is certified that I have complied with other legal
requirements in this connection.

RAVI HARIJAN alias RAVI T HARIJAN
[Signature (in existing old name)]

I hitherto known as TRIPTI AGARWAL D/o TEJ
KRISHNA AGARWAL W/o MUKHTAR ANIS, R/o 449/321,
Girdhari Lal Mathur Road, Muftiganj Thakurganj, Lucknow,
UP-226003, have changed my name and shall hereafter be
known as TRIPTI ANIS. I have changed my name not my
religion.

It is certified that I have complied with other legal
requirements in this connection.

TRIPTTAGARWAL
[Signature (in existing old name)]

I hitherto known as SHANTILAL KANJI SOLANKI
S/0 CANGI DEVA, residing at 1215(2), Saudwadi, Vanakbara,
Diu-362570, have changed my name and shall hereafter be
known as SHANTILAL CANGI.

It is certified that I have complied with other legal
requirements in this connection.

SHANTILAL KANJI SOLANKI
[Signature (in existing old name)]

I hitherto known as RANJEET KAUR W/o BALVIR
SINGH, R/o VPO Himmatgarh Chhanna Fatehgarh Sahib,
Punjab-147203, have changed my name and shall hereafter
be known as RAJ KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RANJEET KAUR
[Signature (in existing old name)]
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I hitherto known as SONU alias SUMAN W/o JASPAL
SINGH, residing at 23, Main Road Aduana, Shaheed Bhagat
Singh Nagar, Punjab-144521, have changed my name and
shall hereafter be known as SUMAN.

It is certified that I have complied with other legal
requirements in this connection.

SONU alias SUMAN
[Signature (in existing old name)]

I hitherto known as SONIA D/o KRISHAN KUMAR,
residing at Bhattan Wala Mohalla, Nabha, Patiala, Punjab-
147201, have changed my name and shall hereafter be known
as AYESHA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SONIA
[Signature (in existing old name)]

I hitherto known as KHUSHMANDEEP KAUR BRAR
D/o SATWINDER SINGH BRAR, R/o H.No. 2705 Jalalabad
Road-Byepass, Guru Nanak Nagri Muktsar, District Sri
Muktsar Sahib, Punjab-151026, India, have changed my name
and shall hereafter be known as KHUSHMANDEEP KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KHUSHMANDEEP KAUR BRAR
[Signature (in existing old name)]

I hitherto known as RAJPUT MUKESHBHAI RAJUBHAI
S/o0 RAJENDRABHAI CHIKAWA, residing at 511/3290,
Chamundanagar, Gujarat Housing Board, Chandkheda,
Ahmedabad, Gujarat-382424, have changed my name and
shall hereafter be known as CHIKAWA MUKESHBHAI
RAJENDRABHAL

It is certified that I have complied with other legal
requirements in this connection.

RAJPUT MUKESHBHAI RAJUBHAI
[Signature (in existing old name)]

I hitherto known as RAJINDER SINGH son of DARSHAN
SINGH, residing at VPO Chohla Sahib, Tarn Taran Punjab-
143408, have changed my name and shall hereafter be known
as RAJWINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAJINDER SINGH
[Signature (in existing old name)]

I hitherto known as SATVEER SINGH BHANGU
S/o TARSEM SINGH, Residing at Village Bhangwan,
P.O. Kotla Gujjran, Tehsil Majitha, District Amritsar, Punjab,
have changed my name and shall hereafter be known as
SATBIR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SATVEER SINGH BHANGU
[Signature (in existing old name)]

I hitherto known as PUNEETH S/o KRISHNAPPA
DEVARAIJA, residing at #3-32(1) Kashimata Koppala House,
Vittal Kasaba Village,Vittal, Bantwal Taluk, Dakshina
Kannada,Karnataka-574243, have changed my name and shall
hereafter be known as PUNEETH VITTAL.

It is certified that I have complied with other legal
requirements in this connection.

PUNEETH
[Signature (in existing old name)]

I hitherto known as AMANDEEP S/o GIAN CHAND,
R/0 VPO Daduwal, Tehsil Phillaur, Distt. Jalandhar, Punjab
(India), have changed my name and shall hereafter be known
as AMANDEEP MANGHRA.

It is certified that I have complied with other legal
requirements in this connection.

AMANDEEP
[Signature (in existing old name)]

I hitherto known as MISHA D/o BIR SINGH and wife of
UTSAV SIAG, residing at House No. 38, VPO Dhingan Wali,
Tehsil Abohar, Distt. Fazilka (Punjab), have changed my
name and shall hereafter be known as SAMEERA.

It is certified that I have complied with other legal
requirements in this connection.

MISHA
[Signature (in existing old name)]

I hitherto known as GURNEET KAUR TOOR
D/o GURSEWAK SINGH TOOR, R/o Village Khosa Kotla,
PO Khosa Randhir, Tehsil Dharamkot, Distt Moga, Punjab-
152028, have changed my name and shall hereafter be known
as GURNEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

GURNEET KAUR TOOR
[Signature (in existing old name)]
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I hitherto known as DAVIDPAL SINGH S/o VIKRAM
SINGH, R/o Purli (63), Bharog Baneri, Tehsil Paonta Sahib,
Distt. Sirmour, Himachal Pradesh-173022, have changed my
name and shall hereafter be known as DAVID THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

DAVIDPAL SINGH
[Signature (in existing old name)]

I hitherto known as HHMANI KUMARI D/o Shri VIKRAM
SINGH, R/o H.No. 257/3, Ward No. 13, Shiva Colony, D-
Block, Taruwala, Tehsil Ponta Sahib, Distt. Sirmour, Himachal
Pradesh-173025, have changed my name and shall hereafter
be known as HIMANI THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

HIMANI KUMARI
[Signature (in existing old name)]

I hitherto known as DAVINDER KAUR MAND
D/o RAGHBIR SINGH and W/o HARJINDER SINGH,
R/o Village Sarhali Manda, Tehsil Patti, Distt. Tarn Taran,
Punjab-143415, have changed my name and shall hereafter
be known as DAVINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

DAVINDER KAUR MAND
[Signature (in existing old name)]

I hitherto known as ESHA KAKKAR D/o HARISH
CHANDER W/o AMIT OHRI, Residence of Street No.1,
Tanda Road, Anmol Nagar, Hoshiarpur, Punjab, have changed
my name and shall hereafter known as ISHA.

It is certified that I have complied with other legal
requirements in this connection.

ESHA KAKKAR
[Signature (in existing old name)]

I hitherto known as SURJEET SINGH HAYER son of
SAHIB SINGH, R/o Village Madrassa District Sri Muktsar
Sahib Punjab-152026, have changed my name and shall
hereafter be known as SURJEET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SURJEET SINGH HAYER
[Signature (in existing old name)]

I hitherto knows as K GAYATRI RAO wife of A N
VENKATESH RAO, now residing at # 118/2, Veerappa
Compound, 3rd Cross, Tilak Nagara , Shivamogga-PO, Tk.
& Distt. Karnataka-577201, have changed my name and
shall hereafter be known as GAYATHRI K.

It is certified that I have complied with other legal
requirements in this connection.

K GAYATRI RAO
[Signature (in existing old name)]

I hitherto known as SUNFRAJ ANSARI S/o HAJRAT
MIYAN, R/o V.T. Complex, 4th Floor, Pindi Street Books
Market Ludhiana Punjab-141008, India, have changed my
name and shall hereafter be known as SAHIL. I have changed
only my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

SUNFRAJ ANSARI
[Signature (in existing old name)]

I hitherto known as ALKADEVI JAYAKUMAR
YALIGOUDA wife of JAYAKUMAR CHINNAPPA PATIL,
residing at PO Shirahatti, #231/B/1, Goudar Oni, Mahaveer
Nagar, Tq. Athani, Distt. Belagavi, Shirahatti-591304, State
Karnataka, have changed my name and shall hereafter be
known as ALKADEVI JAYAKUMAR PATIL.

It is certified that I have complied with other legal
requirements in this connection.

ALKADEVI JAYAKUMAR YALIGOUDA
[Signature (in existing old name)]

I hitherto known as RAMILA LACMANE
W/o VASARAM CARA & D/o LACMANE BAVA, Residing
at House No.-2997, Bhucharvada, Diu, Pin Code: - 362570,
(U.T. The Dadra Nagar Haveli and Daman and
Diu), have changed my name and shall hereafter be known
as RAMILA VASARAM.

It is certified that I have complied with other legal
requirements in this connection.

RAMILA LACMANE
[Thumb Impression]

I hitherto known as KANKEJ DHANJI BAMANIYA
S/o DHANIJI RAMGI, Residing at House No.:- 3496, Nagoa,
Zolawadi, Diu, Pin code-362520, (U.T The Dadra Nagar Haveli
and Daman and Diu), have changed my name and shall
hereafter be known as KANKEJ DHANII.

It is certified that I have complied with other legal
requirements in this connection.

KANKEJ DHANJI BAMANIYA
[Signature (in existing old name)]
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I hitherto known as MOTILAL KANJI BARAIYA
S/0 CANGI GIVA, residing at House No.:- 193/2, Vadi Sheri,
Vanakbara, Diu, Pin code-362570, (U.T. The Dadra Nagar
Haveli and Daman and Diu), have changed my name and
shall hereafter be known as MOTILAL CANGI.

It is certified that I have complied with other legal
requirements in this connection.

MOTILAL KANJI BARAIYA
[Signature (in existing old name)]

I hitherto known as EZRA SYLVESTER son of JULIUS
BRIAN SYLVESTER, residing at H.No.1-8-505/11/A, Prakash
Nagar Ext., Begumpet, Secunderabad, Hyderabad-500016,
Telangana, have changed my name and shall hereafter be
known as MOHAMMED IMRAN GHAZALI.

It is certified that I have complied with other legal
requirements in this connection.

EZRA SYLVESTER
[Signature (in existing old name)]

I hitherto known as AMALAPURAPU VEERA BHADRA
RAO S/o AMALAPURAPU SOMA LINGAACHAYULU,
residing at D/No. 4-56, Devi Center, Pasalapudi, Rayavaram
Mandal, Dr. B.R. Ambedkar Konaseema District,
Andhra Pradesh, Pin Code-633261, have changed my name
and shall hereafter be known as AMALAPURAPU VEERA
BHADRA CHARI.

It is certified that I have complied with other legal
requirements in this connection.

AMALAPURAPU VEERA BHADRA RAO
[Signature (in existing old name)]

I hitherto known as RAKESH KUMAR S/o0 TARLOK
NATH ANAND, doing Business, residing at E.O.87/A, Chowk
Kada Shah, Saidan Gate, Jalandhar City (Punjab), have
changed my name and shall hereafter be known as RAKESH
ANAND.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH KUMAR
[Signature (in existing old name)]

I hitherto known as MIDDY SATISH S/o MIDDE
PANKAJAM, R/o Door No. 2-254, Rudra Raju Colony
Merlapalem, Atreyapuram Mandal, Dr. B.R. Ambedkar
Konaseema, District, Andhra Pradesh-533237, have changed
my name and shall hereafter be known as MIDDE SATISH.

It is certified that I have complied with other legal
requirements in this connection.

MIDDY SATISH
[Signature (in existing old name)]

I hitherto known as TUSHAR Son of SHRI SUSHIL
KUMAR GAUBA, residing at House No 2, Gurjeevan Vihar,
Dhakauli, Zirakpur, SAS Nagar, Punjab-140603, have changed
my name and shall hereafter be known as TUSHAR GAUBA.

It is certified that I have complied with other legal
requirements in this connection.

TUSHAR
[Signature (in existing old name)]

I hitherto known as KUMARI KUMKUM SINGH
D/o RAJARAM SINGH and W/o SANTOSH KUMAR,
R/o Leruya, Ward No.-13, P.O.-Kanchanpur, P.S.-Sasaram,
Distt.-Rohtas, Bihar-821305, have changed my name and
shall hereafter be known as SINGH KUMKUM RAJARAM.

It is certified that I have complied with other legal
requirements in this connection.

KUMARI KUMKUM SINGH
[Signature (in existing old name)]

I hitherto known as KAMLESH DWIVEDI
S/o LALKARAN BABULAL DWIVEDI, R/o Block No. 132
2nd Floor, Shriram Tower, Next To NIT, Kingsway Civil
Lines, Sadar, Nagpur, Maharashtra-440001, have changed
my name and shall hereafter be known as VIJAY.

It is certified that I have complied with other legal
requirements in this connection.

KAMLESH DWIVEDI
[Signature (in existing old name)]

I hitherto known as BUDU S/o CHARAN DASS, residing
at VPO Nawanpind Donewal, Teh. Shahkot, Distt. Jalandhar-
144629, Punjab, India, have changed my name and shall
hereafter be known as BUDHU RAM.

It is certified that I have complied with other legal
requirements in this connection.

BUDU
[Signature (in existing old name)]

I hitherto known as RAJIT NANDI alias RAJAT THAKUR
S/o RAVINDER KUMAR, R/o VPO. Mutton, Tehsil
Balachaur, Distt. SBS Nagar, Punjab, India, Pin-144522, have
changed my name and shall hereafter be known as RAJAT
THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

RAJIT NANDI alias RAJAT THAKUR
[Signature (in existing old name)]
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I hitherto known as SWATI MITTAL D/o JEEVAN
KUMAR MITTAL W/o ANIL KUMAR SHARMA,
R/o SF, F-8B, Moti Nagar, Delhi-110015, have changed my
name and shall hereafter be known as SWATI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SWATI MITTAL
[Signature (in existing old name)]

I hitherto known as MAMATHA H C
D/o CHELUVARAJU W/o SENDIAL KUMAR, residing at 1,
1st Cross, Vijaya Nilaya, Raghavendra Swamy Layout, Kaval
Byrasandra, Shampura main road, Bangalore Urban,
Karnataka, 560032, India, have changed my name and shall
hereafter be known as MAMATHA CHELUVARAJU.

It is certified that I have complied with other legal
requirements in this connection.

MAMATHA H C
[Signature (in existing old name)]

I hitherto known as RABARI KAMSHIBHAI NAGJIBHAI
alias RABARI KARAMSHIBHAI NAGJIBHAI son of
NAGIJIBHAI, employed as Supervisor in the Indian Audit
and Accounts Department Office of Pr. Accountant
General(A&E), Gujrat at Audit Bhavan, Opp. Ishwar Bhuwan,
Navrangpura, Ahmedabad, Gujarat, residing at 85/37/1,
Satadhar Nagar, B/H Vishal Nagar, Isanpur, Ahmedabad,
Gujrat-382443, have changed my name and shall hereafter be
known as RABARI KARAMSHIBHAI NAGJIBHAL

It is certified that I have complied with other legal
requirements in this connection.

RABARI KAMSHIBHAI NAGIJIBHAI alias RABARI

KARAMSHIBHAI NAGJIBHAI

[Signature (in existing old name)]

I hitherto known as KOMAL KEVIN daughter of KEVIN
MANUEL DESOUZA, resident of E-104, 1st Floor, E-Wing,
Sangolda Residency, Behind Breaking Bread with Aaron,
Sangolda, North Goa, Goa-403511, have changed my name
and shall hereafter be known as ORA KEVIN DESOUZA.

It is certified that I have complied with other legal
requirements in this connection.

KOMAL KEVIN
[Signature (in existing old name)]

I hitherto have known as ANKIT KUMAR son of
NATHUNI RAJAK, residing at Village Bagastullah, P.O.-
Dighi Kala West, P.S.- Hajipur, District-Vaishali, State-Bihar,
Pin- 844102, have changed my name and shall hereafter be
known as ANKIT CHANDRA.

It is certified that I have complied with other legal
requirements in this connection.

ANKIT KUMAR

[Signature (in existing old name)]

I hitherto known as AKASH MAHENDRABHAI
CHAUHAN S/o MAHENDRA KANJI CHAUHAN, residing
at House No.:-1525, Mangals Choro, Ghoghla, Diu, Pin code:-
362540 ( U.T. DNH & DD), have changed my name and shall
hereafter be known as AAKASHKUMAR MAHENDRA
CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

AKASH MAHENDRABHAI CHAUHAN
[Signature (in existing old name)]

I hitherto known as BALVIR KAUR W/o BALIHAR
DASS, R/o VPO Mehtan, Teh. Phagwara, Kapurthala, Punjab-
144402, have changed my surname and shall hereafter be
known as KAUR BALVIR.

It is certified that I have complied with other legal
requirements in this connection.

BALVIR KAUR
[Signature (in existing old name)]

I hitherto known as RAMASHISH PAIRU MAHTO
S/o PAIRU BHATTU MAHTO, employed as HELPER in
G. M. Fabrics Pvt. Ltd., Plot No. F-2, Tarapur Industrial
Estate, MIDC, Boisar, Tal-Palghar, Distt.-Palghar-401504,
residing at Sai Dip Chawl, Hanuman Nagar, Near Katkar
Pada, Boisar, Tal:-Palghar, Distt.-Palghar-401504, (Maharashtra
State), have changed my name and shall hereafter be known
as RAMASHISH CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

RAMASHISH PAIRU MAHTO
[Signature (in existing old name)]

I hitherto known as SUNIL KUMAR MISHRA S/o RAM
TIRTH PANDEY, R/o Address 126, Shivam Reisdency-1,
Kareli Palsana, Surat-394310, Gujarat, have changed my name
and shall hereafter be known as SUNIL KUMAR PANDEY.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL KUMAR MISHRA
[Signature (in existing old name)]

I hitherto known as JAYAKUMAR CHINNAPPA
YALIGOUDA son of CHINNAPPA DHARMANNA
YALIGOUDA, residing at At/PO: Shirahatti, #231/B/1, Goudar
Oni, Mahaveer Nagar, Tq:Athani, Distt.: Belagavi, Shirahatti-
591304, State: Karnataka, have changed my name and shall
hereafter be known as JAYAKUMAR CHINNAPPA PATIL.

It is certified that I have complied with other legal
requirements in this connection.

JAYAKUMAR CHINNAPPA YALIGOUDA
[Signature (in existing old name)]
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I hitherto known as RAJINDER KAUR Wife of SURINDER
SINGH, resident of Village Taprian Amar Singh, Tehsil
Chamkaur Sahib, District Rupnagar, Pin-140111, have changed
my name and shall hereafter be known as HARJINDER
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RAJINDER KAUR
[Signature (in existing old name)]

I hitherto known as SANTHAKUDLUR HUSSEN BASHA
S/o0 SANTHAKUDLUR NABISABU, resident of
H.No. 1-115, B.C. Colony, Santhekudlur village, Adoni,
Mandal, Kurnool District, Andhra Pradesh-518 308, have
changed my name and shall hereafter be known as SHAIKH
HUSSAIN BASHA.

It is certified that I have complied with other legal
requirements in this connection.

SANTHAKUDLUR HUSSEN BASHA
[Signature (in existing old name)]

I hitherto known as KHWAHISH D/o BAL RAJ
MANNOTRA, R/o H.No. 104C, Riverdale Aerovista, Near
Aerocity 'G' block, Dyalpur Road, Zirakpur, Mohali, Punjab-
140603, have changed my name and shall hereafter be known
as KHWAHISH MANNOTRA.

It is certified that I have complied with other legal
requirements in this connection.

KHWAHISH
[Signature (in existing old name)]

I hitherto known as BANU GUPTA son of Sh. SANJESH
GUPTA, residing at H.No. 147 Raghunath pura, Jammu,
have changed my name and shall hereafter be known as
SOURAV GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

BANU GUPTA
[Signature (in existing old name)]

I hitherto known as SOURABH ADLAKHA
S/o Sh. SURINDER KUMAR ADLAKHA, residing at House
No. 289 Sector-16A, Near Circuit House, Faridabad, Kheri
Kalan (113) Haryana-121002, have change my name and
shall hereafter be known as SAURABH ADLAKHA.

It is certified that I have complied with other legal
requirements in this connection.

SOURABH ADLAKHA
[Signature (in existing old name)]

I hitherto known as SUNITA RANI D/o JAGAN NATH
and wife of VARINDER KUMAR, residing at House No. 190,
Mall Godam Road, Ward No. 5 B, Dhuri, Tehsil Dhuri, Distt.
Sangrur, Punjab-148024, have changed my name and shall
hereafter be known as SUNITA GOYAL.

It is certified that I have complied with other legal
requirements in this connection.

SUNITA RANI
[Signature (in existing old name)]

I hitherto known as PARAMIJIT SINGH DHALIWAL son
of BANT SINGH, residing at VPO Rama, Tehsil Nihal Singh
Wala, Distt. Moga, Punjab-142039 India, have changed my
name and shall hereafter be known as PARAMIJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PARAMIIT SINGH DHALIWAL
[Signature (in existing old name)]

I hitherto known as MANPREET KAUR SANDHU
W/o SARABJEET SINGH, residing at H.No. 41, VPO Chuhar
Chak, Teh.-Dharamot, Moga, Punjab-152028, have changed
my name and I shall hereafter be known as MANPREET
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MANPREET KAUR SANDHU
[Signature (in existing old name)]

I hitherto known as PRIYA MOHINDRU alias PRIYA
KOCHAR D/o RAJINDER KOCHAR W/o ROHIT
MOHINDRU, residing at House No. 16 SF, MIG Flats
Geetanjali Appartments Block-E, Rishi Nagar, Ludhiana,
District Ludhiana, Punjab-141001, have changed my name
and shall hereafter be known as PRIYA KOCHAR.

It is certified that I have complied with other legal
requirements in this connection.

PRIYA MOHINDRU alias PRIYA KOCHAR
[Signature (in existing old name)]

I hitherto known as THIRUVAIPATI NARENDRA son of
LINGAM HARI, R/o H.No. 5/62, Kundavari st street,
Dommaranandyala, Mylavaram, Cuddapah, Khaderabad,
Cuddapah, A.P-516439, have changed my name and shall
hereafter be known as LINGAM NARENDRA.

It is certified that I have complied with other legal
requirements in this connection.

THIRUVAIPATI NARENDRA
[Signature (in existing old name)]
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I hitherto known as CHANDRASHEKHAR S/0 NAGAPPA
KAMPLI, resident of No. 13, 3rd Cross, C Block, Thirumala
Nagar, Attur, Yelahanka New Town, Bengaluru-560064, have
changed name from CHANDRASHEKHAR to
CHANDRASHEKAR N K for all future purposes.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRASHEKHAR
[Signature (in existing old name)]

I, RAJEEV KUMAR S/o0 RAM LAL, R/o Village
Thetharke Kalan, PO And Tehsil Dera Baba Nanak,
Distt. Gurdaspur, Punjab, have changed the name of my
minor Daughter NIMAT KAUR age 01 years and she shall
hereafter be known as KAUR NIMAT.

It is certified that I have complied with other legal
requirements in this connection.

RAJEEV KUMAR
[Signature of Guardian]

I hitherto known as MANJUSA D/o GORAKH NATH
OJHA, R/o Flat No. B-102, Jamuna Enclave, Near R.P.S
More, in Front of Alankar Maruti Work Shop, Bailey Road,
Ranjanpath Dinapur-Cum-Khagaul, Patna, Bihar-801503, have
changed my name and shall hereafter be known as ADVIKA
ADEYTRL

It is certified that I have complied with other legal
requirements in this connection.

MANIJUSA
[Signature (in existing old name)]

I hitherto known as LAVINA GADODIA
D/o GOBINDRAM PISHU DADLANI, R/o Apartment 52
Block I, Diamond district Apartments Old Airport old, Near
KGA, HAL Ist Stage, Bengaluru - 560008, Karnataka have
changed my name and shall hereafter be known as LAVINA
PISHU DADLANIL.

It is certified that I have complied with other legal
requirements in this connection.

LAVINA GADODIA
[Signature (in existing old name)]

I hitherto known as ASHOK KUMAR J
S/o J LAXMINARAYAN RAO, R/o 2-150/7, 3rd Cross,
Konchady, Mangalore Dakshina Kannada, Karnataka-575008,
have changed my name and shall hereafter be known as
ASHOK KUMAR JEPPU.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR J
[Signature (in existing old name)]

I hitherto known as RESHMA R SHAPURKAR
D/o RAMESH, R/o #120, Janata Colony, Shindoli, PO:
Sindholi, Belagavi, Karnataka-591124, have changed my name
and shall hereafter be known as RESHMA SHREEKANT
DANGUR.

It is certified that I have complied with other legal
requirements in this connection.

RESHMA R SHAPURKAR
[Signature (in existing old name)]

I hitherto known as DOLLY DESAI D/o HIROO K
NIHALANI W/o AMIT PAUL, residing at D701 Sterling
Residency RMV 2nd Stage Anjanamurthy Circle Dollars
Colony, Bangalore, North Bengaluru, Karnataka-560094, have
changed my name and shall hereafter be known as DOLLY
AMIT PAUL.

It is certified that I have complied with other legal
requirements in this connection.

DOLLY DESAI
[Signature (in existing old name)]

I hitherto known as WILLIAM MIRANDA S/o XAVIER
MIRANDA, R/o #1-126/A, Xaviers, Behind Infant Jesus
School, Maryhill, Mangalore, Dakshina Kannada, Karnataka-
575008, have changed my name and shall hereafter be known
as PAUL WILLIAM MIRANDA.

It is certified that I have complied with other legal
requirements in this connection.

WILLIAM MIRANDA
[Signature (in existing old name)]

I hitherto known as HARISH KUMAR SHARMA son of
BRAHMANAND, R/o House Number 1272 N.H.B.C. Ward
Number-19, Panipat, Haryana-132103, have changed my name
and shall hereafter be known as HARISH.

It is certified that I have complied with other legal
requirements in this connection.

HARISH KUMAR SHARMA
[Signature (in existing old name)]

I hitherto known as SAURAV S/o SARBIIT, residing at
Village Kakra Kalan, PO Kotla Surajmal, Tehsil Shahkot,
Jalandhar, Punjab- 144703, have changed my name and shall
hereafter be known as SAURAV NAHAR.

It is certified that I have complied with other legal
requirements in this connection.

SAURAV
[Signature (in existing old name)]
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I hitherto known as VASANTHA RAO M alias ARUN
RAV M alias ARUN RAO M S/o Late K V RAO, R/o
#53-3-87/5 Vishnu Priya, Sonalika Nagabana Road, Jelligudde
bajal, Mangalore, Padil Mangalore Dakshina Kannada,
Karnataka- 575007, have changed my name and shall
hereafter be known as M VASANTHA RAO.

It is certified that I have complied with other legal
requirements in this connection.

VASANTHA RAO M alias ARUN RAV M alias ARUN
RAOM
[Signature (in existing old name)]

I hitherto known as D. JYOTHI W/o VINEET A K
VACHANI, R/o No. B-1107, P S J W No. 80, Tavarakere
Road, Oracle, Tavarakere, Bangalore South, Bangalore,
Karnataka-560029, have changed my name and shall hereafter
be known as HIMANSHI V VACHANI.

It is certified that I have complied with other legal
requirements in this connection.

D. JYOTHI
[Signature (in existing old name)]

I hitherto known as M BRIJESH alias VENKATESH
S/o MUTUSWAMI, R/o E-695, J. J. Colony, Shakurpur, Delhi,
North West Delhi, Delhi-110034, have changed my name
and shall hereafter be known as VENKATESH.

It is certified that I have complied with other legal
requirements in this connection.

M BRIJESH alias VENKATESH
[Signature (in existing old name)]

I hitherto known as CHAMKOUR SINGH S/o HARNAM
SINGH, R/o VPO Jalaldiwal, Tehsil Raikot, Distt. Ludhiana,
Punjab-141109, have changed my name and shall hereafter
be known as CHAMKAUR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

CHAMKOUR SINGH
[Signature (in existing old name)]

I hitherto known as JASWANT SINGH S/o BHAG SINGH,
R/0 VPO Umedpur, Distt. Ludhiana, Punjab, have changed
my name and shall hereafter be known as SANT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JASWANT SINGH
[Signature (in existing old name)]

I hitherto known as LAKHWINDER SINGH SANDHU
S/o AMARIJIT SINGH, residing at Village Mishriwala,
PO Dhindsa, Firozpur, Punjab-142052, have changed my
name and shall hereafter be known as LAKHWINDER
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

LAKHWINDER SINGH SANDHU
[Signature (in existing old name)]

I hitherto known as MOHAMMED QASIM ALI
S/o ZULFIQAR HUSSAIN, R/o P45, Gali No. 17, Brahampuri,
Seelampur, North East Delhi, Delhi-110053, have changed
my name and shall hereafter be known as QASIM ALL

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMED QASIM ALI
[Signature (in existing old name)]

I hitherto known as SURJIT KAUR W/o BALWINDER
SINGH, R/o H.No. 675, Bank Wali Street, Ward No. 4, Mundi
Kharar, Tehsil Kharar, Distt. S.A.S Nagar (Mohali), Punjab,
have changed my name and shall hereafter be known as
RAJ RANL

It is certified that I have complied with other legal
requirements in this connection.

SURJIT KAUR
[Signature (in existing old name)]

I hitherto known as SHARDA DEVI W/o TIKA SAHIB
SINGH, residing at VPO Harse Mansar, Tehsil Mukerian,
Distt. Hoshiarpur, Punjab-144306, India, have changed my
name and shall hereafter be known as TRIPATA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SHARDA DEVI
[Signature (in existing old name)]

I hitherto known as ARYAN ALAKH NIRANJAN, son of
ALOK KUMAR, residing at Shri Nagar Road-1, Patna 25,
Ashiya Nagar, Phulwari, Patna, Ashianagar, Bihar-800025,
have changed my name and shall hereafter be known as
ARYAN SINHA.

It is certified that I have complied with other legal
requirements in this connection.

ARYAN ALAKH NIRANJAN
[Signature (in existing old name)]
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I hitherto known as OM PRAKASH SINGH S/o ARBIND
SINGH, residing at H No-31, First Floor, Housing Board,
Sector - 33, South city - II, Gurgaon, Haryana - 122018, have
changed my name and shall hereafter be known as OM
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

OM PRAKASH SINGH
[Signature (in existing old name)]

I hitherto known as BABITA DEVI alias SUNITA DEVI
D/o SHANKAR YADAV and W/o Late RADHESHYAM
RAJ, residing at Village - Chandwa Bhopatpur, PO - Sripalpur,
District Bhojpur, ARA, Bihar-802314, have changed my name
and shall hereafter be known as BABITA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

BABITA DEVI alias SUNITA DEVI
[Thumb Impression]

I, PONNADA SRINUBABU S/o0 DHARMARAO,
R/0 D.No. 3-132, Chinna Veedhi, Tholapi Village and Post,
Ponduru Mandal, Srikakulam District, Andhra Pradeesh-
532402, have changed the name of my minor son PONNADA
CHANDRADITYA SAMBA MURTHY, aged 11 years and
he shall hereafter be known as PONNADA
CHANDRADITYA.

It is certified that I have complied with other legal
requirements in this connection.

PONNADA SRINUBABU
[Signature of Guardian]

I, PARITOSH BANSAL S/o0 ANIL KUMAR BANSAL,
residing at R-10/79 Raj Nagar Ghaziabad Kavi Nagar,
Uttar Pradesh-201002, have changed the name of my minor
daughter VIYONA BANSAL aged 7 years, and she shall
hereafter be known as DAKSHAYANI BANSAL.

It is certified that I have complied with other legal
requirements in this connection.

PARITOSH BANSAL
[Signature of Guardian]

I hitherto known as ARYAN S/o RAMESH MAURYA,
residing at Flat No Al Vinayakam Dham Apartment Ganesh
Dham Colony Newada Sunderpur Sunderpur Varanasi Uttar
Pradesh 221005, have changed my name and shall hereafter
be known as ARYAN MAURYA.

It is certified that I have complied with other legal
requirements in this connection.

ARYAN
[Signature (in existing old name)]

I hitherto known as SAGAR SUKHDEV THAKKAR alias
THAKKAR SAGAR SUKHDEV S/o SUKHDEV
MAGANLAL THAKKAR, R/o B-1002 Ratnakar-4, Prernatirth
Derasar Road, Satellite, Ahmadabad City, Gujarat- 380015,
have changed my name and shall hereafter be known as
SAGAR PAAR.

It is certified that I have complied with other legal
requirements in this connection.

SAGAR SUKHDEV THAKKAR alias THAKKAR SAGAR
SUKHDEV
[Signature (in existing old name)]

I hitherto known as SANJULA D/o SANJEEV AHUIJA,
R/o L 17 A 3rd Floor, Malviya Nagar, South Delhi-110017,
have changed my name and shall hereafter be known as
SANJULA AHUJA.

It is certified that I have complied with other legal
requirements in this connection.

SANJULA
[Signature (in existing old name)]

I hitherto known as MAHAVEERKUMAR JAIN alias
CHHAGANLAL MAHAVEER KUMAR alias
MAHAVEERKUMAR JAIN CHHAGANLAL
S/o CHHAGANLAL JAIN, residing at 1 Hussain Saheb
Street Park Town Park Town PO Park Town Dist Chennai
Tamil Nadu 600003, have changed my name and shall
hereafter be known as MAHAVEERKUMAR JAIN.

It is certified that I have complied with other legal
requirements in this connection.

MAHAVEERKUMAR JAIN alias CHHAGANLAL
MAHAVEER KUMAR alias MAHAVEERKUMAR
JAIN CHHAGANLAL

[Signature (in existing old name)]

I hitherto known as PYASI RAM S/o0 BANDHU RAM
YADAV, residing at Dakai Duggu, Chhuri Khurd, Dakaidugu,
Chhurikhurd, Korba, Chhattisgarh-495450, have changed my
name and shall hereafter be known as AVINASH YADAV.

It is certified that I have complied with other legal
requirements in this connection.

PYASI RAM
[Signature (in existing old name)]

I, SURAJ KUMAR SHARMA S/o VIJAY KUMAR
SHARMA, R/o G-261, G-Block Gali No-13, Sita Puri Part 2,
South West Delhi, Delhi- 110045, have changed the name of
my minor son SARANSH aged about 7 years and he shall
hereafter be known as SARANSH SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SURAJ KUMAR SHARMA
[Signature of Guardian]
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I, AMIT ANGIRISH S/o NAVIN CHANDRA ANGIRISH,
R/o C-4, F-2, Block-C, Dilshad Colony, Old Seemapuri, East
Delhi, Delhi-110095, have changed the name of my minor
Son NIMAI ANGIRISH aged about 11 years and he shall
hereafter be known as ARJUN ANGIRISH.

It is certified that I have complied with other legal
requirements in this connection.

AMIT ANGIRISH
[Signature of Guardian]

I hitherto known as JANATA MAHATO S/o SADHAN
MAHATO, R/o Radhamadhabpur, Puruliya Kashidih, West
Bengal-723131, have changed my name and shall hereafter
be known as JAYANTA MAHATO.

It is certified that I have complied with other legal
requirements in this connection.

JANATA MAHATO
[Signature (in existing old name)]

I hitherto known as ITENDER KAUR W/o NARINDER
SINGH, R/o Q No 449 C, Type-2, Rail Coach Factory,
Kapurthala, Punjab-144602, have changed my name and
shall hereafter be known as TEJINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JITENDER KAUR
[Signature (in existing old name)]

I, VIRAL SHARMA S/o RAMESH CHANDRA SHARMA,
residing at House No-11, Mau Road, Pushp Kunj Khandari,
Agra, Agra, Uttar Pradesh- 282005, have changed the name
of my minor son BASU aged 16 years and he shall hereafter
be known as DHAIRYA ATRI.

It is certified that I have complied with other legal
requirements in this connection.

VIRAL SHARMA
[Signature of Guardian]

I hitherto known as PRIYA KATYAL W/o RAJESH
KUMAR KATYAL, residing at SB-001, Balsarai Khurd, Dera
Baba Jaimal Singh, Baba Bakala, District- Amritsar, Punjab-
143204, have changed my name and shall hereafter be known
as BINDU BASSI.

It is certified that I have complied with other legal
requirements in this connection.

PRIYA KATYAL
[Signature (in existing old name)]

I hitherto known as MOHD. IZZATULLAH SIDDIQUI
alias MOHAMMAD IZZATULLAH SIDDIQUI alias MOHD
1ZZATULLAH S/o0 MOHD NEMATULLAH, residing at
B-395, New Seema Puri, Jhilmil, East Delhi, Delhi -110095,
have changed my name and shall hereafter be known as
MOHD IZZATULLAH.

It is certified that I have complied with other legal
requirements in this connection.

MOHD. IZZATULLAH SIDDIQUI alias MOHAMMAD
1ZZATULLAH SIDDIQUI alias MOHD IZZATULLAH
[Signature (in existing old name)]

I hitherto known as MUKESH KUMAR S/o MUKHDEV
MAHATO, R/o Vill- Pritam Bigha, Pandariya, Risiup,
Aurangabad, Bihar-824111, have changed my name and shall
hereafter be known as RITIK KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

MUKESH KUMAR
[Signature (in existing old name)]

I hitherto known as MOHAMMAD WAIZE
S/o SARWAT ABBAS ZAIDI, R/o H No 423/2, Shiv Puri
Road, Civil Line 2nd, Bijnor, Uttar Pradesh- 246701, have
changed my name and shall hereafter be known as MOHD
WAIZE ZAIDI.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD WAIZE
[Signature (in existing old name)]

I, SARBIJIT S/o DAULTI RAM, residing at Village Kakra
Kalan, PO. Kotla Surajmal, Tehsil Shahkot, Jalandhar,
Punjab-144703, have changed the name of my minor son
VIVEK aged 14 years and he shall hereafter be known as
VIVEK NAHAR.

It is certified that I have complied with other legal
requirements in this connection.

SARBIIT
[Signature of Guardian]

I hitherto known as ANUBHA PRIYA W/o AMBUJ
MADHAV, residing at 316 Suavity Amulya Apartment, Near
K P R Water Tank Huskur Gate Kammasandra Bengaluru
Electronics City Karnataka-560100, have changed my name
and shall hereafter be known as ANUBHA PRIYA MADHAV.

It is certified that I have complied with other legal
requirements in this connection.

ANUBHA PRIYA
[Signature (in existing old name)]
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I, DINESH S/o AMAR SINGH, residing at Sandhan, Agra,
Uttar Pradesh-283101, have changed the name of my minor
son SANJEEV aged 15 years and he shall hereafter be
known as AKASH.

It is certified that I have complied with other legal
requirements in this connection.

DINESH
[Signature of Guardian]

I hitherto known as HANUMAN PRASAD S/o ANJINI
KUMAR SHARMA, R/o House No-728, Near Nagpal
Nurshing Home, Sector-14, Gurgaon, Haryana-122001, have
changed my name and shall hereafter be known as
HANUMAN PRASAD SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

HANUMAN PRASAD
[Signature (in existing old name)]

I hitherto known as DINESH KUMAR son of
SHAMSHER SINGH, residing at Quarter No. C 117, Utkarsh
Nagar, Mauda, PO: Mauda, Distt: Nagpur, Maharashtra-
441104, India, have changed my name and shall hereafter be
known as DINESH NAIN.

It is certified that I have complied with other legal
requirements in this connection.

DINESH KUMAR
[Signature (in existing old name)]

I hitherto known as PARVEEN KUMARI W/o RAJINDER
KUMAR, R/o Near Singh Sabha Gurudwara, House No: 206/7-
Lahori Gate, Kapurthala - 144601 (Punjab), have changed my
name and shall hereafter be known as PARVEEN KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PARVEEN KUMARI
[Signature (in existing old name)]

I hitherto Known as JASPAL S/o BALVIR, R/o VPO.
Samipur, Distt. Jalandhar,Punjab , Pin Code-144026, have
changed my name and shall hereafter be known as JASPAL
KARRA.

It is certified that I have complied with other legal
requirements in this connection.

JASPAL
[Signature (in existing old name)]

I hitherto known as MONU S/o RISHIPAL, R/o Muthra,
Charthawal, Muzaffarnagar, Uttar Pradesh- 251311, have
changed my name and shall hereafter be Known as MOHAN
KASHYAP.

It is certified that I have complied with other legal
requirements in this connection.

MONU
[Signature (in existing old name)]

I hitherto known as SANJIV KUMAR S/o GURBAKSH
RAIL Employed as Secretary Cum-EO at Mkt. Committee
Karnal in Haryana State Agricultural Marketing Board,
Government of Haryana, presently residing at House
No. 1325, Sector-32, Karnal, Haryana-132001 and permanent
resident of 76, Bhagwan Colony, Bhattu Road, Fatehabad,
Haryana-125050, have changed my name and shall hereafter
be known as SANJIV KUMAR SACHDEVA.

It is certified that I have complied with other legal
requirements in this connection.

SANJIV KUMAR
[Signature (in existing old name)]

I hitherto known as KARAMIJIT SINGH S/o DAYA
SINGH, R/o H.No. 187, Ward No. 13, Parveen Nagar, Tehsil
Ajnala, Distt Amritsar, Punjab, have changed my name and
shall hereafter be known as KARMIJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KARAMIIT SINGH
[Signature (in existing old name)]

I hitherto known as JOGINDER SINGH S/o PIARA
SINGH, R/o Ward No. 7, VPO Begowal, Distt. Kapurthala-
144621, Punjab, have changed my name and shall hereafter
be known as SEWA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JOGINDER SINGH
[Signature (in existing old name)]

I hitherto known as AKANSHA CHAWLA D/o JAGDISH
CHAWLA and W/o HITESH ARORA, residing at G-1/239A
and B,, First floor Back side, Uttam Nagar West, Uttam
Nagar, Delhi -110059, have changed my name and shall
hereafter be known as AKANSHA ARORA.

It is certified that I have complied with other legal
requirements in this connection.

AKANSHA CHAWLA
[Signature (in existing old name)]
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I, MARAPUREDDY RAMESH S/o0 MARAPUREDDY
APPARADO, residing at 2-109 Panchadarla Rambilli, VTC
Panchadarla, PO Dharapalem, Sub District Rambilli District
Visakhapatnam State Andhra Pradesh-531061, have changed
the name of my minor daughter MARUPUREDDY DAKSHA
alias MARAPUREDDY DAKSHA aged 08 years, and she
shall hereafter be known as MARAPUREDDY AADHYA.

It is certified that I have complied with other legal
requirements in this connection.

MARAPUREDDY RAMESH
[Signature of Guardian]

I hitherto known as SUMEET DAITAN D/o HAWA
SINGH DAITAN, residing at 152/3 Sheetalpuri Colony,
Apollo Road Jind, PO Jind, Distt. Jind, Haryana-126102,
have changed my name and shall hereafter be known as
SUMEETA DAITAN.

It is certified that I have complied with other legal
requirements in this connection.

SUMEET DAITAN
[Signature (in existing old name)]

I, KAMALRAIJ D S/o DURAIRAJ, residing at No. 15,
G2 Orchid Enclave Nesamani Nagar, 1st Street Perumbakkam
Medavakkam Kancheepuram, Tamil Nadu-600100, have
changed the name of my minor daughter K KAVIN alias
KAVIN K aged 11 years, and she shall hereafter be known
as KEERTHANA K.

It is certified that I have complied with other legal
requirements in this connection.

KAMALRAJ D
[Signature of Guardian]

I, PEETHALA MOHAN SUBHASH S/o P SEKHAR
BABU, residing at 6-23-1/1/26 Eswar Gudipaty Residency
Vuda Park Visakhapatnam, Visakhapatnam (URBAN) L B
Colony Visakhapatnam, Andhra Pradesh-530017, have
changed the name of my minor son PRANNAI SUHAS
PEETHALA aged 8 years, and he shall hereafter be known
as MAARWIN SUHAS PEETHALA.

It is certified that I have complied with other legal
requirements in this connection.

PEETHALA MOHAN SUBHASH
[Signature of Guardian]

I hitherto known as SANJU W/o MANOJ KUMAR DUDI,
residing at H.No. 628, Dudiyo Ko Bas, Kari, TH. Nawalgarh,
Kari, Jhunjhunun, Rajasthan-333305, have changed my name
and shall hereafter be known as SANJJU DUDI.

It is certified that I have complied with other legal
requirements in this connection.

SANJU
[Signature (in existing old name)]

I hitherto known as VEENUS S/o RAJ KUMAR,
R/o H. No. 10, Krishna Nagar, Old Cottan Factory, Hisar,
Haryana- 125001, have changed my name and shall hereafter
be Known as VEENUS POPLI.

It is certified that I have complied with other legal
requirements in this connection.

VEENUS
[Signature (in existing old name)]

I hitherto known as BULI CHAKRAVARTY alias BULI
BHATTACHARYA W/o SUSHANT BHATTACHARYA,
residing at M 56/7 Telco Colony, Near Lupita Hall Jamshedpur,
Birshanagar Chotta Gobindpur Telco, PO Telco Works Distt.
East Singhbhum Jharkhand- 831004, have changed my name
and shall hereafter be known as BULI CHAKRAVARTY
BHATTACHARYA.

It is certified that I have complied with other legal
requirements in this connection.

BULI CHAKRAVARTY alias BULI BHATTACHARYA
[Signature (in existing old name)]

I hitherto known as SIMRAN KAUR alias SHAINA
DULAY W/o MANMOHAN SINGH DULAY, R/o Sada Patti,
VPO Dulay, Distt. Ludhiana-141116, Punjab, have changed
my name and shall hereafter be known as SHAINA.

It is certified that I have complied with other legal
requirements in this connection.

SIMRAN KAUR alias SHAINA DULAY
[Signature (in existing old name)]

I hitherto known as MANJEET KAUR D/o JAGATRAM
SALUJA and W/o SANJOG PARANJPE, R/o Behind
Corporation School, Kapil Nagar Nari road, Plot No
91,Uppalwadi,S.O.Nagpur, Maharashtra-440026, have
changed my name and shall hereafter be known as MANJU
SANJOG PARANJPE.

It is certified that I have complied with other legal
requirements in this connection.

MANJEET KAUR
[Signature (in existing old name)]

I hitherto known as JASPREET SINGH S/o0 GURMIT
SINGH, R/o Village Bagrian, PO Bholath, Distt. Kapurthala-
144622, Punjab, have changed my name and shall hereafter
be known as SINGH JASPREET.

It is certified that I have complied with other legal
requirements in this connection.

JASPREET SINGH
[Signature (in existing old name)]
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I hitherto known as SHEEMA KUMARI W/o HARJIT
SINGH, R/o Village Mand Dhilwan, Distt Kapurthala, Punjab,
have changed my name and shall hereafter be known as
SEEMA ARORA.

It is certified that I have complied with other legal
requirements in this connection.

SHEEMA KUMARI
[Signature (in existing old name)]

I hitherto known as RUKSAAR D/o SHAFIQE AHMED
KHAN, residing at 326, Vill-Koravan, Post-Chhichha,
Distt-Fatehpur, Uttar Pradesh- 212635, have changed my
name and shall hereafter be known as RUKHSAR SHAFIQE
AHMED KHAN.

It is certified that I have complied with other legal
requirements in this connection.

RUKSAAR
[Signature (in existing old name)]

I hitherto known as RAJU S/o CHEDA LAL, residing at
Bausiya, Bahsuia, Kannauj, Chapunna, Uttar Pradesh-209728,
have changed my name and shall hereafter be known as
BHOJARALI.

It is certified that I have complied with other legal
requirements in this connection.

RAJU
[Signature (in existing old name)]

I hitherto known as HARDIP SINGH S/o0 MEWA SINGH,
R/o Village Ballochak, PO Begowal, Tehsil Bholath, Distt
Kapurthala, Punjab, have changed my name and shall
hereafter be known as SINGH HARDIP.

It is certified that I have complied with other legal
requirements in this connection.

HARDIP SINGH
[Signature (in existing old name)]

I hitherto known as MEGHNA CHITTARVU alias
C. MEGHNA daughter of CHITTARVU SASUN, residing at
Flat No 404th Floor Tower F, Microtek Greenburg, St Xaviers
High School, Sector 86,Gurugram, Nakhrola Gurgaon,
Haryana-122004, have changed my name and shall hereafter
be known as MEGHNA CHITTARVU.

It is certified that I have complied with other legal
requirements in this connection.

MEGHNA CHITTARVU alias C. MEGHNA
[Signature (in existing old name)]

I hitherto known as TAPAN SHARMA S/o VIJAY
KUMAR SHARMA, R/o Flat no.206, F1b, Block No. 03,
International K.P.S Sector-27, Naya Raipur, Nawagaon,
Parsatti, Raipur, Chhattisgarh-492101, have changed my
name and shall hereafter be known as ABHIRATH SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

TAPAN SHARMA
[Signature (in existing old name)]

I hitherto known as BASANTI MALI D/o ROSHAN LAL
MALI, R/o Mundwala, Mohalla, Molela, Rajsamand,
Rajasthan- 313322, have changed my name and shall
hereafter be known as VARSHA MALIL

It is certified that I have complied with other legal
requirements in this connection.

BASANTI MALI
[Signature (in existing old name)]

I hitherto known as SUSHILA DEVI, Wife of Late
MAHENDRA MAHTO, Residing at Near Bhachhi Road,
Ward No.- 13, Maharajganj, Madhubani, Bihar-847211, have
changed my name and shall hereafter be known as
KAUSHALYA DEVL

It is certified that I have complied with other legal
requirements in this connection.

SUSHILA DEVI
[Thumb Impression]

I hitherto known as PAPPU RAY S/o JAY RAM RAY,
R/o 29 23/A, Ghosh Para Road, Barrackpore(m), North
24 Parganas, West Bengal - 700120, have changed my name
and shall hereafter be Known as ROHAN YADAV.

It is certified that I have complied with other legal
requirements in this connection.

PAPPU RAY
[Signature (in existing old name)]

I hitherto known as RAJESH BABU GARG S/o0 RAM
NATH GARG, R/o 14, Khera Gadh, Agra, Kheragarh, Agra,
, Uttar Pradesh- 283121, have changed my name and shall
hereafter be known as RAJESH KUMAR GARG.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH BABU GARG
[Signature (in existing old name)]
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I hitherto known as RASHNITHA SHETTY 1J,
D/o JAGANNATHA SHETTY, R/at 3-55, Radhanivasa,
Angadibettu, Hirebettu, Bhairanje, Post Udupi District
Kanataka, have changed my Name and shall hereafter be
known as RASHNITHA PRASHANTHA SHETTY.

It is certified that I have complied with other legal
requirements in this connection.

RASHNITHA SHETTY J
[Signature (in existing old name)]

I hitherto known as JAYAPAL MALERAJU son of
YESURATNAM M, R/o H.No. 4-100/29/D-1, Santhoshnagar
Colony, Yenugonda (Post) & (Village), Mahabubnagar
(Mandal), Mahabubnagar (District), Telangana State, India,
Pin-509001, have changed my name and shall hereafter be
known as MALERAJU STEPHEN STANLEY JAYAPAUL.

It is certified that I have complied with other legal
requirements in this connection.

JAYAPAL MALERAJU
[Signature (in existing old name)]

I hitherto known as KANIKA KALRA D/o ANILKALRA,
R/o H-1/46-47, 3rd Floor, H-Block, Pkt.-1, Sector-11, Rohini,
Sector-7, North West Delhi, Delhi-110085, have changed my
name and shall hereafter be known as AANANYA KALRA.

It is certified that I have complied with other legal
requirements in this connection.

KANIKA KALRA
[Signature (in existing old name)]

I, VIKAS YADAV S/o BIRENDER SINGH YADAY,
R/o C-71, 3rd Floor, Anand Niketan, New Delhi-110021,
permanent address H-No.-952, Sector-17B, Gurgaon, Haryana-
122001, have changed the name of my minor daughter
JANVI, aged 9 years and she shall hereafter be known as
JANVI YADAV.

It is certified that I have complied with other legal
requirements in this connection.

VIKAS YADAV
[Signature of Guardian]

I hitherto known as SHINDER KAUR BATH wife of
HARJINDER SINGH WANDER, R/o Village Surewala,
District Sri Muktsar Sahib-152025, Punjab, have changed my
name and shall hereafter be known as SHINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SHINDER KAUR BATH
[Signature (in existing old name)]

I hitherto knows as SUMIT DOGRA son of BRAHM
DUTT RANA, residing at Rawat Pull, Kuanwala,
P.O. Harrawala, Dehradun, Uttarakhand-248001, have changed
my name and shall hereafter be known as SUMIT RANA.

It is certified that I have complied with other legal
requirements in this connection.

SUMIT DOGRA
[Signature (in existing old name)]

I hitherto known as AKWINDER KAUR PELIA
W/o GURWINDER SINGH, R/o Mukerian, Khanpur,
Khanpur, Latifpur, Hoshiarpur, Punjab-144211, have changed
my name and shall hereafter be known as AKWINDER
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

AKWINDER KAUR PELIA
[Signature (in existing old name)]

I, PRASHANT TULI S/o SUNIL TULI, R/o 8/362 Dhangu
Road, Behind Pushap Threater, PO Pathankot,
Distt. Pathankot, Punjab-145001, have changed the name of
my minor daughter ERINA aged 08 years and she shall
hereafter be known as ERINA TULI.

It is certified that I have complied with other legal
requirements in this connection.

PRASHANT TULI
[Signature of Guardian]

I hitherto known as TAHIR MIYA alias MOHAMMAD
TAHIR S/o GAUS MOHAMMAD, R/o Dhoondpur, Budaun,
Uttar Pradesh-243632, have changed my name and shall
hereafter be known as MOHAMMAD TAHIR.

It is certified that I have complied with other legal
requirements in this connection.

TAHIR MIYA alias MOHAMMAD TAHIR
[Signature (in existing old name)]

I, PUNEET SEHGAL S/0 SOM NATH SEHGAL, residing
at 11/201-Geeta Colony, Delhi-110031, have changed the
name of my minor son HARSHIT SEHGAL aged 8 years,
and he shall hereafter be known as HARSHEY SEHGAL.

It is certified that I have complied with other legal
requirements in this connection.

PUNEET SEHGAL
[Signature of Guardian]
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I hitherto known as SANJEEV KUMAR son of JOGINDER
PAL KHANNA, residing at 8, Chand Avenue, Opp. Spring
Dale School, Fatehgarh Churian Road, Amritsar, Punjab,
have changed my name and shall hereafter be known as
SANJEEV KHANNA.

It is certified that I have complied with other legal
requirements in this connection.

SANJEEV KUMAR
[Signature (in existing old name)]

I hitherto known as D K SINGH alias DHARMENDRA
KUMAR SINGH, son of SIBA NAND SINGH, residing at
Village- Ramchua, P. O.-Ramchua, Thana- Shambhuganj,
Banka, Bihar-813211, have changed my name and shall
hereafter be known as DHARMENDRA KUMAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

D. K. SINGH alias DHARMENDRA KUMAR SINGH
[Signature (in existing old name)]

I hitherto known as SUKHWINDER KAUR
W/o MOHINDER SINGH, R/o Village Vain Poin, Distt. Tarn-
Taran-143401, Punjab, have changed my name and shall
hereafter be known as LAKHWINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SUKHWINDER KAUR
[Signature (in existing old name)]

I, DALJIT SINGH CHOPRA S/o PRITAM DASS
CHOPRA, R/o Rastgo, Jalandhar, Punjab-144201, have
change the name of my minor daughter EKDEEP KAUR
aged 9 year and she shall hereafter be known as EKDEEP
CHOPRA.

It is certified that I have complied with other legal
requirements in this connection.

DALIJIT SINGH CHOPRA
[Signature of Guardian]

I hitherto known as R AKANSHA D/o HARDEEP RAM,
residing at C-22 Garacharma Basti, Teyrelabad, South
Andaman, Andaman & Nicobar Island-744105, have changed
my name and shall hereafter be known as AKANSHA
DESHMUKH.

It is certified that I have complied with other legal
requirements in this connection.

R AKANSHA
[Signature (in existing old name)]

I hitherto known as RADHA MADHAV MAHARANA,
S/o Kalidas Maharana, Purana Basti, Ward No.-05,
Chakradharpur, West Singhbhum, Jharkhand-833102, have
changed my name and shall hereafter be known as RIKHIL
MAHRANA.

It is certified that I have complied with other legal
requirements in this connection.

RADHA MADHAV MAHARANA
[Signature (in existing old name)]

I hitherto known as RAHUL BAKOLIYA D/o ANOP
CHAND, residing at house No. 102, Ward No. 21,
New Medicine Market, Regar Mohalla, Hanumangarh Town,
Hanumangarh, Hanumangarh, Rajasthan-335512, have
changed my name and shall hereafter be known as NAINA
BAKOLIYA.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL BAKOLIYA
[Signature (in existing old name)]

I hitherto known as MANGESH MUROLIDHAR
MUNGEKAR S/o0 MURLIDHAR VISHWANATH
MUNGEKAR, residing at near Kamlesh Bldg, 1/14, Azad
Nagar, Meghawadi, Mahakali Road, Andheri, Chakala MIDC,
Mumbai, Maharashtra-400093, have changed my name and
shall hereafter be known as MANGESH MURLIDHAR
MUNGEKAR.

It is certified that I have complied with other legal
requirements in this connection.

MANGESH MUROLIDHAR MUNGEKAR
[Signature (in existing old name)]

I, BRIJESH SINGH S/o RAVI BAHADUR SINGH,
R/0 B-202, Selibiti Garden, Sushant Golf City Shahid Pat,
Ansal Lucknow, Uttar Pradesh, have changed the name of
my minor daughter SAANVI SINGH aged 13 years and she
shall hereafter be known as SHIVI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BRIJESH SINGH
[Signature of Guardian]

I hitherto known as KAKALI DAS alias KAKALI BASU
D/o Late Sh. SANTOSH KUMAR BASU W/o SWAPAN
DAS, R/o Samar Nagar Champasari Kalkut (P) Champasari
Darjeeling, West Bengal-734003, have changed my name
and shall hereafter be known as KAKALI BASU.

It is certified that I have complied with other legal
requirements in this connection.

KAKALI DAS alias KAKALI BASU
[Signature (in existing old name)]
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I hitherto known as EDIGA NAVEEN KUMAR GOWD
son of E RAMANJANEYULU, residing at H.No.1/2446-24-
2-2-D, Military Colony, Yemmiganur, District Kurnool-518360,
Andhra Pradesh, India, have changed my name and shall
hereafter be known as RANADHEER GOWDA.

It is certified that I have complied with other legal
requirements in this connection.

EDIGA NAVEEN KUMAR GOWD
[Signature (in existing old name)]

I hitherto known as GURSHARAN SINGH GILL
S/o SWARANIJIT SINGH, residing House No. 410 Near
Gate, Wali Gali Dera Road, Village Bakhewal Shukarpura,
Post Office Batala, Tehsil Batala, Distt. Gurdaspur-143505,
Punjab, India, have changed my name and shall hereafter
be known as GURSHARN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURSHARAN SINGH GILL
[Signature (in existing old name)]

I, VIKAS YADAV S/o BIRENDER SINGH YADAY,
R/o C-71, 3rd Floor, Anand Niketan, New Delhi-110021,
permanent address H.No. 952, Sector-17B, Gurgaon,
Haryana-122001, have changed the name of my minor
daughter JYOTSANA, aged 9 years and she shall hereafter
be known as JYOTSANA YADAV.

It is certified that I have complied with other legal
requirements in this connection.

VIKAS YADAV
[Signature of Guardian]

I hitherto known as RONIT H PATEL alias RONIT
HARISH DUBARIA S/o HARISH DEVII PATEL, residing at
1-8-161 To 164 Flat No. 202 Innovation Residency P. G.
Road, Lane Opp. Dimmy Pan Shop, Secunderabad,
Secunderabad, Hyderabad, Telangana-500003, have changed
my name and shall hereafter be known as RONIT HARISH
DUBARIA.

It is certified that I have complied with other legal
requirements in this connection.

RONIT H PATEL alias RONIT HARISH DUBARIA
[Signature (in existing old name)]

I hitherto known as NIVRIT RAJ S/o PRAMOD KUMAR
SHARMA, residing at House No. 26, Street No. 02, Bajra,
Ludhiana, Punjab-141007, have changed my name and shall
hereafter be known as NIVRIT RAAI.

It is certified that I have complied with other legal
requirements in this connection.

NIVRIT RAJ
[Signature (in existing old name)]

I hitherto known as SANDEEP SINGH GREWAL
S/o MUKHTIAR SINGH, R/o V.P.O. Phallewal, Jagraon,
Ludhiana, Punjab-141202, have changed my name and shall
hereafter be known as SANDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP SINGH GREWAL
[Signature (in existing old name)]

I hitherto known as IRA BHATNAGAR D/o ALOK
KUMAR BHATNAGAR W/o NITISH KUMAR SINHA,
residing at Govinda, 2A-101 Omaxe Eternity Vrindavan V.T.C.
Sunrakh Bangar, P.O. Vrindaban, District Mathura, State Uttar
Pradesh-281121, have changed my name and shall hereafter
be known as IRA SINHA.

It is certified that I have complied with other legal
requirements in this connection.

IRA BHATNAGAR
[Signature (in existing old name)]

I hitherto known as RAMESH KAUR alias JASPAL KAUR
W/o GURCHARAN SINGH, residing at V.P.O. H.No. 646
Ward No. 12 SAS Nagar Malout, District Sri Muktsar Sahib-
152107, Punjab, have changed my name and shall hereafter
be known as RAMESH KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RAMESH KAUR alias JASPAL KAUR
[Signature (in existing old name)]

I hitherto known as PINDER KAUR w/o DALBIR SINGH,
R/o V.P.O. Shikar, Dera Baba Nanak, Gurdaspur-143605,
Punjab, have changed my name and shall hereafter be known
as RUPINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PINDER KAUR
[Signature (in existing old name)]

I hitherto known as SUNAINA W/o SANDEEP GAUTAM,
residing at House No. 40, Sector-4-C, Mandi Gobindgarh,
Distt. fatehgarh Sahib, Punjab-147301, have changed my
name and shall hereafter be known as SONIA GAUTAM.

It is certified that I have complied with other legal
requirements in this connection.

SUNAINA
[Signature (in existing old name)]
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I hitherto known as GURJEET SINGH SANDHU
S/o SUKHDEV SINGH, residing at V.P.O. Ena Khera, District
Sri Muktsar Sahib-152112, Punjab, have changed my name
and shall hereafter be known as GURJEET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURJEET SINGH SANDHU
[Signature (in existing old name)]

I hitherto known as BALWINDER SINGH W/o BAWA
SINGH, R/o V.P.O. Shikar, Dera Baba Nanak,Gurdaspur-143605,
Punjab, have changed my name and shall hereafter be known
as BALWINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BALWINDER SINGH
[Signature (in existing old name)]

I, A K ABDUL SALAM S/o ABDUL KHADER,
R/o0 No. 84, Simco Colony 5th Cross, Edamalaipatti Pudur,
Tiruchirappalli, Pudur, Tamil Nadu-620012, have changed my
minor daughter name A AYSHA NASIHA aged 7 years and
she shall hereafter be known as A AYSHA NASEEHA.

It is certified that I have complied with other legal
requirements in this connection.

A K ABDUL SALAM
[Signature of Guardian]

I, NIKHIL GOGNA S/o ASHWANI KUMAR,
R/o H.No. B-7/154, Mohalla Lahori Gate, ST. Bharaian,
Distt. Kapurthala, Punjab-144601, have changed the name of
my minor son AVYAAN GOGNA aged 2 years and he shall
hereafter be known as NRSIMHA GOGNA.

It is certified that I have complied with other legal
requirements in this connection.

NIKHIL GOGNA
[Signature of Guardian]

I hitherto known as RAYA BIBI W/o RAMJAN
MOHAMMAD, R/o H.No. 371, Ward No. 11, Teh. Tapa,
Distt. Barnala, Punjab-148108, have changed my name and
shall hereafter be known as SAKINA BEGUM.

It is certified that I have complied with other legal
requirements in this connection.

RAYA BIBI
[Signature (in existing old name)]

I hitherto known as SAPPATI HARI PRASAD
S/o0 SAPPATTI GANAPATHI RAO, R/o 50-18-1, TPT Colony,
Near NBM Law College, Seethammadhara, Visakhapatnam,
Andhra Pradesh-530013, have changed my name and shall
hereafter be known as SAMPATHI HARI PRASAD.

It is certified that I have complied with other legal
requirements in this connection.

SAPPATI HARI PRASAD
[Signature (in existing old name)]

I, RAVINDER KUMAR S/o KASHI RAM, R/o VPO Lali,
Tehsil Ratia, Distt. Fatehabad, Haryana, have changed the
name of my minor son KAPISH aged 08 years and he shall
hereafter be known as KAPISH KAMBOJ.

It is certified that I have complied with other legal
requirements in this connection.

RAVINDER KUMAR
[Signature of Guardian]

I hitherto known as VEENA SHARMA W/o HANS RAJ
SHARMA, R/o H.No. B-1/532, Garhi Mohalla, Bahadurpur,
Hoshiarpur, Punjab, have changed my name and shall
hereafter be known as VEENA KUMARI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

VEENA SHARMA
[Signature (in existing old name)]

I hitherto known as KRISHAN LAL S/o KARAM CHAND
GROVER, R/o 84/B, Bhagat Karam Chand Wali Gali, Near
OBC Bank Maur Mandi, Distt Bathinda, Punjab, have
changed my name and shall hereafter be known as KRISHAN
LAL GROVER.

It is certified that I have complied with other legal
requirements in this connection.

KRISHAN LAL
[Signature (in existing old name)]

I, VIPIN KUMAR S/o KASHI RAM, R/o VPO Lali, Tehsil
Ratia, Distt. Fatehabad, Haryana, have changed the name of
my minor daughter SHYNA aged 14 years and she shall
hereafter be known as SHYNA KAMBOJ.

It is certified that I have complied with other legal
requirements in this connection.

VIPIN KUMAR
[Signature of Guardian]
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I hitherto known as NEELAM RANI alias NARINDER
KAUR CHALANA W/o KULWINDER SINGH CHALANA,
R/o Tower No.3, Flat No.401, JLPL Sky Garden, Sector 66-A,
Aerocity, SAS Nagar, Punjab, have changed my name and
shall hereafter be known as NARINDER KAUR CHALANA.

It is certified that I have complied with other legal
requirements in this connection.

NEELAM RANI alias NARINDER KAUR CHALANA
[Signature (in existing old name)]

I hitherto known as BALJEET KAUR W/o KULDEEP
SINGH, R/o Village Dialpura, Tehsil Ajnala, Distt. Amritsar-
143103, Punjab, have changed my name and shall hereafter
be known as BALJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BALJEET KAUR
[Signature (in existing old name)]

I, HARPREET SINGH S/o0 MANMOHAN SINGH,
R/o Village Bahla, PO Garhdiwala, Distt Hoshiarpur, Punjab,
have changed my minor son Name SUKHRAJ SINGH
SANDHU aged 17 years and he shall hereafter be known as
SUKHRAJ SINGH.

It is certified that I have complied with other legal
requirements in this connection.

HARPREET SINGH
[Signature of Guardian]

I hitherto known as SOKDIP S/o AMARIJIT SINGH,
R/0 VPO Jandi, Tehsil Jagraon, Ludhiana, Punjab, Pin-142033,
have changed my name and shall hereafter be known as
SUKHDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SOKDIP
[Signature (in existing old name)]

I hitherto known as AKANTI JULKA W/o DEEPAK
SAREEN, R/o H.No. 80, Near Spice Tower Radhe Radhe
Phase-2, O/S Kaji Mori Batala, Tehsil Batala, Distt Gurdaspur-
143505, Punjab, have changed my name and shall hereafter
be known as AKANTI SAREEN.

It is certified that I have complied with other legal
requirements in this connection.

AKANTI JULKA
[Signature (in existing old name)]

I hitherto known as KANTA W/o RAJ KUMAR,
R/o Village Sidham Mutsadi, Tehsil Phillaur, Distt Jalandhar,
Punjab, have changed my name and shall hereafter be known
as KANTA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

KANTA
[Signature (in existing old name)]

I hitherto known as VIJAY KUMAR SAINI S/o SIRI
RAM, R/o H. No. 384/A, Lajpat Nagar, Near Lion Club,
Distt. Jalandhar, Punjab, have changed my name and shall
hereafter be known as VIJAY KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY KUMAR SAINI
[Signature (in existing old name)]

I hitherto known as SUMAN W/o DEEPAK KUMAR
CHHABRA, R/0 Wz-1612, Rani Bagh, Saraswati Vihar, North
West Delhi, Delhi-110034, have changed my name and shall
hereafter be known as SUMAN CHHABRA.

It is certified that I have complied with other legal
requirements in this connection.

SUMAN
[Signature (in existing old name)]

I hitherto known as SAGAR GOGIA S/o ANIL GOGIA,
R/o B 36-A First Floor, Kailash Colony, Delhi-110048, have
changed my name and shall hereafter be known as SAGAR
VEER GOGIA.

It is certified that I have complied with other legal
requirements in this connection.

SAGAR GOGIA
[Signature (in existing old name)]

I hitherto known as RAVI KHATANHAR alias RAVINDRA
PARSRAM KHATANHAR alias KHATANHAR RAVINDRA
PARSRAM S/o0 PARSRAM KHATANHAR, R/o-Radha
Gopinath Mandir LNHO Compound 7 KM Munshi Marg,
Chowpatty Grant Road, Mumbai City, Maharashtra-400007,
have changed my name and shall hereafter be known as
RAVINDRA KHATANHAR.

It is certified that I have complied with other legal
requirements in this connection.

RAVI KHATANHAR alias

RAVINDRA PARSRAM KHATANHAR alias
KHATANHAR RAVINDRA PARSRAM
[Signature (in existing old name)]
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I hitherto known as MOHAMMAD VAISH S/o USMAN
AL residing at Gram-Orawara, post-orwara, VTC: Siswa
Maphi, PO: Orawara, Sub District: Basti, District: Basti,
State: Uttar Pradesh, PIN Code: 272002, have changed my
name and shall hereafter be known as MOHAMMAD
MOHSIN ALL

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD VAISH
[Signature (in existing old name)]

I hitherto known as MAYA DEVI DIMERI W/o KISHORI
PRASAD DIMER]I, residing at House No. 158, Kumhar Gali,
Ajabpur kalan, VTC: Dehradun, PO: Dehradun GP.O., District:
Dehradun, State: Uttarakhand, PIN Code: 248001, have
changed my name and shall hereafter be known as
MAYAWATI.

It is certified that I have complied with other legal
requirements in this connection.

MAYA DEVI DIMERI
[Signature (in existing old name)]

I hitherto known as ASHA alias ASHA SHARMA alias
ASHA ATTRI alias ASHA SHARMA ATTRI W/o BAL
KRISHAN ATTRI, residing. No-40, Prabhat Colony, Satwari,
Jammu Cantt-180003, have changed my name and shall
hereafter be known as ASHA SHARMA ATTRI.

It is certified that I have complied with other legal
requirements in this connection.

ASHA alias ASHA SHARMA alias ASHA ATTRI alias
ASHA SHARMA ATTRI
[Signature (in existing old name)]

I hitherto known as ARVINDER KAUR BAGGA
W/o KULDIP SINGH, residing at H No-14-B, Gobind Nagar,
Basant Avenue, Ludhiana, Punjab-141013, have changed my
name and shall hereafter be known as PARAMIIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

ARVINDER KAUR BAGGA
[Signature (in existing old name)]

I hitherto known as BHUPESH PARMAR alias BHUPESH
son of JASBIR SINGH, residing at V.P.O. Daroli Uppar, Tehsil
Nangal, Distt. Rupnagar, Punjab-140133, have changed my
name and shall hereafter be known as BHUPESH PARMAR.

It is certified that I have complied with other legal
requirements in this connection.

BHUPESH PARMAR alias BHUPESH
[Signature (in existing old name)]

I hitherto known as BABY AUGUSTINE
S/o M A AUGUSTINE, residing at Manalel, Mannar,
Kaduthuruthy, Kottayam, Poozhikole, Kerala-686604, have
changed my name and shall hereafter be known as
AUGUSTINE MANALEL.

It is certified that I have complied with other legal
requirements in this connection.

BABY AUGUSTINE
[Signature (in existing old name)]

I hitherto known as SHREYA W/o HARSH VARDHAN,
residing at B212, Tower Grace Sector-70A, The Peaceful
Homes, Palra, Gurgaon, Haryana-122101, have changed my
name and shall hereafter be known as SHREYA VARDHAN.

It is certified that I have complied with other legal
requirements in this connection.

SHREYA
[Signature (in existing old name)]

I hitherto known as LOVEJIT SINGH alias LOVELY
S/0 ASHOK KUMAR, residing at Tehsil phillaur, Muthadda
Kalan, Mathada Kalan, Jalandhar, Punjab-144409, have
changed my name and shall hereafter be known as LOVEJIT
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

LOVEJIT SINGH alias LOVELY
[Signature (in existing old name)]

I hitherto known as SHAURABH GOYAL S/o SUBHASH
CHANDRA GOEL, R/o Nai Line, Ram Nagar, Range, Nanital,
Uttarakhand-244715, have changed my name and shall
hereafter be known as SAURABH GOEL.

It is certified that I have complied with other legal
requirements in this connection.

SHAURABH GOYAL
[Signature (in existing old name)]

I hitherto known as MONIKA HANDA W/o ROMEO
DHINGRA, residing at Railway Road, Old Cotton Mill,
Malerkotla, Punjab-148023, have changed my name and shall
hereafter be known as AANCHAL DHINGRA.

It is certified that I have complied with other legal
requirements in this connection.

MONIKA HANDA
[Signature (in existing old name)]
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I hitherto known as BALKRISHNA RAMAGYAN SINGH
S/o RAMGNANSINH JITANSINGH RAJPUT, residing at
A-306, Kartik Flat, Mahendra Mil Road, Kalol, Gandhinagar,
Gujarat-382721, have changed my name and shall hereafter
be known as HARISHKUMAR RAMGNANSINH RAJPUT.

It is certified that I have complied with other legal
requirements in this connection.

BALKRISHNA RAMAGYAN SINGH
[Signature (in existing old name)]

I hitherto known as PAJAPATI GOTAMI D/o GANGA
SINGH, residing at H NO. 74, 4Th Main 7th Cross Somanna
Layout, M S Palya, Bangalore North, Bengaluru, Karnataka-
560097, have changed my name and shall hereafter be known
as GOTAMI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PAJAPATI GOTAMI
[Signature (in existing old name)]

I hitherto known as BAGGA SINGH S/o SOHAN SINGH,
residing at VPO-Ghuman, Tehsil-Banga, District-SBS Nagar,
Punjab, have changed my name and shall hereafter be known
as JAGTAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BAGGA SINGH
[Signature (in existing old name)]

I hitherto known as SNEY alias SNEH KATHPALIA alias
KANCHAN alias KANCHAN RANI W/o SACHIN,
residing at Backside Khadi Ashram, Ram Nagar, Karnal,
Haryana-132001, have changed my name and shall hereafter
be known as KANCHAN RANI.

It is certified that I have complied with other legal
requirements in this connection.

SNEY alias SNEH KATHPALIA alias KANCHAN alias
KANCHAN RANI
[Signature (in existing old name)]

I, SUGREEV SINGH PAL S/o JEEVA LAL PAL, residing
at Nagala Sudama, PO-Naviganj, Bewar Grameen, Mainpuri,
Uttar Pradesh-206301, have changed the name of my minor
daughter KUMARI CHANDANI aged 10 years and she
shall thereafter be known as DIVYANSHI PAL.

It is certified that I have complied with other legal
requirements in this connection.

SUGREEV SINGH PAL
[Signature of Guardian]

I hitherto known as SHRDDHA SRIVASTAVA D/o JYOTI
BHUSHAN SRIVASTAVA, residing at 1383/4, Near Water
Tank, Vivekanand Nagar, Sultanpur, Uttar Pradesh-228001,
have changed my name and shall hereafter be known as
SHRDDHA.

It is certified that I have complied with other legal
requirements in this connection.

SHRDDHA SRIVASTAVA
[Signature (in existing old name)]

I hitherto known as INDRANIL CHATTERJEE
S/o GOUTAM CHATTERIEE, residing at Bishpara No-1,
Nayasarai, Hooghly, West Bengal-712513, have changed my
name and shall hereafter be known as CHATTERJEE
INDRANIL GOUTAM.

It is certified that I have complied with other legal
requirements in this connection.

INDRANIL CHATTERIJEE
[Signature (in existing old name)]

I hitherto known as AMANDEEP SINGH KAMBOJ Son
of GULZAR RAM, residing at Village Rukna Mungla,
PO Patel Nagar, District Ferozepur-152004, Punjab, have
changed my name and Shall hereafter be known as
AMANDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AMANDEEP SINGH KAMBOJ
[Signature (in existing old name)]

I, PAWAN KUMAR SINGH S/o JANAK DEO SINGH,
residing at Anand Bihar Gindankhera, Amousi, PO-Sarojini
Nagar, Dist-Lucknow, Uttar Pradesh-226008, have changed
the name of my minor son BALAJEE aged 13 years and he
shall thereafter be known as PRATEEK SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PAWAN KUMAR SINGH
[Signature of Guardian]

I hitherto known as INDER PAL SINGH alias INDERPAL
SINGH alias INDER PAL SINGH SAINI alias INDER PAL
S/o BAKSHISH SINGH SAINI, residing at RZ B 112
Aashirwad Bhawan, Gali No-6 Gurudwara Road, Gurudwara,
Mahavir Enclave Part-1, Palam Village, Delhi-110045, have
changed my name and shall hereafter be known as INDERPAL
SINGH SAINI.

It is certified that I have complied with other legal
requirements in this connection.
INDER PAL SINGH alias INDERPAL SINGH alias

INDER PAL SINGH SAINI alias INDER PAL
[Signature (in existing old name)]
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I hitherto known as DIPALI DEBNATH D/o JAYANTA
DEBNATH W/o SOUMEN CHONGDER, residing at Vill.&
P.O.-Baligori, P.S.-Tarakeswar, Dist.-Hooghly, State-West
Bengal, India, PIN-712410, have changed my name and shall
hereafter be known as DIPALI CHONGDER.

It is certified that I have complied with other legal
requirements in this connection.

DIPALI DEBNATH
[Signature (in existing old name)]

I, VIKAS KUMAR SOM S/o MAHESH KUMAR SOM
R/0o H.No-43, Ganpati Vihar, Gali No-1, Nangla Tashi Kanker
Khera, Meerut Cantt, Uttar Pradesh-250001, have changed
the name of my minor son DAKSH aged 12 years and he
shall hereafter be known as PRANAV SOM.

It is certified that I have complied with other legal
requirements in this connection.

VIKAS KUMAR SOM
[Signature of Guardian]

I hitherto known as PRADEEP KUMAR son of RAM
KEWAL, residing at Quarter No. C 32, Utkarsh Nagar, Mauda,
PO: Mauda, Distt: Nagpur, Maharashtra-441104, India, have
changed my name and shall hereafter be known as PRADEEP
VISHWAKARMA.

It is certified that I have complied with other legal
requirements in this connection.

PRADEEP KUMAR
[Signature (in existing old name)]

I, RAKESH KUMAR S/o0 SHIV SHANKAR,
R/0 H.No 30, Ward No. 2, Gugga Madi Road, Prem Nagar,
Raikot, Distt. Ludhiana-141109, Punjab, have changed the
name of my minor Son YUARAJ JAISWAL age 13 years
and he shall hereafter be known as HARISH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH KUMAR
[Signature of Guardian]

I hitherto known as MOLLEPALLIL GANGADHARAN
S/o PARAMESHWARAN NAIR, R/o No. 447, 8th Cross,
Coffee Board Kempapura, Bangalore North, Bangalore,
Karnataka-560024, have changed my name and shall hereafter
be known as GANGADHARAN M.

It is certified that I have complied with other legal
requirements in this connection.

MOLLEPALLIL GANGADHARAN
[Signature (in existing old name)]

I hitherto known as CHAMPA SHARMA D/o Late
MADAN SHARMA, R/o 23 Shri Ram Nagar Kanadiya Road,
Bangali Square, Indore, Madhya Pradesh- 452016, have
changed my name and shall hereafter be known as ADITI
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

CHAMPA SHARMA
[Signature (in existing old name)]

I hitherto known as RAVI KUMAR S/o GOVIND SINGH,
R/o B-2/188, New Kondli, Shiv Mandir, Mayur Vihar Phase-3,
Delhi-110096, have changed my name and shall hereafter be
known as RAVI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAVI KUMAR
[Signature (in existing old name)]

I hitherto known as LADDI S/o SWARANIJIT SINGH,
residing at Bhagwansar, Po-Bhoa, Dist-Pathankot,
Punjab-145025, have changed my name and shall hereafter
be known as SIMRANIJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

LADDI
[Signature (in existing old name)]

I hitherto known as NISHI SRIVASTAVA
D/o RAVINDRA PRASAD SRIVASTAVA, residing at
Flat No. 202, Plot No 3, Gali No 1, Opp Sneh Hospital
Laxman Vihar Phase 1 Gurgaon Gurgaon, Haryana-122001,
have changed my name and shall hereafter be known as
NISHI SHUKLA.

It is certified that I have complied with other legal
requirements in this connection.

NISHI SRIVASTAVA
[Signature (in existing old name)]

I, RAMESH CHANDRA JOSHI S/o GOVIND DUTT
JOSH], residing at VTC: Kunjhali, PO: Ratisera, Sub District:
Bageshwar, District: Bageshwar, State: Uttarakhand, PIN
Code: 263635, have changed the name of my minor son
HIRESH DUTT, aged 17 years and he shall hereafter be
known as SHIVAM JOSHI.

It is certified that I have complied with other legal
requirements in this connection.

RAMESH CHANDRA JOSHI
[Signature of Guardian]
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I hitherto known as HIRA SINGH S/o0 BALWINDER
SINGH, residing at VPO. Thathi Bhai, Teh. Baghapurana,
Distt. Moga, Pin-142049, Punjab, changed my name and
shall hereafter be known as HEERA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

HIRA SINGH
[Signature (in existing old name)]

I hitherto known as KULWINDER S/o SOM LAL, Residing
at 24, 8, Sham Chaursi (Rural), PO. Sham Chaurasi,
Hoshiarpur, Punjab 144105, have changed my name and
shall hereafter be known as KULWINDER LAKHA.

It is certified that I have complied with other legal
requirements in this connection.

KULWINDER
[Signature]

I hitherto known as CHANDRA PRABHA SHARMA
W/o AJIT SHARMA Employ as Senior Pharmacy Officer
(NFG) in Employees State Insurance Corporation R/o House
No-75-76, 3rd Floor, Pkt-8, Near Wine Shop, Sector-24, Rohini
Sector-24, Rithala, North West Delhi, Delhi- 110085, have
changed my name and shall hereafter be known as CHANDER
PRABHA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRA PRABHA SHARMA
[Signature (in existing old name)]

I, PRASHANT SAXENA S/o VINOD KUMAR SAXENA,
residing at Flat No 914 9th Floor Tower-7 Dream Homes
Greenwood Enclave Iskcon Mandir Sector-5 Wave City
Ghaziabad Uttar Pradesh Ghaziabad, Uttar Pradesh 201002,
have changed the name of my minor daughter DHVANI
SAXENA aged 3 years, and she shall hereafter be known as
DHARINI SAXENA.

It is certified that I have complied with other legal
requirements in this connection.

PRASHANT SAXENA
[Signature of Guardian]

I hitherto known as GURNAM SINGH S/o DALIP SINGH,
R/o Barsana (96), Jind, Haryana- 126110, have changed my
name and shall hereafter be known as GOPAL KRISHAN
DAS.

It is certified that I have complied with other legal
requirements in this connection.

GURNAM SINGH
[Signature (in existing old name)]

I, NAVEEN LOHIA son of SH. OM PRAKASH LOHIA,
residing at 166-167 Vishnu Garden, Tilak Nagar, Rajouri
Garden, Delhi-110018, have changed the name of my minor
son MANVEER LOHIA aged 1 year and he shall hereafter
be known as DEVANG LOHIA.

It is certified that I have complied with other legal
requirements in this connection.

NAVEEN LOHIA
[Signature (in existing old name)]

I hitherto known as C S LAKSHMAN SUNDAR S/o S A
SUBRAMANIAN, residing at House No 116 Sector 19 Behind
DPS Kheri Kalan(113) Faridabad, Haryana-121002, have
changed my name and shall hereafter be known as
LAKSHMAN SUNDAR.

It is certified that I have complied with other legal
requirements in this connection.

C S LAKSHMAN SUNDAR
[Signature (in existing old name)]

I hitherto known as RASIKA KISHOR DESHMUKH
D/o KISHOR GANGARAM DESHMUKH, R/o D 1504, Mantri
Premero, Sarjapur Road, Doddakannalli, Bengauru,
Karnataka-560035, have changed my name and shall hereafter
be known as RASIKA DESHMUKH.

It is certified that I have complied with other legal
requirements in this connection.

RASIKA KISHOR DESHMUKH
[Signature (in existing old name)]

I hitherto known as SONVANE JANARDANKUMAR
RAJARAM S/o0 RAJARAM NATHU SONAWANE,
R/0 9-Nagai Colony, Sakri, Dhule, Maharashtra- 424304, have
changed my name and shall hereafter be known as
SONAWANE JANARDAN RAJARAM.

It is certified that I have complied with other legal
requirements in this connection.

SONVANE JANARDANKUMAR RAJARAM
[Signature]

I, BANDARU SAI TEJA S/O APPALA RAJU BANDARU,
R/o Plot No-23, Padmavathi Nagar, Vizinagaram, Andhra
Pradesh- 535002, have changed the name of my minor Son
AKSHAJ SAI VIVAAN BANDARU aged about 3 years and
he shall hereafter be known as AKSHAJ SAI BANDARU.

It is certified that I have complied with other legal
requirements in this connection.

BANDARU SAI TEJA
[Signature of Guardian]
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I, ANBUMOZHI S/o TAMILMANI, residing at A101,
Poetree Apt., 12th Cross Kasavanahalli, Bengaluru,
Karnataka-560035, have changed the name of my minor Son
YUGAN, aged 10 years and he shall hereafter be known as
YUGAN ANBUMOZHL

It is certified that I have complied with other legal
requirements in this connection.

ANBUMOZHI
[Signature of Guardian]

I hitherto known as ANISHA S alias SIVARANJANI M
W/o SADAMHUSSAIN BATCHA JOHN, residing at
128/C Pallivasal Street Nehru Nagar Pattukkottai Thanjavur,
Tamil Nadu-614601, have changed my name and shall
hereafter be known as SIVARANJANI M.

It is certified that I have complied with other legal
requirements in this connection.

ANISHA S alias SIVARANJANI M
[Signature (in existing old name)]

I hitherto known as SRILATHA GUPTA alias GANGURI
SRILATHA W/o SUDHIR GUPTA, residing at 11-1/G2,
1st Floor Sri Pragathi Enclave-1 Ragunadhapalem Khammam-
Telangana-507002, have changed my name and shall hereafter
be known as SRILATHA GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

SRILATHA GUPTA alias GANGURI SRILATHA
[Signature (in existing old name)]

I hiherto known as G V M R ANURAG SHARMA
S/o0 G V SUBRAMANYAM, residing at Flat No 201 Block
No A6 NCC Cyber Urbania Osman Nagar Tellapur PO Tellapur
Distt. Sangareddy, Telangana-502032, have changed my name
and shall hereafter be known as ANURAG SHARMA
GOLLAKOTA.

It is certified that I have complied with other legal
requirements in this connection.

G V M R ANURAG SHARMA
[Signature (in existing old name)]

I, JAHANGIR RAJA S/o SHEIKH MUSTAQIM,
R/0 S-9/15-A, Second Floor, Front Side Gali No. 9, Joga Bai
Extension, Jamia Nagar, Delhi-110025, have changed the
name of my minor son ABRAHAM, aged about 7 years and
he shall hereafter be known as ABRAHAM JAHANGIR.

It is certified that I have complied with other legal
requirements in this connection.

JAHANGIR RAJA
[Signature of Guardian]

I hitherto known as CHEEDELLA HARSHA alias
CHOUTAPALLI HARSHA S/o CHOUTAPALLI SRI
VASAVI, residing at 13-158 Tulasi Nagar 3rd Line VTC
Vijayawada(Rural) PO Kanuru Sub District Vijayawada(Rural)
District N T R State Andhra Pradesh-520007, have changed
my name and shall hereafter be known as CHOUTAPALLI
HARSHA.

It is certified that I have complied with other legal
requirements in this connection.

CHEEDELLA HARSHA alias CHOUTAPALLI HARSHA
[Signature (in existing old name)]

I hitherto known as K BV ANAND SAI S/o KBR NAIDU,
residing at 83 Second Main Seventh Cross Armane Nagar
Ashwath Nagar Dollars Colony Bangalore North, Bengaluru,
Karnataka 560094, have changed my name and shall hereafter
be known as KORLAPATI BHASKAR VENKATA ANAND
SAIL

It is certified that I have complied with other legal
requirements in this connection.

K B V ANAND SAI
[Signature (in existing old name)]

I hitherto known as FARIAD S/o SHAMSHUDEEN,
R/o Fatehgarh Niara, Hoshiarpur, Punjab-146022, have
changed my name and shall hereafter be known as FARIAD
MOHAMMAD.

It is certified that I have complied with other legal
requirements in this connection.

FARIAD
[Signature (in existing old name)]

I hitherto known as RAVINDER S/o Sh. RAJBIR SINGH,
R/o House No.-34, Devli Gaon, Delhi-110062, also at D-2,
2nd Floor, Opposite M. B. Road, VTC Saket, South Delhi,
P.O. Malviya Nagar, Distt. South Delhi, Delhi-110017, have
changed my name and shall hereafter be known as
RAVINDER KHARETA.

It is certified that I have complied with other legal
requirements in this connection.

RAVINDER
[Signature (in existing old name)]

I hitherto known as DR. P ARUNAKUMAR son of
RAMANATH RAO P, residing at Kaveri, Car Street,
Tirthahalli, PO.: Thirthahalli, Dist.: Shimoga, Karnataka-
577432, have changed my name and shall hereafter be known
as ARUNA KUMAR P.

It is certified that I have complied with other legal
requirements in this connection.

DR. P ARUNAKUMAR
[Signature (in existing old name)]
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I hitherto known as DILEEP S/o NARAYAN RAM,
residing at Dewasiyo Ki Dhani Jata Bas Bhavi Bhavi Jodhpur
Rajasthan-342605, have changed my name and shall hereafter
be known as NARENDRA KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

DILEEP
[Signature (in existing old name)]

I hitherto known as SUMANTHA alias SUMANTH
SHETTY S/o PRABHAKARA, residing at 124 Hasugavalli
J P Nagara Ballupet Belagodu Hobali Sakleshpura Taluk
VTC Hasugavalli PO Ballupet Sub District Sakaleshpura
District Hassan, State Karnataka-573214, have changed my
name and shall hereafter be known as SUMANTH SHETTY.

It is certified that I have complied with other legal
requirements in this connection.

SUMANTHA alias SUMANTH SHETTY
[Signature (in existing old name)]

I, RAJESSH LAMBBA S/o D K LAMBA, residing at Flat
No. 603, Tulip Tower, Omaxe Green Valley, Gurukul,
Sec-41-42, Faridabad, NHPC Colony, Faridabad, Haryana-
121010, have changed the name of my minor daughter VANI
LAMBA, aged 17 years and she shall hereafter be known
as VAANIE LLAMBA.

It is certified that I have complied with other legal
requirements in this connection.

RAJESSH LAMBBA
[Signature of Guardian]

I hitherto known as JANKI W/o GAURI SHANKAR
PRAJAPATI, residing at CN-330, Jhuggi Basti, Goyla Dairy,
Qutab South West Delhi, Delhi-110071, have changed my
name and shall hereafter be known as BAIGIN BAI
PRAJAPATI.

It is certified that I have complied with other legal
requirements in this connection.

JANKI
[Signature (in existing old name)]

I hitherto known as SAYED JAVED HUSSAIN NAQVI
S/o0 RIYAZ HUSAIN NAQVI, residing at MIG-16 Sector-D
S Nabard Colony Sitapur Road, Nirala Nagar, Lucknow,
Uttar Pradesh-226020, have changed my name and shall
hereafter be known as JAVED HUSAIN NAQVI.

It is certified that I have complied with other legal
requirements in this connection.

SAYED JAVED HUSSAIN NAQVI
[Signature (in existing old name)]

I hitherto known as ADITI JAIN alias ISHA JAIN
W/o MOHIT MALIK, residing at 100, 3rd Floor, Avtar
Enclave, Paschim Vihar, Delhi-110063, have changed my name
and shall hereafter be known as ISHA MALIK.

It is certified that I have complied with other legal
requirements in this connection.

ADITI JAIN alias ISHA JAIN
[Signature (in existing old name)]

I hitherto known as JANARDHAN BHATT PARSAD
S/o DAYADHAR BHATT, residing at H.No-1335/10,
Phase-11, SAS Nagar (Mohali), Punjab-160062, have changed
my name and shall hereafter be known as JANARDHAN
PARSAD.

It is certified that I have complied with other legal
requirements in this connection.

JANARDHAN BHATT PARSAD
[Signature (in existing old name)]

I hitherto known as ANNAKUTTY alias ANICE
THADATHIL W/o MATHEW, residing at Thadathil House,
Ezhupathekkar PO, Adakkakundu, Kalikavu, Malappuram,
Kerala-676525, have changed my name and shall hereafter
be known as ANCY.

It is certified that I have complied with other legal
requirements in this connection.

ANNAKUTTY Alias ANICE THADATHIL
[Signature (in existing old name)]

I hitherto known as MATHAYI S/o MATHALI, residing at
Thadathil House, Ezhupathekkar PO, Adakkakundu, Kalikavu,
Malappuram, Kerala-676525, have changed my name and
shall hereafter be known as MATHEW.

It is certified that I have complied with other legal
requirements in this connection.

MATHAYT
[Signature (in existing old name)]

I hitherto known as ISSAC MASIH S/o IQBAL MASIH,
residing at H. No. 253 Gali No.1 Sainik Vihar Dhilwan Road,
Jalandhar-ii, Dakoha, Jalandhar, Punjab-144023, have changed
my name and shall hereafter be known as IZIC.

It is certified that I have complied with other legal
requirements in this connection.

ISSAC MASIH
[Signature (in existing old name)]
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I hitherto known as USHA RAI W/o HARJINDER PAL,
residing at PO Nandachaur, Ahar, Nandachaur, Hoshiarpur,
Punjab-146114, have changed my name and shall hereafter
be known as USHA RANI.

It is certified that I have complied with other legal
requirements in this connection.

USHA RAI
[Signature (in existing old name)]

I hitherto known as VINOD GUPTA alias VINOD KUMAR
alias VINOD KUMAR GOUPTA alias VINOD DUMAR
GUPTA S/o0 ROSHAN LAL GUPTA, residing at House
No. 41, Ward No. 5, Brij Nagar Himarpur, Distt. Hamirpur,
Himachal Pradesh-177001, have changed my name and shall
hereafter be known as VINOD KUMAR GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

VINOD GUPTA alias VINOD KUMAR alias VINOD
KUMAR GOUPTA alias VINOD DUMAR GUPTA
[Signature (in existing old name)]

I hitherto known as SAURABH PRASAD
S/o TAKESHWAR PRASAD, residing at D-3, C-37, Rajpur
Khurd Extension, Main Chattarpur Road, PO-IGNOU,
Delhi-110068, have changed my name and shall hereafter be
known as KEITH PRASAD.

It is certified that I have complied with other legal
requirements in this connection.

SAURABH PRASAD
[Signature (in existing old name)]

I hitherto known as SUMEET KUMAR GUPTA alias
SUMEET GOUPTA alias SUMEET KUMAR GOUPTA
S/o VINOD KUMAR GUPTA, residing at House No.41,
Ward No. 5, Brij Nagar Himarpur, Distt. Hamirpur, Himachal
Pradesh-177001, have changed my name and shall hereafter
be known as SUMEET GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

SUMEET KUMAR GUPTA alias SUMEET GOUPTA
alias SUMEET KUMAR GOUPTA
[Signature (in existing old name)]

I hitherto known as BALBIR KAUR W/o DARSHAN
SINGH, R/o Ward No. 11, Village-Ghumari Wala, PO.
Mallanwala, Teh. Zira, Distt. Ferozepur, Punjab-152021, have
changed my name and shall hereafter be known as BALVEER
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BALBIR KAUR
[Signature (in existing old name)]

I hitherto known as PUNEET KUMAR GUPTA alias
PUNEET KUMAR S/o0 VINOD KUMAR GUPTA residing at
House No.41, Ward No.5, Brij Nagar Himarpur, Distt.
Hamirpur, Himachal Pradesh-177001, have changed my name
and shall hereafter be known as PUNEET GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

PUNEET KUMAR GUPTA alias PUNEET KUMAR
[Signature (in existing old name)]

I hitherto known as RAVISH KUMAR GUPTA alias
RAVISH KUMAR S/o VINOD KUMAR GUPTA residing at
House No. 41, Ward No. 5, Brij Nagar Himarpur, Distt.
Hamirpur, Himachal Pradesh-177001, have changed my name
and shall hereafter be known as RAVISH GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

RAVISH KUMAR GUPTA alias RAVISH KUMAR
[Signature]

I, BELLAPU ANIL KUMAR S/o BELLAPU
LAKSHMANA RAO, R/o Flat No. 503, Bhagiradha
Apartments, behind DAV Public School, Matrusri Nagar,
Miyapur, Ranga Reddy, District-500049, Telangana, have
changed the name of my minor SON CHARITHAARDH
BELLAPU, aged 11 years and he shall hereafter be known
as BELLAPU CHARITHAARDH THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

BELLAPU ANIL KUMAR
[Signature of Guardian]

I hitherto known as RAJENDER SINGH alias RAJENDER
SINGH DALAL S/o RISAL SINGH, R/o House No. 909,
Sector-9, Bahadurgarh, Jhajjar, Haryana-124507, have
changed my name and shall hereafter be known as
RAJENDER SINGH DALAL.

It is certified that I have complied with other legal
requirements in this connection.

RAJENDER SINGH alias RAJENDER SINGH DALAL
[Signature (in existing old name)]

I hitherto known as RAKESH GUPTA son of BHUSHAN
GUPTA, residing at H.No. 177, Guru Gobind Avenue,
Jalandhar-144009, Punjab, India, have changed my name
and shall hereafter be known as RAKESH AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH GUPTA
[Signature (in existing old name)]
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I hitherto known as PADMA alias M PADMAVATI
W/o JOHN PINTO residing at 116/1, 112 3rd Cross,
Sanjaynagar Marathalli, Doddanakundi, Bengaluru,
Karnataka-560037, have changed my name and shall hereafter
be known as MARY PADMAVATI.

It is certified that I have complied with other legal
requirements in this connection.

PADMA alias M PADMAVAT
[Signature (in existing old name)]

I hitherto known as HITESH GUPTA alias ADITYA GUPTA
S/o0 SHALENDER GUPTA R/O C-121, Street No. 5, Nera
Chattrasal Stadium Mahendru Enclave, G T Karnnal Road,
Delhi-110033, have changed my name and shall hereafter be
known as HITESH GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

HITESH GUPTA alias ADITYA GUPTA
[Signature (in existing old name)]

I hitherto known as NEHA BHADORIYA W/o ADARSH
SHARMA, residing at House No. 73/7, P.O. Purana Bazar,
Tehsil Sunder Nagar, Distt. Mandi, Himachal Pradesh, have
changed my name and shall hereafter be known as NEHA
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

NEHA BHADORIYA
[Signature (in existing old name)]

I hitherto known as MEGHA SONI W/o VISHAL
SHARMA residing at House No. 74/7, Village Khariri,
P.O. Purana Bazar, Tehsil Sundernagar, Distt. Mandi, Himachal
Pradesh have changed my name and shall hereafter be
known as MEGHA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

MEGHA SONI
[Signature (in existing old name)]

I hitherto known as P K PRAKASH alias BABU
PRAKASH P K S/o Late P K KRISHNAN residing at
#23, Srisailam 8th Cross, PWD Road, Akash Nagar,
Doorvaninagar, Bangalore, Karnataka-560016, have changed
my name and shall hereafter be known as BABU PRAKASH
PK.

It is certified that I have complied with other legal
requirements in this connection.

P K PRAKASH alias BABU PRAKASH P K
[Signature (in existing old name)]

I hitherto known as RUNA D/o MADAN LAL, residing
at Ward No. 10, A. P. Enclave, Dhuri District Sangrur,
Punjab-148024, have changed my name and shall hereafter
be known as RUNA SINGLA.

It is certified that I have complied with other legal
requirements in this connection.

RUNA
[Signature (in existing old name)]

I hitherto known as NAGESHWAR ELKATURI
S/o ELKATURI GATTAIAH residing at Bren Woods Apt.,
F-001, Doddanagamangala, Electronics City Bengaluru,
Karnataka-560100, have changed my name and shall hereafter
be known as NAAGESH ELKTURI.

It is certified that I have complied with other legal
requirements in this connection.

NAGESHWAR ELKATURI
[Signature (in existing old name)]

I, VIKKAS VERMA S/o0 BHAGWAN DASS VERMA
residing at Flat No. C4-903, Olive County, Near Sector-5
Temple, Vasundhara, Ghaziabad, Uttar Pradesh-201012, have
changed the name of my minor son AVYAAN VERMA aged
9 years and he shall hereafter be known as ADHEESSH
VERMA.

It is certified that I have complied with other legal
requirements in this connection.

VIKKAS VERMA
[Signature of Guardian]

I hitherto known as ELIZABETH JACOB K Alias
ELIZABETH JACOB KURUVILLA D/o KURIAN JACOBK,
Residing At No Smonda 2 B1601 Shikaripalya Electronic
City Phase-1 Neotown, Bangalore, Karnataka-560099, have
changed my name and shall hereafter be known as
ELIZABETH JACOB KURIEN.

It is certified that I have complied with other legal
requirements in this connection.

ELIZABETH JACOB K alias ELIZABETH JACOB
KURUVILLA
[Signature (in existing old name)]

I hitherto known as PUJA SHARMA W/o JAI PRAKASH
SHARMA R/o RZ-39, Gali No. 4, Mohan Block, West Sagar
Pur, South West Delhi, Delhi-110046, have changed my name
and shall hereafter be known as SONI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

PUJA SHARMA
[Signature (in existing old name)]
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I, MANJIT KAUR wife of Shri RESHAM SINGH residing
at Village Kukran, Rampur Bilron, Hoshiarpur,
Punjab-144528, have changed the name of my minor daughter
CHHAVEENA KALER aged about 13 years and she shall
hereafter be known as SHAVEENA KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MANIJIT KAUR
[Signature of Guardian]

I hitherto known as PAWANPREET SINGH HUNDAL
S/o KARAM SINGH residing at Chuchak Wind, Ferozepur,
Punjab-142047, have changed my name and shall hereafter
be known as PAWANPREET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PAWANPREET SINGH HUNDAL
[Signature (in existing old name)]

I hitherto known as BABY LATHA P K alias PK LATHA
D/o P K KRISHNAN W/o SANTHIVEERAN
LAKSHMANAN residing at A-306 Barcelona, XS Real
Catalunya City, Siruseri, Chennai, Near PSBB Siruseri School,
Kancheepuram, Tamil Nadu-600130, have changed my name
and shall hereafter be known as LATA LAKSHMAN.

It is certified that I have complied with other legal
requirements in this connection.

BABY LATHA P K alias PK LATHA
[Signature (in existing old name)]

I hitherto known as HARSIMRAN SINGH S/o KIRPAL
SINGH residing at Chaheru, Kapurthala, Punjab-144402, have
changed my name and shall hereafter be known as SINGH
HARSIMRAN.

It is certified that I have complied with other legal
requirements in this connection.

HARSIMRAN SINGH
[Signature (in existing old name)]

I hitherto known as TABINDA JABEEN
W/o MOHAMMAD JAMAL AZEEM residing at 14/2001,
Sector-14, Near RLB School, Indira Nagar, Lucknow, Uttar
Pradesh-226016, have changed my name and shall hereafter
be known as TABINDA JAMAL.

It is certified that I have complied with other legal
requirements in this connection.

TABINDA JABEEN
[Signature (in existing old name)]

I hitherto known as REENA GUPTA alias REENA RANI
alias REENA GOEL W/o SANJAY GOEL residing at House
No. 52, Behind D.N. College, Bhama Shah Nagar, Hisar,
Haryana-125001, have changed my name and shall hereafter
be known as REENA GOEL.

It is certified that I have complied with other legal
requirements in this connection.

REENA GUPTA alias REENA RANI alias REENA GOEL
[Signature (in existing old name)]

I hitherto known as ANEESH THADATHIL
S/o MATHEW residing at Thadathil House, Ezhupathekkar
PO, Adakkakundu, Kalikavu, Malappuram, Kerala-676525,
have changed my name and shall hereafter be known as
ANEESHT.

It is certified that I have complied with other legal
requirements in this connection.

ANEESH THADATHIL
[Signature (in existing old name)]

I, VIKKAS VERMA S/o BHAGWAN DASS VERMA
residing at Flat No. C4-903, Olive County, Near Sector-5
Temple, Vasundhara, Ghaziabad, Uttar Pradesh-201012, have
changed the name of my minor daughter AISHANI VERMA
aged 11 years and she shall herecafter be known as
AISHWARYA VERMA.

It is certified that I have complied with other legal
requirements in this connection.

VIKKAS VERMA
[Signature of Guardian]

I hitherto known as AFTYA DIKSHIT SYED, Daughter of
MS LATIKA DIKSHIT SYED residing at E-4, Upasana
Apartments, 1 Hailey Road, NDMC, Central Delhi, Delhi-
110001, have changed my name and shall hereafter be known
as AFIYA DIKSHIT.

It is certified that I have complied with other legal
requirements in this connection.

AFIYA DIKSHIT SYED
[Signature (in existing old name)]

I, hitherto known as MANTOSH BHATI alias ANJU
MANTOSH SINGH alias ANJU SINGH W/o BATOON SINGH
and D/o CHIRANIJI SINGH R/o R-4/49, Rajnagar, Ghaziabad,
Uttar Pradesh-201002, have changed my name and shall
hereafter be known as ANJU SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MANTOSH BHATI alias
ANJU MANTOSH SINGH alias ANJU SINGH
[Signature (in existing old name)]
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I hitherto known as KASHMIR KAUR W/o JIT SINGH
residing at Mehrampur, Nawanshahr, SBS Nagar,
Punjab-144518, have changed my name and shall hereafter
be known as KAUR KASHMIR.

It is certified that I have complied with other legal
requirements in this connection.

KASHMIR KAUR
[Signature (in existing old name)]

I, YERRAPUREDDY RAVI CHANDRA REDDY
S/0 YERRAPUREDDY SANKAR REDDY residing at 37/49-13,
Y S R Street, Althaf Kalyana Mandapam, Rayachoty,
Cuddapah, Andhra Pradesh-516269, have changed the name
of my minor son RENITH YERRAPUREDDY aged 12 years
and he shall thereafter be known as RENITH REDDY
YERRAPUREDDY.

It is certified that I have complied with other legal
requirements in this connection.

YERRAPUREDDY RAVI CHANDRA REDDY
[Signature of Guardian]

I hitherto known as PAYAL D/o RAJINDER PAL, residing
at Vill. Mehtan, Kapurthala, Punjab-144402, have changed
my name and shall hereafter be known as PAYAL GAUGHT.

It is certified that I have complied with other legal
requirements in this connection.

PAYAL
[Signature (in existing old name)]

I hitherto known as ANURADHA W/o ARVIND KUMAR,
residing at H.No. 78, Punjab Modern Complex, Baltana,
Zirakpur, Tehsil Derabassi, Dist-SAS Nagar Mohali,
Punjab-140604, have changed my name and shall hereafter
be known as ANURRADHA.

It is certified that I have complied with other legal
requirements in this connection.

ANURADHA
[Signature (in existing old name)]

I  hitherto known as P MOHAN RAO
S/o POLAMARASETTY VISWANADHAM employed as
Tech-II In Engineering Department Of South Eastern Railway,
Kharagpur Division, Residing At Qtr No. 3B/1, Unit No-6,
Gole Bazar, Old Settlement Ward No. 20, Kharagpur-1, West
Midnapore, West Bengal-721301, have changed my name
and shall hereafter be known as POLAMARASETTY
MOHAN RAO.

It is certified that I have complied with other legal
requirements in this connection.

P MOHAN RAO
[Signature (in existing old name)]

I hitherto known as RAMESH TIWARI
S/o SHIVSHANKAR TIWARI, R/o Gram - Bautha, Amari,
Bautha, Gorakhpur, Uttar Pradesh-273405, have changed my
name and shall hereafter be known as KISHAN TIWARI.

It is certified that I have complied with other legal
requirements in this connection.

RAMESH TIWARI
[Signature (in existing old name)]

I hitherto known as RAKESH GOYAL S/o DHARAM
CHAND, residing at St. No. 7, Lajpat Nagar, Kotkapura
Distt. Faridkot, Pin-151204, Punjab, have changed my name
and shall hereafter be known as RAKESH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH GOYAL
[Signature (in existing old name)]

I hitherto known as VIRENDRA PALIWAL
S/o MANOHAR LAL PALIWAL, residing at 181, Civil Lines,
Vikas Ward No. 28, Betul, Madhya Pradesh-460001, have
changed my name and shall hereafter be known as
VIRENDRA KUMAR PALIWAL.

It is certified that I have complied with other legal
requirements in this connection.

VIRENDRA PALIWAL
[Signature (in existing old name)]

I hitherto known as KADIR KHAN S/o BABU KHAN
ALVI, residing at 212-A, 45 Futa Road, Hindon Vihar,
Ghaziabad, Uttar Pradesh-201001, have changed my name
and shall hereafter be known as ABDUL KADIR ALVI.

It is certified that I have complied with other legal
requirements in this connection.

KADIR KHAN
[Signature (in existing old name)]

I hitherto known as RAHUL MANEKRAO BADIGAR
S/o MANIKRAO MOHANAPPA, residing at Chandrana
Building, 1st Main Road, Mahadevapura, Bangalore North,
Bangalore-560048, India, have changed my name and shall
hereafter be known as RAHUL MANIKRAO BADIGER.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL MANEKRAO BADIGAR
[Signature (in existing old name)]
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I  hitherto known as VIHIDESSVHAAN
S/o CHANNEGOWDA, residing at #43, Padavalahippe,
Kasaba Hobli Holenarasipura Taluk, Paduvalahippe, Hassan,
Karnataka-573211, have changed my name and shall hereafter
be known as AARAJWIINDDA GOWDAHA.

It is certified that I have complied with other legal
requirements in this connection.

VIHIDESSVHAAN
[Signature (in existing old name)]

I, HEMLATA W/o NARENDER CHAUHAN, R/0 A-50,
Gali No. 2, Mahalaxmi Enclave, Karawal Nagar, Gokal Pur,
Gokal Puri, North East Delhi, Delhi-110094, have changed
the name of my minor daughter LAXMI CHAUHAN aged
15 years and she shall be hereafter known as AAYUSHI
CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

HEMLATA
[Signature of Guardian]

I hitherto known as KARAMVEER SINGH S/o RAI
SINGH, R/o Ward No-15, Opposite Mor Darwaza, Mor Patti,
Narwana, Jind, Haryana-126116, have changed my name and
shall hereafter be known as KARAMVEER MOR.

It is certified that I have complied with other legal
requirements in this connection.

KARAMVEER SINGH
[Signature (in existing old name)]

I hitherto known as NIZAMUDDIN S/o NAIMUL
ANSARI, R/o H.No-C-106, JJ Camp, Tigri Dr. Ambedkar
Nagar, South Delhi, Delhi-110062, have changed my name
and shall hereafter be known as NAJAMUDDIN ANSARI.

It is certified that I have complied with other legal
requirements in this connection.

NIZAMUDDIN
[Signature (in existing old name)]

I hitherto known as ADITI GOEL D/o NARESH GOEL
W/o ABHINAV SINHAL residing at 26, BM Block (East),
Shalimar Bagh, North West Delhi, Delhi-110088, have
changed my name and shall hereafter be known as ADETEE
SINHAL.

It is certified that I have complied with other legal
requirements in this connection.

ADITI GOEL
[Signature (in existing old name)]

I hitherto known as MOHD ASHRAD S/o ASGAR
ABBAS, R/o Flat No. 100, Railvihar, Sector-33, Noida, Gautam
Budh Nagar, UP-201301, have changed my name and shall
hereafter be known as MOHD ARSHAD.

It is certified that I have complied with other legal
requirements in this connection.

MOHD ASHRAD
[Signature (in existing old name)]

I, SITA RAM SINGH S/o0 RAJENDRA SINGH, R/o G-305,
Greater Noida Alpha -2, Rampur Jagir, Gautam Buddha Nagar,
Surajpur, Uttar Pradesh-201306, have changed the name of
my minor SHABD SINGH alias AARAV SINGH aged 15
years and he shall hereafter be known as AARAV SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SITA RAM SINGH
[Signature of Guardian]

I, MAHESH KUMAR S/o V.S. TANWAR R/o C-1/21 C,
C-1 Block, Raja Puri, Uttam Nagar, West Delhi, Delhi-110059,
have changed the name of my minor daughter AVNI aged
11 years and she shall hereafter be known as AVNI TOMAR.

It is certified that I have complied with other legal
requirements in this connection.

MAHESH KUMAR
[Signature of Guardian]

I hitherto known as GEETA alias GEETA YADAV
D/o RAM NIWAS YADAV W/o SUDHIR YADAYV, R/o Flat
No. 361, Ground Floor, Pocket-1, Sector -22, Dwarka, South
West Delhi, Delhi-110077, have changed my name and shall
hereafter be known as GEETA YADAV.

It is certified that I have complied with other legal
requirements in this connection.

GEETA alias GEETA YADAV
[Signature (in existing old name)]

I hitherto known as RAVI alias RAVI KUMAR
S/o RAJENDER SINGH, R/o Dahkora(26), PO Dehkora, Distt.
Jhajjar, Haryana-124501, have changed my name and shall
hereafter be known as RAVI KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAVTI alias RAVI KUMAR
[Signature (in existing old name)]
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I hitherto known as ROHAN S/o LAL SINGH, R/o House
No. 31A/242, Street No. 3, Rajeev Nagar, Gurugram,
Haryana-122001, have changed my name and shall hereafter
be known as ROHAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

ROHAN
[Signature (in existing old name)]

I, AWDHESH KUMAR KAUSHAL S/o SATYA DEV
GUPTA, R/o D-633, MIG Barra-8, Kanpur Nagar, Uttar Pradesh-
208027, have changed the name of my minor daughter
AWANI KAUSHAL aged 14 years and she shall hereafter
be known as SHRESHTHA KAUSHAL.

It is certified that I have complied with other legal
requirements in this connection.

AWDHESH KUMAR KAUSHAL
[Signature of Guardian]

I hitherto known as SUDERSHAN KUMAR
S/o Sh. HUKAM SINGH, R/o H.No. 290, Near Ambedkar
Murti, Ambedkar Basti, North Ghonda, North East Delhi,
Delhi-110053, have changed my name and shall hereafter be
known as SUDERSHAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUDERSHAN KUMAR
[Signature (in existing old name)]

I hitherto known as DUSHYANT SINGH SEOKAND
S/o MAHENDER SINGH, R/o H.No. 439, Jat Chowk, Nangloi,
West Delhi, Delhi-110041, have changed my name and shall
hereafter be known as DUSHYANT SHOKEEN.

It is certified that I have complied with other legal
requirements in this connection.

DUSHYANT SINGH SEOKAND
[Signature (in existing old name)]

I hitherto known as BABLI D/o SHYAM, R/o 10/25/1,
Gali No. 04, Khazani Nagar, Johriur, Karawal Nagar,
North East Delhi-110094, have changed my name and shall
hereafter be known as KAJAL KATIYAL.

It is certified that I have complied with other legal
requirements in this connection.

BABLI
[Signature (in existing old name)]

I, PAVAN KUMAR S/o Jile Singh R/o H.No. 47,
Near Shiv Mandir, Chhotti Bhatti, Chattar Pur, South Delhi,
Delhi-110074, have changed the name of my minor son YUG
aged 15 years and he shall hereafter be known as YUG
BHATL

It is certified that I have complied with other legal
requirements in this connection.

PAVAN KUMAR
[Signature of Guardian]

I hitherto known as NAVEEN S/o DAYA RAM YADAV,
R/o Ward No. 04, Ghasera, Jahunjhunun, Rajasthan-333034,
have changed my name and shall hereafter be known as
NAVEEN YADAV.

It is certified that I have complied with other legal
requirements in this connection.

NAVEEN
[Signature (in existing old name)]

I, GURPREET SINGH NARANG S/o MANJEET SINGH
R/o W-15 D/1, Old No. J-14, Sainik Farms Dr. Ambedka
Nagar, Pushapa Bhawan, Hausz Khas, South Delhi-110062
have changed my minor daughter name ANVIKA NARANG
aged 17 years and she shall hereafter be known as ANVIKA
KAUR NARANG..

It is certified that I have complied with other legal
requirements in this connection.

GURPREET SINGH NARANG
[Signature of Guardian]

I, PUNAM W/o RAMESH, residing at 204, Neb Sarai,
South Delhi, Delhi-110068, have changed the name of my
minor son ARYAN aged 10 years and he shall hereafter be
known as AARENDER.

It is certified that I have complied with other legal
requirements in this connection.

PUNAM
[Signature of Guardian]

I hitherto known as BHUPENDER S/o ATMA RAM,
R/o Village, Mehuwala, Tehsil & District Fatehabad, State
Haryana-125053, have changed my name and shall hereafter
be known as BHUPENDRA KULRIA.

It is certified that I have complied with other legal
requirements in this connection.

BHUPENDER
[Signature (in existing old name)]
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I hitherto known as SARIKA alias SARIKA YADAV
D/o Sh. RAJ KUMAR W/o SH. RAHUL YADAV, R/o Vijay
Mandir Road, Balla Boda, Near Old Chungi, Alwar,
Rajasthan-301001, have changed my name and shall hereafter
be known as SARIKA YADAV.

It is certified that I have complied with other legal
requirements in this connection.

SARIKA alias SARIKA YADAV
[Signature (in existing old name)]

I hitherto known as PREM PAL SINGH son of
JOGINDER RAM, residing at VPO Gohawar, Tehsil Phillaur,
Distt. Jalandhar-144409, Punjab, have changed my name
and shall hereafter be known as PREM PAL.

It is certified that I have complied with other legal
requirements in this connection.

PREM PAL SINGH
[Signature (in existing old name)]

I hitherto known as DEEPAK KUMAR S/o KRISHAN
CHAND, R/o H.No. 7193/9/1A, St No. 17, Daba Road, New
Janta Nagar, Millerganj, Ludhiana, Punjab-141003 have
changed my name and shall hereafter be known as DEEPAK
AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK KUMAR
[Signature (in existing old name)]

I hitherto known as AKSHARA SHARMA daughter of
RAJEEV SHARMA residing at 453 Pathan Pura, Shahdara,
East Delhi-110032, have changed my name and shall hereafter
be known as AKSHARA.

It is certified that I have complied with other legal
requirements in this connection.

AKSHARA SHARMA
[Signature (in existing old name)]

I hitherto known as SONAL GUPTA alias SUJAL GUPTA
S/o BHARAT BHUSHAN GUPTA, residing at 7/547, Near
Hanuman Mandir, Chatara Heengamal Chohta Bazar,
Shahdara, North East Delhi-110032, have changed my name
and shall hereafter be known as SUJAL GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

SONAL GUPTA alias SUJAL GUPTA
[Signature (in existing old name)]

I hitherto known as SURJEET KUMAR BAITHA alias
SARABJEET BAITHA S/o VISHWANATH BAITHA
residing at D-89, J.J.Colony, D-Block, Inderpuri, Central Delhi,
Delhi-110012, have changed my name and shall hereafter be
known as SARABJEET BAITHA.

It is certified that I have complied with other legal
requirements in this connection.

SURJEET KUMAR BAITHA alias
SARABJEET BAITHA
[Signature (in existing old name)]

I hitherto known as ROHIT SINGH S/o GAJRAJ SINGH,
R/o B-3/53, UG/F, Yamuna Vihar, North East Delhi-110053,
have changed my name and shall hereafter be known as
ROHIT DEDHA.

It is certified that I have complied with other legal
requirements in this connection.

ROHIT SINGH
[Signature (in existing old name)]

I hitherto known as ANIL KUMAR YADAYV alias ANIL
KR YADAV S/o CHARAN SINGH, R/o H.No. 618/5E, Ravidas
Gali, Vishwas Nagar, Shahdara, North East Delhi,
Delhi-110032, have changed my name and shall hereafter be
known as ANIL DESHWAL.

It is certified that I have complied with other legal
requirements in this connection.

ANIL KUMAR YADAV alias ANIL KR. YADAV
[Signature (in existing old name)]

I hitherto known as RADHIKA D/o RAMESH GUPTA,
R/o H-10, Jagat Puri, Parwana Road, Krishna Nagar, East
Delhi, Delhi-110051, have changed my name and shall
hereafter be known as URVASHI VARSHNEY.

It is certified that I have complied with other legal
requirements in this connection.

RADHIKA
[Signature (in existing old name)]

I, SHIV RAM MEENA S/o JAGDISH PRASAD, R/o Flat
No-186, 3rd Floor, Shri Keshav Kunj Appartment, Sector-17,
Dwarka, South West Delhi, Delhi-110075 have changed the
name of my minor son PRATHMESH MEENA aged 6 years
and he shall hereafter be known as PRATHMESH.

It is certified that I have complied with other legal
requirements in this connection.

SHIV RAM MEENA
[Signature of Guardian]
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I, RAHUL JAIN S/o PAWAN KUMAR JAIN, residing at
H.No. C-382A, Street No-13, New Usmanpur, North East
Delhi, Delhi-110053 have changed the name of my minor son
SAMKSH JAIN aged 10 years and he shall hereafter be
known as ADVIK JAIN.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL JAIN
[Signature of Guardian]

I hitherto known as HARUN KAUSHIK S/o BHARAT
BHUSHAN KAUSHIK, R/o Nithari Sector-31, Noida, Gautam
Buddha Nagar, Uttar Pradesh-201301, have changed my name
and shall hereafter be known as JUGNU KAUSHIK.

It is certified that I have complied with other legal
requirements in this connection.

HARUN KAUSHIK
[Signature (in existing old name)]

I hitherto known as KHIMAYA D/o AMAR SINGH
THAPA, R/o 2094/5, G/F, Gali No-19, Prem Nagar, Patel
Nagar, Central Delhi-110008, have changed my name and
shall hereafter be known as KHIMAYA THAPA.

It is certified that I have complied with other legal
requirements in this connection.

KHIMAYA
[Signature (in existing old name)]

I hitherto known as NIDHI SINGHAL D/o MOHAN LAL
SINGHAL W/o APOORYV JAIN, R/o C-479, Defence Colony,
Po Lajpat Nagar, South Delhi-110024, have changed my
name and shall hereafter be known as NIDHI JAIN, I have
changed only my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

NIDHI SINGHAL
[Signature (in existing old name)]

I hitherto known as JAIN GUNJAN SHRIPAL, daughter
of SHRI PAL JAIN, wife of SAURABH GOEL, employed as
Assistant Teacher in Directorate of Education, residing at
13/31 Shakti Nagar, Delhi-110007, have change my name and
shall hereafter be known as GUNJAN GOEL.

It is certified that I have complied with other legal
requirements in this connection.

JAIN GUNJAN SHRIPAL
[Signature (in existing old name)]

I hitherto known as TRIDHA D/o ANIL KUMAR BAJAJ,
R/0 1616-17 Chandrawal Road, Subzi Mandi, Ghanta Ghar,
Malka Ganj, North Delhi-110007, have changed my name
and shall hereafter be known as TRIDHA BAIJAI.

It is certified that I have complied with other legal
requirements in this connection.

TRIDHA
[Signature (in existing old name)]

I hitherto known as HIMANI PUNIA alias HIMANI
D/o RAM CHANDER W/o VINOD, R/o 390, Street No. 1
Sunder Nagar, Fatehabad, Haryana-125050, have changed
my name and shall hereafter be known as HIMANI.

It is certified that I have complied with other legal
requirements in this connection.

HIMANI PUNIA alias HIMANI
[Signature (in existing old name)]

I hitherto known as MAHENDER SINGH S/o Shri
GANPAT SINGH, R/o H.No. 461 C, Sector-1, Diz Area, Gole
Market, New Delhi-110001, have changed my name and
shall hereafter be known as MAHENDER SINGH NAGAR.

It is certified that I have complied with other legal
requirements in this connection.

MAHENDER SINGH
[Signature (in existing old name)]

I hitherto known as SUJEET KUMAR son of
CHANDRADEV PASWAN, permanent R/o H.No. 41, Village
Harauli Anchal Belchhi, Harauli, Patna, Bihar-803211 and
Present R/o H.No. 86 CN Purana Ward No 3 Yadav Farm
Ballabgarh Distt. Faridabad-121004, have changed my name
and shall hereafter be known as SUJIT PASWAN.

It is certified that I have complied with other legal
requirements in this connection.

SUJEET KUMAR
[Thumb Impression]

I hitherto known as PARDEEP alias PARDEEP KUMAR
S/o SATBIR SINGH, residing at Singhwa Khas (59), Hisar,
Haryana-125042, have changed my name and shall hereafter
be known as PARDEEP BHAR.

It is certified that I have complied with other legal
requirements in this connection.

PARDEEP alias PARDEEP KUMAR
[Signature (in existing old name)]
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I, SUDHANSHU SHEKHAR S/0 KAMLESH KUMAR
SINGH, R/o H.No. 1/62, Type-II Nanakpura (South Moti
Bagh) New Delhi Pin 110021, have changed the name of my
minor son AYUSHMAAN SINGH aged 02 years and he
shall hereafter be known as REYANSH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUDHANSHU SHEKHAR
[Signature of Guardian]

I hitherto known as SATENDER SINGH alias JASVINDER
CHOUDHARY son of SETHPAL, residing at Randheri,
Sahranpur, Uttar Pradesh-247340, have changed my name
and shall hereafter be known as SATENDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SATENDER SINGH alias JASVINDER CHOUDHARY
[Signature (in existing old name)]

I, RACHIT BHATNAGAR S/0 GOPAL BHATNAGAR,
R/0 DG-2/5D/4th Floor, Opposite Vishal Mega Mart, Vikas
Puri, Tilak Nagar, West Delhi, Delhi-110018, have changed
the name of my minor daughter SHAGUN BHATNAGAR
alias VARUNIKA BHATNAGAR aged 14 years and she
shall hereafter be known as VARUNIKA BHATNAGAR.

It is certified that I have complied with other legal
requirements in this connection.

RACHIT BHATNAGAR
[Signature of Guardain]

I hitherto known as ROSHANI DEVI daughter of Shri
AMRIT LAL, residing at House No. 3882, Raju Colony
Mewla Maharajpur, NHPC Colony Faridabad, Haryana-
121010, have changed my name and shall hereafter be known
as VIBHA.

It is certified that I have complied with other legal
requirements in this connection.

ROSHANI DEVI
[Signature (in existing old name)]

I, ASHISH KHANDELWAL S/o0 S C KHANDELWAL,
R/o H.No. C 3612, Gate No-30, Green Field Colony, Near
Omaxe Hills, Faridabad, Amarnagar, Haryana-121003, have
changed the name of my minor daughter MAHIRA
MAKKAR KHANDELWAL aged 5 years and she shall
hereafter be known as MEERA MAKKAR KHANDELWAL.

It is certified that I have complied with other legal
requirements in this connection.

ASHISH KHANDELWAL
[Signature of Guardian]

I hitherto known as SALONI SHARMA W/o PREM
SINGH, R/o 1177 MS Type-2, Civil Lines, Po Civil Lines,
North Delhi, Delhi-110054, have changed my name and shall
hereafter be known as SALONI.

It is certified that I have complied with other legal
requirements in this connection.

SALONI SHARMA
[Signature (in existing old name)]

I hitherto known as MOHAMMED BURHAN S/o HAFIZ
ABDUL GHAFOOR, R/o B-145, New Ashok Nagar,
Delhi-110096, have changed my name and shall hereafter be
known as HAFIZ BURHANUDDIN.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMED BURHAN
[Signature (in existing old name)]

I hitherto known as HIFSA alias Km. HAFSA
D/o HASHMUDDIN and W/o NAIM R/o 624, Kaila Bhatta,
Ghaziabad, Uttar Pradesh-201001 have changed my name
and shall hereafter be known as Km HAFSA.

It is certified that I have complied with other legal
requirements in this connection.

HIFSA alias Km. HAFSA
[Signature (in existing old name)]

I hitherto known as RAVI BHARGAV S/o SUSHIL KUMAR
SHARMA, residing at 103, Gali No. 5, Safdarjung Enclave,
Krishna Nagar, South West Delhi-110029, have changed my
name and shall hereafter be known as RAVI SUSHIL
BHARGAV.

It is certified that I have complied with other legal
requirements in this connection.

RAVI BHARGAV
[Signature (in existing old name)]

I hitherto known as HABIBUR REHMAN alias HABIBUR
REHMAN KHAN S/o BUNDU KHAN, R/o C-4/198, C-4
Block, Yamuna Vihar, North East Delhi, Delhi-110053, have
changed my name and shall hereafter be known as HABIBUR
REHMAN KHAN.

It is certified that I have complied with other legal
requirements in this connection.

HABIBUR REHMAN alias HABIBUR REHMAN KHAN
[Signature (in existing old name)]
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I, KALPANA VIMAL W/o JITENDRA PAL, R/0 633 G,
Sarojani Naidu Road, Near Aditya Mega Mall, Nyay Khand-2,
Indirapuram, Shipra Sun City, Ghaziabad, Uttar Pradesh-
201014, have changed the name of my minor daughter
DRISHTI PAL aged 17 years and she shall hereafter be
known as AARADHYA PAL.

It is certified that I have complied with other legal
requirements in this connection.

KALPANA VIMAL
[Signature of Guardian]

I hitherto known as AASHISH S/o SATPAL MALIK
R/0 1501, Block-A, First Floor, Jahangir Puri, Delhi-110033,
have changed my name and shall hereafter be known as
AASHISH MALIK.

It is certified that I have complied with other legal
requirements in this connection.

AASHISH
[Signature (in existing old name)]

I hitherto known as SAMRIDDH SWAROOP S/o PRITI
SWAROOP, residing at H.N-F-501, Society Arihant Arden,
Greater Noida, Tehsil Dadri, P.S-Bisrakh, Gautam Buddha
Nagar, Uttar Pradesh-201304, have changed my name and
shall hereafter be known as SAMRIDDH DEEP SWAROOP.

It is certified that I have complied with other legal
requirements in this connection.

SAMRIDDH SWAROOP
[Signature (in existing old name)]

I hitherto known as PRASHANT S/o TRILOK CHANDER,
R/o BE -16, Third Floor, Hari Nagar, Near Janta Park, South
West Delhi, Delhi- 110064, have changed my name and shall
hereafter be known as PRASHANT MEENA.

It is certified that I have complied with other legal
requirements in this connection.

PRASHANT
[Signature (in existing old name)]

I hitherto known as CHANDAN KUMAR S/o0 TANO
YADAYV, R/o Pachena, Lakhisarai, PO Lakhisarai, Distt.
Lakhisarai, Bihar- 811311, have changed my name and shall
hereafter be known as PRIYANSHU KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

CHANDAN KUMAR
[Signature (in existing old name)]

I, RAHUL S/o CHATTER SINGH, R/o RZ-A-130/16-A
Third Floor Block-A, Vijay Enclave, Palam Village, Delhi-
110045, have changed the name of my minor son DAKSH,
aged 13 years and he shall hereafter be known as DAKSH
KUMAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL
[Signature of Guardian]

I, RAHUL S/o CHATTER SINGH, R/o RZ-A-130/16-A
Third Floor Block-A, Vijay Enclave, Palam Village, Delhi-
110045, have changed the name of my minor daughter
PRISHA, aged 8 years and she shall hereafter be known as
PRISHA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL
[Signature of Guardian]

I hitherto known as MUKESH YADAY alias MUNENDRA
KUMAR S/o VIRENDRA SINGH, R/o 1/10162-A, UG, Gali
No-1, West Gorakh Park, Shahdara, Delhi-110032, have
changed my name and shall hereafter be known as MUKESH
YADAV.

It is certified that I have complied with other legal
requirements in this connection.

MUKESH YADAYV alias MUNENDRA KUMAR
[Signature (in existing old name)]

I hitherto known as MUSKAN, W/o NAVDEEP, R/o H.No.
T/3/574, Jugial Colony, Shahpur Kandi Township, Pathankot,
Punjab-145029, have changed my name and shall hereafter
be known as MUSKAN NAVDEEP.

It is certified that I have complied with other legal
requirements in this connection.

MUSKAN
[Signature (in existing old name)]

I hitherto known as PRITI SWAROOP D/o SHIV KUMAR
SWAROOP, residing at Flat No-F-501, Arihant Arden, Plot
No-GH-07A, Sector-01, Greater Noida West, Surajpur, Gautam
Buddha Nagar, Uttar Pradesh-201306, have changed my name
and shall hereafter be known as PRITEE SWAROOP.

It is certified that I have complied with other legal
requirements in this connection.

PRITI SWAROOP
[Signature (in existing old name)]
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I hitherto known as GRANTH S/o Shri DINESH KUMAR,
R/o B-107, 2Nd Floor Mansa Ram Park Uttam Nagar,
D.K. Mohan Garden, Delhi-110059, have changed my name
and shall hereafter be known as GRANTH MIGLANI.

It is certified that I have complied with other legal
requirements in this connection.

GRANTH
[Signature (in existing old name)]

I hitherto known as MUKESH KUMAR GARG alias
MUKESH S/o0 KAPOOR CHAND, R/o F-20, Phase-1,
Block-F, Budh Vihar, New Delhi-110086, have changed my
name and shall hereafter be known as MUKESH.

It is certified that I have complied with other legal
requirements in this connection.

MUKESH KUMAR GARG alias MUKESH
[Signature (in existing old name)]

I hitherto known as YUVRAJ RATAN alias YUVRAJ
RATAN ARORA S/o SARVIEET ARORA, R/o R-75/36, Model
Town-3, North West Delhi, Delhi-110009, have changed my
name and shall hereafter be known as YUVRAJ RATAN
ARORA.

It is certified that I have complied with other legal
requirements in this connection.

YUVRAJ RATAN alias YUVRAJ RATAN ARORA
[Signature (in existing old name)]

I hitherto known as DEEPAK KUMAR S/o Shri HAWA
SINGH DHANKHAR, employed as Section Officer in the
Education Department, R/o A-32, Street No. 1, Pochanpur
Extn. Sec-23, Dwarka, Delhi-110077, have changed my name
and shall hereafter be known as DEEPAK KUMAR
DHANKHAR.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK KUMAR
[Signature (in existing old name)]

I, VISHAAL ANEJA S/o MADAN LAL ANEJA, R/o 3A,
New Govind Pura, Krishna Nagar, East Delhi, Delhi-110051,
have changed the name of my minor son ADHYYAN ANEJA
aged 15 years and he shall be hereafter known as
AADHYYAN ANEJA.

It is certified that I have complied with other legal
requirements in this connection.

VISHAAL ANEJA
[Signature of Guardian]

I hitherto known as UMESH CHANDRA AJMEERA
S/o0 SEETHARAM NAYAK AJMEERA, Permanent,
R/o 4-139, Gaadhampally, Pedda Thoondla, Malharrao,
Jayashankar Bhupalpally, Telangana-505184, and Present
R/o Room No. 137, Sabarmati Hostel, Jawaharlal Nehru
University, New Delhi-110067, have changed my name and
shall hereafter be known as UMESH SCHANDRA AJMEERA.

It is certified that I have complied with other legal
requirements in this connection.

UMESH CHANDRA AIMEERA
[Signature (in existing old name)]

I hitherto known as PRADEEP KUMAR alias PARDEEP
KUMAR GUPTA S/o DAYAL CHAND GUPTA, R/o C-3/111,
Phase-2, Ashok Vihar, New Delhi-110052, have changed my
name and shall hereafter be known as PARDEEP KUMAR
GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

PRADEEP KUMAR alias PARDEEP KUMAR GUPTA
[Signature (in existing old name)]

I hitherto known as NEHA GUPTA wife of Shri RAHUL
JAIN, residing at Flat No. 203 2nd Floor, Plot No. 3/66, HIG
Type, Sector-2, Rajendra Nagar, Sahibabad, Ghaziabad, Uttar
Pradesh-201005, have changed my name and shall hereafter
be known as NEHA JAIN.

It is certified that I have complied with other legal
requirements in this connection.

NEHA GUPTA
[Signature (in existing old name)]

I, MANISH GOLA son of Shri BALBIR SINGH, residing
at LP-21C, Near City Park Hotel, Pitampura, Delhi 110034,
have changed the name of my minor son PRIYANSH GOLA
aged 15 years and he shall hereafter be known as
PRRIYANSH GOLA.

It is certified that I have complied with other legal
requirements in this connection.

MANISH GOLA
[Signature of Guardian]

I hitherto known as K S PHILIP S/o PETER SUBRAMANI,
residing at # 2nd Cross, Kuppaswamy Compound
Govindapura, Nagawara Main Road, Ac Post, Bangalore,
Karnataka-560045, have changed my name and shall hereafter
be known as SAJJAD KHAN.

It is certified that I have complied with other legal
requirements in this connection.

K S PHILIP
[Signature (in existing old name)]
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I hitherto known as DEVINDER SINGH S/o TARLOCHAN
SINGH, residing at Mohalla Shejadpura Chhota Khara, Tehsil
and Dist-Malerkotla, Punjab-148023, have changed my name
and shall hereafter be known as SHOAIB KHAN.

It is certified that I have complied with other legal
requirements in this connection.

DEVINDER SINGH
[Signature (in existing old name)]

I hitherto known as SUSHMITA GUHA D/o ASHOK
KUMAR GUHA W/o ABBAS ALAM, R/o Flat No. 154/1,
N Type, Hudco, Theme Park, Telco, Jamshedpur, Hullung,
East Singhbhum, Jharkhand-831004, have changed my name
and shall hereafter be known as SHIREEN ABBAS RIZVI.

It is certified that I have complied with other legal
requirements in this connection.

SUSHMITA GUHA
[Signature (in existing old name)]

I hitherto known as RAJNI BALA D/o BALDEV RAJ,
residing at G-2402, Tower G Mapsko Mount Ville, Sector 79,
Badshahpur, Gurgaon, Haryana-122101, have changed my
name and shall hereafter be known as LAIBA.

It is certified that I have complied with other legal
requirements in this connection.

RAJNI BALA
[Signature (in existing old name)]

I  hitherto known as HEMLATA NAIR
D/o PRABHAKARAN V'V, residing at 153 1st Floor Periyar
Pathai Choolaimedu, Chennai, Tamil Nadu-600094, have
changed my name and shall hereafter be known as HAMIYA.

It is certified that I have complied with other legal
requirements in this connection.

HEMLATA NAIR
[Signature (in existing old name)]

I hitherto known as ARSHIAN SAIFI S/o ABDUL
GAFFAR SAIFI, R/o Village Azampur, Arnawali, Arnawali,
Meerut, Uttar Pradesh-250502, have changed my name and
shall hereafter be known as ARUSH.

It is certified that I have complied with other legal
requirements in this connection.

ARSHIAN SAIFI
[Signature (in existing old name)]

I hitherto known as SABINA YASMIN D/o S.K. GOPAL
W/o DEEPAK SINGH, R/o D-2/146, Madangir, Dr. Ambedkar
Nagar, South Delhi, Delhi-110062, have changed my name
and shall hereafter be known as SABINA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SABINA YASMIN
[Signature (in existing old name)]

I hitherto known as NAGINA D/o SAJJAD KHAN
W/o SANJAY, R/o H.No. 2847, Near Sitara Masjid,
Mustafabad, Loni Dehat, Ghaziabad, Uttar Pradesh-201102,
have changed my name and shall hereafter be known as
KAVYA.

It is certified that I have complied with other legal
requirements in this connection.

NAGINA
[Signature (in existing old name)]

I hitherto known as KOMAL D/o SATISH KUMAR,
R/0 H.No. D-192 Old Seemapuri, Delhi-110095, have changed
my name and shall hereafter be known as AYAT.

It is certified that I have complied with other legal
requirements in this connection.

KOMAL
[Signature (in existing old name)]

I hitherto known as NOORJAHAN D/o MOINUDDIN
ANSARI, R/o 1/362, Trilok Puri, Delhi-110091, have changed
my name and shall hereafter be known as NIRVIL.

It is certified that I have complied with other legal
requirements in this connection.

NOORJAHAN
[Signature (in existing old name)]

I hitherto known as PRIYANKA THAKKAR D/o UMESH
KUMAR THAKKAR W/o RAMIZ RAJA, R/o Behind of
Gold 1/a, g m colony, GovindPur d, Govindpur, Bokaro,
Jharkhand- 829107, have changed my name and shall
hereafter be known as AISHA SHEIKH.

It is certified that I have complied with other legal
requirements in this connection.

PRIYANKA THAKKAR
[Signature (in existing old name)]



Parr IV]

THE GAZETTE OF INDIA, JUNE 22, 2024 (ASADHA 1, 1946) 2515

I hitherto known as JABHI YOULLA S/o SHAPHI
YULLA, R/o0 No. 17 2nd Floor, 80 Feet Road, Brindavan
Nagar, Mathikere, Msrit, Bangalore North, Bengaluru,
Karnataka-560054, have changed my name and shall hereafter
be known as SHRAVAN MURTHY.

It is certified that I have complied with other legal
requirements in this connection.

JABHI YOULLA
[Signature (in existing old name)]

I hitherto known as KHAN HAMZA S/o TARIQUE
RASHID KHAN, R/o Sector-4, Sharma Colony, Dhurwa,
Ranchi, Jharkhand-834004, have changed my name and shall
hereafter be known as KARAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KHAN HAMZA
[Signature (in existing old name)]

I hitherto known as CHANDRA PAL S/o RAM SINGH,
R/o Pan Wali Kothi Dodhpur Aligarh, Uttar Pradesh-202002,
have changed my name and shall hereafter be known as
MOHAMMAD ABDULLAH.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRA PAL
[Signature (in existing old name)]

CHANGE OF RELIGION

I, K S PHILIP S/o PETER SUBRAMANI, residing
at # 2nd Cross, Kuppaswamy Compound Govindapura,
Nagawara Main Road, Ac Post, Bangalore, Karnataka-560045,
do hereby solemnly affirm and declare that I have embraced
ISLAM and renounced CHRISTIANITY with effect
from 03/07/2022.

It is certified that I have complied with other legal
requirements in this connection.

K S PHILIP
[Signature]

I, DEVINDER SINGH S/o TARLOCHAN SINGH, residing
at Mohalla Shejadpura Chhota Khara, Tehsil and
Dist.-Malerkotla, Punjab-148023, do hereby solemnly affirm
and declare that I have embraced ISLAM and renounced
SIKHISM with effect from 03/07/2022.

It is certified that I have complied with other legal
requirements in this connection.

DEVINDER SINGH
[Signature]

I, SUSHMITA GUHA D/o ASHOK KUMAR GUHA
W/o ABBAS ALAM, R/o Flat No. 154/1, N Type, HUDCO,
Theme Park, Telco, Jamshedpur, Hullung, East Singhbhum,
Jharkhand-831004, do hereby solemnly affirm and declare
that T have embraced ISLAM Religion and renounced
HINDUISM with effect from 20th Jul 2023

It is certified that I have complied with other legal
requirements in this connection.

SUSHMITA GUHA
[Signature]

I, RAINI BALA D/o BALDEV RAlJ, residing at G-2402,
Tower G Mapsko Mount Ville, Sector 79, Badshahpur,
Gurgaon, Haryana-122101, do hereby solemnly affirm and
declare that I have embraced ISLAM and renounced
HINDUISM with effect from 20/01/2024.

It is certified that I have complied with other legal
requirements in this connection.

RAJNI BALA
[Signature]

I, HEMLATA NAIR D/o PRABHAKARAN V'V, residing
at 153 1st Floor Periyar Pathai Choolaimedu, Chennai, Tamil
Nadu-600094, do hereby solemnly affirm and declare that
I have embraced ISLAM and renounced HINDUISM with
effect from 15.12.2022.

It is certified that I have complied with other legal
requirements in this connection.

HEMLATA NAIR
[Signature]

I, ARSHIAN SAIFI S/o ABDUL GAFFAR SAIFI,
R/o Village Azampur, Arnawali, Arnawali, Meerut, Uttar
Pradesh-250502, declare that I have embraced HINDU
Religion and renounced ISLAM Religion w.e.f. 05.12.2023.

It is certified that I have complied with other legal
requirements in this connection.

ARSHIAN SAIFI
[Signature]

I, SABINA YASMIN D/o S.K. GOPAL W/o DEEPAK
SINGH, R/o D-2/146, Madangir, Dr. Ambedkar Nagar, South
Delhi, Delhi-110062, do hereby solemnly affirm and declare
that I have embraced HINDUISM and renounced ISLAM
religion with effect from 11/06/2024.

It is certified that I have complied with other legal
requirements in this connection.

SABINA YASMIN
[Signature]
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I, NAGINA D/o SAJJAD KHAN W/o SANJAY, R/o H.
No. 2847, Near Sitara Masjid, Mustafabad, Loni Dehat,
Ghaziabad, Uttar Pradesh-201102, declare that I have
embraced HINDU Religion and renounced ISLAM Religion
w.e.f. 15.03.2020.

It is certified that I have complied with other legal
requirements in this connection.

NAGINA
[Signature]

I, KOMAL D/o SATISH KUMAR, R/o H. No. D-192 Old
Seemapuri, Delhi-110095, do hereby solemnly affirm and
declare that I have embraced MUSLIM religion and
renounced HINDU religion with effect from 07-06-2024.

It is certified that I have complied with other legal
requirements in this connection.

KOMAL
[Signature]

I, NOORJAHAN D/o MOINUDDIN ANSARI, R/o 1/362,
Trilok Puri, Delhi-110091, that I have embraced HINDUISM
and renounced ISLAM with effect from 04/06/2024.

It is certified that I have complied with other legal
requirements in this connection.

NOORJAHAN
[Signature]

I, PRIYANKA THAKKAR D/o UMESH KUMAR
THAKKAR W/o RAMIZ RAJA, R/o Behind of Gold
1/a, g m colony, GovindPur d, Govindpur, Bokaro, Jharkhand-
829107, do hereby solemnly affirm and declare that I have
embraced ISLAM Religion and renounced HINDUISM with
effect from 16th Jan. 2023.

It is certified that I have complied with other legal
requirements in this connection.

PRIYANKA THAKKAR
[Signature]

I, JABHI YOULLA S/o SHAPHI YULLA, R/o No.17 2nd
Floor, 80 Feet Road, Brindavan Nagar, Mathikere, Msrit,
Bangalore North, Bengaluru, Karnataka-560054 do hereby
solemnly affirm and declare that I have embraced HINDUISM
and renounced ISLAM Religion with effect from 4th Jan
2024.

It is certified that I have complied with other legal
requirements in this connection.

JABHI YOULLA
[Signature]

I, KHAN HAMZA S/o TARIQUE RASHID KHAN,
R/o Sector-4, Sharma Colony, Dhurwa, Ranchi, Jharkhand-
834004, do hereby solemnly affirm and declare that I have
embraced HINDUSIM and renounced ISLAM Religon with
effect from 15th April 2023.

It is certified that I have complied with other legal
requirements in this connection.

KHAN HAMZA
[Signature]

I, CHANDRA PAL S/o RAM SINGH, R/o Pan Wali Kothi
Dodhpur, Aligarh, Uttar Pradesh-202002, do hereby solemnly
affirm and declare that I have embraced ISLAM and
renounced HINDUISM with effect from 15-01-2005.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRA PAL
[Signature]

I, DHURYODHANA SINDH S/o0 C ANJANEYULU,
R/o 6-262, E B C Colony, Holagunda, Teru Bazaar,
Holagunda, Kurnool, Andhra Pradesh-518346, do hereby
solemnly affirm and declare that [ have embraced BUDDHISM
and renounced HINDUISM with effect from 22nd Jul 2023.
I have changed my Religioin only not my Name.

It is certified that I have complied with other legal
requirements in this connection.

DHURYODHANA SINDH
[Signature]

I, EZRA SYLVESTER son of JULIUS BRIAN SYLVESTER,
residing at H.No.1-8-505/11/A, Prakash Nagar Ext, Begumpet,
Secunderabad, Hyderabad-500016, Telangana, do hereby
solemnly affirm and declare that I have embraced ISLAM
and renounced CHRISTIANITY with effect from 11th
February, 2012.

It is certified that I have complied with other legal
requirements in this connection.

EZRA SYLVESTER
[Signature]

I, BAINABOINA RAMBABU S/o0 BAINABOINA
KITTAIAH, R/o H.No. 6-382 [5/2], Sri Ram Colony, Kurnool
Road, (VTC) Ongole, Po: Lawyerpet (O), Sub District: Ongole,
District; Prakasam-523002, Andhra Pradesh. Do hereby
solemnly affirm and declare that I have Embraced
CHRISTIANITY and Renounced HINDUISM with effect from
07-05-2016. I have changed my Religioin only not my Name.

It is certified that I have complied with other legal
requirements in this connection.

BAINABOINA RAMBABU
[Signature]

I, GOLLAMUDI RAVI KUMAR S/o GOLLAMUDI
SITARAMULU, R/o H.No. 2-103, Uttara Harijanavada,
Putrela, Krishna (Dt) -521227, Andhra Pradesh. Do hereby
solemnly affirm and declare that I have Embraced
CHRISTIANITY and Renounced HINDUISM with effect from
10-01-2017. I have changed my Religion not my Name.

It is certified that I have complied with other legal
requirements in this connection.

GOLLAMUDI RAVI KUMAR
[Signature]
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I, DEEPAK KUMAR BAUDH S/o NARESH CHAND,
R/o H.No.-B-5/338-339, First Floor, Sector-3, Rohini,
Delhi-110085, do hereby solemnly affirm and declare that
I have embraced HINDUISM and renounced BUDDHISM
with effect from 1-01-2024. I have changed only my religion
not my name.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK KUMAR BAUDH
[Signature]

I, SURESH CHANDRA S/o CHAMPAT SINGH,
R/0 H.No.-C-33, Gali No.-5, Jagat Puri Extn, Mandoli Saboli,
North East Delhi-110093, do hereby solemnly affirm and
declare that I have embraced BUDDHISM and renounced
HINDUISM with effect from 29-05-2024.

It is certified that I have complied with other legal
requirements in this connection.

SURESH CHANDRA

[Signature]

I, NADELLA NAGAMANI W/o MOHAN BABU,
R/0 H.No. 3-21, T Kothapalem, Krishna (Dt)-521120, Aandhra
Pradesh, do here by solemnly affirm and declare that I have
Embraced CHRISTIANITY and Renounced HINDUISM with
effect from 16-02-2021. I have changed my Religion Not
Name.

It is certified that I have complied with other legal
requirements in this connection.

NADELLA NAGAMANI

[Signature]

I, KOTRA RAGHURAMULU son of KOTRA
MALLAIAH, R/o 16-85, near Venkateshwara theafter, Ashok
Nagar, Devarakonda VTC, PO, Nalgonda district, Telangana-
508248, do here by solemnly affirm and declare that I have
Embraced CHRISTIAN religion and renounced HINDU
religion with effect from 23-01-2024. I have changed my
religion not name.

It is certified that I have complied with other legal
requirements in this connection.

KOTRA RAGHURAMULU
[Signature]

I, SUREPALLI ABHILASH S/o SUREPALLI
KOTESWARA RAO, R/o H.No. 3-40/A, Magalli, Nandigama
Mandalam, Krishna (Dt)-521185, Andhra Pradesh, do here
by solemnly affirm and declare that I have Embraced
CHRISTIANITY and Renounced HINDUISM with effect from
13-03-2012. I have changed my religion not name.

It is certified that I have complied with other legal
requirements in this connection.

SUREPALLI ABHILASH
[Signature]

I, KABIR NARANG son of RAJINDER NARANG residing
at B1/133, Ashok Vihar Phase-2, New Delhi-110052, do hereby
solemnly affirm and declare that my minor son KIYANSH
NARANG aged 07 years have embraced HINDUISM and
renounced CHRISTIANITY with effect from 28/01/2024.

It is certified that I have complied with other legal
requirements in this connection.

KABIR NARANG
Signature of Guardian

PUBLIC NOTICE

It is for general information that I, GIRISH SHARMA
S/0 REVATI RAMAN SHARMA, residing at C8-F1, Indian
Institute of Technology Mandi, South Campus, Kamand
(393), Mandi, Himachal Pradesh-175005, hereby undertake
that I, GIRISH SHARMA want to change my name to
GARGEE GIRISH SHARMA and Gender as FEMALE.

I, GIRISH SHARMA henceforth be known as GARGEE
GIRISH SHARMA D/o REVATI RAMAN SHARMA.

The above statement made by me is true and correct to
the best of my knowledge and belief. If any legal issue
arises in this regard at any stage, I will be personally
responsible for the same and, The Department of Publication
will not be liable for any consequences arising therefrom.

It is certified that I have complied with other legal
requirements in this connection.

GIRISH SHARMA
[Signature]

It is for general information that I, SWARNALI BANERJEE
D/o SHIB SHANKAR BANERIJEE, residing at 16, Chowdhury
Para Lane, Serampore, Hooghly, West Bengal-712201, hereby
undertake that I, SWARNALI BANERJEE want to change
my name to SWARNODEEP BANERJEE and Gender as
Male.

I, SWARNALI BANERJEE henceforth be known as
SWARNODEEP BANERJEE S/o SHIB SHANKAR
BANERJEE.

The above statement made by me is true and correct to
the best of my knowledge and belief. If any legal issue
arises in this regard at any stage, I will be personally
responsible for the same and, The Department of Publication
will not be liable for any consequences arising therefrom.

It is certified that I have complied with other legal
requirements in this connection.

SWARNALI BANERJEE
[Signature]
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I, AJAY KUMAR S/o SUKHBIR SINGH,
R/0 H.No.-1108, Bamla (15), Bhiwani, Haryana-127021, hereby
undertake that I, AJAY KUMAR want to change my name
to TINA and gender as FEMALE. I, AJAY KUMAR
henceforth be known as TINA D/o SUKHBIR SINGH. The
above statement made by me is true & correct to the best
of my knowledge and belief. If any legal issue arises in this
regard at any stage, I will be personally responsible for the
same and, the Department of Publication will not be liable
for any consequences arising therefore.

It is certified that I have complied with other legal
requirements in this connection.

AJAY KUMAR
[Signature]

It is for general information that I, DEEPTEE KAPILA
BARFIWALA D/o BHARAT BHUSHAN KAPILA and
Ex wife of IGNESH BARFIWALA, R/o 609, Ground Floor,
Housefed Complex Phase-2, Pakhowal Road, Ludhiana-
141013, declare that I got divorce from my husband vide
Court Decree and final judgement dated 12/05/2023 passed
in transfer petition (civil) 765 of 2022. Further I have changed
my name and shall Hereafter be known as DEEPTI KAPILA.

It is certified that I have complied with other legal
requirements in this connection.

DEEPTEE KAPILA BARFIWALA
[Signature]

It is for general information that I, LATIKA DIKSHIT
SYED (Old Name), daughter of Shri VINOD KUMAR
DIKSHIT and Ex W/o Shri SYED MOHAMMED IMRAN,
residing at E-4, Upassana Apartments, 1 Hailey Road, NDMC,
Central Delhi, Delhi-110001, declare that I got divorce from
my husband vide Court Decree No. SMA No. 15/23 dated
20/05/2023. Further I have changed my name and shall
hereafter be known as LATIKA DIKSHIT.

It is certified that I have complied with other legal
requirements in this connection.

LATIKA DIKSHIT SYED
[Signature]

It is for general information that I, KANIKA MITTAL
D/o Sh. ASHOK KUMAR DALMIA Ex. wife of Sh.
SAURABH MITTAL, R/o FD-34, Pitampura, Saraswati Vihar,
North West Delhi, Delhi-110034, declare that I got divorced
from my husband Sh. SAURABH MITTAL vide Court Decree
HMA No. 1067/2024 dated 23.04.2024. Further I have changed
the name of mine and my minor son's namely RISHIT
MITTAL aged 15 years and LAKSHIT MITTAL aged

13 years and we shall hereafter be known as KANIKA
DALMIA, RISHIT KANIKA DALMIA and LAKSHIT
KANIKA DALMIA respectively, for all future purposes.

It is certified that I have complied with other legal
requirements in this connection.

KANIKA MITTAL
[Signature]

It is for general information that I, SAKSHI SINGHAL
D/o Sh. AMRISH KUMAR Ex. wife of Sh. ARCHIT MITTAL,
R/o T-1, PH-2, Parsvnath La Tropicana, Khyber Pass, Civil
Lines, North Delhi, Delhi-110054, declare that I got divorce
from my husband Sh. ARCHIT MITTAL vide Court Decree
HMA No. 228/2024 dated 08.04.2024. Further I have changed
the name of my minor daughter namely IDAYA MITTAL
aged 03 years and she shall hereafter be known as IDAYA
SINGHAL.

It is certified that I have complied with other legal
requirements in this connection.

SAKSHI SINGHAL
[Signature]

It is for general information that I, SALMA MALIK alias
ROOSHI SAXENA D/o Late ABDUL BASIT Ex. wife of
SANJAY SAXENA, R/o Flat No.-1, D-31A, Ground Floor,
Johri Farm, Jamia Nagar, Noor Nagar Extn. Okhla, New
Delhi-110025, declare that I got divorce from my husband
vide Court Decree No. SMA No. 58607/2016 dated
13-09-2018 Further 1 have changed my name and shall
hereafter be known as SALMA MALIK.

It is certified that I have complied with other legal
requirements in this connection.

SALMA MALIK alias ROOSHI SAXENA
[Signature]

It is for general information that I, RITU D/o SHARWAN
KUMAR KUMAWAT, Permanent resident of Kuharwas,
Jhunjhunu, Rajasthan-333034 and Presently residing at House
No. 1/6, Subramanian Lines, Delhi Cantt, New Delhi-110010,
declare that the name of my father has been wrongly written
as SHARWAN KUMAR in my CBSE 10th Class and
12th Class Marksheet cum Certificate. The actual name of
my father is SHARWAN KUMAR KUMAWAT, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RITU
[Signature]
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It is for general information that I, SANKARAN
SETHURAMAN S/o0 SETHURAMAN RAMASWAMY,
R/o B-349, Kendriya Vihar, Near City Center Metro Station,
Sector-51, Noida, Gautam Buddha Nagar, Uttar Pradesh-
201301, declare that name of mine, my wife and my son
have, been wrongly written as S. SANKARAN, S.
JAYAVIDYA and S. SAIPRASAD in my Service Record. The
actual name of mine, my wife and my son are SANKARAN
SETHURAMAN, JAYAVIDYA SANKARAN and
SAIPRASAD SANKARAN respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANKARAN SETHURAMAN
[Signature]

It is for general information that I, SUMIT AMBAWATA
S/o ALBEL SINGH, R/o H.No.-83, Dani Mohalla, Jona Pur,
South Delhi-110047, declare that name of mine and my wife
have been wrongly written as SUMIT VERMA and my wife
RITA VERMA in my minor son HARSHIL AMBAWATA,
aged 17 Years in his 10th and 12th Class Educational
Documents. The actual name of mine and my wife are SUMIT
AMBAWATA and RITA AMBAWATA respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUMIT AMBAWATA
[Signature]

It is for general information that I, SHARWAN KUMAR
KUMAWAT S/o TULASI RAM, Permanent resident of
Kuharwas, Jhunjhunu, Rajasthan-333034 and Presently
residing at House No. 1/6, Subramanian Lines, Delhi Cantt.
New Delhi-110010, declare that my name has been wrongly
written as SHARWAN KUMAR in my minor son namely
GAURAYV SINGH, aged 17 years in his 10th Class Marksheet.
The actual name of mine is SHARWAN KUMAR
KUMAWAT, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHARWAN KUMAR KUMAWAT
[Signature]

It is for general information that I, SATYAVEER SINGH
S/o0 HEMRAI, Permanently residing at Sihodiyan Ki Dhani,
Jhunjhunun, Rajasthan-333516, Presently residing at 32,
Ground Floor, Bhagwan Nagar, Ashram, Delhi-110014, declare
that name of mine and my minor son have been wrongly
written as SATYAVEER and VINU in my minor son VINU
SINGH, aged 17 years in his 10th Class Educational
Documents. The actual name of mine and my minor son are

SATYAVEER SINGH and VINU SINGH respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SATYAVEER SINGH
[Signature]

It is for general information that I, TITU S/o BANWARI
LAL, R/o RZ-52/G, G-Block, Dharmpura, Najafgarh, South
West Delhi, Delhi-110043, declare that name of mine and my
minor daughter have been wrongly written as TEETU and
SAKSHI in my minor daughter namely SHAKSHI, aged
16 years in her 10th class Marksheet. The actual name of
mine and my minor daughter are TITU and SHAKSHI
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

TITU
[Signature]

It is for general information that I, BABER
GHAYASUDDIN S/o MOHD IZZATULLAH, R/o B-395 New
Seemapuri, PO Jhilmil, Distt: Shahdara, Delhi-110095, do
hereby declare that the name of my father has been wrongly
written as IZZATULLAH SIDDIQUI in my all Educational
Documents, Passport No. T1530398, and PAN Card
No. BWOPG8705R, and name of my Father has been wrongly
written as [ZZAT ULLAH SIDDIQUI in my Driving License
No. DL0520130226634. The actual name of my Father is
MOHD 1ZZATULLAH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BABER GHAYASUDDIN
[Signature]

It is for general information that I, MALKIAT SINGH
MEHRA S/0 NARATA RAM, Permanent Address-Dashmesh
Nagar Colony, Khuda Khurd, Ambala Cantt., Haryana-133001,
Present Address-Signal Section, Air Force Station, Ambala,
Ambala Cantt., Haryana-133001, declare that name of mine
has been wrongly written as MAL KIAT SINGH in my
Service records. The actual name of mine is MALKIAT
SINGH MEHRA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MALKIAT SINGH MEHRA
[Signature]
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It is for general information that I, VINOD KUMAR
S/o0 OM PARKASH, R/o 2101, Tilak Chowk, Mukeem Pura
Subzi Mandi, Clock Tower, Mandir Wali Gali, Subzi Mandi,
Malka Ganj, North Delhi, Delhi-110007, declare that name of
my minor daughter has been wrongly written as TANYA in
my minor daughter TANYA KHOWAL, aged 17 years in her
OBC Certificate No.-90500000152368. The actual name of my
minor daughter is TANYA KHOWAL, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VINOD KUMAR
[Signature]

It is for general information that I, SAIPRASAD
SANKARAN S/o SANKARAN SETHURAMAN,
R/o B-349, Kendriya Vihar, Near City Center Metro Station,
Sector-51, Noida, Gautam Buddha Nagar, Uttar Pradesh-
201301, declare that name of mine has been wrongly written
as S SAI PRASAD in my Birth Certificate No. 2005/08/127/
110. The Actual name of mine is SAIPRASAD SANKARAN
respectively, which may be amended accordingly

It is certified that I have complied with other legal
requirements in this connection.

SAIPRASAD SANKARAN
[Signature]

It is for general information that I, ARYAN KAUSHIK
S/o NEERAJ KUMAR KAUSHIK, R/o H.No.-11-12,
3rd Floor, Pocket D-14, Sector-8 Rohini, PO Rohini Sector-
7, District North West Delhi, Delhi-110085, declare that name
of my father has been wrongly written as NEERAJ KAUSHIK
in my 10th and 12th Class Educational Documents. The
actual name of my father is NEERAJ KUMAR KAUSHIK,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ARYAN KAUSHIK
[Signature]

It is for general information that I, DEEPSHIKHA
W/o VITENDER KUMAR, R/o S-67, Shira House Vishwas
Park Uttam Nagar, New Delhi-5, declare that name of mine
has been wrongly written as DEEPSHIKA in my minor son
YASH KUMAR, aged 17 years in his 12th class educational
documents. The actual name of mine is DEEPSHIKHA
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DEEPSHIKHA
[Signature]

It is for general information that I, AMIT YADAV
S/o SURESH KUMAR YADAYV, R/o Bhomaka Wali Dhani,
Jaipur Road, Chomu Jaipur, Rajasthan-303702, declare that
name of my mother has been wrongly written as SEETA
DEVI in my 8th, 10th and 12th educational documents. The
actual name of my mother is SITA DEVI, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMIT YADAV
[Signature]

It is for general information that I, ANEES ALI S/o AKBAR
ALI, R/o C-38, Street No.-9, Brij Puri Extn., Krishna Nagar,
East Delhi, Delhi-110051, declare that name of mine and my
minor son have been wrongly written as ANEES ALI
ANSARI and TABREZ ALI ANSARI in my minor son
TABREZ ALI aged 11 years in his School Records. The
actual name of mine and my minor son are ANEES ALI and
TABREZ ALI respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANEES ALI
[Signature]

It is for general information that I, MD FAZLUR REHMAN
S/0 MD HASIBUR RAHMAN, R/o 70 R/P 1st Floor, Basti,
Hazart Nizamuddin, South Delhi, Delhi-110013, declare that
name of mine has been wrongly written as FAZLU REHMAN
in my minor son namely KASHAN REHMAN, aged 15 years
in his birth certificate No. MCDOLIR-0113-005474382 and
school record. The actual name of mine is MD FAZLUR
REHMAN, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MD FAZLUR REHMAN
[Signature]

It is general information that I, RAJEEV YADAV
S/o MUNSHI RAM, R/o Bharli Basti, Gokalgarh(119),
PO: Rewari, DSIT: Rewari, Haryana-123401, India, declare
that name of mine has been wrongly written as RAJIV in my
minor daughter GARIMA, aged 17 years in her CBSE 10th
mark sheets certificate. The actual name of mine is RAJEEV
YADAYV, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAJEEV YADAV
[Signature]
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It is for general information that I, TANISHA D/o PHOOL
SINGH W/o YOGESH KUMAR, R/o H.No. 114, Near
Community Center, Bhawapur (211), Sonipat, Haryana-131001,
declare that name of mine has been wrongly written as
TANISHA RANI in my 10th and 12th class educational
documents. The actual name of mine is TANISHA, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

TANISHA
[Signature]

It is for general information that I, SUNITA KAPADIA
D/o BHIKA RAM W/o ABHISHEK KUMAR SRIVASTAVA,
R/o 52/4F Street No. 16, Nai Basti VTC Anand Parbat,
P O Karol Bagh Sub District New Delhi, District Central
Delhi-110005, declare that name of mine has been wrongly
written as SUNITA in my 10th, 12th and Graduation
educational document. The actual name of mine is SUNITA
KAPADIA respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUNITA KAPADIA
[Signature]

It is for general information that I, RAGHUBIR SINGH
S/o PHAKIRIYA RAM, R/o Makan No. 295, Deohra, Deohe,
PO: Keorak, Distt. Kaithal, Haryana-136027, declare that name
of mine has been wrongly written as RAGHUBIR CHAND
in my service record. The actual name of mine is RAGHUBIR
SINGH respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAGHUBIR SINGH
[Signature]

It is for general information that I, GAYATRI DEVI PANT
W/o Late GANESH DATT PANT, R/0 271, Block-B-5, Som
Bazar Road, Sector-5, Rohini, Raja Pur Kalan, Rohini
Sector-7, North West Delhi, Delhi-110085, declare that name
of mine has been wrongly written as GAYATRI DEVI in my
Husband PPO No. 20077030190020. The actual name of mine
is GAYATRI DEVI PANT, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GAYATRI DEVI PANT
[Signature]

It is for general information that I, ROOMAN DEVI
W/o DHARMENDER SINGH, R/o Kalron (11), Karnal,
Haryana-132114, declare that name of mine has been wrongly
written as RUMAN in my minor daughter LAKSHITA, aged
16 years in her 10th Class Educational Documents. The
actual name of mine is ROOMAN DEVI, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ROOMAN DEVI
[Signature]

It is for general information that I, SHIVAM KOUL
S/o VIJAY KOUL, R/0-D1/804, Saviour Park, Near Katori
Mill, Mohan Nagar, PO: Mohan Nagar, Distt. Ghaziabad,
Uttar Pradesh-201007, declare that name of mine, my mother
and my father have been wrongly written as SHIVAM KAUL,
SUNITA KAUL and VIJAY KAUL in my 10th,12th class
educational documents and PAN Card No. KKGPK1128H.
The actual name of mine, my mother and my father are
SHIVAM KOUL, SUNITA KOUL and VIJAY KOUL
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHIVAM KOUL
[Signature]

It is for general information that I, KULVINDER SINGH
PANDHER S/o NAZAR SINGH PANDHER, R/o D-1/47-48,
Ground Floor, Rohini, Sector-16, North West Delhi-110089,
declare that name of mine and my father have been wrongly
written as KULVINDER SINGH and NAZAR SINGH in my
service record. The actual name of mine and my father are
KULVINDER SINGH PANDHER and NAZAR SINGH
PANDHER respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KULVINDER SINGH PANDHER
[Signature]

It is for general information that I, RUBY TOMAR
W/o AMIT KUMAR, R/o Flat No. 1601, Tower C-2, J K.G.
Palm Court, GH 1D, Sector-16C, Greater Noida West, Gautam
Buddha Nagar, Uttar Pradesh-201318, declare that name of
mine and my minor daughter have been wrongly written as
RUBY TOMAR NIRWAL and YASHASVI in my minor
daughter's namely YASHASVI NIRWAL, aged 17 years in
her CBSE 10th and 12th class Marksheets-cum-Certificates.
The actual name of mine and my minor daughter are RUBY
TOMAR and YASHASVI NIRWAL respectively, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RUBY TOMAR
[Signature]
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It is for general information that I, MONU S/o NATHU
RAM, R/o0 A-326, Buddha Marg, Mandawali Fazalpur, East
Delhi, Delhi-110092, declare that name of mine and my wife
has been wrongly written as MONU GUPTA and SHEELPA
GUPTA in my son VANSH, aged 12 years in his birth
certificate. The actual name of mine and my wife are MONU
and NITIKA respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MONU
[Signature]

It is for general information that I, NITIKA W/o MONU,
R/0 A-326, Buddha Marg, Mandawali Fazalpur, East Delhi,
Delhi-110092, declare that name of mine has been wrongly
written as SILPA GUPTA NITIKA in my daughter VANSHIKA
GUPTA, aged 14 years in her birth certificate. The actual
name of mine is NITIKA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NITIKA
[Signature]

It is for general information that I, KHUSHI
D/o RAJENDER KUMAR, R/o D-593, D-Block, Mangol
Puri, N Block, North West Delhi, Delhi-110083, declare that
name of my father has been wrongly written as RAJENDRA
KUMAR in my 10th Class and as RAJENDRA in my
12th Class Educational Documents. The actual name of my
father is RAJENDER KUMAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KHUSHI
[Signature]

It is for general information that I, PREMA JEENA
W/o Late LAXMAN SINGH, R/o B-5/211, Near Hanuman
Mandir, Sector-5, Rohini, North West Delhi, Delhi-110085,
declare that name of mine has been wrongly written as
PREMA DEVI in my husband's Indian Navy Service Records.
The actual name of mine is PREMA JEENA respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PREMA JEENA
[Signature]

It is for general information that I, ASHISH KUMAR
S/o NARENDRA KUMAR, R/o House No. 13/1, Gali No. 2,
Shahid Bhagat Singh Colony, Karawal Nagar, North East
Delhi, Delhi-110094, declare that name of mine, my father
and my mother have been wrongly written as ASHISH,
NARENDAR and MATI in my 10th Class Educational
Documents and ASHISHA, NARENDRA and MATI in my
12th Class Educational Documents. The actual name of
mine, my father and my mother are ASHISH KUMAR,
NARENDRA KUMAR and LAJJA WATI respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHISH KUMAR
[Signature]

It is for general information that I, PHUL SAMANDRII
W/o ASHOK KUMAR, R/0 216/18, Kailashpuri, Ambedkar
Nagar, Rithani, Meerut I E Partapur, Uttar Pradesh-250103,
declare that name of my father has been wrongly written
as VEER SINGH in my PAN card No. LONPS3798M. The
actual name of my father is DHEER SINGH, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PHUL SAMANDRII
[Signature]

It is for general information that I, SAPNA KUMARI
W/o LALIT MALLICK, residing at E-32, Bharat Vihar,
Kakroula, VTC: Kakrola, PO: N.S.I.T. Dwarka, District: South
West Delhi, State: Delhi, PIN Code: 110078, declare that
name of mine has been wrongly written as SAPNA MALLICK
in my minor son namely AKSHAT MALLICK aged 13 years
in his Birth Certificate. The actual name of mine is SAPNA
KUMARI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SAPNA KUMARI
[Signature]

It is for general information that I, NEHA D/o RAJESH
KUMAR, R/o0 VPO-Chimni, Tehsil-Beri, Distt-Jhajjar, Haryana-
124412, declare that name of mine and my mother has been
wrongly written as NEHA KHADWAL and SUNITA in my
11th & 12th Educational Documents. The actual name of
mine and my mother are NEHA and SUMITA respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NEHA
[Signature]
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It is for general information that I, SUNNY S/o PREM
NATH, R/o RZ- 4/231-232, J-Block, Gali No. 65, West Sagar
Pur, Sagarpur, South West Delhi, Delhi-110046, declare that
name of mine and my father have been wrongly written as
SUNNY PODDAR and PREM NATH PODDAR in my Driving
Licence No. DL9-20190008360. The actual name of mine and
my father are SUNNY and PREM NATH respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUNNY
[Signature]

It is for general information that I, SANJU KUMARI
W/o KAMLESH KUMAR, R/o Jhuggi No. 4, Moti Lal Nehru
Camp, J.N.U. South West Delhi-110067, Parmanent Address
206 Jain Inter College Ke Pass, Nagla Dhara Karhal, Mainpuri,
Uttar Pradesh, declare that name of mine, my husband and
my minor daughter has been wrongly written as SEEMA
DEVI, KAMLESH and SHILPI in my minor daughter SHILPI
PAL aged 15 years in her school record. The actual name
of mine, my husband and my minor daughter are SANJU
KUMARI, KAMLESH KUMAR and SHILPI PAL, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANJU KUMARI
[Signature]

It is for general information that I, NAVIN KUMAR SAH
S/o0 SHIV KUMAR PRASAD, R/o Pearmanant address-
NC Chaterjee Road Mundichak, Bhagalpur, Jagdishpur,
Bhagalpur, Bihar-812001, Present address A-435/1, New
Ashok Nagar, East Delhi, Delhi-110096, declare that name of
mine and my father has been wrongly written as RANJAN
SINGH and SHIVSHANKAR PRASAD in my Adhar Card
No. 2783 8786 4427. The actual name of mine and my father
are NAVIN KUMAR SAH and SHIV KUMAR PRASAD,
respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NAVIN KUMAR SAH
[Signature]

It is for general information that I, DINESH MAHAWAR
S/o BANWARI LAL, R/o 853, B S S Camp, Rajokari Pahari,
A F Rajokari, South West Delhi, Delhi-110038, declare that
name of mine has been wrongly written as DINESH in my
SC Caste Certificate No-SC/7/938/3201/31/10/2013/

90519381032606. The actual name of mine is DINESH
MAHAWAR respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DINESH MAHAWAR
[Signature]

It is for general information that I, PRAFULL KUMAR
JHA S/o KAMAL DEV JHA, residing at Plot No. 3/4, Anupam
Garden Road, Gate No. 3, Saidul Azaib Extension, Mehrauli,
Delhi-110030, declare that name of mine and my father have
been wrongly written as PRAFULLA KUMAR JHA and
KAMAL DEVA JHA in my educational documents. The
actual name of mine and my father are PRAFULL KUMAR
JHA and KAMAL DEV JHA respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PRAFULL KUMAR JHA
[Signature]

It is for general information that I, RAHUL NAGPAL
S/o DINESH KUMAR, R/0 H.No.-1680, Gali No. 4, Ashok
Nagar, Meerut Road, Distt. Karnal, Haryana-132001, declare
that name of mine and my father has been wrongly written
as RAHUL and DINESH in my Voter card No. TVX1594795,
Driving License No. HR0520170008720, B. Com and M. Com
educational documents. The actual name of mine and my
father are RAHUL NAGPAL and DINESH KUMAR
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL NAGPAL
[Signature]

It is for general information that I, DILIP KUMAR
S/o0 GURUDIAL SINGH, R/o H.No. RZ-15B, Street No. 1,
Raj Nagar Part-1, Palam Colony, Bagdola, South West Delhi,
Delhi-110077, declare that name of mine has been wrongly
written as DALIP in my minor daughter ANKITA aged 15
years in her School Records. The actual name of mine is
DILIP KUMAR respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DILIP KUMAR
[Signature]
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It is for general information that [, NARESH KUMAR
MAHAWER S/o NATTHI LAL, R/0 N68/420 T Huts, Aruna
Nagar, Majnu Ka Tilla, Civil Lines, Delhi-110054, declare that
name of mine and my minor son has been wrongly written
as NARESH KU MAHAWAR and KUNAL in my minor son
namely KUNAL KUMAR MAHAWER aged 11 years in his
school record. The actual name of mine and my minor son
are NARESH KUMAR MAHAWER and KUNAL KUMAR
MAHAWER respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NARESH KUMAR MAHAWER
[Signature]

It is for general information that I, DHANJI YADAV
S/o RAMBHAJU YADAV, R/o D-395, D-Block, Jhuggi
Shahbad Diary, Sahibabad Daulat Pur, Norrth West Delhi,
Delhi-110042, declare that name of mine, my wife and my
minor son have been wrongly written as DHANJI, MANJU
and RAKESH in my minor son RAKESH YADAV aged
13 years in his School Record. The actual name of mine, my
wife and my minor son are DHANJI YADAV, MANJU DEVI
and RAKESH YADAYV respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DHANJI YADAV
[Signature]

It is for general information that I, SACHIN VASHISHT
S/o Shri RAMVIR VASHISHT, R/o H.No. 31/2, Block-C Deep
Vihar, Pehlad Pur Bangar, Delhi-110042, declare that name of
my minor son has been wrongly written as KIAAN in my
minor son namely KIAAN VASHISHT aged 9 years in his
school record. The actual name of my minor son is KIAAN
VASHISHT, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SACHIN VASHISHT
[Signature]

It is for general information that I, BHUMIKA
D/o CHANDRAPAL SHARMA, R/o B-550, Street No. 7,
Near Shiv Mandir, Jaitpur Extension Part-2, Badapur, New
Delhi-110044, declare that name of my father has been
wrongly written as CHANDER PAL SHARMA in my 10th
and 12th educational documents. The actual name of my
father is CHANDRAPAL SHARMA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BHUMIKA
[Signature]

It is for general information that I, PARAMJEET KAUR
SEHGAL W/o PARMINDER SINGH SEHGAL, R/o 176-A,
B/F F, A-Block, Ganesh Nagar, Delhi-110018, declare that
name of mine and my husband has been wrongly written as
PARAMIJEET KAUR and S. PARMINDER SINGH SEHGAL
in my service record. The actual name of mine and my
husband are PARAMJEET KAUR SEHGAL and
PARMINDER SINGH SEHGAL respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PARAMIJEET KAUR SEHGAL
[Signature]

It is for general information that I, HAR BHAJAN SINGH
S/o NATTHU SINGH, R/o Khera Balrampur, Meerut,
Uttar Pradesh-245206, declare that name of mine has been
wrongly written as HARBAJAN SINGH in my service record.
The actual name of mine is HAR BHAJAN SINGH, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HAR BHAJAN SINGH
[Signature]

It is for general information that I, SACHIN KANOJIA
S/0 NARESH KUMAR, R/0 2080, Mukimpura, Sabji Mandi,
Malka Ganj S.O., North Delhi, Delhi-110007, declare that
name of mine has been wrongly written as SACHIN in my
10th, 12th class educational documents, graduation degree,
SC Certificate No. 289/SC/2001 and Driving License No.
DL-0120050037425(P). The actual name of mine is SACHIN
KANOIJIA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SACHIN KANOJIA
[Signature]

It is for general information that I, SANJIV KUMAR
S/o RAMCHANDER, residing at Samchana (28) Rohtak,
Haryana-124404, declare that name of my minor Son has
been wrongly written as PANKAJ aged 15 years in his 10th
Class Educational Documents. The actual name of my minor
son is PANKAJ GREWAL, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANIJIV KUMAR
[Signature]
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It is for general information that I, RAVI KUMAR
CHOUHAN S/o KISHAN CHAND, R/o H.No.-353, Harijan
Basti, Ram Pura, Tri Nagar, North West Delhi-110035, declare
that name of mine and my minor son have been wrongly
written as RAVI CHAUHAN and RUPAK CHAUHAN in my
minor son namely RUPAK CHOUHAN aged 17 years in his
10th class educational documents. The actual name of mine
and my minor son are RAVI KUMAR CHOUHAN and
RUPAK CHOUHAN respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAVI KUMAR CHOUHAN
[Signature]

It is general information that I, SHIVANI BANSAL
D/o VIRENDRA KUMAR BANSAL, R/o House No.
C-4/166, Yamuna Vihar, North East Delhi, Delhi-110053,
declared that name of my father has been wrongly written
as VIRENDER BANSAL in my 10th & 12th class educational
documents. The actual name of my father is VIRENDRA
KUMAR BANSAL, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHIVANI BANSAL
[Signature]

It is for general information that I, CHITRA GOURI
D/o V. P. RAJENDRAN, R/o C-36, Rajya Sabha Awas,
INA Colony, New Delhi-110023, declare that name of mine
has been wrongly written as CHITRA G. in my Service
Record. The actual name of mine is CHITRA GOURI, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

CHITRA GOURI
[Signature]

It is for general information that I, SOURABH JHARIYA
S/o SATISH JHARIYA, residing at LIG-360 Bhookamp
Colony Purwa Garha Jabalpur (M.P.), declare that name of
my father and my mother have been wrongly written as
SATISH KUMAR MEHRA and NIRMLA MEHRA in my
10th Class name of my father and my mother have been
wrongly written as SATISH KUMAR MEHRA and
NIRMALA MEHRA in my 12th and name of my father has

been wrongly written as SATISHA KUMAR MEHRA in my
BE educational documents. The actual name of my father
and my mother are SATISH JHARIYA and NIRMALA
JHARIYA respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SOURABH JHARIYA
[Signature]

It is for general information that I, MOHD IRSHAD
S/o ABDUL MAZID, R/o L-134, First Floor, Left Side, Laxman
Puri, Multani Dhanda, Pahar Ganj, Po: Swami Ram Tirth
Nagar, Dist: Central Delhi, Delhi-110055, declare that name
of mine and my wife have been wrongly written as
MD IRSHAD and PARVEEN KHATOON in my minor
daughter SADIYA PARVEEN aged 17 years in her 10th class
educational documents. The actual name of mine and my
wife are MOHD IRSHAD and PARVIN KHATUN, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MOHD IRSHAD
[Signature]

It is for general information that I, VISHAL
S/o Sh. SUBHASH CHAND GUPTA, R/o H.No. 146, Shivaji
Market, Pitampura Village, Pitampura, Delhi-110034, declare
that name of my father has been wrongly written as
SUBHASH CHANDER GUPTA in my 12th class educational
documents. The actual name of my father is SUBHASH
CHAND GUPTA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VISHAL
[Signature]

It is for general information that I, HARSH DANGI
S/o ASHOK, R/o 709, Meham Road, Madina, Madina
Gindhran (99), Rohtak, Haryana-124111, declare that name of
mine has been wrongly written as HARSH in my 10th and
12th educational documents. The actual name of mine is
HARSH DANGI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARSH DANGI
[Signature]
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It is for general information that I, CHIRAG SHARMA
S/ KRISHAN LAL, R/o Ward No.19, Near Ekta School,
Hukam Chand Mandi, Gohana Po Gohana, Distt. Sonipat,
Haryana-131301, declare that name of mine and my father
has been wrongly written as CHIRAG and KRISHAN
SHARMA in my all educational documents. The actual name
of mine and my father are CHIRAG SHARMA and KRISHAN
LAL respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

CHIRAG SHARMA
[Signature]

It is for general information that I, MAHESH CHANDER
BHARDWAIJ S/o JAGDISH PRASAD BHARDWAJ,
R/o RZ-26A, Sai Baba Enclave, Najafgarh, South West Delhi,
Delhi-110043, declare that name of mine and my father have
been wrongly written as MAHESH CHANDER and JAGDISH
PRASAD in my Service Record. The actual name of mine
and my father are MAHESH CHANDER BHARDWAJ and
JAGDISH PRASAD BHARDWAJ respectively, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MAHESH CHANDER BHARDWAJ
[Signature]

It is for general information that I, SANDESH SINGHARIA
S/o SANJAY SINGHARIA, R/o House No-Number-5184,
Street No-4, Near Khalsa College, Krishna Nagar, Karol Bagh,
Central Delhi, Delhi-110005, declare that name of mine and
my father have been wrongly written as SANDESH and
SANJAY in my SC Certificate no-SC/02/921/2027/23/4/2013/
90519211015398. The actual name of mine and my father are
SANDESH SINGHARIA and SANJAY SINGHARIA
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANDESH SINGHARIA
[Signature]

It is for general information that I, SANJAY SINGHARIA
S/o MAN SINGH, R/o 5184, 4, Krishan Nagar, Karol Bagh,
Central Delhi, Delhi-110005, declare that name of mine and
my minor daughter have been wrongly written as SANJAY
and SUHANI in my minor daughter SUHANI SINGHARIA
aged 17 years in her SC Certificate No-SC/02/921/2026/23/4/
2013/90519211015397. The actual name of mine and my minor
daughter are SANJAY SINGHARIA and SUHANI
SINGHARIA respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY SINGHARIA
[Signature]

It is for general information that I, ARVIND KUMAR
S/o AMAR SINGH, R/o 86, Main Road, Ward -2, Nalwi
Khurd (81), Nalipir, Karnal, Haryana-132022, declare that
name of mine has been wrongly written as ARVIND in my
minor daughter namely MANSI aged 17 years in her 10th
class educational documents. The actual name of mine is
ARVIND KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ARVIND KUMAR
[Signature]

It is for general information that I, MAHABIR SINGH
DHAYA S/o Shri CHHATTER SINGH, R/0 VPO-Jharot, Distt.
Sonipat, Haryana-131403, declare that name of mine has
been wrongly written as MAHABIR SINGH DAHIYA in my
Post Office PPO No. Postal/DE/54694. The actual name of
mine is MAHABIR SINGH DHAYA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MAHABIR SINGH DHAYA
[Signature]

It is for general information that I, CHIRAG AGARWAL
S/o TARUN AGARWAL, R/o 412 Ziyarat Shiri Miyan
Bilaspur, Rampur Uttar Pradesh-244921, declare that name of
my father has been wrongly written as TARUN KUMAR
AGARWAL in my 10th and 12th Class Educational
Documents. The actual name of my father is TARUN
AGARWAL respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

CHIRAG AGARWAL
[Signature]

It is for general information that I, SATYA PRAKASH
S/o Late KEHAR SINGH, R/o Gali No-5, IX/5761, Subhash
Mohalla, Gandhi Nagar, East Delhi, Delhi-110031, declare
that name of mine has been wrongly written as SATYA
PARKASH BHARDWAJ in my 10th Class Educational
documents and as SATYA PARKASH in my Service
Records. The actual name of mine is SATYA PRAKASH
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SATYA PRAKASH
[Signature]
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It is for general information that I, TUSHAR TOMAR
S/0 RAJU, R/o H. No. 4370, Street No. 21, Shanti Mohalla,
Raghubar Pura No. 2, Gandhi Nagar, East Delhi-110031,
declare that name of my Father has been wrongly written as
RAJEEV in my CBSE 10th Class Educational Documents.
The actual name of my father is RAJU, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

TUSHAR TOMAR
[Signature]

It is for general information that I, ANOOP
S/o MAHABIR, R/o Khera Murar (53), Po Suthana, Dist
Rewari, Haryana-123501, declare that name of my father has
been wrongly written as MAHAVEER SINGH in my 10th
and 12th educational documents. The actual name of my
father is MAHABIR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANOOP
[Signature]

It is for general information that I, NISHANT KAUSHIK
S/o PAWAN KUMAR, R/o E-18, Dchaon Road, Shiv Enclave,
Najafgarh, South West Delhi-110043, declare that name of
my father and my mother has been wrongly written as
PAWAN KAUSHIK and REKHA KAUSHIK in my
10th class educational documents. The actual name of my
father and my mother are PAWAN KUMAR and REKHA
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NISHANT KAUSHIK
[Signature]

It is for general information that [, MOHAMMED IQBAL
S/o IQBAL ANVER, R/o No 32/159, East 5th Street,
K K Nagar, VTC: Alavandan, PO: Gandhi Nagar (ma), Sub
District: Madurai North, District: Madurai, State: Tamil Nadu,
625020 declare that name of mine has been wrongly written
as MOHAMMED IQBAL ANVER in my Passport
No. S6996071. The actual name of mine is MOHAMMED
IQBAL, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMED IQBAL
[Signature]

It is for general information that I, PUSHKAL PANDEY
S/0 SUDHIR KUMAR PANDEY, R/o B-133, Anand Vihar,
Delhi-110092, declare that the name of my father has been
wrongly written as SUDHIR PANDEY in my 10th and 12th
Class Educational Documents. The actual name of my father
is SUDHIR KUMAR PANDEY, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PUSHKAL PANDEY
[Signature]

It is for general information that I, SHARMISTHA
BRAHMA D/o SUKRITI ROY, W/o DEBASHISH BRAHMA,
R/0 B802, Sun South Park, South Bopah, Ahmedabad 380058,
declare that my name has been wrongly mentioned as
SHARMISHTA ROY alias SHARMISHTHA ROY in my
Educational Certificate. The actual name of mine is
SHARMISTHA BRAHMA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHARMISTHA BRAHMA
[Signature]

It is for general information that I, KRISHNA KUMAR
S/O Late Shri MOTI RAM presently residing at 71, Viceroy
Ave, The Ponds, NSW 2769, Australia and Permanent
Resident of A-303, Sainik Colony, Sector-49, Faridabad,
Haryana-121001, declare that name of mine has been wrongly
written as KRISHAN KUMAR CHHABRA in my wife's
Pension Record i.e. Office of PAO No. IX, Delhi
Administration, Block No. 8, Old Secretariat, Delhi being
PPO No. 668319901458. The actual name of mine is KRISHNA
KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KRISHNA KUMAR
[Signature]

It is for general information that I, ARMAAN NAIN
S/o SUNIL NAIN, R/o House No 4735, Sector-11, Jind,
Haryana-126102, declares that name of my father has been
wrongly written as SUNIL KUMAR in my 10th and
12th class mark sheet and certificate. The actual name of my
father is SUNIL NAIN, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ARMAAN NAIN
[Signature]
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It is for general information that I, FRANCIS PANAKAL
S/o0 VERGHESE PANAKAL, R/o C-3/86 First Floor Ashok
Vihar Phase- 2 Delhi-110052, declare that name of mine and
my father have been wrongly written as PANAKAL
VERGHIS FRANCIS and VARGHIS In my Adhaar Card No.
5134 1548 3746 and my father as VERGHIS in my Pan Card
No. ABAPF6662N. That actual name of mine and my father
FRANCIS PANAKAL and VERGHESE PANAKAL
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

FRANCIS PANAKAL
[Signature]

It is for general information that I, NEERAJ KUMAR
S/o BALKISHAN, R/o WB-176,Gali No.9, Ganesh Nagar,
Delhi-110092, declare that name of mine and my wife have
been wrongly written as NEERAJ KUMAR GOLA and
MANJESHWARI GOLA in my minor daughter DHANISHKA
GOLA aged 14 years in her School Record. The actual name
of mine and my wife are NEERAJ KUMAR and MANJU
KUMARI, which may be amended accordingly

It is certified that I have complied with other legal
requirements in this connection.

NEERAJ KUMAR
[Signature]

It is for general information that I, BOBBILI
JAGADISHWAR S/o BOBBILI NARSIMLOO, R/o H. No
14-75/1, Siddanthi, Shamshabad, Dist: K.V. Rangareddy,
Telangana-501218, declare that name of mine and my father
have been wrongly written as B N JAGADESWAR and B
P NARSIMULU in my 10th class Certificate. The actual
name of mine and my father is BOBBILI JAGADISHWAR
and BOBBILI NARSIMLOO, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BOBBILI JAGADISHWAR
[Signature]

It is for general information that I, SANKOJU SANTHOSH
KUMAR S/o SANKOJU YELLAPPA CHARY, R/O 18-5-685,
Mekal Banda, Shalibanda, Charminar, Falaknuma, Hyderabad,
Telangana-500053, declare that name of mine and my father
have been wrongly written as SANTOSH KUMAR
KESAROLLU and YELLAPPA CHARY KESAROLLU in my
Pan Card and as K SANTOSH KUMAR and K YELLAPPA
CHARY in my Aadhar card No 374117787175, Driving License
No. DLFAP012126810 and in my SSC educatinoal document.
The actual name of mine and my father are SANKOJU
SANTHOSH KUMAR and SANKOJU YELLAPPA CHARY
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANKOJU SANTHOSH KUMAR
[Signature]

It is for general information that I, KALTRIN HENDRI
S/o Late HEMILTAN MATHEW, employed as Fitter MCM,
Personal No. 15640 in T.GS. Section of Gun Carriage Factory,
Jabalpur (M.P.) 482011, residing at Qtr. 179/2, Vaidaya Nagar,
G.C.F. Estate, Gokulpur, Jabalpur (M.P.) 482011, declare that
name of mine has been wrongly written as KALTIN HENDRY
in my Service Records. The actual name of mine is KALTRIN
HENDRI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KALTRIN HENDRI
[Signature]

It is for general information that I, DIPAK MADHU Son
of Late. KANAI MADHU, residing at Manpur Village, Post
Herbertabad, Ferrargunj Tehsil, South Andaman District-
744102, A & N Islands, declare that name of my father has
been wrongly written as KANAIAHLAL MADHU in my
Birth Certificate, all Educational Certificate and Service
Records. That my father's actual name is KANAI MADHU
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DIPAK MADHU
[Signature]

It is for general information that I, NISHTHA MAHAJAN
D/o Shri VIJAY MAHAJAN, resident of 7 MIG, Jaipur House,
Shahganj, Agra-282010, Uttar Pradesh, India, declare that
name of my mother has been wrongly written as AARTI in
my educational documents. The actual name of my mother
is AARTI MAHAJAN, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NISHTHA MAHAJAN
[Signature]

It is for general information that I, SUSHIL KUMAR
SHARMA S/o B B SHARMA, residing at RZ-H-4/70A,
Bengali Colony, Mahavir Enclave, South West Delhi, Delhi
- 110045 declare that name of mine has been wrongly written
as SHUSHIL KUMAR SHARMA in my Discharge Book and
PPO No. 09/97/B/S/02347/2002. The actual name of mine is
SUSHIL KUMAR SHARMA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUSHIL KUMAR SHARMA
[Signature]



Parr IV]

THE GAZETTE OF INDIA, JUNE 22, 2024 (ASADHA 1, 1946) 2529

It is for general information that I, Smt. VIJAYALAXMI.
BHOSALE W/o (Late) BHOSALE. KRISHNA. YALLOIJI
RAO, R/o : # 168, laxmi Galli, Post : June Belagavi, Ta : and
Dt : Belagavi , PIN- 590005, declare that name of mine has
been wrongly written as VEENA. BHOSALE in my
husband's military records. The actual name of mine is,
VIJAYALAXMI. BHOSALE, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIJAYALAXMI. BHOSALE
[Signature]

It is General Information for That I, AVTAR CHAND
S/o RAM MURTI, residing Village Nahal Post Office Kot
Badal Khan, Tehsil Phillaur, District Jalandhar (Punjab),
declare that name of my mother name has been wrongly
Written as BABBLI my educational documents and Passport
No. (P7589720). The actual name of my mother is BABLI.
This may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AVTAR CHAND
[Signature]

It is for general information that I, MANDEEP SINGH
NAGRA Son of Mr. SURENDER SINGH NAGRA, residing
at 718/1 Sec.-41A Chandigarh (UT), declare that name of
mine has been wrongly written as MANDEEP SINGH in my
educational documents and service book. The actual name
of mine is MANDEEP SINGH NAGRA respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANDEEP SINGH NAGRA
[Signature]

It is for general information that I, ANIL KUMAR Son of
Shri RAJ KUMAR, residing at 145, Gali No.9, Sahibzada
Jujhar Singh Avenue, Airport road, Amritsar, 143001, Punjab,
declare that name of my wife has been wrongly written as
SUJATA AGGARWAL SHARMA in my passport (Z3342587).
The actual name of my wife is SUJATA AGGARWAL, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANIL KUMAR
[Signature]

It is for general Information that I, JAMUNA D/o Late K.
PEETHAMBARA MENON, R/o Chaithanya, Keerthi Nagar,
South Eroor P.O., Tripunithura, Ernakulam Dt, Kerala, 682306,
declare that my name has been wrongly written S. JAMUNA
MENON in my Father's Service Records. The actual name
of mine is JAMUNA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JAMUNA
[Signature]

It is for general information that I, DEEPAK KUMAR
S/o RAMESHWAR PRASAD KIRAN, R/o Ward No. 36,
Bus Stand, Overbridge, Shree Tola, Arrah, PO-Arrah, District-
Bhojpur, Bihar- 802301, declare that name of my father has
been wrongly written as R P KIRAN in my 10th and 12th
marksheet and certificate. The actual name of my father is
RAMESHWAR PRASAD KIRAN, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK KUMAR
[Signature]

It is for general information that I, ASHISH KUMAR
SINGH S/o JAWAHAR SINGH, R/o- D-142A, Brij Vihar,
Chander nagar, Ghaziabad, Uttar Pradesh- 201011, declare
that name of mine and my father have been wrongly written
as ASHISH and JWAHAR SINGH in my 10th CBSE
Marksheet cum certificate. The actual name of mine and my
father are ASHISH KUMAR SINGH and JAWAHAR SINGH
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHISH KUMAR SINGH
[Signature]

It is for general information that I, UMESH KUMAR
YADAV S/o JAGARNATH YADAV, R/o Vill-Karon, Post-
Karon, Chitbaragaon, Ballia, Uttar Pradesh-221713, declare
that name of mine and my wife has been wrongly written as
U K YADAYV and PUSHPA DEVI in my minor son KRISHNA
SINGH YADAV aged 16 years in his educational documents.
The actual name of mine and my wife UMESH KUMAR
YADAV and PUSHPA YADAYV, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

UMESH KUMAR YADAV
[Signature]
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It is for general information that I, RINKY GUPTA
W/o BHARAT BHUSHAN, R/o 4B, Madan Park, Gali No.8,
East Punjabi Bagh, New Delhi-110026, declare that name of
mine has been wrongly written as RINKI GUPTA in my
minor son RISHI GUPTA aged 14 years in his school records.
The actual name of mine is RINKY GUPTA, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RINKY GUPTA
[Signature]

It is for general information that I, AMIT KUMAR SINGH
S/o PRADEEP KUMAR SINGH, R/o Jagdishpur, Jaunpur,
Uttar Pradesh- 222001, Declare that name of mine has been
wrongly written as SUMIT SINGH in my minor Son ADITYA
SINGH, aged about 13 years, in his School Records . The
actual name of mine is AMIT KUMAR SINGH, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMIT KUMAR SINGH
[Signature]

It is for general information that I, ANJU DEVI
W/o ASHWINI KUMAR, residing at Ganw Budhera,
Saharanpur, Uttar Pradesh-247232, declare that name of mine
has been wrongly written as ANJU CHOUDHARY in my
minor son namely VIRAT CHOUDHARY aged 16 years in
his School Records. The actual name of mine is ANJU DEVI,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANJU DEVI
[Signature]

It is for general information that I, BASHIR AHMED
S/o GULAM RASOOL, R/o- Ward No. 8 Upper Baggan,
Near GPS Kenta, Billawar, VTC- Baggan, PO- Baggan, Sub
District- Billawar, District- Kathua, Jammu and Kashmir -
184204, declare that name of my mother has been wrongly
written as RANO AKTHER in my Service Record. The actual
name of my mother is JATOON BEGUM, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BASHIR AHMED
[Signature]

It is for general information that I, DASHRATH BISOI
son of RUPDHAR BISOI, Residing at At - Timanpur, Post
- Gona, Via - Raighar, Nabarangpur (Orissa) Pincode-764074,
declare that name of mine and my father have been wrongly
written as DASHRATH BISSI and RUPDHAR BISSI in my
Class 10th Marksheet & Certificate, Class 12th Mark Sheet
& Certificate, D.Pharma Marksheet & Certificate and
Pharmacy Registration Certificate N0.29968. The actual name
of mine and my father are DASHRATH BISOI and RUPDHAR
BISOI respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DASHRATH BISOI
[Signature]

It is for general information that I, PARAMJIT KAUR
W/o Late HARBANS, residing at Dallewal, Goraya, Phillaur,
Jalandhar, Punjab-144409, declare that the name of my
husband has been wrongly written as HARBANS LAL in
my Passport No. P3181148. The actual name of my husband
is HARBANS, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PARAMIIT KAUR
[Signature]

It is for general information that I, HARJIT KAUR
W/o KIRPAL SINGH, R/o Nihal Singh Wala road, Kothe
Gandha Singh Wale, Bagha Purana, Distt-Moga, Punjab,
142038, India, declare that the name of mine has been wrongly
written as HARJEET KAUR in my minor daughter NAVNEET
KAUR aged 17 years in her Secondary School Grade Sheet
cum Certificate.The actual name of mine is HARJIT KAUR,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARIJIT KAUR
[Signature]

It is for general information that I, SARABJIT KAUR
SAMRA W/o SHARANIIT SINGH SAMRA, R/o Village &
Post Office Samrai, Tehsil Phillaur, Distt. Jalandhar-144032
(Pb.), declare that name of mine and my husband have been
wrongly written as SARBJIT KAUR SAMRA and SARANJIT
SINGH in my passport No.V585276.The actual name of mine
and my husband are SARABJIT KAUR SAMRA and
SHARANIJIT SINGH SAMRA respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SARABIJIT KAUR SAMRA
[Signature]
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It is for general information that I, BACHITTAR SINGH
S/o SHINGARA SINGH, R/o 1281, Urban Estate, Sector-10,
Ambala City, Haryana-134003, declare that name of mine has
been wrongly written as WACCHITER SINGH in my
PPO No-S/015656/2000. the actual name of mine is
BACHITTAR SINGH which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BACHITTAR SINGH
[Signature]

It is for general information that I, MUSKAN
D/o BALWINDER SINGH, R/o Isherheri (138), Kharindwa,
Kurukshetra, Haryana-136135, declare that name of my
mother has been wrongly written as MEENA in my
10th Class Educational Documents. The actual name of my
mother is MEENA DEVI which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MUSKAN
[Signature]

It is for general information that I, GOVIND SINGH
S/o Shri KRISHAN PAL, R/o H.No-2714 Gali No-68, E-2
60-Feet Road, Molar Band Extn. Badarpur, South Delhi-
110044, declare that name of mine and my wife has been
wrongly written as GOVIND SINGH TOMAR and ANJU
TOMAR in my minor son HONEY TOMAR age 17 years
in his class 10th marksheet and certificate educational
documents. The actual name of mine and my wife are GOVIND
SINGH and ANJU KUMARI Which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GOVIND SINGH
[Signature]

It is for general information that I, NEK CHAND
S/o BANARSI DASS, R/o 843, Balmiki Basti, Babyal , Ambala,
Haryana- 133005, declare that name of my wife has been
wrongly written as NEELAM in my PPO No- Postal / 2016/
HA /3955 / RP 13603 / Grl. The actual name of my wife is
BHAGWANTI which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NEK CHAND
[Signature]

It is for general information that I, PARDEEP KUMAR
S/o Late RAM SEWAK, residing at House No-10, Street No-
08, New Krishna Nagar, Partap Singhwala, Ludhiana, Punjab-

141008, declare that the name of mine and my father have
been wrongly written as PARDEEP and RAM SAWER in my
CBSE Class10th and 12th Educational Documents. The actual
name of mine and my father are PARDEEP KUMAR and
RAM SEWAK respectively which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PARDEEP KUMAR
[Signature]

It is for general information that [, RAM LAGAN MAHTO
S/o MANBODH MAHTO, residing at 00, Hardhara Bagi,
Barkagaon, Dist-Hazaribagh, Jharkhand-825311, declare that
the name of mine and my father have been wrongly written
as R L MAHTO and MAHESH MAHTO in my Driving
Licence No. UP16 20160025028 and name of my father has
been wrongly written as MAHESH MAHTO in my Pan Card
No. AKEPM4828Q and Class 10th Educational Documents.
The actual name of mine and my father are RAM LAGAN
MAHTO and MANBODH MAHTO respectively which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAM LAGAN MAHTO
[Signature]

It is for general information that I, POOJA SINGH
W/o JITENDER, residing at RZ-281, Ground Floor, Gali No-
08, Near DDA Park, Palam Colony, Raj Nagar Part-2, Delhi-
110077, declare that the name of mine has been wrongly
written as POOJA in my minor daughter RIDHIMA JEET
SINGH aged 10 years in her School Leaving Certificate. The
actual name of mine is POOJA SINGH which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

POOJA SINGH
[Signature]

It is for general information that I, V LAKSHMI
NARASHIMAN S/o LATE G VARADHARAIJAN, residing
at Flat No-9, Srivatsav, Ragavappa Garden, ITC Colony End,
Jeevanahalli, Fraser Town Post, Bengaluru, Karnataka-560005,
declare that the name of mine has been wrongly written as
NARASHIMAN LAKSHMI VARADHARAIJAN in my
PPO No. 08/14/B/09355/1993. The actual name of mine is
V LAKSHMI NARASHIMAN which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

V LAKSHMI NARASHIMAN
[Signature]
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It is for general information that I, SUDARSHAN KUMAR
father of Mr. DEVANSH THAKUR, residing at House No.
120 Ward no. 3, Anu Kalan, Tehsil & Distt. Hamirpur (H.P.)
Pin-177001, declare that my name has been wrongly written
as SUDERSHAN KUMAR in my minor son's namely
DEVANSH THAKUR aged 17 years in his educational
documents. My actual name is SUDARSHAN KUMAR
respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUDARSHAN KUMAR
[Signature]

It is for general information that I, SUNIL KUMAR
MANDAL S/o0 SANTLAL MANDAL, residing at
Mainanagar, Madansahi, Baina, PO-Mahadevpur, Dist-
Katihar, Bihar-854116, declare that the name of my father
have been wrongly written as LAKHI MANDAL in my Pan
Card No. BRGPM6083F. The actual name of my father is
SANTLAL MANDAL respectively which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL KUMAR MANDAL
[Signature]

It is for general information that I, SANJAY PANDEY
son of SHIV MOHAN PANDEY, residing at 85, Shivaji Park,
Railway Line ke Pass, Alwar, Rajasthan-301001, declare that
name of mine has been wrongly written as SANJAY
PANDAY in my minor Son ANIKET PANDEY aged 17
years in his 10th and 12th Class Educational Documents.
The actual name of mine is SANJAY PANDEY respectively
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY PANDEY
[Signature]

It is general information that I, SANJEEV KUMAR
S/o DIPTI LAL CHHABRA, residing at, #4943 Dashmesh
Nagar Gali No. 2 Muktsar , Dist: Muktsar Punjab-152026,
declare that name of mine has been wrongly written as
SANJEEV CHHABRA in my son VANSH CHHABRA aged
18 years in his CBSE 10th class marksheet. The actual name
of mine is SANJEEV KUMAR may be amended accordingly

It is certified that I have complied with other legal
requirements in this connection.

SANJEEV KUMAR
[Signature]

It is for general information that I, SHAKUNTLA
AGRAWAL D/o BADRI PRASAD GARG W/o SHYAM
SUNDER AGRAWAL, R/o A-10, Bal Nagar Kartar Pura,
Jaipur, Jaipur Rajasthan-302006, declare that name of mine
has been wrongly written as SHAKUN AGRAWAL in my
Pan Card-AAHPA9487A . The actual name of mine is
SHAKUNTLA AGRAWAL, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHAKUNTLA AGRAWAL
[Signature]

It is for general information that I, BHANDWALKAR
SATISH RAO, son of NARAYAN RAO BHANDALKAR,
employed as MTS in Indian Armed Forces Civilian, GE
(North), Secunderabad, residing at H.No.16-11-298,
Mosarambagh, Malakpet, Hyderabad-500036, Telangana,
declare that name of mine has been wrongly written as
SATISH RAO in my Service Records and BSATISHRAO in
PAN records. The actual name of mine is BHANDWALKAR
SATISH RAO which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BHANDWALKAR SATISH RAO
[Signature]

It is for general information that I, SYED WAHABUDDIN
S/o Late. S.M. SHAHABUDDIN, Qtr.no: 3207, Type-III,
PO: Yeddumailaram Dist: Sangareddy, Telangana-502205,
declare that name of mine and my father has been wrongly
written as SD WAHABUDDIN and SD. SHABUDDIN in my
SSC Certificate. The actual name of mine and my father is
SYED WAHABUDDIN and S.M. SHAHABUDDIN, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SYED WAHABUDDIN
[Signature]

It is for general information that I, SURAJ ARUN
YERUNKAR S/0 ARUN BHIKAJI YERUNKAR, permanent
residence BL-3-104, Gayatri Indraprasth Phase2/3, near
Gaondevi Mandir, Adai, Raigarh, Maharashtra-410206,
presently Residing at 202, CEDU, PIN-913202, C/o 56 APO,
Delhi Cantt, Delhi-110010, declare that name of my wife has
been wrongly written as SMITA in my Service Records.
The actual name of my wife is MAHI SURAJ YERUNKAR,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SURAJ ARUN YERUNKAR

[Signature]
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It is for general information that I, HARISH DHAWAN
S/o CHUNNI LAL DHAWAN, R/o B-8/2, Second Floor,
Vasnat Vihar, South West Delhi, Delhi-110057, declare that
name of my father has been wrongly written as CHAMAN
LAL DHAWAN in my Pan Card-AAEPD0461G. The actual
name of my father is CHUNNI LAL DHAWAN, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARISH DHAWAN
[Signature]

It is for general information that I, SANJ PAUL
S/0. RAM KHELAWAN PAL, R/o. H.No.88, Gali No.10,
Nirmal Enclave, Baba Deep Singh Nagar, Dhudianwala,
District Kapurthala, Punjab -144620, declare that the name of
mine and my father has been wrongly written as SANJEEV
PAL and R K PAL in my Education Certificate. The actual
name of mine and my father is SANJ PAUL and RAM
KHELAWAN PAL which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANJ PAUL
[Signature]

It is for general information that I, NARAYAN SAHU
S/o Late Sh. RAJU SAHU, R/o 26, Hansi Road, Indra
Chakravati Gram, Karnal (Rural) Part-1, Karnal, Haryana-
132001, declare that name of mine and my father have been
wrongly written as NARAYAN and RAJU SHAH in my 10th
Class Markesheet. The actual name of mine and my father
are NARAYAN SAHU and RAJU SAHU respectively which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NARAYAN SAHU
[Signature]

It is for general information that I, NITIN
HANUMANTRAO INMAKE S/o HANUMANTRAO
GENUIJI INAMKE, residing at Flat No.-A-102, Florida Counti,
Sr.No.-39, Opp.-Shree Hospital, Keshav Nagar, Mundhwa,
Pune City, Pune, Maharashtra - 411036, declare that name of
mine has been wrongly written as NITT HANMANTRAO
INAMKE in my Service Book as INAMAKE NITIN
HANUMANT in my School Leaving Certificate,10th
Marksheet & Certificate as NITIN HANUMANT INAMAKE
in my Caste Certificate & Caste Certificate of Validity. The
actual name of mine is NITIN HANUMANTRAO INAMKE,
respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NITIN HANUMANTRAO INMAKE
[Signature]

It is for general information that I, SHARADA
BHUPANNA KARI Wife of Late BHOOPANNA KARI and
D/o : NINGAPPA SHEEPRI, R/o: At/ Post : Asundi, Tehsil
: Savadatti, Dist:Belagavi-591126 State : Karnataka, declare,
that name of mine has been wrongly written as RACHAWWA
in my late husband's PPO No.S/CORR/338438/2017. The
actual name of mine is SHARADA BHUPANNA KARI
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHARADA BHUPANNA KARI
[Thumb Impression]

It is for general information that I, ARJUN ORAON
S/o late BACHHU ORAON, residing at Bandipur Lal It
Khola Payara Bagan, PO -Rahara, PS Rahara, Dist North
24 pgs Kolkata-700118 WB, declare that the name of mine
and my father's name has been wrongly written as ARJUN
OROWN and late BACHHU OROWN in my educational
certificates and service records .The actual name of mine is
ARJUN ORAON and late BACHHU ORAON which may be
amended accordingly. It is certified that I have complied
with other legal requirements in this connection.

It is certified that I have complied with other legal
requirements in this connection.

ARJUN ORAON
[Signature]

It is for general information that I, SARABJIT KAUR
SAMRA W/o SHARANJIT SINGH SAMRA, R/o Village &
Post Office Samrai, Tehsil Phillaur, Distt. Jalandhar-144032
(PB.), declare that names of mine and my husband have
been wrongly written as SARBJIT KAUR SAMRA and
SARANIJIT SINGH in my Passport No. V585276.The actual
names of mine and my husband are SARABJIT KAUR
SAMRA and SHARANIJIT SINGH SAMRA, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SARABIJIT KAUR SAMRA
[Signature]

It is for general information that [, TANMAY DEVENDRA
JOSHI S/o DEVENDRA BHAGWANT JOSHI, residing at
601, Lucky Laxmi CHSL, Vasantrao Road, Babhai Naka,
Borivali(W), Mumbai-400092, Maharashtra declare that name
of mine has been wrongly written as TANMYA DEVENDRA
JOSHI in my educational documents . The actual name of
mine is TANMAY DEVENDRA JOSHI which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

TANMAY DEVENDRA JOSHI
[Signature]
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It is for general information that I, GADDAM
PARVATHALU S/o GADDAM RAMASWAMY presently
residing at H. No. 2-82, Goureddypally, Gattunelikuduru,
Nagarkurnool (T.S.) - 509385, declare that name of mine has
been wrongly written as G. PARVATHALU in my 10th and
Bonafide certificates. That name of my father has been
wrongly written as G RAMULU in my 10th, 12th, Graduation
and Bonafide Conduct certificate; GADDAM RAMULU in
PAN Card No. BNBPP3770P. That the actual name of mine
and my father is GADDAM PARVATHALU and GADDAM
RAMASWAMY respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GADDAM PARVATHALU
[Signature]

It is for general information that BISESWAR DAS son of
Lt. UMAKANTA DAS, residing at Vill-Chalagaon
PO. Bokajan Tezpur, Assam 784104, declare that name of
mine has been wrongly written as BISHESWAR DAS,
BISHWESWAR DAS and BESHESWAR DAS in Service
record of Indian Air Force (PA No.59860-H). My actual name
is BISESWAR DAS respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BISESWAR DAS
[Signature]

It is for general information that I, KAMISETTY USHA
RANI W/o MADDALA SREEDHAR D/o KAMISETTY
GURU MOORTHY, H.No. 1-179/9/402, Krushi Defence
Colony, Po: Patancheru, Dist: Sangareddy, Telanagana-
502319, declare that name of mine and my father has been
wrongly written as KAMICHETTY USHA RANI and K
GURUMURTHY in my ssc Certificate.The actual name of
mine and my father is KAMISETTY USHA RANI and
KAMISETTY GURU MOORTHY, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KAMISETTY USHA RANI
[Signature]

It is general information that [, RAMESH KUMAR PATEL
S/o Shri LAVA GOVIND PATEL employed as Vehicle Factory,
Jabalpur as Multi Tasking Staff residing H. No.1532/
181,Behind Nirmal Hospital,Kasturbha Nagar,Kanchghar

Chowk Jabalpur, Madhya Pradesh 482001, declare that name
of mine has been wrongly written as RAMESH KUMAR in
my service record and as RAMESH KUMAR RAJPUT in
my Higher Secondary School Certificate .The actual name
of mine is RAMESH KUMAR PATEL respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAMESH KUMAR PATEL
[Signature]

It is for general information that I, Smt. EKASIA DEVI
W/o Late BAIJ NATH, residing at Village Baragaon, Post
Office Baragaon, Tahsil & Thana Gurh, Dist. Rewa (M.P.)
486553, declare that name of mine has been wrongly written
as AGASIA BAI in Service Record of my Husband. The
actual name of mine is EKASIA DEVI, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

EKASIA DEVI
[Signature]

It is for general information that I, ANILKUMAR TIWARI
S/o. JAGDAMBIKAPRASAD TIWARI, R/0.183-184, Santosh
Nagar, Parvat Gam, Dist-Surat-395012, State-Gujarat, declare
that the name of my minor son has been wrongly written as
TIWARI ANUP ANIL in his Educational certificates i.e. 10th
marksheet, 10th passing certificate, and school Leaving
Certificate and as ANUP ANIL TIWARI in his Driving license.
The actual name of my minor son is TIWARI ANUP
ANILKUMAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANILKUMAR TIWARI
[Signature]

It is for general information that I, RAMESH SINGH
NEGTI son of PAN SINGH, residing at Vill Bhanar Gaon, PO-
Gurkandey (Hawalbagh), Almora, declare that name of mine
has been wrongly written as RAMESH SINGH in my PPO
22019970070191. The actual name of mine is RAMESH SINGH
NEGI respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAMESH SINGH NEGI
[Signature]
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It is for general information that I, VISHNU KEWALRAM
WARAMBHE S/0 KEWALRAM KAHANU WARAMBHE,
R/o Qtr. No. 34 C, Type 4, Sector 5, Ordnance Factory
Chanda Estate, Bhadrawati, Dist. Chandrapur, Maharashtra,
Pin Code-442501, declare that name of mine has been wrongly
written as VISHNU KEWALRAM WARMBHE to in my
service record. The actual name of mine is VISHNU
KEWALRAM WARAMBHE, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VISHNU KEWALRAM WARAMBHE
[Signature]

It is for general information that I, SOMVIR SEHRAWAT
S/o0 OM PARKASH, R/o Palri, Palri (70), Panipat, Haryana-
132145, declare that name of my wife has been wrongly
written as KANTA SEHRAWAT in my PPO No.
401199901253. The actual name of my wife is KANTA DEVI,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SOMVIR SEHRAWAT
[Signature]

It is for general information that I, MUTHAPPA A M
S/o Late MUDDAPPA A D, R/0 905/25, 4th main, 2nd cross,
Vidyaranyapuram, Mysore-570008, declare that name of my
wife has been wrongly written as A REKHA MUTHAPPA in
my the pension order EC No.141754. The actual name of my
wife is GOWRAMMA C K, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MUTHAPPA A M
[Signature]

It is for general information that I, JALESHWARI
HIRDAYANAND BHAGAT W/o Late HIRDAYANAND
NANDKISHOR BHAGAT, D/o- INDRASAN BHAGAT, R/o-
Near Vivek Mandir School, Hari om Janata Colony, Ring
Road Mangaruji, Fendarkar Ward, Gondiya, Gondia,
Maharashtra - 441601, declare that name of mine has been
wrongly written as JALESARA DEVI in my Husband's PPO
No.- 3505010100056009 which is updated to new PPO No.-
20097340500234. The actual name of mine is JALESHWARI
HIRDAYANAND BHAGAT, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JALESHWARI HIRDAY ANAND BHAGAT
[Signature]

It is for general information that I, FAQIR MOHAMMED
S/o IQBAL MOHAMMED, R/o VPO Khera Dona, District
Kapurthala, Punjab-144601, declare that name of my wife
has been wrongly written as BIRAU in my Passport No.
S5187827. The actual name of my wife is BEERO, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

FAQIR MOHAMMED
[Signature]

It is for general information that I, ANJALI PAWAR
W/o SH. PARVEEN KUMAR PAWAR, R/o C-32, DDA, LIG
Flats, Pocket-2, Dwarka, Sector-7, District South West Delhi-
110075, declare that name of mine has been wrongly written
as ANJALI PANWAR in my minor son namely MAYANK
PAWAR aged 15 years in his school record and birth
certificate No. MCDOLR09143844. The actual name of mine
is ANJALI PAWAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANJALI PAWAR
[Signature]

It is for general information that I, JIYA D/o RAJ KUMAR,
R/o House No. 1279, Sector-25, Part-2 HUDA, Panipat,
Haryana-132103, declare that name of my father and mother
has been wrongly written as RAJ KUMAR BANGA and
ASHU BANGA respectively, in my Secondary School Marks
Statement Cum Certificate. The actual name of my father and
mother are RAJ KUMAR and ASHU respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JIYA
[Signature]

It is for general information that I, ABDULLAH
S/0 MAJHAR KHAN, R/o H.No. 8/3243/3, Raj Colony Old
Kalsia Road, Saharanpur, Uttar Pradesh-247001, declare that
name of my father and my mother has been wrongly written
as MAZHAR UMAR KHAN and SHAGUFTA KHAN in my
10th and 12th Class Educational Documents. The actual
name of my father and my mother are MAJHAR KHAN and
SHAGUFTA respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ABDULLAH
[Signature]
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It is for general information that I, AJAYKUMAR PAREBA
S/o LALIT PRASAD PAREBA, R/o House No. 885-A Baba
Isher Singh Nagar, Pholriwal, Pholriwala, Jalandhar, Punjab
-144022, declare that name of mine has been wrongly written
as AJAYKUMAR LALIT PRASAD PAREBA in my Service
Record. The actual name of mine is AJAYKUMAR PAREBA,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AJAYKUMAR PAREBA
[Signature]

It is for general information that I, NUMAN PASHA
S/o MOHD ABDUL SAMAD, R/o 19-5-16/B/5/1/M,
M.O. Colony, Kishan Bagh, Bahadurpura, Hyderabad-500064,
declare that the name of my mother has been wrongly
written as AFSAR SULTANA in my Passport. The actual
name of my mother is AMTUL HIFZA, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NUMAN PASHA
[Signature]

It is for general information that I, ANIL KUMAR DAHIYA
S/o SATVIR SINGH, R/o 119, Amazon Tower, Sector-125,
Sunny Enclave, Kharar, SAS Nagar (Mohali), Punjab-140301,
declare that name of my minor son has been wrongly written
as SWARN in my minor son SWARM DAHIYA aged 16
years in his 10th Class Educational Documents. The actual
name of my minor son is SWARN DAHIYA, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANIL KUMAR DAHIYA
[Signature]

It is for general information that I, KALURAM CHINDHU
BARATHE S/o CHINDHU BARATHE, residing at
S.No. 1, Siddharth Nagar, Dhanori, Pune-411015, Maharashtra
State, declare that name of mine has been wrongly written
as KALURAM CHINDU BARATHE in my service book.
The actual name of mine is KALURAM CHINDHU
BARATHE respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KALURAM CHINDHU BARATHE
[Signature]

It is general information that I, KHUSHPREET KAUR
D/o MAJOR SINGH, residing at, 00,688 Nanyola 292 Naneola
Ambala, Haryana-134003, declare that name of my father has
been wrongly written as MEJOR SINGH in my CBSE 10th
class marksheet. The actual name of my father is MAJOR
SINGH may be amended accordingly

It is certified that I have complied with other legal
requirements in this connection.

KHUSHPREET KAUR
[Signature]

It is for general information that I, S RISHABH
S/o SUKUMARAN, R/o No. 21-22, Poomayil Apartment,
Postal Audit Colony, 1st Street, Saligramam, Chennai, Tamil
Nadu-600093, declare that name of mine has been wrongly
written as RISHABH in my B.tech (Computer science and
Eng.). The actual name of mine is S RISHABH respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

S RISHABH
[Signature]

It is for general information that I, DURLABH JOT
S/o Sh. TAJINDER PAL, residing House No. 504, Ward No.
25, Near Pahada Singh Chowk, Ek Jot Nagar, Moga, declare
that name of my father has been wrongly written TAJINDER
PAUL in my educational documents, driving licence pan
card/voter ID card/ aadhar card. The actual name of my
father is TEJINDER PAL respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DURLABH JOT
[Signature]

It is for general information that I, USHA DEVI W/o
UDAY SINGH, residing at, House No. 50 Lalain Panghala
(75), Karnal, Haryana-132039, declare that name of mine has
been wrongly written as USHA RANI in my minor son
PARVESH KUMAR aged 17 years in his CBSE 10th class
marksheet. The actual name of mine is USHA DEVI may be
amended accordingly

It is certified that I have complied with other legal
requirements in this connection.

USHA DEVI
[Signature]
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It is for general information that I, SONU CHAUHAN
S/0 SUBASH CHAUHAN, residing at #849, Kishan Garh,
Chandigarh-160101, declare that the name of my mother has
been wrongly written as LAJWANTI in my CBSE Class 10th
Educational Documents. The actual name of my mother is
LAL WATI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SONU CHAUHAN
[Signature]

It is for general information that I, YASMIN JAHAN
D/o INTZAR ALI, R/o 418 B Block, Panki Kanpur,
Pankabahadur Nagar, Panki Ganga Ganj, Kanpur Nagar, Uttar
Pradesh-208020, declare that name of mine and my father
and my mother have been wrongly written as KM. YASMIN
JAHAN, INTAJAR ALI and ANISH FATMA in my
UP Board High School & Intermediate educational documents
and name of mine and my father have been wrongly written
as YASMIN JAHAN ANSARI and INTZAR ALI ANSARI in
my Bachelor of Science (Bsc) and Master of Arts (M.A.)
educational documents. The actual name of mine, my father
and my mother are YASMIN JAHAN, INTZAR ALI and
ANISH FATIMA respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

YASMIN JAHAN
[Signature]

It is for general information that I, GANESH PRASAD
VERMA S/o Late RAJA RAM VERMA, residing at House
No. A-17, Navneet Enclave, Ward No. 7, Near Police Station
Ranjhi, Ranjhi, Jabalpur (M.P.) 482005, declare that name of
my wife has been wrongly written as DROPTI VERMA in
my Pension Payment Order of P.C.D.A.(P) Allahabad. The
actual name of my wife is SHEELA VERMA, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GANESH PRASAD VERMA
[Signature]

It is for general information that I, HARMANJOT SINGH
S/o SWARANIJIT SINGH, Resident of 239 Sector-101, Village
Dhurali, Dhurali, SAS Nagar ( Mohali), Punjab-140306, declare
that name of my father has been wrongly written as
SWARANIJEET SINGH in my CBSE 10th and 12th marksheet
cum certificate. The actual name of my father is SWARANIJIT
SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARMANJOT SINGH
[Signature]

It is for general information that I, AJAY KUMAR son of
Sh. RADHEY SHYAM SHARMA, residing at C-85/1, NAPS
Township, Narora 203389, District Bulandshahr, U.P., declare
that name of mine has been wrongly written as AJAYA
KUMAR in my 10th Certificate. The actual name of mine is
AJAY KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AJAY KUMAR
[Signature]

It is for general information that I, HITESH GOEL S/o JAI
PRAKASH GOEL, R/o B-773, G D, Colony, Near Gharoli
Dairy Farm, Near Red Fox Hotel , Mayur Vihar Phase -3,
Delhi-110096, declare that name of my wife has been wrongly
written as RENU NAGAR GOEL in my minor son TANUSH
GOEL aged 13 years in his School record. The actual name
of my wife is RENU NAGAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HITESH GOEL
[Signature]

It is for general information that , DEVENDRA SINGH
BHADAURIA S/o RAN SINGH BHADAURIA, R/o 38/1
(First Floor) Aashirwad Greens,Vaishali, Sector-2C, LE.
Sahibabad, Ghaziabad, Uttar Pradesh-201010, declare that
name of mine has been wrongly written as DEVENDRA
SINGH in my Voter Card- XPD10096044. The actual name of
mine is DEVENDRA SINGH BHADAURIA, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DEVENDRA SINGH BHADAURIA
[Signature]

It is for general information that I, DINESH KUMAR
SINGH S/o PARSURAM SINGH, R/o Flat No. 301, B-51,
B-Block, Hanuman Mandir Gali, Near Raj Public School,
Opposite Hanuman Mandir, Phase-1, Aaya Nagar, South
Delhi, Delhi-110047, declare that name of my minor son aged
about 10 years has been wrongly written as PRABHASH
SINGH in his Aadhaar Card bearing No. 359802449813. The
actual name of my minor son is SHREYANSH SINGH wich
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DINESH KUMAR SINGH
[Signature]
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It is for general information that I, ZUNAID HASSAN
S/o K. MOHAMMED HANEEFA, R/o Vill. Tapu Basti,
P/o Bambooflat under Ferrar Gunj Tehsil, South Andaman,
Andaman & Nicobar Islands, declare that name of my father
has been wrongly written as MOHAMMED HANIFA in my
PAN Card No. ALEPH1742F, Election Identity Card No.
PRI5007612, Driving Licence No. ANO1 20140003854, Islander
Card No. 10532006153804, Birth Certificate, 10th Maksheet
cum Certificate 0107560, 12th Marksheet 0783601,
12th Certificate No. 0585360, Category Certificate No. 258856,
Other Backward Classes Certificate No. 202210110B05490
and MOHAMMED HANEEFA in All India Trade Test
Semester - I, II, IV and MOHAMMED HANIFA in All India
Trade Test Semester - [Il and MOHAMMED HANEEFA in
National Trade Certificate No. 00001735000008, Advance
Diploma in Computer Application Certificate No. 065659.
The actual name of my father is K. MOHAMMED HANEEFA
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ZUNAID HASSAN
[Signature]

It is for general information that I, AMRIT SONKER
S/o VARINDER KUMAR SONKER, residing at House No.
21 D, Model House, Jalandhar, Punjab-144003, declare that
the name of my father has been wrongly written as
VARINDER SONKER in my CBSE Class 10th and
12th Educational Documents. The actual name of my father
is VARINDER KUMAR SONKER, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMRIT SONKER
[Signature]

It is for general information that I, RAJENDRA
VENUGOPAL PONNURANGAM S/o VENUGOPAL
PONNURANGAM, residing at Quarter No. 106/5, Old
Type-1V, Rangehills, Pune-411020, Maharashtra State, declare
that name of mine has been wrongly written as RAJENDRA
VENUGOPAL in my service book. The actual name of mine
is RAJENDRA  VENUGOPAL PONNURANGAM
respectively, which may be amended accordingly

It is certified that I have complied with other legal
requirements in this connection.

RAJENDRA VENUGOPAL PONNURANGAM
[Signature]

It is for general information that I, DIVIOT SEKHON
D/o JASDEV SINGH, residing at #507, Street Number 5, Sant
Nagar, Singh Nagar, Ward Number 1, Sangrur, Punjab-148001,

declare that the name of my father has been wrongly written
as JASDEV SINGH SEKHON in my 10th Certificate Cum
Mark Sheet. The actual name of my father is JASDEV SINGH,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DIVIOT SEKHON
[Signature]

It is for general information that I, ACHUKOLA JAGAN
MOHAN S/o0 SATYANARAYANA, residing at Flat No. 406
Green Field Apartments, Nidamanuru Road, Poranki, Krishna,
Andhra Pradesh-521137, declare that the name of mine and
my wife have been wrongly written as ACHUKOLA
JAGANMOHAN and ACHUKOLA SUMANI in my minor
son ACHUKOLA VENKATA SATYA SAI MAHASVINE
aged 11 years in his Birth Certificate No. 50106-B-6310. The
actual name of mine and my wife are ACHUKOLA JAGAN
MOHAN and ACHUKOLA NAGA VENKATA LAKSHMI
SUMANI respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ACHUKOLA JAGAN MOHAN
[Signature]

It is for general information that I, JAGRITI D/o SATYA
NARAIN, R/o 184-Buddha Pana, Near Main Bus Stand,
Mubarakpur Dabas, North West Delhi, Delhi-110081, declare
that name of my father has been wrongly written as SAT YA
NARAYAN in my all educational documents, Birth Certificate
No. 19, Pan Card No. CCOPJ1237N and Voter ID Card No.
UDL6975197. The actual name of my father is SATYA
NARAIN, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JAGRITI
[Signature]

It is for general information that I, SHIV RAM
S/0 MOONGA RAM, R/o G-4/182, G/F, Kh. No. 388, 39/2
and 392, Hero Honda Showroom, Pusta-5, Sonia Vihar, Gali
No.-12, Karawal Nagar, North East Delhi, Delhi-110094,
declare that name of mine has been wrongly written as SHIV
KUMAR in my minor son's namely AVNISH aged 15 years
in his CBSE class 10th and 12th Marksheets cum Certificates.
The actual name of mine is SHIV RAM, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHIV RAM
[Signature]
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It is for general Information that I, JATIN KUMAR
S/o SURENDER, R/o ADD-B-11, Kachchi Colony, Durga
Gali No.-1, Maujpur, Delhi, North East, Delhi-110053, declare
that name of mine and my father has been wrongly written
as JATIN GUPTA and SURENDER GUPTA in my all
educational documents. The actual name of mine and my
father are JATIN KUMAR and SURENDER, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JATIN KUMAR
[Signature]

It is for general information that I, PAWAN S/o LALIT
KUMAR, R/0 N-71/A-494, Old Chandrawal, Civil Lines S.O.,
North Delhi, Delhi-110054, declare that name of mine has
been wrongly written as PAWAN KUMAR in my SC Caste
Certificate No. SC/01/11/13894/21/7/2011/9011014984/23672.
The actual name of mine is PAWAN respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PAWAN
[Signature]

It is for general information that I, SAHNAJ KHATUN
W/o JENUL ABADIN, R/o House No. 1667/A, Kamla Park
Main Road, Dharampura, Najafgarh, South West Delhi,
Delhi-110043, declare that name of mine and my husband
has been wrongly written as SHAHNAZ KHATOON and
JANUALAVDDIN in my minor daughter SAIKA BEGUM
aged 14 years in her school records. The actual name of
mine and my husband are SAHNAJ KHATUN and JENUL
ABADIN, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SAHNAJ KHATUN
[Signature]

It is for general information that I, VIKAS KUMAR
S/o MAHIPAL SINGH, R/o B2-2211, Vasant Kunj, New Delhi-
110070, declare that name of mine has been wrongly written
as VIKASH KUMAR in my 10th class educational
documents. The actual name of mine is VIKAS KUMAR
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIKAS KUMAR
[Signature]

It is for general information that I, NAVEEN CHANDELA
S/o RISHIPAL SINGH CHANDELA, R/o C-3/260, Gali No. 1,
2-Pusta, Sonia Vihar, North East Delhi-110094, declare that
name of mine, my wife and my minor son has been wrongly
written as NAVEEN KUMAR CHANDEL, ANITA CHANDEL
and ANSHMIT CHANDEL in my minor son ANSHMIT
CHANDELA aged 15 years in his 10th class marks-sheet
cum certificate. The actual name of mine, my wife and my
minor son are NAVEEN CHANDELA, ANITA CHANDELA
and ANSHMIT CHANDELA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NAVEEN CHANDELA
[Signature]

It is for general information that I, DINESH S/o SUKH
RAM, R/o H.No. C-501, Gokal Puri, North East Delhi-110094,
declare that name of mine has been wrongly written as
DINESH KUMAR in my minor son namely GAUTAM
KUMAR aged 16 years in his 10th class educational
documents. The actual name of mine is DINESH, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DINESH
[Signature]

It is for general information that I, NARENDRA SINGH
S/o HAMIR SINGH, R/o A-27, Pushpanjali Enclave,
Pitampura P.O.- Saraswati Vihar, North West Delhi-110034
declare that name of mine and my minor son has been
wrongly written as NARENDER SINGH and GOVIND in my
minor son namely GOVIND SINGH aged 12 years in his
school record. The actual name of mine and my minor son
are NARENDRA SINGH and GOVIND SINGH respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NARENDRA SINGH
[Signature]

It is for general information that I, ALISHER S/o BASIR,
R/o A-103, G/F, Near Gate No. 4, Dilshad Colony, New
Seemapuri, PO Jhilmil, East Delhi-110095, declare that name
of mine has been wrongly written as ZULFIKAR in my
minor son namely ENUS aged 17 years in his 12th class
educational documents. The actual name of mine is ALISHER,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ALISHER
[Signature]
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It is for general information that I, AYUSH BHARDWAJ
S/o SUMAN KUMAR, R/o Street No-12, Jujhar Nagar,
Kharar, Sas Nagar, Mohali, Punjab-140301, declare that name
of mine and my mother has been wrongly written as AYUSH
KUMAR and KOMAL in my 10th class educational
documents. The actual name of mine and mother are AYUSH
BHARDWAJ and MANIJU respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AYUSH BHARDWAJ
[Signature]

It is for general information that I, KAPIL SINGH
S/o MADHUR SINGH, R/o H.No. WZ-57 F, Gali No.-19,
Om Vihar Phase-3, Uttam Nagar, D.K. Mohan Garden, West
Delhi, Delhi-110059, declare that name of mine and my Father
have been wrongly written as KAPIL SINGH CHHATRE
and MADHUR SINGH CHHATRE in my 10th Class
Educational Documents and Service Record. The actual name
of mine and my Father are KAPIL SINGH and MADHUR
SINGH respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KAPIL SINGH
[Signature]

It is for general information that I, MUKTA W/o RAVI
SHANKER, R/o WZ-325, Shakur Pur Village, Sri Nagar,
Saraswati Vihar, North West, Delhi-110034, declare thqat
name of mine has been wrongly written as MUKTA
SHARMA in my minor son LAKSHAY SHARMA, aged
14 years in his school records. The actual name of mine is
MUKTA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MUKTA
[Signature]

It is for general information that I, RIYA GOEL
D/o UTTAMPRAKASH AGARWAL W/o ANEESH GOEL,
R/0 B-3/23, Basement Floor, Vasant Vihar-1, Delhi-110057,
declare that name of mine has been wrongly written as RIYA
AGARWAL in my Driving Licence No-MH0220110076982.
The actual name of mine is RIYA GOEL, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RIYA GOEL
[Signature]

It is for general information that , SUMER CHAND
MEENA S/o BHARAT LAL MEENA, permanent R/o Ronsi
Ka Bada Pura, Ronsi, Karauli, Rajasthan-322220, and present
R/o H.No. 810, 8th/F, S.K. Type Quarters Minto Road,
Locality, Tagore Garden, Govt. Accm, Delhi-110002, declare
that name of mine has been wrongly written as MEENA
SUMER CHAND BHARAT LAL in my 10th Class Marks-
Shats Certificates service record. The actual name of mine
is SUMER CHAND MEENA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUMER CHAND MEENA
[Signature]

It is for general information that I, AANCHAL
D/o SATPAL SINGH, R/o 169, Chilla, East Delhi, Chilla
Saroda Khadar, East Delhi, Delhi-110091, declare that name
of mine has been wrongly written as ANCHAL in my SC
Caste Certificate No-SC/88/882/27023/18/8/2009/8821001311/
5328. The actual name of mine is AANCHAL respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AANCHAL
[Signature]]

It is for general information that I, OM PRAKASH
S/o Sh. SULTAN SINGH, R/o H.No.-26/103, 1st Floor, Near
Community Centre, West Patel Nagar, Delhi-110008, declare
that name of mine has been wrongly written as
OM PRAKASH CHAHAR in my 10th class educational
documents and as OM PARKASH in my service record. The
actual name of mine is OM PRAKASH, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

OM PRAKASH
[Signature]

It is for general information that I, AMIT VERMA
S/o ANIL KUMAR VERMA, R/o M.I.G. 2A- 220/2,
Lodhi Vihar Colony, Near Water Tank, Sasni Gate, Aligarh,
Uttar Pradesh-202001, declare that name of my father has
been wrongly written as ANIL KUMAR in my B.Tech.
educational documents. The actual name of my father is
ANIL KUMAR VERMA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMIT VERMA
[Signature]
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It is for general information that I, AANCHAL BAJAJ
D/o ANSHU KUMAR BAJAJ, R/o Flat No. C1-1201,
Pocket-A, KLJ Greens, Near Narayana School, Sector-77,
Nimka(96), Faridabad, Haryana-121004, declare that name of
mine, my father and my mother has been wrongly written as
AANCHAL AGARWAL, MUKESH BAJAJ and RESHMA
AGARWAL in my 10th and 12th class educational documents
and name of my father has been wrongly written as ANSHU
BAJAJ in my Aadhar Card No. 5724 2265 8183. The actual
name of mine, my father and my mother are AANCHAL
BAJAJ, ANSHU KUMAR BAJAJ and RESHMA BAJAJ,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AANCHAL BAJAJ
[Signature]

It is for general information that I, RITIK
S/o Shri RAJESH BAITHA, R/o H.No. 249/5, J-2 Gupta
Colony Sangam Vihar New Delhi-110062, declare that name
of my father has been wrongly written as RAJESH CHAND
in my 10th and 12th educational documents. The actual
name of my father is RAJESH BAITHA, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RITIK
[Signature]

It is for general information that I, MASOOM ALI
S/o SYAD ANWAR ALI, R/o B-1426, Gali No-1, Near Devli
Extn. Sangam Vihar, Pushpa Bhawan, South Delhi, Delhi-
110062, declare that name of mine has been wrongly written
as MASOOM in my 12th Class educational documents. The
actual name of mine is MASOOM ALI, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MASOOM ALI
[Signature]

It is for general information that [, SABREEN BANO
D/o ANIS AHMAD, R/o E-228, J.J. Colony, Khyala
Phase-I, West Delhi, Delhi-110018, declare that name of my
father has been wrongly written as MOHD ANEES AHMAD
in my 10th and 12th class educational documents and ANEES
AHMED in my PAN Card No. FKUPB1093R. The actual
name of my father is ANIS AHMAD, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SABREEN BANO
[Signature]

It is for general information that I, SAKSHI GUPTA wife
of shri SACHIN GUPTA, residing at A-81, Block-A, New
Ashok Nagar, Delhi-110096, declare that name of mine has
been wrongly written as SANDHYA GUPTA in my minor
daughter namely KANIKA GUPTA aged 14 years in her
School Record. The actual name of mine is SAKSHI GUPTA,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SAKSHI GUPTA
[Signature]

It is for general information that I, DEEPIKA TANDON
W/o HARISH KUMAR TANDON, R/o H.No-2032/885, Street
No-13, Basant Nagar, Miller Ganj, Ludhiana, Punjab-141003,
declare that name of mine has been wrongly written as
GOLDY YADAV in my 10th class educational documents.
The actual name of mine is DEEPIKA TANDON, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DEEPIKA TANDON
[Signature]

It is for general information that I, LOUREMBAM KANTA
SINGH S/o LOUREMBAM KULLA SINGH, permanent
address Thoubal Mela Ground, Thoubal Sub-Division,
Thoubal, Manipur-795138, present address-L.IG. D.D.A. Flat
No-254, 1st Floor, Pkt-13, (Near) Palam Metro Station Gate
No-2, Palam, New Delhi-110045, declare that name of my
wife has been wrongly written as TH GEETA CHANU in my
minor daughter REMI CHANU LOUREMBAM aged 16 years
in her 10th Class Educational Documents. The actual name
of my wife is THOUNAOJAM GEETA CHANU, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

LOUREMBAM KANTA SINGH
[Signature]

It is for general information that I, SAZIYA PARVEEN
D/o ABDUL RASHID, R/o E-12/78, Ground Floor, Hauz Rani,
P.O. Malviya Nagar, Dist South Delhi-110017, declare that
name of my father has been wrongly written as ABDUL
RASHEED in my 10th and 12th educational documents. The
actual name of my father is ABDUL RASHID, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SAZIYA PARVEEN
[Signature]
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It is for general information that I, AMARJEET SINGH
GULATI S/o NIRMAL SINGH GULATI, R/o H.No. 6, Block
Ec, Maya Enclave, Hari Nagar, New Delhi-110064, declare
that name of mine has been wrongly written as AMARJIT
SINGH in my service book. The actual name of mine is
AMARIJEET SINGH GULATI, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMARIJEET SINGH GULATI
[Signature]

It is for general information that I, VIKRAMIJIT KAMBOJ
S/o0 SURJAN SINGH, R/o Back Side D.A.V. School,
Shakti Nagar, Barnala Road, Sirsa, Haryana-125055,
declare that name of mine and my wife have been wrongly
written as VIKRAMIJIT and MANJU in my minor daughter's
namely GARGI KAMBOJ aged 16 years in her CBSE
class 10th Marksheet cum Certificate and Birth Registration
Certificate No. 729. The actual name of mine and my wife are
VIKRAMIJIT KAMBOJ and MANJU BALA KAMBOIJ
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIKRAMIIT KAMBOJ

[Signature]

It is for general information that [, DHARAM PAL SINGH
S/o Late Shri DHAN SINGH, R/o 203, Ganga-2, D-6, Vasant
Kunj, South West Delhi-110070, declare that name of mine
has been wrongly written as DHARM PAL SINGH in my
service record. The actual name of mine is DHARAM PAL
SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DHARAM PAL SINGH
[Signature]

CORRIGENDUM
In the Gazette of India, Part-IV, Issue No. 8 (FEBRUARY
25-MARCH 3, 2023), Page No.-589, 2nd Column, the new
name of applicant KAILASH CHANDRA may be read as
VIKAS KASHYAP instead of VIKASH KASHYAP.
Sd/-ILLEGIBLE
For Assistant Controller (Business)
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